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LOK SABHA DEBATES 

LOK SABHA 

Thursday,April221993Naisakha2. 1915 
(Saka) 

The Lok Sabha met at Eleven of the Clock 

[MR. SPEAKER in the Chair] 

WELCOMETOPARLIAMENTARY 
DELEGATION FROM MEXICO 

Mr. Speaker: Hon. Membe~s atthe outset. I 
have to make an announcement. 

On my own behalf and on behalf of the Hon. 
Membersofthe House, I have great pleasure in 
welcoming Senator Mr. Alfonso Martinez 
DominguezandtheHon.MembersoltheMexican 
Partiamentary Delegation who are on a visit tu 
India as our honoured guests. 

The other Hon.Members of the Delegation 
are:-

1. Mr. Luis Danton Rodnguez. Deputy 

2. Senator Jose Joanquin Gonzalez 

3. Senator Mr. Carlos Jimenez Macias 

4. Senator Hector Teran Teran 

5. Mr. Mauel Terrazas, Deputy 

6. Mr. Martin Tavira Uriostegui. Deputy 

7. Mrs. Yolanda Elizondo Maltos. Deputy 

The Delegation arrived Delhi yesterday 

evening. They are now seated in the special box. 
We wish them a happy and fruitful stay in our 
country. Through them we convey our greetings 
and best wishes to the President. Parliament, 
Governmen.t and the fnendly people of Mexico. 

[ Translation] 

MR. SPEAKER: Question Number: 701. 

RAM VILAS PASWAN (Rosera): Mr. 
Speaker. Sir, before I ask my question, I would 
like to know regarding my question that. 

[Eng/;sh] 

MR. SPEAKER: Let us not discuss that here. 

[Translationj 

SHRI RAM VILAS PAS WAN 1wouldlketo 
raise a procedural qc.1est1on. My question has 
been referred to the Ministry of Welfare. butt he 
issue raised therein 1s of the killings. My question 
is whether it 1s a fact. 

[Engl!sh] 

MR. SPEAKER: You can ask that as a 
supplementary also. Don't you want this question 
to be answered? You a re following a procedure 
which we never followed. 

[ Translat,on) 

SHRI RAM VILAS PASWAN It has been 
followed. When I was the Minister of Welfare, 
Shri Rabi Ray was the Speaker. Once, when I 
rose to reply to a question, a lot of hullobalo was 
made in the House on the issue, that the Minister 
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of Welfare was responsible for looking after 
welfare and notthe matters pertainingtokiDings. 
This question is regarding the incidents of 
murdersofthepeoplebelongngtotheScheduled 

, ~stes and the Scheduled Tribes. How can the 
Ministry of Welfare look into the incidents of 
killings?Onlythepersonlookingafterthework 
of the Ministry of Home Affairs can look into 
these incidents of killings. This is a procedural 
matter. It is nowhere mentioned in the book· 
"Responsibility of the Government of India-
Demarcation". Please go through my question 
itisaboutthenumberofpersonsbelongingtothe 
Scheduled Castes and the Scheduled Tribes 
killed after the imposition of the President's 
Rule. 

MR. SPEAKER: Instead of asking the main 
question you are muddling it in such a way that 
it is not replied to at all. 

SHAI RAM VILAS PASWAN: I would like to 
submit olythat this question may be transferred 
to the Ministry of Home Affairs. 

MR. SPEAKER: Please sit down. 

SHRI RAM VILAS PASWAN: Question 
Number:701. 

ORAL ANSWERS TO QUESTIONS 

(c)thenumberofpersonsbefongingtoScheclJled 
Castes and Scheduled Tribes killed between 
December7, 1992andMarch31, 1993? 

[English] 

THE MINISTER OF WELFARE: (SHRI 
SITARAM KESRI): 

(a) No.Sir. 

(b) Intensive monitoring is going on. 

(c) The number of persons belonging to 
Scheduled Castes killed between December 7, 
1992 and March 31, 1993 was 135 in Uttar 
Pradesh as against 151 during August, 1992 to 
November, 1992. 

[ Translation] 

SHRI RAM VILAS PASWAN: Mr. Speaker, 
Sir I would like to reiterate that no information is 
being furnished to the Ministry of Welfare. 

[English] 

MR. SPEAKER: You understand that the law 
and order is the responsibility of the State 
Governments. Central Government does not 
have its police in the States. 

SHRI RAM VILAS PASWAN: There is the 
[ Translation] President's rule in that States. 

Atrocities on SCs/STs in U.P. MR. SPEAKE~: This has to be applicable to 
all the States, not only to the states where 

701. SHRI RAM VILAS PASWAN: Will the President's rule is there. Pleaseletusnotgointo 
MlnisterofWELFARE be pleased to state: that controversy. You can discuss it with the 

Home Minister and others later on. 
( a) whether it is a fact thatthe incidents of 

murders of and atrocities on Scheduled Castes [Tmnslation} 
and Scheduled Tribe~ in Uttar Pradesh have 
increased after the imposition of President's 
rule in the State; 

(b) if so, thespecialstepsbelngtaken by1he 
Government in this regard; and 

SHRI RAM VILAS PASWAN: Mr. Speaker, 
Sir, the Ministry of Home Affairs had always 
been looking afterthe matters pertaining to the. 
Scheduled Castes and the ScheduledTriJes. I 
would like to again submit to you to get it re· 
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examined. 

[Englsih] 

MR. SPEAKER: You ask that question. Why 
do you put it to the Home Ministe~ Now, instead 
of asking the question to the Mir'ljster, you are 
asking the question to the Speaker. 

[Translation] 

SHRIRAMVILASPASWAN:Mr.Speaker, 
Sir, my question was regarding the incidents of 
atrocities a committed during the President's 
rule between 7th December, 1992 and 31st 
March, 1993 and whether these incidents have 
increased in comparison to the period when the 
State was not under the President's rule? The 
reply is "No, Sir". The comparison was to be 
made with the period from 7th December, 1991 
to31 st March, 1992butithasbeenmadewiththe 
periodfromAugust, 1992toNovember, 1992. 
You made the comparison with the period which 
suited you the most. 

Mr. Speaker. Sir, time and again I have 
raised the issue of atrocities on the Scheduled 
Castes and the Scheduled Tribes in the HOuse 
and have also stated that despite the President's 
rule in the state the atrocities on the Scheduled 
Castes, Scheduled Tribes and the minorities 
have been increasing. Same Officers are on 
duty there. Shri Muftsi MohammedSayeed, the 
former Home Minister and myself have come 
from Meerut only yesterday. Houses of the 
Scheduled Castes and Scheduled Tribes have 
been demolished there even when they enjoy 
property rights. 

Mr. Speaker, Sir, 'Prevention of Atrocities 
Act' was notified during our regime. I would like 
to know from the Government the number of 
special courts which have been set up in Uttar 
Pradeshaspertheprovisionsofthe'Prevention 
of Atrocities Act' and the number of cases 
referred to the special courts and decided by 
them and the number of persons prosecuted? 
SincethequestionpertainstotheUttarPradesh 

that's why I am asking specific question about 
UttarPradesh. 

$HRISITARAMKESRl:Sir,ShriPaswan 
has asked th~ question regarding the atrocities 
committed between 7th December, 1992 and 
31stMarch, 1993.(interruptions) 

SHRI RAMVILASPASWAN: Mr. Speaker. 
Sir, this is regarding atrocities and we are taking 
it very seriously. I would like to subrr.itthatthe 
Government should also take it quite seriously 
as this is no other issue but of the killings. 

MR. SPEAKER: All right. 

(Interruption) 

SHRI SITARAM KESRI: Mr. Speaker, Sic, 
he wanted to seek information for the period 
between 7th December. 1992 and 31st March, 
1993 and further wanted to know whether there 
has been any decline in the number of killings 
during the President's rule or not. The 
comparative information supplied does not 
pertain to that period. We have furnished 
comparative figures th&t during the BJP 
Government 151 persons were killed and under 
the President's rule 135 persons were kill~d. 
The number of killings has gone down. 

(Interruptions) 

The number of killings has gone clown as is 
evidentfrom thefiguresthatduringthe4 months 
period in the B.J.P's regime 151,persons were 
killed and during the same 4 months period 
under the President's rule 135 persons were 
killed. 

Mr. Speaker, Sir, despite all this, it is our 
endeavourtobringdowntherateoftheheinous 
atrocities of this nature. 

Regarding special courts I would like to 
mention lhatlheformerGovemment conwrted 
lheordnarycour\sintolhespecialcourtsinstead 
of setting""separatespecialcourts. i would like 
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toassurethatspecialcourtswiUbesetuponthe 
desired lines. 

[Englsih] 

SHRI RAM VILAS PASWAN: Sir, I want 
protection from the Chair. 

MR. SPEAKER: Mr. Minister, I think you 
should collect the statistics asked for andgive 
it to Mr. Paswan in writing. 

(Interruptions) 

[Translation] 

SHRI SITARAM KESRI: (Interruptions) 
The reply has already been given. 

[English] 

"There are no special courts in UP as such. 
however, the District and Sessions judges of 
(interruptions) 

[Translation] 

MR. SPEAKER: Hehasaskedastohow 
manycourtshavebeensetup,howmanycases 
we refiled. in how many cases judgment was 
delivered and in how many cases punishment 
awarded. If these satistics are not available with 
you at present, you may supply it in writing later 
on. 

SHRI SITARAM KESRI: The direction 
issued by us was not followed during the rule by 
B.J. P. ,,vhen you are insisting, we will get special 
courts set up now .. (interruptions) 

SHRI RAMVILASPASWAN:Mr.Speaker, 
Sir, the government is government. It is !aways 
written on official papers 'Government of India' 
or'Govemment of Uttar Pradesh'. 'Government 
of Congress' or Government of Janata Dal' or 
'GovemmentcxB.J.P.'isneverwrittenonpapers. 
Had we wanted to have this reply from the hon. 
Minister, we would have raised it in the Zero 

Hour. The Home Minister might have said that 
the Government is worried over it and it is doing 
this thing or that thing and the special Courts 
wouldbesetup. lhaveaskedaspecificquestion 
that in U.P .... (lnterruptions)Throughyou I would 
like to ask but we will neverreceivedinfonnation. 
I would like to submit that within the period of 11 
months. 425 special Courts had been set up 
dL.ring our period. I am saying with full 
responsibility that if these special Courts are not 
functioning. then it may be On paper. I doubtthe 
sincerely of the Government. The Government 
is not sincere. Murders are being commitied 
daily and an assurance is given by the Minister 
of Home Affairs daily that he would make a 
statement. But that statement is never made. 
Afterproclaimation of the President's Rule two 
major incidents have occurred in U.P. One 
incident had occurred on 7th April, in which a 
body was thrown aftercuttingoff handsand legs 
and taking out eyes. Prior to this. an incident had 
occurred in Kumher and another Chundur. I 
would like to ask the Government whether it has 
taken action against any person while it is having 
report with it. Since it is a policy matter, I would 
like to ask the Minister of Horne Affairs whether 
he would like to assure the House to suspend the 
D.M. andtheS.P. oftheareaconcemedwhere 
atrocities are committed on Scheduled Castes 
and Scheduled Tribes. If they are efficient no 
such incident c"an take place. 

[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF WELFARE (SHA! 
K.V.THANGKABALU): According to the 
available reports with us with regard to Mathura, 
on 28.2.93 an altracation between two 
communitiestookplacewhichleftthreepersons 
dead, one from caste Hindus and two from 
Scheduled Castes. Six houses were also 
damagedduetoarsonandsabotage. The State 
Government has further informed that conflicting 
reports were filed by both the communities. We 
would like to inform the House that on behaH of 
the Scheduled Castes, caseNo.18A/93/S147/ 
148/149/307/436/427/302 IPC and3(1) Sub-
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Section 11 and 3(2) Sub-Section 4 under the 
Scheduled Castes and the Scheduled Tribes 
(Prevention of Atrocities) Act, 1989 was 
registered. During the investigation of the case, 
41 persons of caste Hindus were found guilty of 
whom 11 were arrested. Efforts are being made 
to arrest the remaining accused. Another case 
was filed by caste Hindus Cr. No. 18/93 u/s323/ 
302 IPC, in which one accused Neksha was 
killed'on the spot and another was absconding 
for his home. From security point of view, a 
platoon of PAC was deployed in the village and 
orders have been issued to deposit arms 
immediately in the areas near Andua village. 

The families of two Scheduled Caste 
persons burnt alive in the incident were given 
Rs.10,000 each and a sum of Rs.11434 was 
distributed among the affected families of 
Scheduled Castes as immediate relief. 

Secondly, Sir, with regard to Kanpur. the 
case was investigated by S. P. Rural. Kanpur on 
9.3.93. in which lour persons belonging to 
Scheduled Caste community were murdered by 
the upper castes. In this connection, a case of 
murder under Section 147/148/302/34-IPCand 
3(1) (x) under the Scheduled Castes and the 
Scheduled Tribes (Prevention of Atrocities) 
Act. 1989 was registred in Rush Police Station, 
District Kanpur (Rural). Of the 12 people named 
in FIR, 8 including leader of the gang Navin 
Dubey alias Guddu, have been arrested by the 
police. The murders were a sequel to an old 
enmitybetweenthemembersofuppercasteand 
Scheduled Castes, It was reported that about 10 
month ago, the Scheduled Castes had allegecly 
killed one, raja Dubey of the same village 
belongingtotheuppercaste. Several Scheduled 
Castes had been arrested inconnectionwith the 
murder, when arrested persons belonging to 
Scheduled Caste were released from jail, the 
brother of deceased Raja Dubey determined to 
take revenge on the Scheduled Caste persons 
andaccordinglyon7.3.93, 12personsincluding 
the brother of late Raja Dubey named in FIR 
murdered the members of Scheduled Castes. 
The four murdered persons have been identified 

as Ram Gopal, Kallo, Dhruvapal and Sri Chand. 

Thefamiliesofthedeceasedpersonswere 
given Rs.10,000 each and efforts are being 
made to 11rovide old age pension and other 
economic relief to the members of the deceased 
families. 

TheSuperintendentofpolice, Rural Kanpur, 
along with the additional force are investigating 
the case. The PAC is camping in the village to 
instil a sense of security among the Scheduled 
Caste persons in the village. 

[ Translation] 

SHRI RAM VILAS PASWAN: I had said 
that we had taken a policy decision that the atea 
D.M. and S.P. will be held responsible for 
attrocitieson the people belonging to Scheduled 
CastesandScheduledTribes. lslheGovemment 
of India ready to formulate such a policy? 

SHRI SIT ARAM KESARI: Shri Ram Vilas 
Paswan's suggestion is quite constructive. The 
Government will think over it. 

[English] 

DR. KARTIKESWAR PATRA: Sir, the 
Minister has given a comparative statement of 
the killing and action taken on1he incident. I 
wouldliketoknowfromthehon. Ministerwhethef 
he has ascertained the main reasons leading to 
this incident and murder. I would also like to 
know the type of intensive monitoring beicg done 
in orc:lerto bring down the number of murder anci 
also atrocities on the SC/ST people. 

SHRI K.V.THANGKABALU: Sir, the 
causesofatrocitiesaredifferentbuttheycan'be 
divided under two main headings. The first is 
Agrarian causes which include landlessness 
among the Scheduled Castes and Scheduled 
Tribes, small holdings of SCs and STs, land 
cisputeslandgrabbingandtrespassingbyh910r 
castes, disputes about irrigation facilities, 
c:lemandtorminimum wages. objection of higher 
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castes to the allotment of surplus land to SCs police force is not immune to it. Whenevers1,1ch 
and STs and share cropping rights. incidents of atrocities take place, the Police and 

And the other is Social and Educational 
causes which include spread of education in the 
SCs and STs, increase of social awareness 
among SCs and STs, economic betterment and 
improvements in the living standards of Scs and 
Sts, political awakening among SCs and STs 
and participation in common socio-political 
activities by SCs and STs. 

So, these are the majorfactorscontributing 
to the atrocities on SCs and STs. This is a 
national issue. An issue of such a serious nature 
cannot be solved by Government alone. All the 
political parties will have to join together and see 
that this community at large is helped. We have 
to create awakening among SCs and STs for 
which the House as well as the society should 
comeforward. Thenonlywecanhelpthesociety 
at large. Time and again Government is taking 
steps in this regard. In fact we have got a control 
room in the Welfare Ministry which is monitoring 
the situation. We are advising the State 
Govemmenttoseethattheproblemissortedout 
then and there. 

[ Translation] 

SHRI ATAL BIHARI VAJPAYEE: Mr. 
Speaker, Sir, I feel happythatthe hon. Minister 
has laid emphasis on it in his reply that if the 
atrocities are comitted on SCs and STs or if 
there is any increase in such cases then it is a 
natiollil issue. Actually it is not a party issue as 
Shri Sitaram Kesari is trying to make it so. 

Mr. Speaker, Sir, therearetwopartsofmy 
question. Recently, riots took place in U. P. in 
whichattacksweremadeonHarijansandtheir 
houses were set on fire in Lohta village near 
Varanasi. Does the Government have any 
information in this regard? T~ second thing, I 
wouldliketoknow,andforwhichlamaddressing 
Shri Kesari, whether it is a fact that the poison 
of casteism that is being spread in the country 
is affecting the administration as well? Even 

the District Administratior. do nottake action as 
quickly and as strictly as they should because 
the casteism is affecting them in some way or 
the other. Mr. Kesari, what are you doing to 
overcome such situation, please throw some 
light on it. 

SHRI SITARAM KESARI: Sir, Shri Atalji 
has rightly said thatthe nation is badly affected 
by casteism, and it is also a factthatfeeling of 
casteism becomes more violent whenever an 
attack is made on SCs and STs. Therefore, the 
word "constructive" used l::y me for Shri Ram 
Vilas Paswan'ssuggestion is very mild. In fact, 
strict action should betaken against such people. 
They must not only be dismissed from service 
but punished also. As he has said that this 
question may or may not t?e related to the 
Ministry of Home Affairs, as far as collective 
responsibility is concerned, I express my 
personal opinion. ( Interruptions) 

SHRI NITISH KUMAR: How are you 
expressing your personal opinion/ Are you not 
expressing it as a Minister? 

[Englsih] 

SHRI SIT ARAM KE SARI: I withdraw that 
comment. 

[Translation] 

I realise this responsibility as a Minister. I 
have to say with great sorrow that the virus of 
communal feelings is working behind all such 
iooclents. lnunderstaoothattheleadersbelonging 
to all the parties should sit together at national 
level and find out its solution. Until and unless 
some solution is found out, such incidents would 
continue to occur. I maysayonethingagain. It 
is not a new incident. Such incidents have been 
taking place since time immemorial. I agree 
with Shri Atalji that this problem sould betaken 
asnationalproblemandsolvedatnationallevei.' 
It is also otrue that the feelings of casteism are 
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assumingalarmingpropositionsinthecountry. (c)whethertheGovemmentalsoproposeto 
As a result, a large number of murders of the obtain the help of some friendly countries in 
weaker sections of the society are taking place sharing vital information regarding international 
in villages. Therefore, I would like that guilty terrorism; and 
persons should be punished immediately so 
thatsu::hincidentsmaynotrecur.(/nterruptions) 

SHRI ATAL BIHARI VAJPAYEE: Mr. 
Speaker,Sir,lhadaskedaboutthelohtaincident 
occurrednearVaranasiinwhichexcesseswere 
committed on Harijans. If he has the details, he 
may please place them. 

SHRI SITARAM KESARI: Sir, though 
detailed information is not available with me, yet 
I have heard of it. As such, we condemn such 
incidents and will conduct an inquiry into 
it.. (Interruptions) 

PROF. PREM DHUMAL: Mr. Speaker, 
Sir, the original question was asked with regard 
to Utttar Pradesh .. ( Interruptions) 

SHRISITARAMKESARl:lamsayingthat 
theGovemmentwouldplacedetailedinformation 
before the House. ( Interruptions). 

[English] 

MR. SPEAKER: The other questions are 
equally important you will come to know. 

[ Translation] 

Strategy to Tackle Terrorism 

702. DR.RAMESHCHANDTOMAR: 
SHRI RAM NAIK: 

Will the Minister of HOME AFFAIRS be 
pleasedtostate: 

(a) whether the Government propose to 
formulateanintemationalstrategytotacklethe 
problem of terrorism; 

(b) if 80, the details thereof; 

( d) if so, the details alongwith the names. of 
such~? 

[English] 

THE MINISTER OF HOME AFFAIRS 
(SHRIS.B.CHAVAN):(a)to(d).Govemmentof 
India have constantly sought to heighten 
international awareness regarding the global 
threat posed by terrorism. Organisations such 
as the NAM, SAARCandthe UN, of which India 
is a member, have expressed their strong 
condemnation of terrorism. 

Assistance offriendlycountries, willing to 
cooperate, is sought for the exchange of 
information, sharing of intelligence and the need 
to develop common strategies regarding 
terrorism. Government seeks such assistance 
from time to time, depending on the 
circumstances of each case and the expertise 
required. It is not in the national security interest 
to furnish further details. 

MR. SPEAKER: Before you put a 
question, I would like to explain to you thatthis 
is a very good question, but it has international 
connotations. Please bear that in mind while 
putting supplementaries. 

[Tra~ 

DR. RAMESH CHAND TOMAR: Mr. 
Speaker, Sir, the Government has reiterated a 
numberoftimesthatPakistanisresponsiblefor 
terrorist activities in ~hmir and Punjab. Sir. 
thestatementsbytheHome Minister yesterday 
decriestheirM>Nementof Pakistan in the bomb 
blasts in Bombay. He has termed it as an 
international conspiracy and added that instead 
of giving information. Pakistan is hiding the 
facts. I wouldliketoknowfromthe hon. Minister 
when Pakistan is behind most of the terrorist 
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activities, what efforts are being made by our [Tnli1slation] 
Government at the international level to get 
Pakistan declared as terrorist country? 

[Eng/sih) 

SHRI S.S. CHA VAN: The entire matter is 
being looked into by the major political powers. 
According to my information, Pakistan ison the 
watch list of some of these major powers. Every 
effort isbeingtoseethatwateverintormationthat 
we have. wecan51.WYtothemsothatnecessary 
action in furtherance of their activities can be 
taken by their respective States. 

[ T ranslationJ 

DR.RAMESH CHAND TOMAR: Mr. 
Speaker, Sir, my next supplementary is that 
hon. Minister has said in his reply that 
Government of India has been making constant 
efforts to create awareness at international level 
againstthe universal danger of terrorism. India 
has raised this issue in NAM, UN and SAARC 
and these organisations have condemned it 
strongly. Condemnation helps in containing the 
incidents of terrorism but on the contrary such 
incidents are on increase. I would like to ask the 
hon. Minister, what effective steps are being 
taken by the Government to cum torrorism and 
protect the life of innocent and poor people? 

[English] 

SHRI S.8.CHAVAN: These are 
exhortations made by either UN council or NAM 
or even by SAARC. Thishastobetranslated into 
concrete plan of action. by having bilateral treaties 
with different countries. 

So tar as SAARC countries are 
conce~d. a committee of experts have 
slbmittedtheirreportand also a draft~. 
Accordingtomyinformation, whichwas&4)pliecl 
to me by the External Affairs Ministry, most of 
the countries are taking further steps in thi.; 
matter. 

SHRI RAM NAIK: Mr. Speaker, Sir, I have 
an objection. He has mentioned NAM, UNO and 
SAARCbutthenamesotorganisationslikehas 
made no mention of the I.P.U. Conference, 
hosted by us last week. A resolution was 
adopted there after a long discussion, but I am 
sorry to state that he has not made a mention 
about that here. 

MR. SPEPAKER: Probably, such type of 
question was asked two-three days ago. 

[English] 

SHRIRAMNAIK:Thismustbethelatest 
reply. He could have corrected here itself. 

[Translation] 

Secondly, this question is about terrorism 
at international level but while giving reply 
interstate aspects are also being taken up. As it 
was reported here earlier Maharashtra 
GovemmentdidnotasktheCentreforanequiry, 
therefore we are not handing over this case to 
C.8.1. for further investigation. When it can 
happen at international level, why can't it be 
appliedattheinterstatelevel? 

MR.SPEAKER: I told you earlier also not 
to rake up inter state issues while dealing with 
a question about international affairs. 

SHRI RAM NAIK: The bomb blasts at 
Bombay is an international incident and if Home 
Minister says thatthe Maharashtra Government 
does not provide facts regarding that international 
incident... ... 

MR.SPEAKER: That is not relevant. 

SHAIRAMNAIK:lwouldliketoknowwhat 
steps are being taken by the Government 
regarding such dreadful incident. I amofthefinn 
opinion that West Asian Islamic Fundamental 
Group is behind this incident and everybody is 
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aware of it. For the last so many years Isreal has 
been fighting against this West Asian Islamic 
Fundamental Group and for this purpose she 
has a very competent and strong secret agency. 
We have Intelligence bureau and RAW and 
thesetwoagencieshavetotallyfailedtocombat 
the terrorism. In view of this, will the Government 
establish a special agency to combat terrorism 
which is spreading from Punjab and Kashmir to 
oth~r parts of the country? While forming such 
an agencydoestheGovemmentintendtoconsult 
the expert countries in this field like Isreal the 
name of which I have mentioned just now. You 
have not provided any information regarding 
Interpol here. 

[English] 

SHRI S.B.CHAVAN: So far as the first 
part of the question is concerned, I do not agree 
with the hon. Member that our intelligence 
agencies as well as RAW ave failed and some 
substitute agency should be appointed. The 
Government does not agree with this point of 
view. Wherever the technology is available and 
friendly countries are prepared to cooperate with 
us. we try to approach them and see that we 
succeed in curbing the terrorist activity by taking 
whatever appropriate steps Iha) are necessary 
through the international agencies. 

SHRI RAM NAIK:Thehon. Minister has 
not said whether they have approached Interpol 
ornot. 

SHRI S.B.CHAVAN: Interpol supplies 
infomation. So far as the terrorist activity is 
concerned the kind of legislation which is required 
can be enacted by the respective Government 
and not by Interpol. 

[ Translation] 

SHRISUDHIRSAWANT:Mr.Speaker. 
Sir,ononehandwesaythatitistheresponsibility 
of State Governments to maintain law and order 
and on the other crime is being internationalised. 
All of us know that terrorism is an off shoot of 

drug-trade which is also called Narco-terrorism. 
Our agencies working at international level are 
facing a lot of difficulty in performing their work 
withinthecountry. Forexample,duetoprovision 
of Custom Act our State police and other 
agencies like C.8.1. Intelligence Bureau cannot 
investigate intoandprosecutethernattersrelating 
to smuggling which is the cradle of crime i.e. 
where crime flourishes. The incident of Bombay 
took place due to this because the State police 
did not have a rightto investigate into that matter. 

My question is whether the Government 
have received any demand from different 
agencies and States regarding amending the 
Custom Act in order to empower State police 
and other agencies combating lntematiorial 
terrorism to investigate and prosecute in the 
smuggling cases. specially the drug smuggling 
cases. 

[English] 

SHRI S.8.CHAVAN: ltwillbedifficultforme 
to answer. I require another notice. 

[Translation] 

SHRI RABI RAY: Mr. Speaker. Sir, I am 
very sorry to state that the reply given by the 
Home Minister in connection with the question 
askedhereishopeless.Wearefortunateenough 
that Minister of External Affairs is also present 
in the House. I would like to ask the hon. Minister 
whether he knows as to what was published in 
the Washington Post yesterday. Generally we 
do not get such types of news here but it was 
published in the Washinton Post that some 
proofs have been recovered regarding a 
conspiracy betweeen LS. I. of Pal(1stan anctan 
officerofC.IAduringAfghanwar. 

[English] 

It says: 

"Western forces 'familiar' with Cl A's reports 
and a former officinl of Pakistan·s lnterSeivices 
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Intelligence (IS/) were today reported to have 
confirmed India's r'large of Pakistani support 
for terrorists in Punjab and Kashmir . ." 

It further Says: 

"Western forces have further said thatthe 
State Department has solid information that 
Pakistan has trained, fundeclandsuppliedsuch 
rebels." 

(Trans/a~ 

Keeping in view the news items 
published in the Washington Post. I would like 
to submit to the Government that a conference 
oftheHeadsoftheGovernmentisgoingtobe 
convened by UNO to discuss the subject of 
hurnan rights. Indian delegation raised the 
problem of terrorism spreading all over the 
world in the prepartory committee of this 
conferenc:ebutmade no mention of this particular 
point. Therefore, whilefumishingthisinformation 
to the Government, I would like to know as to 
why, despite having an ample evidence against 
Pakistan anclavastscopetousethoseevidences 
for making propaganda against that count in our 
friendly countries like United States etc, as Shri 
Singhvihasdone, wefailedtotakeadvantageof 
it? In this context I would like to know from Shri 
Chavan such a propaganda is likely to help us 
a lot to try check terriorism at international level 
in future what steps does the hon. Minister 
propose to take in this regard? 

[English] 

SHAI S.S. CHAVAN: Sir, at the 
international level, wherever the countries are 
preparedtoco-operatewithus,wearepursui:1g 
the matter with them. The hon. Member has 
given some information. I am sure the State 
Department must be aware of what has been 
published in the Washington Post. This in fact 
will strengthen their position because they are 
now already"rnoving in the matter to declare 
Pakistan asa terrorist State. First. Pakistan is 
on the Watchlist and they have given them 

sufficient time to prove that they are in fact not 
involved in sponsoring terrorism in the 
neighbouring country. that is, India. Andthatis 
beingseriouslyconsideredbythem. I would not 
be able to say anthing more on this. 

[Translation] 

SHAI RABI RAY: Mr.Speaker. Sir, my 
question has not been repliedtoMysubmission 
is that when Shri Singhvi is saying clearly ...... . 

[English] 

"to create an effective international legal 
regime against terrorism." 

[Translation] 

then why does the Government speak 
indirectly, why does it not take the matter 
directly? When there are solid evidences to this 
effect, why does the Government not sp~ak 
directly? When Pr1kistan can dare to speak 
against us in ourown contry, why can't we have 
the courage to take up the matter in a straight 
forward manner? Why the hon. Minister is 
speaking indirectly, this is my simple question? 
The hon. Minister has said nothing about it. 

MR. SPEAKER: What he has said. 11 is 
not known. 

SHRI RABI RAY: Mr. Speaker, Sir. I am 
stating clearly that he has said 

"to create an effective international legal 
regime against terrorism." 

[ Translation] 

and thus instead of raising the matter 
indirectly. he should raise it directly. 

(English] 

SHRI SHARAD DIGHE: Mr. Speaker, 
Sir, in this respect the hon. Minister has referred 
to the assistance regarding exchange of 



21 Ora/Answers VAISAKHA2, 1915 (SAKA) Oral Answers 22 

information, sharing of intelligence, etc.I would 
like to know in this connection, with how many 
countrieswehavegotextraditiontreatyandwhat 
is theexperienceoftheGovemment I also want 
toknowwhelherthosecountriesarecooperating 
with us or not as far as honouring those treaties 
are concerned, particularly with reference to the 
investigation of the bomb blast in Bombay. 

SHRI S.B. CHA VAN: Sir, so far as the 
extradition treaty is concerned, we had a very 
detailed discussion and thereafter a treaty was 
signed between Government of India and 
Government of U.K. We have a similar kind of 
treaty with Canda. The third country with which 
we had the intention to sign a treaty was Russia. 
But a kind of protocol was signed with Russia. 
And the fourth country is Spain. These are the 
four countries where either we have signed the 
treaty or we are in advance stage of signing the 
treaty. 

Sofarasthetreatywith U.K. is concerned. 
we are getting a useful information from that 
country. 

SHRICHANDRAJEETYADAV: I agree 
with the Home Minister that during the last few 
months, the Government of India has succeeded 
at least in creating an international atmosphere 
against this international terrorism, particularly 
about Pakistan's involvement in all the terrorists 
activities in our country. This is an achievement. 
Certain international organisations have 
condemned it. But, Pakistan is very successfully 
using, for example, Organisation of Islamic 
Conference and certain Gulf countries. on the 
basis of religion and also on other compulsion. 

I wouldliketoknowfromthe hon. Minister 
whether Government of India has taken any 
initiative at least with such Organisations. For 
example, Organisation of Islamic Conference 
had also made an attempt with some Gulf 
countries where Pakistan is able to exploit the 
s,tuationsothatpublicopinioncanbecreatedto 
isolate Pakistan in these areas also. 

SHRI S.B. CHAVAN: Solar as Islamic 
Organisation is concerned, every effort is being 
madetoseethatweare able to take up this issue 
on diplomatic channels and first create the 
necessaryetmosphere so that in the name of 
religion, this kind of atmosphere is not vitiated 
by Pakistan. · 

As far as the other part of the question of 
the hon. Member is concerned, I will certainly 
look into it. I cannot straightway give the answer. 

( Translation] 

Medical Facilities To SCs/STs In Rural 
Areas 

704. SHRI ANAND AHIRWAR: Will the 
Minister of HEAL TH AND FAMIL YWELAFAAE 
be pleased to state: 

(a) the steps taken by the Government to 
provide medical facilities to the scheduled 
Castes, ScheduledT ribesand backward people 
residing in remota rural areas; and 

(b) the total number of primary health centres. 
sub-centres and community health centres -
functioning in Madhya Pradesh? 

[English] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEAL TH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a) and (b). A statement is laid 
onthetableofthe House. 

(a) Special guidelines have been issued 
to the State to set up atleast 15% of the sub-
centres in Scheduled Caste bastis or villages 
having20%ormoreScheduledCastepopulation 
and 7. 5% of their annual targets in tribal areas. 

The State Governments have also been 
advised to give further relaxation for setting up 
Sub-centres. Primary Health Centres in case of 
tribal hamlets and Scheduled Caste bastis which 
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are 5 k.m. away from available Health and 
Family Weffare delivery points. 

Differential population norms have been 
prescribedforsettingupof Sub-centres, Primary 
Health Centres and Community Hea'rth Centres 
in Tribal areas and hilly areas. 

(b) 1,241 Primary Health Centres; 11.936 
Sub-Centres; and 190 Community Health 
Centres are functioning in Madhya Pradesh. 

[Translation] 

SHRIANANDAHIRWAR:Mr.Speaker,Sir, 
I belong to Sagar district where bidis are 
manufactured on a large scale. Bidis cause 
tuberculosis. Alarge number of the people get 
infected by this disease and become victims of 
untimely death. The rn;,ximum number among 
them is that of childre:i. Mine is a reserved 
constituency. I had asked the number of health 
centres opened in the villages predominantly 
inhibited by Scheduled Castes. Scheduled 
Tribes and backward classes. The hon. Minister 
in his reply has stated that guidelines have been 
issued to open Health centres in scheduled 
Caste areas having 20% or more: scheduled 
castepopulationand7.5%oftheirannualtargets 
in tribal areas. There are a number of villages in 
Madhya Pradesh having more than 20% 
Scheduled Caste population. But Health centres 
have not been opened there, I would like to know 
from the hon. Minister whether a survey to this 
effect is proposed to be conducted and whether 
there is anr scheme to open Health centres in 
these areas? 

[English] 

SHRI PABAN SINGH GHATOWAR: Sir, 
the health is a State subject and the public health 
centres and sub-centres are established by the 
State Governments. But, from the Central 
Government side, we have given guidelines to 
the State Governments for establishing a 
primary health centre, the normal population rs 
30000forsub-centre it is 5000; lorestablish1ng 

in the tribal area, the population is reduced to 
20000 for P.H. C. and for the sub-centre it rs 
reduced to 3000. 

Accordingly, we have asked the State 
Governments to establish those Pubiic Health 
Centres and Sub-centres. 

[Translation] 

SHRI ANAND AHIRWAR: Mr. Speaker, 
Sir, in Part (b) of my question. I have asked ~he 
total number of primary health centres, sub-
centres and community health centres 
functioning in Madhya Pradesh. With regard to 
the reply given by the hon. Minister, I would like 
to know the number of such health centres 
working in the areas predominantly inhabited by 
Scheduled caste and Scheduled Tribe people? 

[English] 

SHRI PABAN SINGH GHATOWAR: 
Sir. according to the guidelines given to the State 
Governments, at least fifteen ( 15%) per cent of 
the Sub-Centres should be rn Scheduled Caste 
basis and villages having twenty per cent or 
more Scheduled Caste population. The States 
have also been desired to set up 7. 5 per cent of 
their annual target for infrastructure ,n the tribal 
area. 

As regards the number of Sub-Centres 
under the Tribal Sub-Plan in Madhya Pradesh, it 
is4,935andthatof PHCS. is 633. 

[ Translation] 

SHAI NITISH KUMAR: Mr. Speaker, 
Sir, this question is about providing medical 
facilities to the Scheduled Caste. Schedulled 
Tribe and backward class people Irving in rural 
areas. The reply given by the hon. minister is 
about the setting up of primary health centres 
and sub-centres. However, medical facilities to 
the people cannot be ensured by mereiy setting 
up health centres and sub centres. On the basis 
of our experience we do know that doctors do not 
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gotoruralareas,particularly, to the areas having now, the hon. Minister has stated that health 1s 
population of backward people and Scheduled a State sobject and it is their responsibility to 
GastesandScheduledTribespeople. Thehon. monitor it. The Central Government has no 
MinisterhaspointedoutthatitisaStateSubject. active role in it. The hon. Minister furnished 
Throughyov, lwouldliketosubmitthatcanthe informationwilllregardtothesettingupofhealth 
CentralGovemmentonlyissueguidelines to the centres and sub-centres. Shri Nitish Kumar has 
States? Can it monitor their working also? rigltlypointedoutlhatneitherthedoctors,nurses 
Generally, doctors do not go to these remote etcgototherecentresnorothermedicalfacilities 
areasnordothemedicalstaffin requirednuni>er. are available in the health centres. Patients die 
Buildings for Health centres are constructed, but due to lack of proper medical treatment. I would 
medicalfacilitiesare not available there. I would like to know from the hon. Ministerwhetherthe 
like to know the steps proposed to be taken by Govemmentproposetoadaptbibal healthpolicy 
theGovemmenttoprovidemedicalfacilitiesto on the lines of tribalarea education policy 
the people in such areas. formulated by it so as to ensure the availability 

of the medical staff like doctors, nurses etc and 
[English] 

THE MINISTER OF HEAL TH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND): Sir, the observation made 
by the hon. Memberisabsolutelycorrect Thougl 
we have created a large infrastructure in the 
country, though thousands of Primary Health 
Centres and Sub-Centres are created and 
necessaryfacilitiesare provided, but who should 
go there to provide the services delivery to the 
people, thatisthequestionthatcomesandthat 
the hon. Member has asked. Noclolbt, we have 
created Primary Health Centres, wehavegiven 
the staff, but the monitoring is basically done by 
theStateGovemments. MonitoringbytheCentre 
is physically not possible because we have to 
depend upon the State Governments for 
monitoring aspect of the health care delivery. 

The suggestion given by the hon. 
Member is very good. It is true that we have to 
create conditions so that the people who are 
supposed to give the health care delivery to the 
people andalsothehealthfacilities, are as near 
as possible, to the doors of the people who are 
to be served. We have to create such conditions 
and we will take the State Governments into 
confidence to provide such facilities. 

[ T ranslationJ 

SHRI DlLEEP SINGH BHURIA: Just 

other medical facilities in those areas? 

[English] 

THE MINISTER OF HEAL TH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANANO): Sir, perhaps the House is 
awarethattheNalionalHeallh Pok:ywasadcµed 
by Parliament in 1983, about 10 years ago. This 
Health Policy did take into account the 
suggestions and the recommendations made 
bytheBhorCommitteeasbackasin 1946. The 
very purpose of this was to see that people 
should not be denied the medical and health 
faciiliesbecai.etheydomoow~~rchasilQ 
capacity. It is not the case. The state has to 
accept the responsibility of giving medical and 
health care facilities which we accept. On this 
basis the Health Policy was adopted. A large 
infrastructure has been created It is true that the 
tribal areas and oorijan bastis are not given the 
necessaory facilities which were indended in 
the Health Policy document.Efforts will be made 
in this regard. 

SHRI TARIT BARAN TOPDAR: What 
are they? 

SHRI B. SHANKARANAND: It is 
providing health care and medical facilities to 
the people. This is the basic health policy. 
Without the cooperation of the State 
Governments this is simply not achievable. 
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[Translation] 

SHRI LAKSHMI NARAIN IJIANI 
TRIPATHI: Mr. Speaker, Sir, in his reply the 
hon. Ministerhasstatedthat 1 Spercentthesut>-
centres and 7.5 percentofthesub-centres will 
be opened in the areashaving20 percent of the 
Scheduled Castes and the Scheduled Tribes 
population respectively. In many a district in 
Uttar Pradesh even _t:wo per cent of the sub-
centreshave not been openedl.4) and wherever 
these have been opened neither medicines nor 
doctors are available. The hon. Minister stated 
in the reply that this is a state subject but when 
theS1ateGovemmentisapproacheditgivesthe 
excuse of shortage of funds fo. ,,ot making 
available medicines and other facilities 
. Therefore, will the Union Government issue 
instructions to the State Governments to strictly 
implement the guidelines and wiU also ponder 
over providing funds to the State Government? 

[English] 

SHRI B. SHANKARANAND: Sir, all 
that I can say in this regard is that this is a 
suggestion for action 

SHRIMATI MALINI 
BHATT ACHARAYA: Sir, malaria, Kala azar 
and tuberculosis are still killing diseases in our 
country, particularly in situation of poverty. The 
Centre has a number of programmes for the 
eradication of malaria, kala azar and 
tuberculosis. lwouldliketoknoWfromthehon. 
Minister whether any special grants have been 
made in that areas specified in the question, that 
is scheduled castes and tribes and backward 
areas for malaria1 kala azar and tuberculosis 
eradication programme and if there are grants, 
whether there has been any enhancement of 
grants.Alreadythegrantshavebeenr~in 
the recent past. 

SHRIPABANSINGHGHATOWAR: 
Sir, the question relates to Madhy Pradesh and 
I have the figures of Madhya Pradesh regarding 
grant of allocations given in tribal sub-plan and 

special component plan. For malaria, in 1992." 
l.lldertri>alSlJ>plan Rs.874.31 lakhsweregiven 
and Rs. 1,088.84 lakhs given under central 
sector special component plan. 

We have got the figures for leprosy 
also.Sir. 

MR. SPEAKER: You can supply the 
information later. 

EYECemps 

705. SHRIYASHWANTRAOPATIL: 
SHRI MOHAN RAWALE: 

WlltheMinisterofHEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it has come to the notice of the 
GovemmentthatSOpersonshavelosttheireye 
sightafterbeingoperateduponineyecampsin 
the villages of Aligarh in Uttar Pradesh in 
February, 1993; 

(b) ifso, thedetailsinthisregard; 

(c)the reaction of the Government thereto; 

( d) whetherf'1e Government have, from 
time to time. issued guidelines to be observed 
in eye camps: 

( e) if so, the details ;thereof; 
(f) the action taken/proposed to be taken 

by the Govemmentforthese guidelines being 
ignored by the organisers of eye camps; and 

(g)theamountofcompensationandother 
relief provided/ proposed to be provided to the 
victims of eye camps? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEAL TH AND FAMILY 
WELFARE (SHRI PABAN SINGH 
GHATOWAR): (a)to(c). Government of Uttar 
Pradesh has reported that 60 eye operations 
wereperfotmedbyGandhiEyeHospital,Aligarh, 
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aprivatelymanagedbustin November, 1992 in 
thteellillagesof Aigarh. Theenquiryconcb:led 
bytheStateGovemmenthas revealedthaloul 
of the 45 cases which could be contacted, ;5 
caseshavebeenunsuccessfulduetoinfection, 
patients' CM'l1 negligel ICeOl'Cllltopost-operalille 
complications. 

( d) to (g). Government of India has laid 
downdetaiedtechnicalguidelinesforoiga, isi 19 
eye camps. The Chief Medical Officer of the 
· DistrictgranlSpermissionforhokingeye~ 
andensuresslrict~oftheguideines. 

I Translation] 

SHRI YASHWANTRAO PATIL: Mr. 
Speaker, Sir, in this incident in Uttar PrdeshSO 
persons lost eye sight. Such camps are 
organised mostly in rural areasandthepoorwho 
are unabletoaffordtogoto reputed doctors and 
hospitals visit these camps. The reply of the 
Government has perturbed me because 
negligence on the part of the patients has been 
assigned the reason. ls the hon. Minister himself 
satisfied with the reply? if so, then it isa different 
matter. Negligence onthepartofthedoctorshas 
been shifted on to the patients. I would like to 
know from the hon. Minister whether he is 
prepared to institute a fresh inquiry into the 
incident? 

[English) 

SHRI PABAN SIGH GHATOWAR: This 
incident was widely reported in the newspapers 
and the State Government has constituted an 
enquiry committee. This committee enquired 
into the matter and they have given a report. On 
26thMan::h, 1993,theDistrictMagistrate,Aigam, 
orderedanenquiryintotheincident. The enquiry 
team consisted of Dr. V.P. Agarwal, CMO, 
Aligarh as Chaimlan and Dr. A. Gogi, chairman 
of~department.Jawahar1a1Nehru 
Medical College, Aligarh Muslim University, 
Dr.S.C.Jain, DeputyCMOandMr. R.K.Singh 
. SOM, Hathras Sub Division as members. The 
enquiryconvnitteehasenquiredintothe incident 

and 81.bnitted a report. 

[ T rsnslation) 

SHRt YASHWANTRAO PATIL: .1 
would like to know whether the Governm~t. 
propose to give compensation to the persons 
who have lost their eyesight. · 

(English). 

SHAI PABAN SINGH GHATOWAR: 
This operation was performed by a voluntary 
organisation and there is nosuchschemetogive 
any compensation in this case. 

[ T ranslatiorij 

SHRI DAU DAYALJOSHI: Mr. Speaker, 
Sir, it is a fact that due to nonavailability of 
medical facilities in the rural areas such medical 
camps are time and again organised by 
incompetent doctors in rural areas. This does 
not happen in Aligarh alone but is being seen all 
overthecountry Thousands of person lose their 
eye sight after getting operated upon by 
incompetent doctors. This is a common 
phenomenon. Despite all the efforts, the St~te 
Governments have not been able to stop such· 
camps from being organised. I would like to 
knowwhethertheGovemmentwillenactsome 
stringent laws to stop such camps from being 
organised and to prohibit incompetent doctors to 
performsuchoperationsbymakingtheprovision 
of life imprisionment or deterent punishement? 
I would like to know whether such a law will be 
enacted by the Government? 

SHRI PABAN SINGH GHATOWAR: Mr. 
Speaker, Sir, it is not just the question of the 
operations being performed by incompetent 
doctors. The Central Govememnt has issued 
specific guidelines to the State Governments to 
theeffectthal operations should be performed by 
competent doctors alone and the State 
Governments have been instructed to strictly 
implement these guidelines. 
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[English] 

It istheresponsibilityoftheStateGovemment 
to see the strict compliance of the guideline 
issued by the Central GovemrMnt. 

l Translation] 

SHFII VISHWESHWAFI BHAGAT: Mr. 
Speaker, Sir, through you, I wold like to know 
from the hon. Minister the action likely be taken 
against the officers who grant permissin to the 
All India Organisations which do not observe 
guidelines, for organising eye camps, so that 
thisphenomenonofdamagingeyesightcomes 
toanend? 

[English] 

SHFII PABAN SINGH GHATOWAR: The 
organisersbefOl'eorganisingtheeye<:anl)have 
to take the permission of theStateGovemment. 
The district Chief Medical Officer is the 
appropriate person to give permission. Before 
giving permission for holding any eye camp, 
they havetoseethattheseguidelinesarestrictly 
obsefved by the organisers. 

WRITIENANSWERSTOQUESTIONS 

[ Translation] 

Family Welfare Programme In Blhar 

'703. SHAI DEVENDRA PRASAD YADAV: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the amount earmarked by the Union 
Government to Bihar for the family welfare 
programmesduring 1993-94; 

(b) whether the Government propose to 
formulate any special programmes for the 
backward and tribal areas of Bihar under the 
familywelfareprogramrnes; and 

(c) if so, the details thereof? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
Statewise outlays for 1993-94. including for 
Bihar are underfinalisation. 

(b) and (c). Underthe World Bank assisted 
social Safety Net Programme, infivedisbicisof 
Bihari.e. Nawda, Saharas, Samastipur, Katihar 
and Gaya, Rs. 50 lakh has been released in 
1992-93 for each district for promoting 
institutional deliveries to reduce maternal 
mortality by equipping Primary Health Centres 
with Operation Theatre, Labour Room etc. Rs. 
10 lakh per PHC will be spent on 5 PH Cs to be 
selected in each of the above five districts, 
Another Rs. 50 lakhs per district will be released 
in1993-94. 

[English] 

Royalty and Gradation of Coal 

•705_ SHRI SRI BALLA V PANIGRAHI: Will 
theMinisterofCOALbepleasedtostate: 

(a) the criteria adopted for fixation of royalty 
and gradation of coal for different States; 

(b) whether the Government have received 
any representationfromthe State Governments 
~gainst such gradation and criteria; 

(c) if so, the details thereof; and 

(d) the action taken by the Government 
thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA): (a) Thecriterionforgradationofcoals 
classified as non-coking is the Useful Heat 
Value (UHV) and forcoalsclassifiedascoking 
coals is the ash content and fuMer for coals 
classified as semi-coking and weakly coking. 
the ash plus moisture content of such coals. 
Rates of royalty on coal are being fixed under 
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Section 9 of Mines and Minerals (Regulation (Regulation and Development) Act, 1957 alows 
andDevelopment)Act, 1957.Coalshavebeen upwardrevisionintheratesofroyaltyonlyonce 
formedintoseveralgroups ( depending on their during aperiodof 3 years. Since the last revision 
grades)forfixationofroyalty. Rates of royalty was done on 1.8.1991, any further increase 
aregeneralyfixedbasedonuseful heatvaluefor could be considered only after the perio<i of 3 
coalsinagrot4>wlhactJSlmentforconservation years is over. • 
of highergradesolcoal. Sinceallthecoalsbeing 
prodJcedin Singareni Collieries Company i..tc.;. 
(SCCL)falwilhinafewlimitedgrades,aunifoim 
rate of roy'alty has been fixed for such coals 
prcxilcedinSCCL Coalsprocu:edintheStates 
of Arunachal Pradesh, Assam, Meghalay and 

Investment by CIL 

707. DR.D.VENKATE~WARARAO: 
SHRI BASUDEB ACHARIA: 

Nagalandwhicharenotbeinggradedhavebeen Will the Minister of COAL be pleased to 
placed in Group I and Group II for fixation of state: 
royalty depending upon whether coal is 
handpicked or run of mine. 

When the rates of royalty were last revised 
w.e.f. 1.8.91, the cesses of coal had been 
abolished in almost aN States except Assam 
and West Bengal. As such rates of royalty were 
not revised in case olthese two States and old 
rateshavebeenoontinued onfysofar as these 
twostalesarecacicemad 

(b)and(c). YesSir.Aftertheratesof royalty 
were increased with effect from 1.8.91, 
represenlalionshavebeen received from some 
SlaleGcM,mmenlsdemancfng~revisions 
in the rates,.specially as regards lower grades. 
Some States have also requested for fixation of 
coal royalty on advolorem basis. 

(d) Section 9 (3) of the Mines and Minerals 

(a) whelhertheCoal lnaalimitedhasadopted 
any strategy of investment in projects of short 
geslationperiodtoaugmentproclt.ciioncapacity; 

(b) ifso, the detailsthere<.if: and 

(c) the extentto which it ha~ nelped in coal 
produ:tion? 

THE MINISTER OF STAT!:: OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA): (a) to (c). Coal India Limited has 
decided to concentrate their efforts on the on-
going projects and take up short gestation (upto 
5years)andviablenewprojectsfor aug.menting 
coal production. During 1992-93, 31.37 million 
tOMeSofcoalproduction has been realisedfrom 
such short gestation projects. The details of 
suchprojeclsaregveninthestatementattached. 
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Steel Plant in Orissa 

·70s. SHRI GOPI NATH GAJAPATHl:Will 
the Minister of STE EL be pleased to state: 

,, 
(a) whether the proposal of the Government of 

Orissa to set up a steel plant at Daitari in Orissa 
is pending for approval with the Foreign 
Investment Promotion Board; 

(b) since when it is pending; and 

(c) the steps taken to accord approval 
expeditiously? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a)to(c). The proposal submitted 
by Kal1nga Steels India Ltd. has already been 
considered recently by the Foreign Investment 
Promotion Board. It is now awaiting further 
Government consideration. 

Health Problems Due to Computers 

·709. DR. VASANT PAWAR: Will the 
Minister of HEAL TH AND FAMIL YWELFARE 
be pleased to state: 

(a) whethercont1nuousexposuretocomputers 
oy operators causes health problems; 

(b) whether the Government have studied the 
report of ILO pblished irl 1989 confirming 
agreement among various Government 
agencies.Trade Unions. etc. that video display 
units directly affect the eyes and the skeleto-
muscularsystem: and 

(c) 11 so. the action Government propose to 
take to over-come the above problem faced by 
computer users? 

THE MINISTER OF HEAL THANDFAMIL Y 
WELFARE (SHRI B.SHANKARANAND): (a) 
to (c). Although ICMR has not conducted an 
independent study on the subject. it has reported 
that several authoritative studies including that 

of WHO bring out some discomforts to workers 
on prolonged exposure to Visual Display 
Terminals. The I LO study also broadly endorses 
the same view and suggests that these adverse 
health affects are preventable by good work 
practices including appropriate work station 
design and use of correct fun1ture and education 
of operators. 

[ Translation] 

Noise Pollution in Coal Mines 

'710. SHRI TEJSINGH RAO BHONSLE: 
Will the Minister of COAL be pleased to state: 

(a) whether the Government are aware that 
hearing capacity of the coal mine workers is 
decreasing day by day due tono,se pollulion ,n 
the coal mines: 

(b) 11 so. whether any study has been conducted 
in this regard: 

( c) the outcome thereof: and 

(d) the remedial measures taken by the Union 
Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA) (a) No. Sir. 

(b) to ( d). A statement 1s laid on the Table of 
the House. 

STATEMENT 

(b) to ( d). However. 1n view of some 1ndicat1ons 
of marginal heanng loss 1n case of workers 
exposed to very high n01se levels for a very long 
period. Central Mining Research Stations 
(CMRS). Dhanbad has done sc1entif1c studies 
on the effect of noise polluhon ,n coal mines and 
their recommendations and suggestions have 
been taken note of by the coal industry. The main 
features for reducing the sound are genern11y 
integral part of the equipment design. 
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Some of the important remedial measures for 
controlling noise pollution in the coal mines are:-

(i) increasing the distance between the 
operatorandthesourecr,ofnoise; 

(ii) providing sound proof cabins to the 
operators; · 

(iii) provisionofsilencersintheexhaustfans 
and other such equipments; 

(iv) providing suitable ear-muffs and ear-
plugs to workers exposed to noise; 

(v) providing vibration a~sorbing 
foundations and rubber linings for 
vibrating equipment; 

(vi) providing green belts between mines 
and housing colonies, hospitals, schools 
etc. for absorpotion of axecessive noise. 

Limestone Deposits in Maharashtra 

·711. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: Will the Minister of MINES be 
pleased to state: 

(a) whether there are deposits of limestone in 
Maharashtra: 

(b) if so. the details th~reof; and 

(c)thestepstaken/proposedtobetakenbythe 
Government for exploration of more deposits 
and their excavation? 

THE MINISTER OF STATE OF THE 
MINISTRY OFMINES(SHRI BALAAM SINGH 
YADAV): (a) Yes, Sir. 

(b) The Government of Maharasth r~ have 
estimated a total reservesof965 million tonnes 
oflimestone in the State out of which 623 million 
tonnes are in Chandrapur district. 226 million 
tonnes in Yavatmal. 82 million tonnes in 

Gadchiroli, 31 million tonnes in Nagpur and 3 
million tonnes in Nanded districts. 

(c) The State Government has reported that 
almost all the major limestone bearing areas in 
Maharashtra hae been explored and presently 
exploration work in Pimpalgaon Lakhmapur 
areaofChandrapurdistrictandBorda-Wagaon-
Dongragaon area in Yavatmal district is in 
progress. 21 mining leases in Chandrapur 
district and 19 in Yavatmal districtforexploitation 
of limestone have been granted by the State 
Government irrMaharashtra State. 

All India Hospitals Post-Partum 
Programme 

·712. SHRI HARi KEWAL PRASAD: 
SHRI ARJUN SINGH YADAV: 

Will the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a)whetheran All India Hospitals Post-partum 
programme 1s being implemented in the country 
with the assistance from the Norwegian Agency 
forthe International Development (NORAD): 

(b) if so, the names of places where the 
programme has been launched.; and 

'(c) the progress made in this regard so far? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
Yes.Sir. 

(b) and (c). Partial financial assistance for 
550 Post Partum Centres at National. State and 
District Level hospitals has been provided by 
NORAD from 1971 to 1985. From 1981 to 
December, 1993, assistance has been provided 
by NORAD for 1012 sub-district Level Post 
Partum Centres. The names of places where 
assistance has been given are shown in the 
enclosed statement. 
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Cost of Coal Production 

"713.SHRINAWALKISHORE RAl:Will the 
Minister of COAL be pleased to state: 

(a) whether the cost of coal production in the
courrtry is more in comparison to other coal 
producing countries; 

(b) if so. the details thereof;

( c) the name of the country having minimum
costofproductionalongwithamountthereofand 
the techniques being adopted there for coal 
production; 

( d) whether any action is being taken by the
Govemmentto adopt such techniques in India; 
and 

( e) if so, the details thereof?

THE.MINISTER OF STATE OF THE 
MINSTRY OF COAL (SHRI AJIT KUMAR 
PANJA): (a) to (e). Average cost of production 
of net saleable raw coal for Coal India Ltd. for the 
year92-93wasRs.322.04pertonne(Provisional). 
The average cost for Singareni Collieries 
Company Ltd. for92-93was As.490.00pertonne 
(provisional). Most of the producers treat cost of 
production as confidential information and do 
not readily divulge it. As such no data about cost 
of production in other countries is available. 

Cost of production of coal depends on several 
factors inCI\Jding geo-mining conditions and 
type of technology adopted. A particular 
technology may not be cost effective in all 
cases. Besides, highly mechanised, capital 
Intensive technologies may not always be 
appropriate in view of the need for creating 
employment opportunities for our large 
labour force. However. continuous efforts are 
made in Coal India Ltd. for cost reduction and cost control 

·  For this purpose optimisation of output inrelation to 
investment manpower and other inputs is being 
continuously strived. As a result of efforts made the 
rate of increaseinthe costo!profJc1c'i·Jn 

of coal during last six to seven years has been 
pegged well below the general price rise in the 
economy as measured by Wholesale price 
Index. 

Import of Oil 

*714. SHRIMATI SHEELA GAUTAM: Wili
the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the quantity of oil proposed to be imported
by India during 1993-94, country-wise; 

(b) whether the Government have also
negotiated with some other countries which are 
willingtosuppy oil at cheaper rates to India; �nd 

(c) ifso, the details thereof?

THE MINISTER OF STATE OF THE 
MNISTRY OF PETROLEUM AND NATURAL 
GAS (CAPTAIN SA TISH KUMAR SHARMA): 
(a)to(c). Theimportofcrudeoilandpetroleum
products will be in accordance with the approved 
Oil Economy Budget for the year 1993-94 both
under term contracts with National Oil
Companies of Iran·, Kuwait, Malaysia, Saudi
Arabia, UAE etc. and also through spot 
purchases. Spot purchases are not always 
relatable to specific countries. The negotiations 
for term contracts with various National Oil 
Companies have not yet been completed. 

Coal Washeries 

*715. SHA! NITISH KUMAR:
DR. MAHADEEPAK SINGH 

SHAKY A: 

Will the Ministerof COAL be pleased to state: 

(a) whether the availability of best quality of
coal in the country is as per its demand in the 
country; 

(b)theposition in this regard during 1992-93 .

( c) whether coal-washeries have been set up
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for washing coal during 1992-93' 

( d) if so, the details thereof alongwith their 
capacity, separately; 

(e) whether these washeries have been 
utilising their full capacity; 

(f) if not, the percentage of capacity utilised 
during 1992-93; and 

(g) the reasons for non-utilisation of full 
capacitybythesecoalwasheries? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA): (a) and (b). The current level of 
production of best quality coal ('A' and 'B' 
grades)isadequatetomeetitscurrentdemancl. 
However, there is shortage of coking coal 
required for steel plants and to meet its gap the 
integrated steel plants imported 6.33 million 
tonnes (Provisional) of coking coal during 1992-
93. 

(c) No new washery has come on stream 
during 1992-93 in the subsidiary companies 
under Coal India Limited. 

(d)and (e). Do not arise. 

(f) and (g). During 1992-93 the capacity· 
utilisation of existing 15 washeries of Coal lndi~ 
Limited was 68 per cent. Main reasons of lower 
capacity utilisation were inadequate availabiUty 
of right type of raw coking coal matching with the 
design parameters of washeries, frequent power 
tr,,:ipings.bandhs,economicblockadesandstrike 
by truck transporters which disrupted work for a 
pa rt of the year 1992-93. 

Import of Petrol, Kerosene and LPG by 
Private Sector 

;716 SHRIRAMPRASADSINGH; 
SHRICHITTABASU 

Will the minister of PETROLEUM AND 

NATURAL GAS be pleased to state: 

(a) whether the Government have drawn up 
any scheme regarding production. import and 
marketing otpetrol, kerosene oil and LPG by 
private sector besides public sector; 

(b)ifso, the details thereof; 

(c)thenumberofCOOl)anieswhoseproposals 
have been received in this regard; and 

( d) the time by which this scheme is likely to 
be implemented and LPG is likely to be made 
availabletotheconsuniers. in the open market? 

THE MINISTER OF STATE OF THE 
MINISTRYOFPETROLEUMANDNATURAL 
GAS (CAPTAIN SA TISH KUMAR SHARMA): 
( a) to ( d). In order to increase the availability of 
LPG and kerosene in the country,. besides 
allowing the setting up of new refineries in the 
private joint sector, the Govt. have also permitted 
import an~ sale of these products at market 
determined prices by the private sector. This 
parallel m~rketing system is an enabling 
rneasuref6rtheprivateenterprisetoenterthese 
fields and no proposals are required to be sent 
to the Govt. in this regard by them. The time by· 
which LPG would be available underthissystem 
depends upon the efforts of the private 
entrepreneurs in this regard. 

Supply of Diesel to States 

"717. SHRI LAL BABU RAI: 
SHRI RAM LAKHAN SINGH VADA V: 

Will the minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the criteria adopted fo"r the allocation of 
diesel to States: 

(b) whether the diesel 1s being supplied to 
States as per their demands; 

(c) if not, the reasons therefor; and 
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(d) the action taken by the Government to (c) to (e). Technology upgradation is a 
meet their demands in future? continuing process. Sophistication in the field of 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPTAIN SA TISH KUMAFi SHARMA): 
(a) and (b). Statewise allocation of diesel is not 
being made. The demand of diesel in all States/ 
UTs is, by and large, being met in full. 

(c) and(d). Do not arise. 

Detection of Explosives 

·118. DR.LAXMINARAYANPANDEYA: 
SHRIGURUDASKAMAT: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the bomb disposal squads are 
well-equipped to deal with sophisticated 
explosives; 

(b) if not, the steps being taken by the 
Government to remedy the situation; 

(c)whetheranynewtechnologieshavebeen 
developed for detecting concealed explosives; 

( d) if so, the details thereof; and 

( e) the advantage of new technologies over 
the existing ones? 

THE MINISTER OF HOME AFFAIRS (SHRI 
S.B.CHAVAN):(a)and(b).Thebombdisposal 
squads of some Central para-military forces are 
provided with necessary equipment and other 
resources to deal with sophisticated explosives. 
Certain States have also constituted special 
squadsfofthedetectiooandd1sposalofe><plosive 
devices. These squads have technical 
equspment like explosive detectors. metal 
detectors. etc., for detection of explosive devices 
and facilities r~uired for their disposal. 

explosives and its consequent effect on 
e,cplosivedeviceshasledtoasean:htorl11)rolled 
technology for the detection/disposal of 
explosives/explosive devices. Equipments 
usingthelatesttechnologiesbasedonadvanced 
principles of naturalscienceshavebeendevised 
in some parts of the world. 

Production in Steel Plants 

•719_ SHRI BHOGENDRA JHA: Will the 
Minister of STEEL be pleased to refer to the 
replygivenonMarch4, 1993tostarred0uestion 
No.157 and state: 

(a) the factors responsible for low output of 
steel at Durgapur and Rourkela Steel plants as. 
compared to Bhilai Steel Plant; and 

(b) the steps proposed to be taken by the 
Government to ensure production in Durgapur 
and Rourkela Steel Plants upto the optimum 
capacity? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Durgapur Steel plant. 

During the year 1992-93, the low crude steel 
production at DurgapurSteel Plantwaspfirnarily 
due to lower hot metal availability from the 
running Blast Furnaces which are over-due for 
modernisation. 

Rourke/a Steel Plant 

Duringtheyear1992-93.crudesteelproduction 
was marginally lower c1t Rourkela Steel Plant 
compared to the Annual Plan, due to lowerl;iot 
Metal availability from the existing Blast 
Furnance on account of unhealthy condition of 
Blast Furnanc · Jo. 1 and 4 for which capital 
repa,rs havebeenplannedduringlheyear 1993-
94 and 1994-95 respectively. 

(b) lnordertoachievethecapacityproduction 
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at Durgapur and Rourkela Steel Plant. 
comprehensive schemes of Renovation and 
Technological Upgradation (Modernisation) are 
already under execution. 

[ Translation] 

Commission to LPG Dealers 

720. SHRI G.MADEGOWDA Will the 
Ministerol PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a) the present rate of commission being 
given to LPG dealers on domestic and 
commercial LPG cylinders: 

(b) whether the LPG dealers have been 
demanding increase in the commission; 

( c) 11 so, the details thereof; and 

( d) the action taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPTAIN SA TISH KUMAR SHARMA): 
(a) The present rate of commission is Rs. 5. 70 
percylinderol 14.2kgandRs. 7.63 per Cylinder 
of 19 Kg. 

(b) to (d). The request for increased 
commission is under the consideration of the 
Government. 

[English] 

Consumption of Petroleum Products 

6351. SHRI SYED SHAHABUDDIN: 
SHRI BOLLA BULLI RAMAIAH: 

Will the Minister of PETROLEUM AND 
NATURALGASbepeasedtostate: 

(a) the estimated break-up of consumption of 
petroleum products, during 1992-93 ·by 
agriculture, industry, power. transportsector-
wise; 

(b) the rate of growth of consumption. sector-
wise, during Seventh Five Year Plan; 

(c) the relative scope for reduction of 
consumption in the various sectors; and 

( d) the rate of growth of indigenous production 
during the Seventh Five Year Plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPTAIN SA TISH KUMAR SHARMA): 
( a) The sector-wise consumption of petroleum 
products fort he period April. 1992 to January. 
1993 is in Statement I. 

(b) The sector-wise rate of growth of 
consumption of major petroleum products during 
the Seventh Five Year Plan is as in Statement-
11. 

(c) The Petroleum Conservation Reasearch 
Associatioo and the Oil Companies have 
identified various areas where the use of 
petroleum products can be optimised and 
conservation achieved. These include 
replacement of inefficient boilers and engines, 
introduction of long-drain lubricants. interfuel 
substitution. etc. 

(d) Thegrowlh rateoltheindigenousprodwion 
of petroleum products during the Seventh Five 
Year Plan is as under: 

production of Petroleum Products 

85-86 86-87 87-88 88-89 89-00 

Growth 20.00 7.f/J 4.66 2.54 6.53 
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Promulgation of Disturbed Areas Act 

6352. SHRI MANORANJAN BHAKTA: Will 
the Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether the Government propose to 
promulgate the Disturbed Areas Act in the 

.. insurgencyriddenpartsoftheNorth-Easttocurb 
themenaceofvariousoutfrtsactiveintheregion; 
Md 

(b) if so, the details thereof?· 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P.M.SAYEED): (a) and (b). The following 
insurgencyriddenareasoftheNorth-Easthave 
already been declared as disturbed areas l.llder · 
the Armed Forces (Special Powers) Act, 1958. 
These are: 

(i) WholeofManipur; 

(ii) WholeofAssam; 

(iii) Tirap and Changlang districts of 
Arunachal Pradesh; 

(iv) Mon district in Nagaland; 

(v) 5 km. beltalong lndo-Myanmarborder 
in Nagaland and Arunachal Pradesh, 
Nagaland andMeghalaya; 

(vi) A20 km. belt from Assam border in the 
Statesci ArulachalPradesh, Nagaland 
and~ 

Mobilelledlcal Vans 

6353. SHRI RAINATH SONKARSHASTRI: \wm the Minister of HEAL TH AND FAMILY 
~ELFARE bepleasedtostate: 

(a)whetherseveralmobilevanssanctioned 
underMedicaleducationschemeof ruralheallh 
services are lying unused in the court yards of 

various medical colleges; 

(b) if so, the reasons therefor; and 

(c) the steps taken by the Govenmentto put 
intousethesevans? 

THEMINISTEROFHEALTHANDFAMK. Y 
WELFARE (SHAI B. SHANKARANAND): (a) 
to (c). The utilisation of mobile vans were not 
alwayssatislactory as they could not always be 
easily manouvered on many rural roads. On 
receiving reportsregardingnon-utilisationofthe 
mobile vans supplied under the British 
Assistance Programme to various medical 
colleges, instructionsareissuedtoalltheStale 
Govts. on 24. 7 .85 to utilise these vehicles in 
implmentation of national programmes like the 
Family Welfare Programmes conlrol of 
Tuberculosis, eradication of leprosy, control of 
blinaless, conlrolofdiarrhoelciseases. Further 
instructions were issued on 19.3.87 toall State 
Govts. that such mobile vans as cannot be 
utilised property, may be transferred to well 
established voluntary agencies in the Health 
and FarnilyWelarefield in accordance with the 
prescribed guidelines. On the basis of this 
decision, 2 mobile vans in Tamil Nadu and 7 
mobile vans in Kerala have been trasnferredto 
Voluntary organisations. 

All lndiaEnlr8nceExam forllBBSIBDS 

6354. SHAI PHOOLCHANDVERMA: 
DA. LALBAHADUR RAWAL: 
MAJ. GEN. (RETD.) BHUWAN 
CHANDRAKHANDUAI: 
SHAISUAYANARAYANYADAV: 

Will the Miniter of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of candidates competed and 
passed the All India Entrance Examination, 
1992, for aanissionto 1st year Al lndiaMBBS/ 
BOS Course conducted by Central Board of 
SeoondaryEducation; 
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(b) the number of successful candidates 
allotted seats by his Ministry for admission in 
the above courses in different medical Colleges 
of the country and also actual number of 
candidates joined so far; 

(c) whether all the successful candidates 
have been alloted seats for MBBS/BDS in 
accordance with their preference; 

(d) if not, whether the Government are 
considering to reallocate seats. in accordance 
with the options given by the candidates against 
the vacant seats of MBBS/BDS; and 

( e) by whattime the vacant seats are likely to 
be filled up? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
The Central Bord of Secondary Education 
registered 1,35,322 candidates for the All India 
pre-medical/Pre-Dental Entrance Examination 
1992. A merit list of 1556 students and a waiting 
list of 1056 students was declared by the Board. 

(b) 1533 candidates were alloted seats in the 
first allotment, and 623 candidates did not join 
the colleges alloted to them. 

( c) All the successful candidates of the merit 
list including wait listed have been offered MBBS/ 
BDS seats in accordance with their rank and 
preference within the guidelines laid down by the 
Supreme Court upto rank number 2245. 

(d) and (e ). The last allotment was made on 
29.1.93. Further allocation is subject to the 
orders of the Supreme Court who are seized of 
the matter. 

Sale of Kidneys 

6355. SHRI MADAN LAL KHU RANA: Will 
the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) whether attention of the Govenrment has 

been drawn to the news item captioned 'Probe 
panel indicates transplants surgeons' appearing 
in the Indian Express dated March 26, 1993; 

(b) if so, the reaction of the Govenrment 
thereto; and 

(c) the action taken by the Govemmentagainst 
the guilty persons? 

THE MINISTEROFHEALTHANDFAMIL Y 
WELFARE (SHRI B. SHANKARANAND): (a) 
Yes.Sir. 

(b) and (c). The Government of the National 
Capital Territory of Delhi is taking appropriate 
action regarding the alleged incidents in Delhi. 

[Translation] 

Complaints Regarding Adulteration in 
Petrol 

6356. SHRI KASH I RAM RANA: 
SHRI CHITUBHAI GAMIT: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government have received 
any complaints in regard to adulteration of some 
other oils in peterol by various petrol pumps in 
the country; 

(b) 1f so, the number of such petrol pumps in 
Gujarat against whom complaints have been 
received during 1992 and in 1993 ( upto March); 
and 

(c) the steps taken to check such sort of 
adulteration? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SATISH KUMAR SHARMA): (a) 
Yes.Sir. 

(b) Complaints were received against six 
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ratailoulletsin Gujarat. One enquiry, no complaint ( c) Field Officers of the Oil Companies keep 
was established. a watch on the circulation of spurious cylinders 

(c) Thefollowingmeasuresaretakentocheck 
adulteration in petrol: 

( i) regular and surprise inspections by Oil 
Company officials. 

(ii) density check under MS & HSD Control 
Order, 1990. 

(iii) doping of kerosene with furlural at 
selected locations. 

(iv) surprise inspections by mobile 
laboratories. 

(v) surprise inspections of retail outlets by 
State Government officials. 

Fake LPG Cylinders 

6357. SHRI N.J. RATHVA:WilltheMinister 
of PETROLEUM AND NATURAL GAS be 
pleased to state: 

(a) whether a large number of the fake LPG 
cylinders are being used in Gujarat; 

(b) if so. the number olfake cylinders seized 
in the State during the year 1992; and 

(c) the action taken by the Government to 
check this malpractice? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPTAIN SA TISH KUMAR SHARMA): 
(a) and (b). 319suspectedspunouscylmders 
were detected at the LPG bottling plants located 
inGu1aratduring 1992. 

inthesystem. Raidsareconductdonsuspected 
premises, Whenever spurious cylinders are 
detected by the Oil Marketing Companies, they 
are immediately destroyed. When such 
cylinders a1e detected from the LPG agencies/ 
transporters, they are issued caution/warning 
letters and a penalty of Rs. 1550 per spurious 
cylinder is levied. 

Supply and Demand of LPG 

6.358. SHRISRIKANTAJENA: 
SHRI KHELAN RAM JANGDE: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleeasedto state: 

(a) the total demand of LPG during the last. 
three years and the extent of LPG supplied 
against ii, State-wise: and 

(b) the efforts made for smooth supply of LPG 
1n the country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS(CAPTAINSATISHKUMARSHARMA): 
(a)TheState-wisedemandofpackedLPGinthe 
country during the last three years is given in the 
Statement. Demand is being. by and large, met 
in full. 

(b) Whenever any shortage is reported. prompt 
action is taken by the Oil Companies to clear the 
backlogs at the earliest by augmenting LPG 
supplies through operation of LPG Bottling 
Plants of the area during extended hours and on 
holidays as well as from LPG Bottling plants 
located elsewhere, for meeting the full demand 
of the affected markets. 

STATEMENT 

Andhra Pradesh 

Arunachal Pradesh 

1990-91 

148946 

1288 

LPG Supply 

1991-92 

179910 

1781 

Fig. in MT 

1992-93 
Apr92-Jan93 

172260 

1649 
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Fig.inMT 

19!XJ.91 1991-92 1992-93 
Apr92.Jan93 

Assam 34621 40560 362162 

Bihar fD.53 68470 62725 

Goa 12472 13576 mn, 

Gujarat 175985 205526 1802.53 

Ha,yana 64060 7285.3 64032 

Himachal Pradesh 9006 12136 11671 

Jammu & Kashmir 15943 20284 196'32 

Karnataka 102628 118678 109037 

Kerala 57669 65102 58838 

Madhya Pradesh 110456 124352 112361 

Maharashtra 415422 448771 4C.B507 

Manipur 31.im 4737 44(B 

Meg,alaya 2712 3386 3l30 

Mizoram 1543 2196 2320 

Nagalaxld 2011 2589 2253 

Orissa 18181 22145 20762 

Punjab 87203 102682 93509 

Ra1asthan 73761 87265 80468 

Sikkim 702 837 004 

Tamilnadu 191566 2146.)6 191657 

Tnpuro 2446 2897 2455 

.1t1CH ~' . ,/;SJ, ,.: ·:, '.':P,4 276917 256456 
------- ---· 
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1990-91 

_ West Bengal 120550 

Union Territories 

Andaman& Nicobar 440 

Chandgaih 14399 

Dadra & Nagar Haveli 319 

Delhi 202006 

Daman&Diu 582 

Lakshac!Yeep 18 

Pondicherry 3641 

Silvasia 

Sale of Liquor in U.P. 

6359.SHRISURENDRAPALPATHAK:Will 
the Minister of HOME AFFAIRS be pleased to 
state: 

( a) whether there is anyproposaltosell liquor 
in Uttar Pradesh through Public or Co-operative 
Sector to put an end to the possibilities of 
adulteration and to check illegal sale of liquor as 
is being done in the Union Territory of Delhi; and 

(b) if so, the time by which !his scheme is 
likely to be implemented? 

THE MINISTER OF STATE IN TEH 
MINISTRY OF HOME AFFAIRS (SHRI P.M, 
SAYE ED): (a)The StateGovemmentof Ut!ar 
Pradesh have informed that a Policy of partial 
prohibition is being followed in Almora, 
Pithoragarh, Tehri Garhv. ,! Paun Garhwal, 

Fig. in MT 

1991-92 1992-93 
Apr92-Jan 93 

131241 • 117785 

457 454 

14666 12849 

363 339 

218647 191118 

Sil, 450 

4153 5581 

Chamoli and Uttar Kashi districts and only 
foreign liquor in regulated manner and fixed 
quantities is being sold to permit holders in these 
districts through Uttar Pradesh Cooperative 
Sugar Factories Federation Ltd. · 

In other districts of Uttar Pradesh, sale of 
liquor is done by the private contractors. The 
liquor shops in these districts are begin settled 
by public!Tender-cum-auction system. At 
present there is no proposal under consideration 
oflhe Government tosell liquorthrough public 
orcooperativesectorintheseremainingdistricts. 
The Government of Uttar Pradesh are fully 
awareofthedangersofadulterationandvigilant 
to check the menace, with th1send in view. liquor 
shops are being reguarly 1nspeced and checked 
by teh authorised State Excise and police staff 

(b) The question does not arise in the light of 
the answer given in Part (a) above. 
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Oil and Gas Drilled from Krishna-
Godavari Basins 

6360. SHRI M.V.V.S.MURTHY: ,Will the 
Minister of PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a)thedetailsofcrudeoilandgasdrilledfrom 
the wells of Krishna-Godavari basins of Andhra 
Pradesh till the end of 1992; and 

(b)thecrudeoilandgasestimatedtobedrilled 
by the end of Eighth Five Year Plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS(CAPT.SATISHKUMARSHARMA):(a) 
About0.07MMT ofcrudeoilandabout585MMm3 
ofgashasbeenproduceduptoDecember, 1992 
from this basin. 

(b)Crudeoilprodctionof0.160MMTandgas 
productionof3.32MMSCMDisestimatedinthe 
terminal year of the Eighth Plan. 

Ram Manohar Lohia Hospital, New Delhi 

6361. SHRI MULLAPPALL Y 
RAMACHANDRAN: Will the Minister of 
HEAL THANDFAMILYWELFAREbepleased 
to state: 

(a) whether the Government propose to 
upgrade facilities at the Ram Manohar Lohia 
Hospital for the care of new born babies; and 

(b) if so, the details thereof? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
and (b). Adequate facilities for new born infants 
are already available at the Dr. Ram Manohar 
Lohia Hospital which inter-alia include the 

services of Paediatricians.a six-bedded nursery 
unit equipped with a phototherapy unit and 
incubators. · 

Aid to Voluntary Organisations in 
Maharashtra 

6362.SHRIARVINDTULSHIRAMKAMBLE: 
Will the Minister of HEAL TH AND FAMILY 
WELFAREbepleasedtostate: 

(a)the voluntary organisations in Maharashtra 
which were provided grants by the Union 
Government for family welfare during the l?st 
threeyearsandcurrentyear; 

(b) the amount given to each such 
organisation: 

(c) whether the Government have conducted 
any inquiry to find out the utility of this 
expenditure: 

(d) ifso. the details thereof; and 

( e) if not, the reasons therefor? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
and (b). The names of the organisations in 
Maharashtra who were given grants forfamily 
welfareworkduringthelastthreeyearsatongwith 
amount of grants released to each :::.re shown in 
the statement attached. No grant has been 
released to such organisations during the current 
financial year. 

(c)No,Sir. 

(d)Doesnotarise. 

(e) The utilisation of funds is checked by 
getting audited statement of accounts and 
utilisation certificates. Recommendations are 
also obtained from the State Governments. 
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[ T tanSlafion) 

Amendments to Durgah Khawaja Saheb 
Act, 1955 

6363. PROF. RASASINGH RAWAT: Will 
theMinisterofWELFAREbepleasedtostate: 

(a)whetherthe Government propose to make 
some amendment in Durgah Khawaja Saheb 
Act, 1955; 

(b) if so, the details thereof; 

(c) whether the post of Naz1m in 'Durgah 
Committee' is lying vacant; 

(d) ifso, the reasons therefor; and 

(e) the time by which the post 1s likely to be 
filled? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESA!): (a) and (b) No proposal to 
amend the Durgah Khawaja Saheb Act. 1955 is 
under consideration of the Government. 

(c)and(d). ThepostofNazimfellvacahtwith 
effectfrom20.2.1991 after it was relinquish by 
Lt. Col. (Reid.), Mohd. Usman. The Durgah 
Committee held an interview for filling up the 

post of Nazim on 10.9.1991 but none of the 
candidates was found suitable. This necessitated 
holding of a fresh interview and selection. 

(e) The Officer selected by the Central 
Gove~nment in consultation with the Durgah 
Committee to function as the Nazim has been 
releasedbyhisemployeron 12.4.93toenable 
him to Join his new assignment as Nazim. 

[English] 

Allocation for Health Centres and 
Family Welfare Centres 

6364. SHRI HARADHAN ROY: Will the 
MinisterofHEALTHAND FAMIL YWELFARE 
be pleased to state: 

(a)Theamount allocated lorthe health centres 
and the family planning centres in the country 
during each of the last three years. State/Union 
Territory-wise and its percentage of utilization? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE"(SHRI 8. SHANKARANAND): A 
statement indicating the State/Union Territory-
wise position of release of funds for various 
types of centres being financed underthe Family 
Welfare Programme and their utilization dunng 
the last three years 1s annexed herewith. 
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Surplus Employees of Census 

6365. SHRI SUSHIL CHANDRA VERMA: 
Will the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government of Madhya 

employment to such employees retrenched 
recently. 

[Translation] 

Arms Licensing System 

Pradeshhadabsorbedallsurplusemployees 6366. SHRI MOHAMMAD ALI ASHRAF 
deployed for 1981 census in the Government FATMI: Will the Minister of HOME AFFAIRS be 
Jobs; pleased to state: 

(b) ifso, whethertheemployeesdeployedfor (a)whetherlheGovemment~toabolish 
1991 census have also been absorbed in the arms licensing system; and 
GovemmentJobsbytheGovemmentofMadhya 
Pradesh; (b) if so, the details thereof? 

(c)ifso,thedetailsthereof; THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 

(d) if not, the reasons therefor; and RAJ ESH PILOT): (a) No, Sir. 

(e) the steps taken to absorb these (b)Doesnotarise. 
employees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 

· P.M.SAYEED): (a)to(d). TheGovemmentof 
Madhya Pradesh have informed that for 
obsorptionof 1981 surpluscensusemployees, 
orders were issued giving them preference in 
selection, all other things being equal. These 
orders have also been extended to cover the 
persons employed by the State Government 
temporarily in connection with the Census work 
of 1991 andwhoseservic:eswereterminatedon 
31.5.91. No count is howeverkeptofthepersons. 

(e) The Government of India have issued 
circular instructions giving concessions like 
age relaxation priority in employment through 
Employment Exchanges, absorption in 
vacancies in Group 'C' posts in census 
organisationprovidedtheyfuffiltherecruitment 
qualifications and the post is not otherwise 
requiredtobefilledinthrougitheStaff Selection 
Commission, etc. The Home Minister has also 
addressedlelterstoChief Ministerll..t G<:Nemors 
of State/Union Territories forprovidingsirnilar 
concessions of age relaxation and priority in 

[English] 

Police Academy in Assam 

6367. SHRI PROB IN DEKA: Will the Minister 
of HOME AFFARIS be pleased to state: 

(a) whether the Government of Assam has 
sought any financial assistance for setting upof 
a Police Academy in the State; 

(b) if so, the details thereof; and 

(c) the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFARIS (SHRI P.M. 
SAYEED): (a) No proposal from the State 
Government has been received. The Central 
Government provides assistance to the State 
Goverrvnentsinter·aia. forpolicetrainingunder 
the Scheme of Modernisation of Police Forces. 
In the current financial year, Rs.95.43 lakhs has 
beenallocatedtoAssarnundertheScheme. 

(b)and(c). Thequestiondoesnotarise. 
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Delay In Post-Mortems once in life for starting any income-generating 
profession/vocation. 

6368. SHRI MADAN LAL KHU RANA: Will 
the Minister of HEAL TH AND FAMILY 
WELFAREbepleasedtostate: 

(a) whether there is inordinate delay in 
conduction of the post-mortems in Delhi as a 
result of which the citizens are inconvenienced; 

(b) if so, the reasons therefor, and 

(c)thestepstakentoensuretheirconduction 
without any delay? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKAAANAND): (a) 
No such delay has been reported by concerned 
hospital authorities. 

(b) and(c). Does not arise. 

Financial Assistance to Widows 

6369. SHRI RAMCHANDAA VEE:R~PPA: 
Will the Minister of WELFARE be pleased to 
state: 

(a)whethertheDirectorateofSocialWelfare, 
Delhi .Administration, provide financial 
assistance to widows; 

(b) if so, the details of the criteria adopted in 
this regard; and 

(c) the assistance provided during each of the 
lastthree years? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESAAI): (a) Yes Sir. 

(b) Scheme: thetypesoffiraa.ncial assistance 
provided exclusively to widows are: 

(i) Solatium @Rs.300/· per case. 

(ii) Lump-sum assistance upto Rs. 1500/· 

Eligibility criteria: Widow should bea domicile 
of UT of @elhi and residing in Delhi for the last 
5years. 

In case of solatium the widow has to submit 
her application within 90days from the death of 
her husband. 

For lump-sum assistance widow should not 
have adequate means of livelihood and monthly 
income of the family should not exceed Rs. 750/ 
• per month and she should be below 50 years 
of age. 

(c) The assistance given during the last three 
years is as under.· 

Year 

1990-91 Rs. 4,07,800/· 

1991-92 Rs. 9,89, 700/-

1992-g'3 Rs. 6,39,900/-

Foreign Assistance for Coal Projects 

6370. SHA! HARISH NARA YAN PRABHU 
LANTYE:WiRtheMinisterofCOALbepleased 
to state: 

(a) the total foreign ~istance likely to be 
received for the on-going and new projects 
during 1993-94, project-wise; 

(b)the moniloringanangementforexeculion 
of these projects; 

(c) the projects which have witnessed more 
than 25 per cent of cost and time over run 
alongwilhthe reasons therefor; and 

( d) the names of the countries and the coal 
projedsbeing~suppocted 
bythem alongwiththe review of working of such 
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Khadia Opencast, NCL.' projects containing highlights of achievement 

and failures? 

THE MINITER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA): (a) The foreign assistance likely to be 
receivedforthe on-going and new coal projects 
during 1993-94, Project-wise is indicated in 
statement-I. (b) The progress of such projects is 
regularly reviewed at various levels by the 
concerned coal companies. All projects costing 
Rs. 20.00crores and above are also regularly 
monitored in the Ministry of Coal and by the 
Ministry of Programme implementation. 
Besides, the progress of all bilateral projects is 
reviewed during the annual meetings of the Joint 
Working Groupon Coal with the various donor 
countries. 

(c) The on-going externally aided projects 
which are suffering cost and time over-run of 
more than 25 percent are as follows:-

I. Projects reporting cost and time over-runs: 

1. Jhanjra Uclerground, EGL 

2 

3. SonopurBazali, EGL. 

11. Projects with only cost over-run but no 
time over-run has been reported so far: 

1. RajmahalOpencast, EGL. 

2 PiparwarOpencast, CCL. 

3. Nigahi Opencast, NCL. 

Themainreasonsfortimeover-runinprojects 
are; delay in acquisition of land, adverse geo-
mining conditions, delay in supply of equipment 
and delay in execution. Factors leading to Cost 
over-run of the Projects are the normal inflation 
during the period of execution, and changes in 
thescopeoftheproject. 

(d) The names of the Countries and the Coal 
Projectsbeingfuncled'\echnologicallySI.W()rted 
bythemalongwithreviewoftheworkingofthese 
projects is given in Statement-II. 
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Activities ofTSR Drivers In Delhi (b) and ( c ). All the cases mentioned in the 

6371. SHRI JEEWAN SHARMA: Will the 
Minister,of HOME AFFAIRS be pleased ·to 
state: 

(a) whether the attention of the Government 
has been drawn to the news item captioned 
"Enter, goons on three wheels" appearing in the 
'Indian Express' dated March 30. 1993; 

(b) if so, reaction of the Govemmenttherelo; 

(c) the action taken against the culprits so far; 

(d)thenumberofTSRdriversbookedbythe 
Delhi Police during eac~ of the lastthree years; 

(e) the accounts on which they have been 
booked; 

(f) the action taken againstthem; and 

(g) the steps taken/being taken to assure the 
passengers of safe and fearless travel in these 
vehicles? 

THE Mli)STER OF STATE IN THE 
MINISTRYOFHOMEAFFAIRS(SHRI P.M. 
SA YEED): (a) yes, Sir. 

news item have been registered in the concerned 
policestationsand 11 personsarrested. 

(d) The TSR drivers booked by the Delhi 
Police during the years 1990. 1991, 1992 and 
1993 (upt!J31.3.93) is as under: · 

Year No. ofTSR drivers 

1990 15 

1991 

199'2 

28 

34 

1993 17 
(upto31.3.93) 

(e)and (f). Theyear-wiseaccountonwhich 
the TSR drivers were booked and action taken 
against them is given in the enclosed statement. 

(g) The patrolling/picket staff have been 
briefed to check the TSR carrying passengers 
especially at night. The passengers are being 
advised to note down the registration number of 
the TS A while hiring the same. Patrolinginthe 
areas have also been intensified. Round-the-
clock traffic complaints centre has been set.up 
atTelephoneNo.3319334. 
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Closure of Bauxite Mines in Orissa, (b) the funds earmarked by the Government 
Blhar and Madhya Pradesh to each State for 1992-93; 

6372. KUMARI PUSHPA DEVI SINGH: Will 
the Minister of MINES be pleased to state: 

(a) whether a numberof iron ore and bauxite 
mines have been closed down in Orissa, Bihar 
and Madhya Pradesh; 

(b) if so, the details of such mines and since 
when these mines have been closed down; and 

(c) the steps taken to revive these mines? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALAAM SINGH 
YADAV): (a) to (c). The informationois being 
collected and will be placed on the table of the 
House. 

National Leprosy Eradication 
Programme 

6373. DR. K.D.JESWANI: Will the Minister of 
HEALTHANDFAMIL YWELFAREbepleased 
to state: 

(a)theacademicdistrictsidentifiedunderthe 
National Laprosy Eradication programme in the 
country; 

(c) whetheranyextemal assistance has been 
received unt!erthis programme; 

(d)ifso, the details thereof; and 

(e) the time by which the laprosy is likely to 
be eradicated from the country? 

THE DEPUTY MINISTER INTHE MINISTRY 
OF HEAL TH AND FAMIL YWELFARE (SHRI 
PABAN SINGH GHATOWAR): (a) A total of 
201 districts having disease prevalence rate of 
5 or more per thousand population have been 
identified as endemic districts. 

(b)Astatementisannexed. 

(c) Yes, Sir. 

(d) 29 endemic districts have received 
assistance from international agencies under 
various bilateral agreements. 

(e) The National Leprosy Eradication 
Programme aims to achieve elimination of 
Leprosy by 2000 A. D ., which has been defined 
by the WHO as bringing down the prevalence 
rate to less than 1 per ten thousand population. 
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C.G.H.S. Unani Dispensary 

6374. SHAI AMAR ROYPAADHAN: W~fthe 
MinisterofHEALTHAND FAMIL YWELFARE 
be pleased to state: 

(a) whetherC.G.H.S. Unani Dispensaries in 
the country are functioning without female 
physicians; 

(b) if so, the reasons therefor; 

(c) the number of such dispensaries without 
he female physicians; and 

( d)lhe steps taken by the Government to post 
female physicians? 

THEMINISTEROFHEALTH . .ll,NDFAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
No.Sir. 

(b) Does not arise. 

(c) Fourdispensaries/unitsdonothavefemale 

Ores/minerals 

Hematitic Iron Ore: 1CX:!6'7.07 

Magnetilic Iron Ore: 1709.56 

MaganeseOre. 154.16 

Chromite: 107.94 

Lead-Zinc Ore: 160.48 

physicians. 

(d) there are no seperate posts of female 
physicians. 

Survey forcxplorationof Minerals in 
States 

6375. SHRI K PRADHAN I: Will the Minister 
ofMINESbepleasedtostate: 

(a) whether the government have conducted 
any survey in different States for exploration of 
minerals; and 

(b) if so. the details of places and outcome 
lhemof? 

THE MINISTER OF STATE IN THE 
MINISTRY OFMINES(SHRI BALAAM SINGH 
YADAV): (a) Yes, Sir. 

(b) As a result of surveys carried out by 
Geological Survey of India (GSI) and other 
agencies following reserves of major ores/ 
minerals have been estimated in the country:· 

States 
(inmilliontonnes) 

Andhra Pradesh, Bihar, Goa, 
Kamataka, Madhya Predesh, Orissa 
and Rajasthan. 

Andhra Pradesh, Bihar. Goa. 
Kamataka Kerala and Tamil Nadu. 

Andhra Pradesh, Bihar, Goa, Gujarat, 
Kamataka, Madhya Pradesh, 
Maharashtra, Oris..c;a, Rajasthan and 
West Bengal. 

Andhra Pradesh. Bihar, Kamataka, 
Maharashtra. Manipur. Orissa, and 
TamilNadu. 

Andhra Pradesh. Gujarat, Orissa. 
Rajasthan.Sikkim, TamilNadu.Uttar 
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Ores/minerals 

Copper Ore-. 

Tin Ore: 

Tungsten Ore. 

Rock Pjosphate. 

Apatite. 

Asbestos: 

Bauxite. 

Dolomite: 

Gypsum. 

Umestone. 

APRIL 22, 1993 

Reserves 

324.40 

29.19 

7.r:12. 

114.86 

2.02 

1.50 

2333.40 

1001.16(Carats) 

4607.74 

4.65 

319.15 

69353.76 

WrittenAnswers 424 

States 
(in million tonnes) · 

Andhra Pradesh, Bihar, Gujarat, 
Karnataka, Madhya Pradesh, 
Kaharashtra, Meghalaya, Orissa, 
Rajesthan, U. P. and West Bengal. 

Madhya Pradesh and Orissa. 

Kamataka. Maharashtra and Rajasthan. 

Madhya Pradesh, Rajesthan and Uttar 
Pradesh. 

Andhra Pradesh, Rajasthan, Tamil Nadu 
and West Bengal. 

Andhra Pradesh, Bihar, Karnataka, 
Madhya Pradesh, Rajesthan and Uttar 
Pradesh. 

Andhra Pradesh, Bihar, Goa, Gujarat, 
J&K, Karnataka, Kerala, Madhya 
Pradesh, Maharashtra, Orissa, Tamil 
NaduandU.P. 

Madhya Predesh. 

AnchaPradesh,Bihar,Gujarat,haryana, 
Karnataka, Madhya Pradesh. 
Maharashtra, Uttar Pradesh, Oriss, 
Rajasthan, TamilNaduandWeslBengal. 

Andhra Pradesh, Bihar, Gujarat, Kerala, 
Madhya Pradesh, Orissa, Rajasthan and 
TamilNadu. 

Andhra Pradesh, Gujarat, Himachal 
Pradesh, J&K, Rajasthan. Tamil Nadu 
and Uttar Pradesh. 

Andhra Pradesh, Gujarat, Assam, 
Arunachal Pradesh, Bihar, Goad, 
Haryana, Himachal Pradesh, J &K. 
Karnataka, Kerala, Madhya Pradesh, 
Maharashtra, Manipur, Meghalaya, 
Orissa, PUnjab, Rajesthan. Tamil Nadu, 
T ripura. Utlar Pradesh and West Bengal. 
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Ores/minerals Reserves 

Magnestite. 221.80 

Gold: 15.552 

Coaf.1r;JJW.13 

Uonite. 6354.11 

[ Translation] 

Deposits of Bauxite at Bal co 

6376. SHAI MOHAN LALJHIKRAM: Will the 
Minister of Ml NES be pleased to stale: 

(a) the total extent of bauxite deposits at 
BAL CO and the quantity of bauxite extracted so 
far, 

(b) the year by which the remaining bauxite is 
likely to be extracted; 

( c) the year by which the lease of BAL CO is 
likely to expire; 

( d) the number of officers and workers likely 
to be rendered unemployment after expiry of 
lease;and 

( e) the steps the Government propose to take 
to protect the interests of the workers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALARAM 
SINGH YADAV): (a) Bharat Aluminium 
Company Limited (BALCO) holds mining lease 
for 1052 hectares near Amarkantak in Mandia 
District and 281 hectares at Phutkapahar in 
Bilaspur District, bothin Madhya Pradesh. 
BAL CO has also acquired in 1992 mining lease 

States 
(in million tonnes) 

Himachal Pradesh, J&K, Karnataka, 
Kerala, Rajasthan, Tamil Naduand Uttar 
Pfadesh. 

Kamataka and Andhra Pradesh. 

West Bengal. Bihar. Madhya Pradesh, 
Maharashtra, Orissa, and Andhra 
Pradesh. 

Tamil Nadu, Gujarat and Rajasthan. 

covering 639 hectares at Mainpat in Sarguja 
District in Madhya Pradesh. In all about 6.0 
milion tonnes of bauxite has been extracted from 
Amarkantak and Phutkapahar. Regular mining 
is yet to be started at Mainpat. 

(b) The Phutkapahar and Amarkantak 
deposits are almost depleted and would be 
exhausted in about 4 to 5 years from now at 
reduced rate of excavation. 

(c) BALCO'S leases at Amarkantak, 
Phutkapahar and Mainpat will expire .on 
12.9.1999,30.6.1999and9.7.2012respedively. 

(d) and (e). It will be Company's effort to 
absorb most of its serving Executives and 
Departmentworkforceinthenewminingproject 
at Mainpat and in other mines likely to be 
acquired by the Company in Madhya Pradesh. 

Seizure fo Arms and Explosives 

6377. SHRI LAKSHMI NARAIN MANI 
TRIPATHI: 

SHRISATYADEOSINGH: 
SHRI RAJENDRAAGNIHOTRI: 
SHRI MOHAN RAWALE: 
SHRI C.K. KUPPUSWAMY 
MAJ.GEN.(RETD) BHUWAN 

CHANDRA KHP..NDURI: 
SHRI BOLLA BULL! RAMAi AH: 
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SHAI MADAN LALKHURANA: 
SHRIMANIKRAOHODLYAGAVIT: 

Will the Minister of HOME AFFAIRS be 
pleasedtostate: 

( a) the quantity and type of arms, explosives 
and borri>sseized in the country afterthe recent 
seriesofbomb~esin Bombay and Calcutta, 
State-wise; 

(b) the details of such seizures made in 
Bombay, Calcutta and Lucknow, separately; 

(c) the number of persons arrested in this 
connection, State wise; 

(d)theactiontakenagainstthem; 

(e) whetherthe Government have identified 
the soun:esof these materials; 

(f) if so, ihe details thereof; and 

(g) the steps being taken to remedy the 
saualion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESHPILOT:(a)to(g).lnformationisbeing 
collected and will be laid on the Table of the 
House. 

[~ 

Watch OverForeign Remittances 

(c) the action taken on the information 
regarding the remittance during the last three 
years; 

(d) whether the remittances with the names of 
the rooeivin9'donororganisations are available 
in the accessible documents; 

(e) if so. the details thereof: and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) and (b). Foreign 
Contribution (Regulation) Act, 1976 which is 
administered by the Ministry of HOme Affairs 
regulatesinter-aliatheacceptanceandutiisation 
offoreigncontri:>ulionbycertailtypesof persons 
associations as specified in the said Act. 

(c)ThedetailsofaccountsrelatingtoForeign 
contribution are scrutinised and necessary 
follow-up action is taken where ever necessary 
as provided in the Act. 

(d) to (f). The total amount of Foreign 
Contribution as reported by the recipient 
associations is reflected in the Annual Report of 
the Ministry of Horne Affairs. It is not possible to 
include other details which are of volumnous 
nature. 

lllegalTransportationofCattlesto 
Bangladesh 

6379. SHRI LOKANA TH CHOUDHURY: Wiil 
6378. SHRI B.L. SHARMA PREM: Will the the Minister of HOME AFFAIRS be pleased to 

Minister ot HOME fl.Ff A\RS be pleased to state·. 
state: 

(a)whetheranyagencyoftheGovoemment 
isresponsi>leforkeepinganaccountandwatch 
0\/efforeign remittances to Associations/Private 
Bodies and Political Parties; 

(b) if so. the details thereof; 

(a)whethertheGovoernmentareawareofthe 
large scale illegal transportation of catties to 
Bangladesh from the country; 

(b) if so. the details of such cases detected by 
the Border Security Force during 1992 and 1993 
sofar;and 
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(c) the steps taken/proposed to be taken to 

check such cases? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M. 
SAYEED): (a) yea, Sir~ 

(b) Number of cases detected by the Border 
Security Force yearwise is as follows· 

199'2 
(uptoFeb.93) 

1993 

31,587 

9,324 

(c) The steps taken to prevent smuggling 
include strengthening of Border Security Force 
to reducethegapsbetweentheborderoutposts, 
intensified patrolling, erection of OP Towers 
along the international border and supply of 
nightvision devices, binoculars etc. for better 
observations, patroHing in the river-ine areas, 
etc. 

[Translation] 

ADmission in Medical and Dental 
CoUeges 

6380. SHRI BRIJ BHUSHAN SHARAN 
SINGH: Will the Minister of HEAL TH AND 
FAMILYWELFAREbepleasedtostate: 

(a) whetherthe Government have received 
complaints about the admission made on the 
basis of fake documents in the medical and 
dentalcolegescoveredundertheCentralquota; 

(b) if so, the number of such complaints 
received during 1993; 

(c) the action taken thereon: and 

(d) the concrete measures taken by the 
Government to check·such admissions? 

THEMlNlSTEROFHEALTHANDFAMILY 

WELFARE (SHRI B. SHANKARANAND): (a) 
to (d). Complete of such cases have been 
received in 117 cases to date which have been 
taken up with the police auth:>rities including the 
CBI for investigation. The State Authorities and 
the Principa~ of the Colleges have been advised 
to cancel the admission of'such students and 
also to lodge reports with the Police directly. 
They have been advised to admit students only 
afterconfirmingthecancidaturewiththeallotting 
authority. 

Eye Donation 

6381. SHRI RAJENDRAAGNIHOTRl: Will 
the Minister of HEAL TH AND FAMILY 
WELFARE bepleasedtostate: 

(a) whetherthe Government have launched a 
new.scheme to promote eye-donation among. 
masses; 

(b J if so. the details thereof; and 

(c)theStatescoveredunderthescheme? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
to (c). UndertheNational Programmetorcontrol 
of Blindness financial assistance is being 
proviQedto aH States in the country to establish 
EyeBanks.92EyeBankshavebeenestablished 
in thecountiyti11March, 1993toencourage eye 
donation amongstpublicforcomeaf grafting. 

Closure of Mica Mines 

6382. SHRI RAM TAHAL CHOUDHARY: 
n 111111t1 minister pt MINES be pleased to refer 
tothereplygivenon.Jaly20, 1992totheUnstarred 
Question No.1693 regarding closure of mica 
mir. ~sin BiharState: 

(a)whethertheintormationhassincebeen 
collected; 

(b) ii so, the details thereof and 
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( c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTl_::iYOFMINES (SHRI BALAAM SINGH 
YADAV): (a) Yes Sir. 

(b) Ason 1.4. 1992the number of closed mica 
mines in the States of Andhra Pradesh, Bihar 
andRaja.sthanwere 12, 162and79respedively. 
lnordertocreateaddilionaljobsforthoseeffected 
by closure of some mica mines the Government 
havetakenstepslikelTIOCificationofprocurement 
policy for mica scrap and establishment of 
industries providing mica ba~ value added 
products so that mica mining can get a boost. 

(c) Does not arise. 

[English! 

6383.SHRIC.P.MUDALAGIRIYAPPA:Will 
.~he Minister of HEAL TH AND FAl\llll Y 
'INELFAREbepleasedtostate: 

(a) whether the Government Homoeopathic 
Medical Cllage in Bangalore has not been 
recognised by the Central Council of 
Homoeopalhy, 

(b) if so, the reasons therefor, and 

(c) the time by which it would be recognised? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
the Government Homoeopathic Medca!College 
isa recognised lnsitutulion bythe CentraJCouncif 
of Homoeopathy. However,the BHMSdegree 
awarded by the Bangalore University to which 

1. Removal from Service 

2. Dismissal from service 

this lnsilulionisaffiiatedhasbeen recommended 
for recognition by Central Council of 
Homoeopathy. Necessary notification is being 
issued. 

(b)and(c)Questiondoesnotarise. 
[Translation] 

Alleged lnegularltln by Delhi Police 
Personnel 

6384. SHRI GOVINDACHANDRAMUNDA: 
WilltheMinisterofHOMEAFFAIRSbepleased 
to state: 

(a) whetherGovemment have received any 
representations/complaints regarding alleged 
irregularitiescommittedbythepolicepersonnel 
in Delhi during 1992 and 1993 so far; 

(b) if so, the details thereof; 

(c) whether any inquiry has been conducted 
in this regard; 

(d)ifso, theoutcomethereof; 

(e) the number of police personnel found 
guilty;and 

(f)theactiontakenagainstthem? 

THE MINISTER OF STATE IN THE 
MINISTRY ·oF HOME AFFAIRS (SHRI 
P.M.SAYEED): (a)to(f). The Delhi Police has 
reportedthathterewereeightcomplaints in 1992 
and one in 1993 ( upto 31.3.93) of irregularities 
committed by police personnel by misusing 
their offices. 18 police officials were involved in 
these cases. The action taken against these 
officials is as under: 

: 1 Sub-Inspector 

· 1 Hd. Constable 
2 Constables 
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3. Censure awarded 

4. Forefeiture of 5 Years' 
approved service 

5. Forefeilureof10years 
approved service 

6. Pay reduced by one stage for 1 year 
1 Constable 

7. D.E. initiated 

8. Placed under suspension 

Besides, the aforementioned complaints, 198 
complaints were inquired into by the Vigilance 
Department of the Delhi Police in 1992 and 37 in 
1993 of these cases, allegations in 31 have 
already been found to be substantiated. On the 
basis of the vigilance inquiries, action has been 
taken/initiated against the erring officials. 

Looting Of Petrol Pumps In Delhi 

6385. SHRI PRABHU DA VAL KA THERIA: 
SHRI BRIJ BHUSHAN SHARAN 

SINGH: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of cases of tooting of petrol 
pumps reported in Delhi during 1990, 1991, 1992 
and 1993solar; 

(b) the number of cases solved and those 
perdng; 

(c) the number of persons killed or injured 
therein; 

:1 ASI 

: 1 Costable 

:1 H.C 

:4S.I. 
1H.C. 
1Constable 

:1 Inspector 
1H.C. 
1 Constable 

(d) the number of persons arrested in this 
connection; 

(e) the details of the amount looted and 
recovered, separately; 

(f)theeftectivestepstakenbytheGovemment 
to check such cases in Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS:(SHAI P M. 
SAYEED): (a) 12 cases of looting of petrol 
pumps have been reported in Delhi. The year-
wise break-up is as under:· 

YEAR NO OF CASES 

1990 3 

1991 

1992 6 

1993 3 
{upto31.3.93) 
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(b) and ( c ): The number of cases solved; pending; number of persons Killed/ injured is as under: 

SOLVED UNTRACED PENDING INVESTIGATION NO.OF NO.OF 
KILLED PERSONS 

INJURED 

7 3 2 6 

(d) 19. 

( e) The year-wise details of the amount looted and recovered is as under: 

YEAR NO. OF CASES AMOUNT LOOTED AMOUNT RECOVERED 

1990 (1) Rs. 1500/-

(2) Nil. 

(3) Rs.6,500/· 

1991 Nil. 

1992 (1) Rs.4100/· 

(2) Rs.59,000/· 

(3) Rs.3,00,000/· 

(4) Rs.9,000/-

(5) Rs. 15,000/· 

(6) Rs.23,713/-

1993 (1) Rs.1,600/-

(2) Rs.35,000/-

{3) 

(f) Intensive patrolling is being done. Owners 
of pe1ro! pumps have been advised to appoint a 
Security Guards at their petrol pumps. Beat 
Constables and Division Officers have also 
been directed to keep vigil overlhe petrol pumps 
m their respective areas. 

Not recovered 

Not recovered 

Recovered 

Not reovovered 

-do-

·do-

-do-

-do-

Nol recovered 

-do-

Foreigners Involved in Sabotaging 
Activities lnJammu And Kashmir ..... 

6386. SHAI SURAJBHANU SOLANKI: Will 
the Minister of HOME AFFAIRS be pleased to 
state: 
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( a) whether some foreigners have recently 
beenfoundtobeinvolvedinsabotagingactivities 
irl Jammu and Kashmir, 

(b) if so. the manner in which and the extent 
to which they are involved in these activities; 

(c) the steps taken or proposed to betaken to 
check such activities; 

(d)whethertheGovemmentproposetoexpel 
such elements from the country; 

( e) if so, the details thereof; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) to (I) A statement is 
annexed. 

STATEMENT 

1 . According to available information some 
foreign nationals have infiltrated into the State of 
Jammu and Kashmir and, alongwith Pak trained 
militants have indulged in various types of 
terronst activities. Fourteen foreign nationals 
have been arrested and twenty one killed in 
Jammu Kashmir since 1991. 

2. These foreign national did not come to India 
on avliddocuments. butinfiltratedinaclandestine 
manner.Assuch,thequestionoftheirexpulsion 
does not arise. But action, as required underthe 
law. is taken against them. 

3. A close vigil is being kept on the border to 
check infiltration of and to foil attempts to sneak 
into our territory. 

[English] 

Planting of Bombs In Delhi 

6387. SHRISATYADEOSINGH: 
SHAIN.K. BAUYAN: 

SHRI RAJENDRA AGNI HOTRI: 
SHRI BRIJ BHUSHAN SHARAN 

SINGH: 

Will th; Minister of HOME AFFAIRS be 
pleased to state: 

(a)thenumbefoftelephonecallsfmformation 
receivedbythe~tregardingplanting 
of bombs at various places in Delhi during 1992 
and 1993sofar; 

(b) the number of telephone calls which were 
found to be genuine and the number of those 
whichtumed out to be hoax; 

(c) the number of persons arrested in this 
connection; 

. (d)theactiontakenbytheGovemmentagainst 
the persons giving wrong information; and . 

(e) the steps taken/proposed to betal<:en to 
sternly deal with the incidents of bomb planting? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M. 
SAYEED): (a) Thenumberoftelephonecallsl 
information received by Delhi Police regardmg 
planting of bombs at various places 1n Delhi 
dunng 1992& 1993(upto31.3.93)isasunder. 

Year No. of calls 

1992 432 

127 

(b) No call/information received by Delhi 
Police was found genuine. 

{c) No person has been arrested in this regard. 

(d) Action as per law )S Initiated against 
persons giving wrong information, when 
identified. 

( e) Among the steps taken to de~I with the 
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incidents of bomb planting in the capital are 
deployment of armed pickets at vulnerable/ 
strategic points; intensive mobile patroling; 
distribution of educative literature amongst the 
people to make them more vigilant, srationing 
of PCR vehiclesatstrategicplaces; coordination 
meetings with the adjoining States etc. Strict 
legal action is taken against persons involved in 
bomb blasts. 

Accident Victims 

6388.SHRI RAMASHRAYPRASADSINGH: 
WilltheMinisterofHOMEAFFAIRSbepleased 
to state: 

(a) whether police proceedings are given 
priorities overtreatement of accident victims in 
Delhi; 

(b) if so, the details of fatalities reported due 
to it during the last three years: 

( c) whether there is any proposal to change 
this practice; 

( d) if so, the details thereof: and 

( e) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M. 
SAYEED): (a)to(e) No, Sir. The Delhi Police 
has reported that accident victims are removed 
immediately to nearby hospitals for treatment 
and police proceedings follows thereafter. The 
Delhi Policehasfurtherreportedthat no instance 
has come to their notice in which an accident 
vicitim died due to delay in removing him to the 
hospital on account of police proceedings. 

( Translation) 

Fire In Bombay Refinery 

6389. SHRI MOHAN SINGH (Ferozepur): 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Committee constituted to 
inquire into the fire incident which occurred in a 
unit of the Bombay refinery of the H industran 
Petroleum Corporation Limited on June 28, 1991 
has sincestbmitted its report to the Govemenint; 

(b) if so, the main recommendations of the 
committee; 

(c) the steps taken/being taken by the 
Government to implement the 
recommendations; and 

(d) the measures proposed to be taken to 
check the recurrence of such incidents? 

. THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
Yes.Sir. 

(b) The main recommendaions of the 
Committee includeinstaftationof additional safety 
aidsandfire-fightingequipments: improved plant 
layout; more rigorous systems and procedures: 
use of superior specifications of materials/ 
equipmnets: better communication systems; 
bettertraining in safety and emergency response 
procedure. etc. 

(c)Outofthetotal26recommendationsofthe 
Committee, 18 have been implemented so far. 
C>f the remaining 8 recommendations, 4 are in 
advanced stage of implementa!lon, 2 have been 
taken as long-term projects and the balance two 
require review and follow-up by other agencies. 

(d) In add1t1on to following the 
recommendations of the Committee, HPCL has 
incorportedvarious additional safety features in 
the plant. 

[English) 

Shortage Of Copper-Ts 

6390. SHRISUDHIRGIRI: 
SHRI JEEWAN SHARMA: 
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SH RI SANAT KUMAR MAN DAL: 

WilltheMinisterofHEAL THANDFAMIL Y 
lNELFAREbepleasedtostate: 

(a) whether there has bee,, a shortage of 
Coper-Ts in the country: 

(b) if so, the extent of the shortage: 

( c) whether attention of the Government has 
been drawn to the news-item captioned 'Five 
Million copper-Ts languish in godowns' 
appearing in the ·Jndian Express'. New Delhi. 
dated March 30, 1993: 

(d) ii so. the facts of the matter reported 
therein: 

( e) the reaction of the Government thereto: 

(I) the reasons why sub-standard pieces 
were accepted: 

(g) how it is proposed to dispose of this huge 
stock:and 

(h) the set-back to the family planning 
programme as a result of non-ava1lability of 
these Copper-Ts particularly to the population in 
semi-urban and rural areas in the country? 

THEMINISTEROFHEALTHANDF.AMIL Y 
WELFARE (SHRI B. SHANKARANAND): (a) 
Yes. :Sir. 

(b) In 1992-93. 51.66 lakhs Copper-Ts 
(80.9°10) against63.841akhs were supplied for 
use 1n the Family Welfare Programme 

(c) Yes. Sir 

(d) Components for assembhng 5.25 mill1on 
copper-Ts were received as commodity 
:1ss1stance by Hindustan Latex Ltd. (a Public 
Sector Undertaking) through UNFPA between 

December. 1990 and March. 1991. Some of 
thesecompenentsontestinlndiawerefoundnot 
conforming to the US-FDA-Population Council 
standard as per the terms of Agreement and 
therefore could not be used . • 

(el to (g) UNFPA were requested to take 
back these components have regretted their 
inability to do so. AT echnical Committee under 
the Chairmanship of Drug Controller has been 
entrusted with the task of drawing samples for 
testing the components which ';;onform to the 
prescribed standards. 

(h) Steps have been taken to ensure full 
supplies in 1993-94. 

[Translation] 

Abduction Incidents In U.P 

6391.SHRISATYAPALSINGHYADAV: 
WilltheMintSterofHOMEAFFAIRSbe pleased 
to state: 

(a) the number of incidents of abduction 
which took place in Uttar Pradesh during the last 
one year: 

(b) the comparative figures fort he previous 
two years; 

(c) whetherthe incidents of abduction in the 
State have increased recently: 

( d) if so.the reasons therefor: and 

( e) the steps taken to check such incidents? 

THE MINISTER OF STATE IN THE 
MINISRY OF HOME AFFAIRS (SHRI P.M. 
SAYEED) (a\ to (cl A statement showing 
incidents of kidnapping and Abduction in Uttar 
Pradesh during 1990.1991.and 19921SencloStd 
Separate f1gur es on· Abduction· are not available 
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(d) and (e) 'Police' being a State subject, 
appropriate action for registration, investigation, 
detection and prevention of crimes is primarily 
the responsibility of State Governments/ Union 

Territory Administrations. It is , for the 
Government of Uttar Pradesh to check the 
incidents of abduction in the State. 
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[Engfis�J 

National AcademyOfBurns India 

6392. SHRI G. DEVA RAY A.NAIK: 

SHRI V.SREENIVASA PRASAD: 

Will the Minister of HEALTH AND FAMILY 

WELFAREbepleasedtoState: 

(a) whether an Annual conference of the

National Academy of Burns India was held in 

New Delhi recently; 

(b) if so. the subjects discussed at the

conference; 

(c) whether the experts in burns treatment

have urged the Government to set up low cost 

centres for bums in the country; and 

(d) ii so, the reaction of the Government

thereto? 

THE MINISTER OF HEAL TH AND FAMILY 

WELFARE (SHRI B. SHANKARANAND): (a) 

Yes.Sir. 

(b)and(c):Thedeliberation attheConference

included the preventive aspects of burns. 

improvement of existing bum units, training of 

personnel, establishment of new units and 

development of low cost centres lorthetrealment 

of burns. 

( d)S)eps are already being initiated lo disperse 

the facilities tor treatement of burn cases to 

serve areas which have limited access to such 

services. 

[ Tra,,slation] 

Unauthorised LPG Connections 

6393. SHRI MAHESH KANODIA. 

Wlllthe Minister of ·PETROLEUM AND 

NATURALGAS be pleased to state: 

(a)thenumberofcasesofunauthorisedLPG

connections detected during each of the last 

three years; 

(b) whether the Government have regularised

such unauthorised gas connections; and 

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE 

MINISTRY OF PETROLEUM AND NATURAL 

GAS (CAP. SA TISH KUMAR SHARMA): 

Year 

(a)1990

1991 

1992 

Number of unathorised 

Connections detected 

: 1600(Approx) 

: 2700 (Approx) 

· 2600 (Approx)

(b)No,Sir.

(c) Does not arise. 

[English] 

Lifting Of Ban On Organisations 

6394. SHRI SUDARSAN RAY CHAUDHURI: 

PROF. MALINI BHATTACHARYA: 

Will the Minister of HOME AFFAIRS be 

pleased to state: 

(a) whether the re is any proposal to lift ban

from some organisations in the country; and 

(b) ii so. the details thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI P.M 

SAYEED):(a). No, Sir. 

(bJ Does not arise. 
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OLDAgeHomesandOrphanages SHRI SOBHANADRESWARA 

6395.SHRI KRISHAN DUTISUL TANPURI: 
Will the Minister of WELFARE be pleased to 
state: 

(a) the .number of old age homes and 
orphanageSseperatelyfunctioninginthecountry; 

(b)thenumberoutofthemopenedduringthe 
.currentfinancial year; 

(c) whether some of these homes are 
managed by voluntary organisations; and 

( d) if so, the amount allocated by the Union 
Government to such voluntary organisations 
during 1992-93? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a). So far 34 Old Age 
Homes have been financed by the Governmnet 
of India. The financing of Orphanages and 
DestituteHomesunderthe Centrally-Sponsored 
Scheme is done on the basis of sanctions made 
by the State Governments and Union Territory 
Administrationsconcerned. The Scheme, called 
Children in Need of Care and Protection. has 
been transferred to the State Governments and 
Union Territory Administrations with effect from 
1.4.1992. lnfonnationwith regard to the number 
of Orphanages functioning.underthe Scheme is 
beingcollectedfromthe State Government and 
Union Territory Administrations. 

(b) Out of 34 Old Age Homes, 22 have been 
opened during 1992-93 financial year. 

(c) Yes Sir. 

(d) The amount released by the Union 
Gollemrnenttothevoluntaryorganisationsduring 
1992-93 financial year for Old Age Homes. 
OrphanagesandDestituteHomesisRs. 546.21 
lakhs: Rs. 25.83 lakhs for Old Age Hornes arid 
Rs. 520.381akhsfor0rphanagesand Destitute 
Homes respectively. 

[Translation] 

cataract Operations 

6396. SHRICHETANP.S.CHAUHAN: 

RAOVAADE: 
SHRI BOLLA BULLI RAMAIAH: 

Will the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) the estimated number of persons who 
have to undergo Glacoma Cataract operation; 

(b)thenumberofpersonswhoarejoiningthe 
list every year; 

( c) the number of perspns who are becoming 
blind every year due to deficiency of vitamin A; 
aid 

(d) the funds provided for prevention of 
blindness during 1991 -92 and 1992-93? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND)(a)A 
WHO assisted Survey ( 1986-89) has estimated 
that there are 12 million blind persons in India 
out of which 80.1 per cent are blind on account of 
cataract and 1. 7 percent due to Glaucoma. 

(b) and ( c) No nation-wide survey has been 
conducted on the annual incidence of blindness 
on account of Glaucoma. Cataract and vitamin 
A deficiency. However, as per the survey of 
Blindness prevalence of Vitamin A deficiency 
amongchildrenunder6yearsis6.01% 

(d) The funds released under National 
programmeforcontrol of Blindness during 1 ~1-
92 and 1992-93 were Rs. 9. 70 crores and Rs. 
20. 00 crores respectively. 

[Engllish] 

Hydrocarbons In Barak Valley Of Assam 

6397. SHRI UDDHAB BARMAN: Will the 
Ministerof PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a) whether the Bark Valley of Assam is a 
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highly potential source of hydrocarbons; and 

(b) if so, the steps taken/proposed to betaken 
tohamess the source? 

THE MINISTER OF STA"'!;E OF THE 
MINISTRYOFPERTOLEUMANDNATURAL 
GAS (CAPT. SATISH KUMAR SHARMA): (a) 
and (b) Certain areas of Bark Valiey have been 
considered to be of good potential source of 
hydrocarbons. Oil has been discovered at 
Badarpurand Hilera fields ;and gas at AdamtiPa 
and Banaskandi fields. One block has been 
offered for exploration to private companies in 
the 5th Round of bidding. 

In the Eighth Plan it is proposed to carry out 
51,300 m. of exploratory drilling in Cachar 
(including part of Meghalaya) 

Aids control 

6398. DR. AMRITLAL KALIDAS PATEL: 
DR. LAXMINARA YAN PANDEY A: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

( a) whether the attention of the Government 
has been drawn to the news-item captionad 
"Test Plants for anti-AIDS properties" appearing 
in the Statesman dated January 10, 1993; 

(b) if so, the reaction of the Govemmnet 
theeto? 

(c) whether any of these seven plants is 
alreadyknowntostimulatetheimmunesystem; 

( d) if so, the details thereof; 

(e) whether China and Japan have already 
started cfinical trials of their medical plants for 
anti-AIDS medicines; and 

(f) if so, the details thereof? 

THE MINISTER OF HEAL TH AND FAMILY 

WELFARE (SHRI B. SHANKARANAND): (a) 
Yes.Sir. · 

(b) Some Indian laborato~are investigating 
Indian medicinal plants for anti-AIDS activity. 

(c) and (d) Anti-AIDS properties has been 
reportedinalargenumherofplantsbelongingto 
the family of Cucurbitaceae. Some of them are 
commonly useqvegetablessuch as Momordica 
Charantia (Kerijts); Luffaacotanquala and Luffa 
cylindrica (Tori) and also Andrographis 
panculate(!<almegh). 

(e) and (f) No information is available on the 
clinical trials on medicinal plants for AIDS in 
China and Japan. 

[Translation] 

Facilities To Handicapped 

6399. SHRI RATILALVARMA: 
SHRI RAJENDRA KUMAR 

SHARMA: 
SHRI SHIVRAJ SINGH 

CHAUHAN: 

WilltheMinisterofWELFAREbepleasedto 
state: 

(a) whether some instances of misuse of the 
facilities being provided to the handicapped 
persons in the country have come to the notice 
of the Government; 

(b) if so, whether any inquiry has been 
cond~tedinthisregard; · 

(c) if so, the outcome thereof; 

(d)lhestepstakenlproposedtobetakenbylhe 
Government to ensure that the facilities meant 
for handicapped persons are made available 
only to them and are not misused? 

(e)whelherlhe Wor1dBankhavealsoprovided 
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some assistanceforthe welfare of handicapped 
persons in the country;and 

(f) if so, the details thereof? 

THE MiNISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) No, Sir. 

(b) and (c) Does not arise. 

( d) The steps taken by the Government to 
ensure that the facilities meant for handicapped 
persons are made available only to them and are 
not misused include recommendations on the 
proposals of the state Government alongwith 
inspection report, getting Audited Statement of 
Accounts by a Chartered Accountant, progress 
reports & Utilisation Certificate. If any malpracice 
!S reported, action is taken to suspend the release 
of grant. 

1e)No.Sir. 

If) Does no\ arise. 

[Engt,shJ 

Polymyositis Patients 

6400. SHRIMATI GIRIJA DEVl:Will the 
Minister of HEAL TH AND FAMIL YWELFARE 
be pleased to state: 

(a) the approximate number of patients of 
Polymyositis (Steroid Resistant) in the age 
qroup of 25-35 in the country; 

(b j whether any specific research has been 
carried out by medical centres in India/abroad in 
this regard; 

(c) if so, the details thereof: 

( d) if not, the reasons therefor; 

( e J whether the Government have formulated 
any plan to set up special research centre in this 
regard:and 

(f) if so, the details thereof? 

THEMINISTEROFHEALTHANDFAMll Y 
WELFARE (SHRI B. SHANKARANAND): (a) 
to (d): The Indian Council of Medical Research 
has not condut:ted any study to find out the 
prevalance of polymyositis (steroid Resistant 
Type). 

(e) and(f) There is no such proposal. 

Theft Of Water Meters In New Delhi 

6401. DR. KARTIKESHWAR PATRA: Will 
the Minister of HOME AFFAIRS be pleased to 
state: 

(a)whethertl:le Government are aware of the 
large scale theft of water meters from 
Government quarters in New Delhi especially in 
Laxmi Bai Nagar, Sarojini Nagarnnd R.K. Puram 
areas: 

(b) if so, the number of such cases repot1ed 
to the police during 1992 and 1993 so far; 

(c) the number of cases solved and those 
pending; 

(d) the number of persons arrested in this 
connection;and 

( e) the measures being taken to check such 
cases? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M. 
SAYEED): (a)to(tJ; Jnall,25casesin 1992and 
12 cases in 1993 (uµo 31.3.93) regarding theft 
of water metres from Government quarters in 
New Delhi area have been registered in various 
police stations in Deh. Of the 12cases of 1993,6 
cases were reported from Sarojini Nagar and 
Laxmi Bai Nagar. The number of cases solved. 
pending and the number of persons arrested in 
this regard is as under:-
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Year 

199'2 

1993 
(upto31 .3.93) 

No.at 
cases 

reported 

25 

12 

No.of 
cases 
solved 

as 
untraced. 

3 

( e) The staff detailed lornight patrolling has 
been briefed to be onthe look out for suspicious 
personsandapprehendthosecommitting thefts. 
Patrolling by Beat Constables has been 
intensified. 

Kidnapping of Businessmen in Delhi 

6402. SHRI B.N. REDDY: 
SHRI MADAN LAL KHURANA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the attention of the Government 
has been drawn to the newsitem captioned 
'Kidnapping cases on the rise in city: Delhi 
Police yet to solve any big strike' ~ppearing in 
the Indian Express dated March 26, 1993; 

(b) if so, the reaction of the Government 
thereto; 

(c)thenumberofbusinessmenkldnappedin 
Delhi during the first three months of 1993; 

(d) the number of them rescued from the 
clutches of the kidnappers and those still held 
captive by them; 

(e) the number of businessmen killed by the 
kidnappers: and 

(f)thespecialmeasuresbeingtakentoche<:k 
such incidents in Delhi? 

No.of 
cases 
filed 

21 

3 

Pending investi- No.of 
gation. persons arrested 

7 

9 

THE MINISTER OF STATE IN TEH 
MINISTRY OF HOME AFFAIRS (SHRI PM 
SAYEED): (a) Yes. Sir. 

(b) A special squad has been set up for 
dealing with cases of kidnapping for ransom. 

( c) The Delhi Police has reported that during 
thefirstthreernonthsof 1993. therewere2cases 
of kidnapping of businessmen. 

(d) In one of these cases, the victim ws 
rescued from the kidnappers and in the other 
case the victim was freed by the kidnappers 
themselves. 

(e) No businessman was killed by the 
kidnappers. 

(f) Persons involved in cases of kidnapping 
are being kept under close surveillance 
lntelligencehasbeenstrengthenedandpatrolling 
intensified. 

Border Security force 

6403. SHRI MRUTYUNJA YA NA YAK: Will 
theMinisterof HOMEAFFAIRSbe pleased to 
state: 

(a) whether the Government have taken by 
decision notto use the services olthe Border 
Security Force for internal security; and 
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(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJ ESH PILOT): (a) No, Sir. 

(b)Doesnotarise. 

Liver Failure 

6404. SHRI RAM KAPSE: Will the Minister 
of HEAL TH AND FAMILY WELFARE be 
pleased to State: 

. ( a) whether attention of the Government has 
been drawn to the news item captioned 'Foetus 
cells can cure liver failure' appearing in the 
Times of India dated January 23, 1993: 

(b) whether the liver cells retrieved from 
aborted human foetuses are cheap and life 
saving alternative to expensive liver transplants 
for patients dying of hverfailure; and 

(c) ifso. theactiontakenbytheGovemment 
in this regard? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
Yes.Sir. 

(b)and (c). The ICMRhavereportedthata 
study was conducted to assess the feasibility of 
using human foetal liver to provide liver cell 
transplantation therapy to patients. Whereas the 
strategy showed complete recovery in some 
cases. it has been observed that survival rates 
increase if the patients are taken up in the early 
stage of the disease. 

Jobs to Displaced Persons in Neyveli 
Lignite Corporation 

6405. SHRI P.P. KALIAPERUMAL: Will the 
Minister of COAL be pleased to state: 

(a)thenumberofpersonsclaimedjobsinthe 
Neyveli Lignite Corporation beiflg displaced 

from their lands for the new projects of the Neyeli 
Lignite Corporation; 

(b)thenumberofdisplacedpersonstowhom 
jobs have been providedsofarin the corporation, 
class-wi&e; 

(c)Thetimebywhichtheremainingctaimants 
are likely to be provided jobs; 

( d) whether any criteria has been laid down 
in this regard; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA): (a) 10617personsunderdisplaced 
category are claiming Job opportunities in Neyveli 
Lignite Corporation upto March, 1993 forfirst 
Mine Expansion scheme. second mine and 
second mine expansion schemes and second 
themial power station and secondthemial power 
station expansion schemes. 

(b) 1669 persons have been offered jobs in 
NLC solar. They are all industrialworl<ertrainees. 

( c) The numberof vacancies arising in NLC 
annually is about 200 in unskilled category. As 
perthe policy followed by NLC, 60 percent of the 
actual vacancies are reserved for displaced 
persons. In addition to the existing claimants. 
every year about 300 persons are added to this 
list. Hence. it would take a very long time to clear 
the backlog. 

(d) and (e). The criteria for providing 
employment to displaced families were laid 
down in 1981. Fourcategoriesofpersonseligible 
for employment in order of priority are:· 

(i) whose house/shave been acquired 
with house site/s; (priority I) 

(ii) whose entire agriculturallands have 
been acquired alongwith house and 
house site: (priority 11) 
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(iii) whose entire agriculturallands have 
been acquired; (priority Ill) 

(iv) whose agricultural lands have been 
partly acquired; (priority IV) 

Within the above priorities the date of award 
determines the inter-se priority of the applicants. 
Only one member perfamify is eligible for offer 
of emP,loyment. 

[ Translation] 

Demand of Iron and Steel in States 

6406. SHRI RAJENDRAKUMAR SHARMA: 
Will the Minister of STEEL be pleased to state: 

(a) the demand for iron and steel made by 
each state during 1992-93: 

(b) whether the demand of the State 
Governments was fully met; 

(c) if not, the reasons therefor; and 

(d)thestepsbeingtakentomeetthedemand 
as per their requirements? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Afterde-regulallon of pricing 
and distribution of Iron and Steel with affect from 
16th January, 1992, the requirement of only five 
sectors. namely. Defence. Railways, Exporters 
of Engineering Goods, Small Scale Sector and 
North eastern region are being met on priority by 
main producers. 

Demands 61 Small Scale units for pig iron 
and steel are received by the Development 
Commissioner for Iron and Steel (DCl&S) from 
the small scale Industries corporations (SSICs) 
of various States. The demand of pig iron and 
steel as communicated by the respective Small 
Industries Corporations and allocations made 
by DCI &S in the year 1992-93 is given in the 
Statement. 

(b) and ( c ). Since the demands indicated by 
theSSICsareonthehigherside,allocationsare 
made by DCl&S keepin!;J in view the actual trend 
of past consumption and availability from the 
main producers. Apart from supplies made 
through the Small Industries Corporations, steel 
is also supplied directly to small scale units of 
certain categories by the main producers. 

The average inventory level of pig iron and 
steel with the main producers during the year 
1992-93 was much higher than the average level 
in the preceding year which indicates that there 
was generally no shortage of pig iron and steel 
in the country except for some specific items 
like thinner gauges of Hot Rolled and Cold Rolled 
Coils. 

( d) In ordertoaugumentthe supply of iron and 
steel in the country. Government is encouraging 
the creation of additional capacities in the private 
sector. Modernisation/expansion of the public 
sector steel plants has also been taken up. The 
import of all items of ,ron and steel is freely 
allowed. In the recent budget. the import duties 
on a number of iron and steel items like Bileets, 
Pig iron. Hot Rolled Coils, Gold Rolled Coils, 
Galvanised plain/corrugation sheets have been 
reduced. thereby making imports cheaper. 
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Wells 

Drilling of wells 

6407. SHRIMATI VASUNDHAfiA RA.JE: 
Will the Minister of PETROLUEM AND 
NATURAL GAS be pleased to state: 

(a)thenumberofwellsONGChasdrilledso
f ar basin wise; 

(b)theexpendi\ureincurredthereon;

( c) the number of them proved dry;

(d)theprocedurelorreleaseofthesewells;
clld 

( e) the action contemplated in the event of
becoming such exploratory wells dry? 

THE MINISTER OF ST ATE OF MINISTRY 
OF PETROLEUM AND NA TUR AL GAS 
(CAPT. SA TISH KUMAR SHARMA): (a)ONGC 
as on 1 . 1 . 93 has drilled 5904 wells the basin­
wise area-wise details of which are an under.-

Basin/Area 

Carnbay 

Rajasthan 

M.P.

Kutch-Saurashtra 
( oushore+offshore) 

Upper Assam 

Assam Araken 
Fold belt 

Bengal 
( onshore+offshore) 

Ganga Valley 181har1 

Wells 

3213 

32 

006 

GangaValley(U,P.) 

Himalayan Foothills 

Krishna-Godavari 
(onshore+offshore) 

Cauvary 
(onshore+oflshore) 

Andaman (offshore) 

Bombay offshore 

Kerala-Konkan 
(offshore) 

Gulf of Cambay 

Total 

6 

18 

192 

194 

12 

1124 

6 

5 

5904 

(b) Upto31.3.920NGC hasincurredaboul
Rs. 15, 136crores on drilling. 

(c) As on 1.1.93. 1527 wells have been
declaredasfloodedfdryandhavebeenabadoned' 
earmarked for abondonment. 

(d) The procedure is based on techno­
ecrinomicconsiderations like data acquisition. 
processing and interpretation and the risks 
involved and commercial viability of exploitation. 

(e) The exploratory wells in the event of
becomingdryandfoondnottobesuital)jeforany 
other purpose are abandoned. 

Exploration of Oil/Gas in Bihar 

6408. SHRI GEORGE FERNANDES: Will 
the Minister of PETROLEUM AND NATURAL 
GAS be peasedlo state: 

\a) whether ONGC has been engaged in 
exploring oiVgas in Bihar; 
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(b) if so, since when and at what place; and 

( c) the success achieved in this regard so 
far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
to (c). ONGC has been exploring for oil/gas in 
Bihar since 1960 and so far has drilled 6 
exploratory wells (viz. Purnea-1. Raxual-1, 
Gandak-1, Madhubani_l, Ganaoli-1 and 
Kadmaha-1,) which proved dry. 

Filariasis Patients 

6409 SHRI N.DENNIS: 
SHRITHAYILJOHNANJALOSE: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the incidents of filariasis is 
increasing in the country; 

(b) the total numberof patients treated in each 

disease under check? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
Yes, Sir. ~here has been a marginal increase in 
the incidents of Filaria. 

(b) A statement is appended. 

(c) The following steps are being taken to 
control incidents of filaria:-

1. Anti-larva/measures 

Recurrent weekly treatment of all 
breeding places with larvicides such 
as Mosquito Larvicidal Oil, T emephos, 
Fenthion. 

2. Bio-Environmental control measures 

Use of larvivorous fish, source 
reduction, engineering works to 
facilitate proper water disposal etc. 

3. Anti-ParasiticMeasures 

state and Union territory during the last theree Detection and treatment of Micro-filaria 
years; and (MF) carrier. acute chronic case with 

anti-filaria drug namely Di-
(c)thestepstakentokeepthe incidents of this ethycarbamazine Citrate (DEF) 
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Elections In Uttar Pradesh Ministerof PETROLEUMANDNATURAL GAS 
be pleased to state: 

6410. SHRJ SANTOSH KUMAR 
GANGWAR: Will the Minister of HOME 
AFFAIRSbepleasedtorefertol'lereplygiven 
to starred Question No. 324on March 18, 1993 
regarding crimes in UttarPradesh and state: 

(a)whetherthelawandordersituationinUttar 
Pradesh is normal: and 

(b) the time by which elections are likely to 
be conducted in the State keeping in view the 
aforesaid situation? 

THE MINISTER OF STA i'E IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M. 
SAYEED): (a) and(b). The decision regarding 
holding of elections in Uttarpradesh will betaken 
attheappropriatetime. Thelawandoo:lersituation 
ip Uttar Pradesh continues to be sensitive and 
needsawatch. · 

World Bank Loan to Check Fire in 
Mines 

6411. PROF. UMMAREDDY 
VENKA TESWARLU: WiHthe Minister of COAL 
be pleased to state: 

(a) whether the World Bank is extending a 
loan of 300 million dollars to fight fire in Bihar 
mines;and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (S~-;- 'JlT KUMAR 
PANJA): (a) and (b). The ,,·,~.ri,J Bank has 
agreed to finance a detailed dias,'·1ostic study 
which aims at developing a fire fighting 
programme for Jhanacoalfield. Forthispurpose 
a credit equivalent to US$12 million has been 
approved. 

LPG Bottling Plant at Howrah 

6412. SHRI HANNAN MOLLAH: Will the 

(a) whether there is any proposal to set up 
LPGbottlingplantintheHowrahdistrictofWest 
Bengal; 

(b) if so. the details thereof; and 

(c) the time by which it is likely to be set up? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT ALN SA TISH KUMAR SHARMA): 
(a)to(c). There isaproposaltosetupan •_PG 
bottling Plant with an annual capacity of 44 TMT 
by Mis. Bharat Petroleum Corporation in Howrah 
District during the 8th plan period. 

[Translation] 

Death Sentence 

6413. SHRI KHELAN RAM JANGDE: Will 
the Minister of HOME AFFAIRS be pleased t0 
state: 

. (a) the number of culprits awarded death 
sentence in Madhya Pradesh during the last 
three years; 

(b) the number of culpnts whose death 
sentence was condoned or converted into Ille 
imprisonment during that period; and 

(c) the number of culprits awaiting execution 
ofdeathsentenceasonJanuary31, 1993? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJ ESH PILOT): (a) to (c). According to the 
information received from the Government of 
Madhya Pradesh, seventeen persons were 
awarded death sentence in Madhya Pradesh 
duringthelastthreeyears. Of these. the death 
sentence of eight persons was condoned, and 
that of other eight was commuted to life 
imprisonment. Only one person was awaiting 
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executiOnofdeathsentenceasonJanuary31, 
1993. 

LPG Connections out of MPs Quota 

6414.SHRIUPENDRANATHVERMA:WI 
the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

I q. 

(a) the total number of persons to whom LPG 
connections have been aHotted out of theMP's 
Quata during the first three months of 1993and 
the number of such cases pending at present; 

(b) whetheraHthe LPGconnectionsoutofthe 
MP's Quota have been allott~ for the year 
1992;Md 

( c) if not, the reasons therefor? 

THE MINISTEF! OF ST ATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SATISH KUMAR SHARMA): (a) 
5649 LPG connections have been sanctioned 
duringthefirstthreemonthsof 1993againstthe 
recommendations received from Member of 
Parliament. No such requests pertaining to the 
said period are pending. 

(b)and(c). The recommendations received 
from MPs during 1992 for release of LPG 
connections out of the 1992 quota have been 
sanctioned.However,thoseconnedionsof1992 
quota against which recommendations have 
been received in 1993 have not been sanctioned 
solar. 

[English] 

Oil Refineries in Joint Venture with 
Oman 

.6415. SHRI DA TI ATRAYA BANDARU: 
SHRI RAM NAIK: 

Will the Minister of PETROLEUM ANO 
NATURALGASbepleasedtostate: 

(a) whether Oman is setting up two oil 
'-refineries in Joint venture in India to supply 

natural gas through a submarine pipeline; 

(b) if so, .whether any memorar;ida of 
understanding has been signed in this regard; 
Md 

(c)ifso, the details thereof? 

THE MINISTER OF ST ATE OF THE 
MINISTRYOFPETROLEUMANDNATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
to (c). Three MOUs have been signed with 
Oman. Twooftheserelatetothesettingupoftwo 
joint venture refineries, each with a capcity of 6 
MMTPA,onewithHPCLinWestemlndiaand 
the other with BPCL in Central India. Another 
MOU is regarding the possibilities of supplying 
naluralgasfromOmantolndiathroughapipeline. 

Project in Cochin Refinery 

6416. SHRI BOLLA BULLI RAMAIAH: Will 
the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Cochin Refinery has any 
proposalforsetting up project of Rs.300 crores 
to instal additional capacity forthe manufacture 
ofbenzeneandtoluene: 

(b) ifso, the detials thereof; 

(c)whetherthenewpolicyaffects1nsustainmg 
the manufacturing operations in the existing 
unit; 

(d) if so, the reasons therefor; and 

(e)thestepstakentoimprovelhefunctioning 
of this unit? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SATISH KUMAR SHARMA): 

· (a)and(b). Govemment'sapprovalforincurring 
an expenditure of As. 9. 70 crores including a 
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foreign exchangecompoment of Rs. 7 .50crores 
for the preparation of a Detailed Faasibility 
Report by Cochin Refineries Limited for the 
production of additional Benzene in the Cochin 
Refinery was given on 31.3.1992( The detailed 
Feasibility Report is awa_ited. 

(c) to (e). As per the new policy, import of 
benzene has been decanalised, and customs 
duty reduced on this item. As a result, some 
consumers are finding it cheaperto import their 
requirements of benzene. Existing units are 
accordingly taking various steps lo make their 
prices competitive. • 

Community Health Cel'ltres 

6417. DR.KRUPASINDHUBHOl:Will the 
• MinisterofHEALTHANDFAM!LYWELFARE 

be pleased to state: 

fa) the targets fixed for opening of new 
Community Health Centres during the Eigth 
Plan. State/U.T-wise; and 

(b) the number of Community Health Centers 
opened during 1992-93, Sta!e/U.T-wise? 

THEMINISTEROFHEALTHANDFAMIL Y 
WELFARE (SHRI 8. SHANKARANAND): (a) 
Statement I is enclosed. 

(b) Statement II is enclosed. 

STATEMENT-I 

MINIMUM NEEDS PROGRAMME 
UNDER HEAL TH TARGETS FOR 8TH 

PLAN ( 1992-93) 

SI.No. States/U.Ts. Community Health 
Centres 

1. 2. 3. 

1. Andhra Pradesh 160 

2. Arunachal Pradesh 5 

SI.No. States/U.Ts. 

3. Assam 

4. Bihar 

5. Goa 

6. Gujarat 

7. Hayana 

8. Himachal Pradesh 

9. Jammu & Kashmir 

10. Kamataka 

11. Kerala 

12. Madhya Pradesh 

13. Maharashtra 

14. Manipur 

15. Meghalaya 

16. Mizoram 

17. Nagaland 

18. Orissa 

19. Punjab 

20. Rajasthan 

21. Sikkim 

22. Tamil Nadu 

23. Tripura 

24. Uttar Pradesh 

25. West Bengal 

Community Health 
Centres 

75 

5 

15 

31 

100 

4 

10 

3 

5 

162 

52 

75 

2 

78 

14 

165 

100 
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SI.No. States/U.Ts. Community Health 
Centres 10. Kamataka 2 

26. Andaman & Nicobar Islands 11. Kerala Nil 

27. Qiandigarh 12. Madhy~ Pradesh cb 

28 Dadra& NagarHaveli 2 13. Maharashtra 2 

29. Daman&Diu 14. Manipur Nil 

30. Delhi 15. Meghalaya cb 

31. Lakshadweep 16. Mizoram 

32. Pondicherry 3 17. Nagaland cb 

Total:- 1269 18. Orissa cb 

Source: WorkingGroupdiscussions for Eighth 19. Punjab Nil 
Plan(1992-97)anc1Annua1Plan 199'2-93-States/ 
UTs. 20. Raiasthan 15 

STATEMENT-II 21. Sikkim Nil 

STATEMENT SHOWING THE NUMEROF 22. TamilNadu INR 

COMMUNICTY HEAL TH CENTRES 23. Tripura 2 
OPENED DURING 1992-93 

24. Uttar Pradesh Nil 
States/UT s. 

25. West Bengal Nil 
1. Andhra Pradesh INR 

26. A& N Islands cb 
2 Arunachal Pradesh Nil 

27. Chandigarh cb 

3. Assam cb 
28. D& N Haveli cb 

4. Bihar cb 29. Daman and Due cb 

5. Goa cb SO. Delhi cb 

6. Gujarat 6 31. Lakshdweep cb 

7. Haryana Nil 32. Pond1cherry cb 

8. Himachal Pradesh cb Total:- 28 

9. J& K de INR: Information No! Received. 
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Bums Ward In Delhi 

6418.SHR!TARACHAND KHANDB.WAL: 

URS:WltheMinisterofHEALTHANOFAMILY 
WELFAREbepleasedtostate: 

Will the Minister of HEALTH AND FAMILY\ {a) the number of people infected with 
WELFAREbeplea.sedtostate: ''"' 'Tuben::uiosisbaci16inKamatakaduring 1992; 

(a)whethertheattentionoftheGovemmeclt 
has been drawn to the news-item captioned 
'Bums ward a much neglected department' 
~inthelndianExpressdatedMan::h7, 
1993' 

(b) if so, the reaction of the Govel'Mleflt 
hereto; 

(c) the number of bum cases reported in the 
hospitals in the capital during the last one year; 

(d) the number out of them saved by the 
hospital authorities; and 

(e) theslepStheGovemmentpmpmetotake 
to modernise the bums wards in the various 
hospitals in Delhi? 

THE MINISTER OF HEAL TH ANDFAMIL Y 
WELFARE (SHRl~B.SHANKARANAND): (a) 
Yes.Sir. 

(b)to(d). Thebumsdepartmentsoflhemapr 

(b) the total requirement of anti-,:Bdrugs in 
Kamalakaperyear; 

(c)whetherthearlti-TBdrugsaremtavailable 
in Kamataka atpqsem; 

(d)ifso, the reasons therefor; and 

{e)theslepStakenbythe Union Gowmment 
topr<Mde anti-TB drugs to Kamatakal 

THEMINISTEROFHEAL TH~FAMIL Y 
WELFARE (SHRI B.SHANKARANAND): (a) 
to (e). Number of New TB Cases reported by 
State TBOfficerduring 1992·93is46533. The 
Cenlralshareof anti-TB drugs supplied during 
1992-93wasRs. 95.00lakhsascomparecltoRs. 
44.00 lakhs in the previous year under the 
NaliooalT.B. Control Programme. 

[ T mnslat.iorl} 

GovemmenthospitalsareadeqlaeiyeqiaiAm 6420. SHRI RAMESHWAR PATIDAA: Wiil 
The number of patients admitted and saved in the Minister of COAL be pleased to state: 
majorGovemment hospitalsduringthelastone 
year are as under.· 

No.of patients No. of patients saved 
acmtted 

.a157 613541 

(e) Continuous efforts to up-gf8C!e the 
departments of the hospitals including the bums 
wards, are made within the overall availability of 
resources. 

Anti-TB Drugs 

6419. SHRIMATI CHANDRA PRABHA 

1a, the total profit_ earned by the Coal 
Companies during 1991-92and 1992-93, State-
WtSe: and . 

(b)lhetotalamountofroyaltypaidtoMadhya 
PradeshandBiharduring 1991·92and 1992· 
93? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PAN.,IA): (a) TheState-wise profit/loss accounts 
arenotbeingmaintainedbytheooalcompanies. 
ThecompanywiseprofitllossfiguresofvarlOUS 
coal companies during the year 1991 ·92 are 
giwnbelow: 
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1. Eastern Coalfields limited 

2. ' Bharat Coking Coal limited 

3. Central Coalfields limited 

4. Northam Coalfields limited 

5. Western Coalfields Limited 

6. Sooth Eastern Co~:fields Limited 

(Rs.incrores) 
proflt(+)lloss(.) 

(after Coal Price Account) 
Regutab1 

(+)38.90 

1(-)48.12 

(+)103.n 

(+)34.24 

(+)33.17 

(+)25.61 

7. CentralMinePlanni~fandDesignlnstitutelimiled • (+)2.12 

8. Cll(HQ)/DankuniCoalCompfex/NorthEastem 
Coalfields {·)22.62 

TotalCIL 

The profit/loss figues of variou5 coal 
companies ioflheyear 1992·93willbeavailable 
only afterlheaccountsarefinalisedandaudited. 

(b) According to coal India limited total 
amount of royalty paid to the States of Madhya 
Pradesh and Bihar during the years 1991 ·92 
were as under:-

(As. incrores) 

Madhya Pradesh Bihar 

1991·92 24020 317.80 

1992-93 384.60 

BirthfDeath Rate 

6421. SHRIMATI KAISHNENDRA 
KAUR(DEEPA): Will the Minister of HOME 
AFFAIRSbepleasedtostate: 

(+)167.07 

(a) whether the birth rate and the death rate 
have increased in country' 

(b) if so. the details thereof; and 

(c)thenamesoftheStateshavingthehighest 
and the lowest birth rate and the death rate? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS (SHA! P.M. 
SAYE ED}: (a) No. Sir. 

(b )Does not arise in view of ( a) above. 

( c) The state having the highest birth rate is 
Madhya Pradesh: thethreeyearmov1ng average 
of the birth rate being36.1 perthousandpopulation 
during 1989-1991. The state having the lowest 
birth rate is Goa: the three year moving average 
of the birth rate being 16.1 perthousandpopulation 
dunng 1989-1991. The state having the highest 
death rate is A.runachal Pradesh: the three year 
mov,nn 11veraqe of the death rate being 13.6 per 
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thousand population during 1989-1991. The state Minister of STEEL be pleased to state: 
having the lowest death rate is Nagaland; the 
three year moving average of the death rate 
being3.9perthousandpopulationduring1989-
1991. 

[English] 

Supreme Court Judgement on 
Custodial Death Incident 

6422. SHRI RABI RAY: Will the Minister of 
HOME AFFAIRS be pleased to state: 

( a) Whether his attention has been drawn to 
the recent landmark judgement of the Supreme 
Court ruling that the state is not competent to 
enjoy sovereign immunity against custodial 
~ath or police excesses and awarding suitable 
monetarycompensationtoanaggrievedperson 
for contravention of Fundamental Right under 
Article21; 

(b) if so, the details thereof; 

(c) whethertheGovemmenthavestudied its 
implication on custodial deaths as such; and 

(d)ifso, theoutcornethereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): 

(a)and (b). The Government's attention has 
been drawn to the judgment delivered by the 
Supreme Court on the 24th March, 1993 in Writ 
Petition (Civil) No. 488/1988 entitled Smt. 
Nilabati Behera Versus State of Orissa and 
others. 

(c)and(d). TheGovemmentisstudyingthe 
implications of the judgment. 

Acquisition of land for Rourkela Steel 
Plant 

6423. KUMAAI FRIDA TOPNO: Will the 

(a) the total area of land acquired by the 
Government for setting up of Rourkela Steel 
Plant; 

(b) the details of the area acquired from the 
tribals and the area that belonged to the State. 
Government; 

(c) the actual requirement of land for setting 
up of Steel Plant in other establishments like 
Bokaro, Durgapur, Bhiiaietc.; and 

(d) the area of acquired land utilised by 
Rourkela Steel Plant and the proposal before the 
Government for utilisation of vacant land? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) A total of about 32,567. 71 
acres of land was acquired/taken over by 
Rourkela Steel Plant for construction of Steel 
Plant,DamMinesetc.Landmeasuring19,785.22 
acres was taken possession for the setting up of 
the Steel Plant out of which land measuring 
4,005.62 acres has already been/is being 
surrendered to the State Government leaving a 
balance of 15,n9.60 acresof landwiththeplant 

(b)Outotatolal 19,785.22acresoflandlaken 
possession for setting up the Plant, about 
11,241.11 acres of land belonged to the tribals 
and 5,010.65 acres of land belonged to 
Government. 

( c) The details are given below: 

(i} Bokaro Steel Plant 33,045.35acres 

(ii). DurgapurSteel Plant 16,424.00acres 

(iii) Bhilai Steel Plant 33,420.84acres 

(d) Aourkela Steel Plant has so farutilised 
11,300.00 acres of land. Out of the balance 
vacant land available about 1, 172.25 acres in 
plant zone is proposed to be utilised forfuture 
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construction, expansion and modernisation etc. 
of the Plant, and about 1,470.29acresoflandin 
the township zone is proposed to be utilised for 
expansion of township zone is provision of 
infrastructural and other public facilities. About 
1,837.06 acres of land is under green belt, 
covered by rivers/nallahs etc. which cannot be 
utilised. 

Agreement with French for Transfer of 
Technology 

6424. SHRI DHARMANNA MONDAYYA 
SADUL: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

( a) whether the Indian Oil Corporaotion has 
signed an agreement with French for transfer of 
technologyforcatalytic reformerunittobeset up 
in Haryana; and 

(b) ifso. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS(CAPT.SATISHKUMARSHARMN:(a) 
Yes.Sir. 

(b) Indian Oil Corporation limited has signed 
on agreementfortransferof French technology 
for the Catalytic Reformer unit to be set up as a 
part of the Kamal Refinery project in Haryana, 
now under execution. The technology has been 
jointlylicensedbylFPolFrance&IIP.Dehradun. 
EILwouldbeapartnerwithlFPindevelopingthe 
Engineering package. The unit, when 
commissioned, will produce lead-free petrol. 

[Translation] 

Kidnappings in J & K 

6425. SHRI SURYA NARAYAN YADAV: 
Will the Minister of HOME AFFAIRS be pleased 
to state: 

(a) the number of persons kidnapped by 
militants in Jammu and Kashmir during 1992 

and 1993 so far; 

(b) the number of incidents of kidnapping 
reported in the state during the above period; 

(c) ~thertheGovemmenthavetakenany 
concrete steps to check such incidents; and 

(d)ifso, the details thereof; 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJ ESH PILOT): (a) 389personswereabducted 
in J &k during 1992 and 1993 upto April 15 ... 

(b) 376 incidents of abduction were reported 
in the J &K State during the period mentioned 
above. 

(cl and (d). The terrorists frequently take 
recoursetoabci.Jclionandki<ilappingof innocent 
persons whoaregenerallydubbedas, infOITOOl'S, 
in order to maintain terror among the people. 
Sustained pressure is peing maintained on the 
terrorists with a view to improving the situation 
and reducing the fear of the gun. This will be 
continued. 

[English] 
TRIFED 

6426. MAJ.GEN. (RETD) BHUWAN 
CHANDRA KHANDURI: Will the Minister of 
WELFARE be pleased to state: 

(a)whethertheTribalCooperativeMarketing 
Development Federation of India Limited 
(TRIFED)incurredalossofoverRs. 1 croreon 
a land deal in NOIDA;-

(b) if so, the details thereof; 

(cq )NMVu&B'fil1QOI~ befl?dooclactal 
in this regard; 

( d) if so, the outcome thereof; and 

( e) the action taken thereon? 
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THE MINISTER OF WELFARE (SHRI total bed capacity avaiable in the hospitals, 
SITAAAM kESARI): (a) yes, Sir. hospital-wise; and 

(b)TRIFEDtookaloanofRs. 7croresfrom 
lheSyrd::ateBanktopaytoNewOkhlalncllstrial 
Development Authority (NOIDA) towards cost 
of 2 lakh sq. metres of land for the'proposed 
International Research and Trade Centre and 
Hel'balmartas~bythe8oamof0il8clors. 
Subsequently, the proposal was given up. 
TRIFEOhadtopayRs. 1141akhsasintereston 
the loan it took from the Bank. 

(c)to(e). Thisisbeinginquiredinto. 

6427.SHRfRAJNATHSONKARSHASTRI: 
Will the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the number of unregistered 
NursingHomesareincreasingrapidlyinDelhi; 

(bl if so, the reasons thereof; · 

(c) the steps taken by the Government to 
punish them; 

( d) the total population of Delhi as also the 

(e) the steps taken by the Government to 
meet the increasingdemandforhealthanin 
Delhi? 

THE MINISTER OF HEAL THAND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
to(c). Wlthincraasingpopulalion, the number of 
Nursing Homes in Delhi is going up. Many of 
these nursing homes cannot be registered due 
to non-conformity wifh Zoning regulations of 
OOA. ltisproposedtoM1j:!ndtheDelhiNursing 
Homes Act to make the enforcement more 
effective. TheAuleshavealmadybeenamended 
tortl'lis purpose, 

(d) The population of Delhi as per 1991 
census is 93,70,475. The total bed capacity 
hospital wise in Delhi Hospitals is given in ihe 
Statementattadled. 

(e) New health facilities in Delhi are planned 
keepinginmindtheavailabilityof heallhseivices 
forthepeopleindiflennareas. Clne500bedded 
hospital and eight 100 bedded hospitals are at 
varioosstagesofbeingset-upandcootinuous 
effortsarebeingmadetoupgradethequalityol 
services andatso indoor andoutdoorfacilit\e5 
inthewithintheoverallavailabilityofresources. 

STATEMENT 

Lists of the hospitals wiht Beds 

S.No. NameoftheHospital 

1. Hindu Rao Hospital. Delhi 

2 ·tmeciioosDiseaseHospital. 

3. 

4. 

KingswayCamp. Delhi 

Mrs. Gridhari Lal Maternity Hospital. 
Delhi 

Rajan Babu T.B.Hospital. Delhi 

No.ofbeds 

110 

1155 
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S.No. Nameofthe Hospital No.ofbeds 

5. Swami Dayanad Hospital, Sllahdra, Delhi 23) 

6. Kasturba Gandhi Hospital, Jama Masjid, 
Delhi 450 

7 .. Balak Ram Hospital, Timarpur, Delhi 34 

8. Civil Hospital, Shahdra, Delhi 12 

9. Hudsom Lines Maternity Hospital, Kingsway 
Camp.Delhi 3) 

10. Kalkaji Hospital, New Delhi 31 

11. lajpat N!garRospital, New Delhi 4;! 

12. Malviya Nagar Hospital, New Delhi 31: 

13. Moti Nagar Hospital. New Delhi 31 

14. Patal Nagar Hospital, New Delhi 25 

15. Tilak Nagar Hospital, New Delhi 'fl 

16. T.B. Clinic, & Hospital, Kilokari, 
Nehru Nagar, New Delhi $ 

17. T.B. Clinic, Narela. Delhi 22 

18. NDMC Hospital, Moti Bagh. New Delhi 152 

19. Palika Matemity & Gynae. Hospital. 
Lodhi Road, Neyt Delhi. 

20. Cantonment Board General Hospital, 
Delhi Gantt. Delhi 

21. Deen Dayal Upadhyay Hospital, 
Hari Nagar, New De,h1 430 

22. G.B. Pant Hospital. new Delhi 350 

23. Hospital for Mental Diseases. 
Shahdra, Delhi 604 
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S.No. Name of the Hospital No.ofbeds 

24. K.N.J.P. Hospital, New Delhi 1345 

25. Jail Hospital, Tihar. Delhi 84 

< 

26. Dr. N .C. Joshi Memorial Hospital, 
Karol Bagh, Delhi 3) 

27. Civil Hospital. Rajpur Road, Delhi 40 

28. Guru Tcg Behadur Hospital, Shahdra, Delhi 748 

• 
29. Guru Nanak Eye Centre, New Delhi 150 

31 Poor House Hospital, Kingsway Camp, Delhi aJ 

31. Kasturba Niketan Home, Lajpat Nagar, 
New Delhi 20 

32. S.G. Memorial Hospital, Mangolpuri, Delhi g) 

33. CGHS Hospital, New Police lines, 
KingswayCamp, NewDelhi 16 

34. CGHS Hospital, Old Police Lines, 
RajpurRoad, New Delhi g) 

35. CGHS Maternity & Gynae Hospital. 
R.K. Puram, New Delhi 45 

35. Safdarjung Hospital, New Delhi 1531 

'.Tl. S.K. Hospital, New Delhi 775 

38. Dr. R.M. Hospital, New Delhi ~ 

39. Kalawati Saran Children's Hospital, 
New Delhi 286 

40. Base Hospital. Delhi Cantt. Delhi 873 

41. Northern Railway Central Hospital. 
Cannuaght Place. New Delhi 424 

42. Northern Railway Divisional Hospital, 
New Delhi 25 
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S.No. Name of the Hospital No.ofbeds 

43. ESI Hospital, Basai Darapur, New Delhi 4(X) 

44. Dr. RAjendra Prasad Centre for Opthalmic 
Sciences, New Delhi 300 

45. V.B.Patel Chest Institute, Delhi 00 

46. 1.1.T. Hospital, Hauz Khas, New Delhi 14 

47. A.1.1.M.S. New Delhi 871 

48. ESI Indira Gandhi Hospital, Shahdra, Delhi 20:J 

49. All India Blind Relief Society Hospital, 
Lajpat Nagar, New Delhi 40 

50. Dr. B.L. Kapoor Memorial Hospital, 
Pusa Road, New Delhi 150 

51. Dr. Shroff Charity Eye Hospital, 
Daryagang, Delhi 79 

52. Holy Family Hospital Jamia Nagar, Delhi 311 

53. Lala ram Srup T. B. Hospital, 
Mehrauli Road, New Delhi 420 

54. New DelhiT.B. Centre, D.L.N. Marg, 
New Delhi 15 

55. R.B. Seth Jessa Ram Hospital, 
Karol Bagh,New Delhi 84 

56. Jain Trust Charitable Hospital, 
Lewrence Road, Delhi 21 

57. Sant Parmanad Blind Rellief Mission, 
18, Alipur Road, Delhi 

58. Sir Ganga Ram Hospital, 
RajinderNagar, New Delhi 

59. Sant Parmanand Blind Relief Mission, 
18/53, Aamjes School Road, 
Karol Bagh, New Delhi 7 
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S.No. Name of the Hospital No.ofbeds 

00. Sundar Lal Jain Charitable Hospital. 
Ashok Vihar, Delhi 133 

61 Sh ri Multan Sew a Samity Eye Hospital, 
Frash Khana. Delhi 48 

62. Sunder Lal Jain Eye Hospital. 
DeputyGarlJ. Delhi 12 

63. St. Stephen's Hospital 
Tis Hazan. Delhi 585 

64. T1reth Rarn Safhai Hospital. 
RajpurRoad. Delhi 100 

65 Mate Chanan DeVI Arya Charilable 
Eye Hospital. Janakpuri. New Delhi 

66. Batra Hospital & Medical Research Centre. 
New Delhi 

67 I nd1an Red Cross Society Maternity F. W. 
and Ci'iild Care Hospital, Seernapuri. Delhi ::[:, 

68 Leprosy M1ss1on Hospital. Naud Nagn. 
Del~1 35 

69 Escorts Heart lnslltute & Research Centre. 
New Delhi 150 

7Q M C.D.AyurvedicHosp1tal. Balllmarae. Delhi 40 

71 M CD. Ayurced1cHospitalV1llageHydarpur 
Delhi 

72 CGHS Ayurved1c Hosprtal. Lodh1 Road. 
NewDe!h, 25 

73 Cenlral Research lns11tutelor Ayurveda 
Pun1ab1 Bagh. New Delhi 

74 r'/,r)C)I Chand Kharat1 Ram Hospital 
Laipat f-Jagar. New Delhi 316 

75 A. & UT tbb1a College. Aimal Khan Road 
KarctBagh NewDelh1 110 
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S.No. Name of the Hospital No.ofbeds 

76. Mazeedia Hospital, I.H.M.M.R. Campus. 
Hamderd Nagar, New Delhi 150 

77. Nehru Homoeopathic Medical College & 
Hospital, Defence Colony. New Delhi 100 

78. Dr B.R. Sur Homoeopathy 
Charitable Trust. VasantVihar. Delhi 

79. CGHS Matam1ty & Gynae Hospital. 
Sriniwaspun 82 

80. Rao Tula Ram Hospital. Juffarpur. Delhi 

81 Lal Bahadur Shastri Hospital. 
Khichripun. Delhi 

List of registered pnvate nursing homes ,n Delhi and their bed strengJ," 

S.No. Name of Nursing Home No. ofoeds 

Agarwal Dharmarth Hospital. 
Shakt1 Nagar. Delhi 23 

2 Aggarwal Nursing Home & Children 
Hospital, V1shai Enclave, 
Rajoun Garden. New Delhi 9 

3 AnJu Maternity & Nursing Home 
Sak et. New Delh, ~ 

4 Arora Nursing Home. Ra1oun Garden 
NewDeln1 6 

5 .A.shok Nursing Home Pvt Ltd . 
Saldaf)ung Enclave. New Delh, 3:J 

6 Ashok Nursing Home. Krishna Na gar. 
New Delhi 3J 

7 Ashok V1har Nursing Home 
Ashok V 1har. New Delhi s 

8 Bansal Nursing Home. 
Sita Ram Bazar. Delhi 8 
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S.[Yo. NameofNursingHome No.ofbeds 

9. Bir Nursing Home, East of Kailash, 
New Delhi 5 

10. Capital Nursing Home & Hospital, 
Rana Pratap Bagh, Delhi 10 

11. Chopra Hospital & Nursing Home. 
Gulmohar Park. Yusuf Sarai. Delhi 

12. Comprehensive ModefFamily Planning Clinic, 
RK Puram, New Delhi 25 

13. Deepak Memorial Hospital & Medical 
Research Centre. Vikas Marg Ex tension-II, 
Delhi 

14. Delhi Clinic Maternity & Surgical 
Nursing Home, Kamla Nagar, Delhi 8 

15. Delhi Nursing Home. Darya Gan], 
New Delhi 25 

16. Desraj Nursing Home. Darya Ganj, 
New Delhi 8 

17 Dhawan Clinics. Lajpat Nagar. 
New Delhi 5 

18. DhawanNursingHome. Vishal Enclave, 
New Delhi 10 

19. Dr. A. Maternity & Nursing Home, 
Ashok Vihar-11, Delhi 10 

20. Dr. Bhutani'sClinic, Safdarjung, 
New Delhi 9 

21. Delhi Mid Town Rotery Eye 
Clinic-cum-Hospital, 
Trilokpuri, Delhi 15 

22. Doctor's clinic. Suryakiran Building, 
19, K. C. Marg, New Delhi. 

23. Dr. Gupta's Community Maternity 
Home, Ashok Vihar, Delhi 4 
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S.No. Name of Nursing Home No.ofbeds 

24. Dr. Gupta's Nursing Home & Hospital, 
Navin Shahdra, Delhi 100 

25. Dr. Grover's Nursing Home. lnderpuri, · 
New Delhi 12· 

26. Dr. Lal's Charitable Medical 
Welfare$ociety, Gandhi Nagar, Delhi-31. 9 

27. Dr. Mehra Nursing Home. Punjabi Bagh, 
New Delhi 7 

28. Dr. Melick's Nursing Horne. Model Town, 
Delhi-9 3 

29. Dr. Roshan Lal Nursing Home. 
Navin Shahdra, Delhi-32 9 

30. Dr. San Nursing Home, Nizamuddin East. 
New Delhi-13 10 

31. Sethi's nursing Home & Eye Clinic 
Kamla Nagar, Delhi-7 6 

32. Dr. Dr. Sethi's Panchsheel Maternity & 
Nursing Horne, Shakti Nagar, Delhi-7 6 

33. Dr. Sharma's Nursing Home, Kailash Colony 
New Delhi-48 

34. Dr. Talwar Nursing Horne, Pusa Road 
New Delhi 16 

35. Dr. Trahan Nursing Home. Connaught Place 
New Delhi 2 

36. East West Medical Centre (P) Ltd .. 
3olf Links. New Delhi a) 

37. Friends Medical Centre. Kalindi. 
New Delhi 30 

38. Friends Medical Centre. Ring Road. 
New Delhi 10 

39. Gouri Nursing Home Pvt. Ltd .. 
Kamla Nagar. New Delhi 7 
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S.No. Name of Nursing Home No.ofbeds 

40. Gyatri Nursing Home, Model Town, 
Delhi-9 6 

41. Gujarmal Modi Hospi!al, Mandir Marg, 
Saket. New Delhi 

42. Dr. Gupta's Nursing Home. Shahdra. 
Delhi 18 

43. Hem Raj Jain Hospital Maternity Home. 
Janakpuri, New Delhi 12 

44. Holy Angles Hospital, Vasant Vihar, 
Delhi 

45. Hali Child Nursing Home, East Krishna Nagar 

Delhi-51 18 

46. Jeevan Hosptial & Nursingh Home, 
Jeevan Nagar, New Delhi 115 

47. Jeevan Hospital & Nursing Home. 
New Rohtak Road. New Delhi 32 

48. Jeevan Maternity and Nursing Home. 
Arya Samaj Road, New Delhi 22 

49. Jeevan Nursingh Home. Pusa Road. 
New Delhi 15 

fJJ. Jivodaya Hospital. Ashok Vihar. 
Delhi-52 65 

51 Jaipur Golden Hospital, Roh1ni. 
Delhi 

52. Kailash Nursing Home. South Patel Nagar, 
NewDelhr 1" ,::, 

53. Kamala Nursmg Horne, Kalka1i Extension. 
New Delhi 5 

54. Katan a Clinic & Nursing Home. 
West Mathura Road, New Delhi 5 
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S.No. Name of Nursing Home No.ofbeds 

5:.i. Khera Hospital, Opp. ShadipurDepot, 
NewDelhi-8 40 

56. Indira Deep, Wazirpur Industrial Area. 
Delhi 25 

51. Leokha'sNursing Home, HauzKhas. 
New Delhi 6 

58. Mann Hospital Pvt. Ltd., 
RoopNagar, Delhi-7 

59. Reghvir Nursing Home, Punjabi Bagh, 
New Delhi 10 

60. Dr. Marwah Nursing Home, Kailash Colony, 
New Delhi 10 

61. Mishra Surgical & Maternity Centre, 
Krishna Nagar. Delhi ·7 

62. Mohan Eye Institute. Ganga Ram Hospital Marf 
New Delhi 20 

63. MohmderHospitaL Green Perk Extension. 
New Delhi 35 

64. M.M.R. Eye Institute. Swasthya Vihar. 
Delhi 10 

65. Mazar Kanwar Surane Memonal Eye Hospital. 
Gulab1 Bagh. New Delhi 

f56. National.Heart Institute. East of Kailash, 
New Delhi 44 

67. N1rman Nursing Home. Model Town-II. 
Delhi-6 4 

68. North Delhi Nursing Home. 
Ashok V1har. Delhi 14 

69. Northend Medical Centre, Azad Pur. 
Delhi ...25 . 
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1 , ·, ., o! t,::.'rsingHome No.ofbeds 
---··--·---<• 

,: ., :n', Mission Hospital-cum-Nursing Home, 
'.~:1ak:: Nagar. Oelhi-7 

71 T11e Private Clinic Dr. Sbchdev. 
Greater Kailash-1 New Delhi-48. 8 

72. Pun Maternity Nursing Home. 
RoopNagar. Delhi-? 4 

73. Reheja Nursing Home. Karol Bagh. 
New Delhi 10 

74. Ra1oreMission Hospital& Nursing Home. 
Bazar Site Ram. Delhi-6 10 

75. Ram Chand Memorial Nursing Horne. 
Punjabi Bagh. New Delhi 8 

76. Rana Nursing Home. Rajouri Garden. 
New Delhi 12 • 

77. Roop Nagar Hospital & Research Centre. 
Roop Nagar, Delhi-7 12 

78. Rosen Nursing Home. Karol Bagh. 
New Delhi 2 

79. Roshan Lal BaJaJ Memorial Hospital & Medical 
Research Institute. New Ro!hak Roarl 
New Delhi 4 

80. Sachedev Nursing Home & ENT Hospital. 
TilakNagar, New Delhi 10 

81 Sahi Hospital.Jangpura. 
New Delhi al 

82. Sai Nursn;ig Home, Janakpu: 
New Delhi 12 

83. Sanjeevan Medical Research Centre 
Darya Gani. New Delhi 30 

84. SanJivani Nursing Home. 
Roop Nagar, Delhi-7 12 
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S.No. Name of Nursing Home No. of beds 

85. Sanghi Nursing Home, Green Park Extn., 
NewDelhi-16 4 

86. Saroj Nursing Home, RoopNagar, 
Delhi-7 7 

87. S~gal's Nursing Home. Kai lash Colony. 
New Delhi 

88. Janki Das. Kapur Memorial Hospital. 
Nara1na, New Delhi 

89. Marwari Ausdholaya Kinen Bazar. 
Delhi-6 25 

9:l. Sh. Sumermal Eye f-lospnal. Najafgarh Road. 
New Delhi-15 1') 

91 Dr. Shrivastava Nursing Home. 
Roop Nagar. Delhi-7 5 

92. Shyam Lal Nursing Home & Medical Research 
Centre Pvt ltd .. Darya GanJ. New Delhi 

93. Shyam Lal Eye Hospital. Malka Ganj. 
Delhi 10 

94 Skin Institute& School of Dermatology, 
Greater Kailash, New Delhi 3' 

95. Sondhi Nursing Home. Kamala Nagar. 
Delhi 9 

96. South End Nursing Home, 
Nehru Place, New Delhi 5 

97. South Delhi Polyclinic & Nursing Home, 
Safdarjung Development Area. New Delhi 8 

98. Sujan Mohinder Charitable H.ospital. 
Friends Colony, New Delhi 

\ 

99. • Sukhda Hospital. Pamposh Enclave. 
GreaterKailash-1, New Delhi 25 
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S.No. NameofNursingHome 

100. SummitOlinic, PalamMarg, 
Vasant Vihar. New Delhi 

' 

101. rempleNursingHome,DaryaGanj, 
New Delhi 

102. City Clinic, Asaf Ali Road, 
New Delhi 

103. Top Delhi Clinic. Ring Road, 
Lajpat Nagar-lV. N. Delhi 

104. Vrsurup International Hospital, 
Chanakya Puri, New Delhi 

105. Venu Eye Clinic, South Extn, 
Part-II. New Delhi 

100. Vohra Nursing Home, RajouriGarden, 
New Delhi 

10;- Walia Nursing & Maternity Home. 
Laxmi Nagar. Delhi 

[ Translation! 

Foreign Assistance Sought By Gujarat 
for Exploration and Processing Minerals 

6428.SHRIN.J. RATHVA: Will the Minister 
of MINES be pleased to state: 

(a) whether any foreign asSIStance has been 
sought by the Govenrment of Gujarat for the 
explorationandprocessingofthemineralsduring 
the lastthree years: and 

(b) ifso. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAMSINGH 
YADAV): (a)and(b). No foreign assistance has 
been~GovemmentofGujaratfor 
exploration of minerals during the last three 

18 

9 

35 

12 

24 

19 

years. However, Gujarat Mineral Development 
Corporation, a State Govt. Undertaking, has 
soughttechnical assistance from Mis. Mackay 
and Schnellmann of U.K. for improving 
beneficialion of Fluorspar. 

[English) 

Import of POL 

6429. SHRISYEDSHAHABUODIN: WiHthe 
Minislerof PETROLEUMANDNATURALGAS 
be pleased to state: 

(a)thetotalquantityof POL imported during 
1992-93 and its value in rupees; 

(b) tl'!e_ estimated quantity of POL to be 
imported:during 1993-94 and its estimated 
cost; 
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( c) the balance in the oil pool account on April 

1 , 1992 and April 1, 1993; and 

( d) the cost of subsidy in respect of kerosene 
and LPG during 1992-93 and estimated for 1993-
94? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SATISH KUMAR SHARMA): (a) 
and (b). An import of about 39.895 MMT of POL 
for a value of approximately Rs.16,618 crores 
was made during the eyar 1992-93. The import 
of POL for the year 1993-94 will be in accordance 
with the approved Oil Economy Budget and the 
value thereof will depend upon the quantity and 
prevalent price in the international market. 

( c} While the balance in the Oil Pool Account 
has been in the deficit on 1 .4.92 there is not likely 
to he deficit for the year 1992-93. 

( d) The subsidy on the sale of Kerosene and 
LPG ( domestic) during the year 1992-93 was 
about Rs.3276 crores and Rs.1145 crores 
respectively. Subsidyfor 1993-94woulddepend 
upon the volume of consumption of these 
products. 

1991-92 

J/ 
Production in Viskhapatnam Steel 

Plant 

6430. SHRI M.V.V.S. MURTHI: Will the 
Minister of STJ=EL be pleased to state: 

(a)whethertheGovemmenthavefixedany 
·target for production of hot-metal. liquid steel. 
saleable stei:;I and other materials in the 
Visakhapatnani Steel Plant during 1991-92 and 
1992-93; 

(b) if so, the details thereof; 

(c) whether the fixed targets have been 
achieved; 

(d) if not, the reasons therefor; and 

( e) the steps taken/proposed to be taken to 
boost the production in the said steel plant? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHAI SONTOSH 
MOHAN DEV): ( a) to (c ). The production targets 
fixed by the Board of Directors of Rashtriya lspat 
Nigam ltd. and the actualprodution during 1991 • 
92 and 1992-93 at Visakhapatnam Steel Plant 
were asunder: 

(In 'OOOtonnes) 

1992-93 

Item Target Actual 0/oAchieve- Target Acutal o/oAchieve-
ment men! 

Hot Metal 1370 1246 91 26'.X) 1981 76 

Crude Steel 880 587 of 1E.m 1052 58 

Saleable Steel Tl9 517 m 1520 879 58 

Pig iron for sale 500 639 128 a&) 914 100 

( d) Though the targets could not be achieved improvement over the results of 1991-92. The 
as the production units are still in the process of operations wera also adversely affected in view 
stabilisation yet there was satisfactory of'lhe overlapping of activities pertaining to the 
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construction of production units under Stage-II Will the Minister of HEAL TH AND FAMIL y 
and the operation of units under Stage-I during WELFARE be pleased to state: 
the same period. 

( e )" The Management of the Vi~akhapatnam 
Steel Plant has taken steps including 
engagement offoreign specialists for removal of 
bottlenecks and stabilistion of the production at 
the optimum level. 

Punnapra-Vayalar Armed Revolt 

6431. SHRI MULLAPALL Y 
RAMACHANDRAN: Will the Minister of HOME 
AFFAIRSbepleasedtostate: 

(a) whether the Pul'lnapra-Vayalar armed 
revolt in Kerala has been considered by the 
Government as part of freedom struggle: 

(b) whether any representation has been 
received by the Govenrment in this regard: 

(c) if so. the details thereof: and 

( d) the reaction of the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P M. 
SAYEED):(a)Theissueregardingparticipation 
in the eh Punnapra Vayalar Armed Revolt in 
Kerala as a part of freedom struggle has been 
considered several times in the past but the 
same has not been recognised for the prupose 
of grant of the Swatantrata Sainik Samman 
Pension. 

(b) No, Sir. However, representations 
received in the past had been considered and 
decision communicated. 

(c) and (d). Do not arise. 

Government Hosplials in U.P. 

6432. SHRIARJUNSINGHYADAV: 
SHRI HARi KEWAL PRASAD: 

(a) the number of the Government hospitals 
located in rural areas of Uttar Pradesh; 

(b) the numberof hospitals having bed facility 
for the patients; 

(c) whether the Government propose to 
increase the numberof hospitals having the bed 
facili,ty in the rural areas of Uttar Pradesh, and 

( d) if so, the details thereof? 

THE MINISTER OF HEAL THANDFAMIL Y 
WELFARE (SHRI B. SHANKARANAND)-(a) 
There are 248 Community Health Centres in 
Uttar Pradesh. 

(b) All the Community Health Centres have 
been provided with bed facilities. 

( c) and ( d). The Planning Commission has 
laid down the target of opening of 165 more 
Community Health Centres and 300 Primary 
Health Centre::; during the 8th Five Year Plan 
period in Uttar Pradesh under the Minimum 
Needs Programme. 

Retirement Age of Doctors 

6433. SHRI SUSHIL CHANDRA VERMA 
Will the Minister of HEAL TH AND FAMILY 
WELFAREbepleasedtostate: 

(a) whether there is a proposal to raise the 
retirement age of medical personnel employed 
in Government medical colleges from 59 ye~rs 
to60years; 

(b) whether a Committee of Secretaries has 
recommanded 60 years as the retirement age 
for doctors working in medical colleges and 
possessing post-graduate qualifications: and 

(c) if so, the final decision taken by the 
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Government in this regard?· 

THEMINISTEROFHEALTHANDFAMIL Y 
WELFARE (SHRI B. SHANKARANAND): (a) 
No.Sir. 

(b) The Committee of Secretaries had 
considered a proposal for raising the retirement 
age for ail service doctors who are required to 
have post graduate qualifications. 

(c) No decision has been taken 1n the matter. 

Pollution Control Scheme in Plants of 
Noonmati Refinary 

6434,SHRI PROBINDEKA:WilltheMinister 
ol PETROLEUM AND NATURAL GAS be 
pleased to sic.le: 

(a) whether the Noonmat1 refinery ( Guwahatti) 
propose to introduce a Pollution Control Scheme 
in its plants: and 

(c) if;,o. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT . .SATISH KUMAR SHARMA) (a) 
and (b) The refinery has full fledged treatment 
facilities for liquid effluerits by way of physical. 
chemical and biological systems to treat 
pollutants. To minimise the treated effluent 
discharge rate. the refinery has embarked upon 
the control scheme for re-using/recycling the 
same. 

MCH Care Paekage by ICMR 

6435.SHRI HARISH NARAYAN PRABHU 
ZANTYE: Will the Minister of HEAL TH AND 
FAMIL YWELFARE be pleased to state: 

(a) whether the Indian Council for Medical 
Research (ICMR) has formilated a 
comprehensive material and Child Health (MCH) 
care packp!e with a focus on high ris~ pregnant 

women for implementation in 90 districts; . · 

(b) if so, saliant features thereof; and 

(c) the. time oy which it is likely to be 
implemented? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
The Indian Council of Medical Research (ICMR) 
had conducted a multi-centre study in 1985-90 
entitled .. Care of mothers and infants with 
comprehensive MCH care package utilising 
high risk strategy at Primary Health Centre". in 
8 districts of the coun!ry. 

(b) and (c). The saliant suggestions. in1er-
alia. include training and re-training of health 
personnel in management of high risk mothers 
and new born. developing of a feasible referral 
system and educating the community and 
rnobil1s1ng community resources 1n dealing with 
such cases which are being implemented under 
various Family Welfare Programmes. 

Children Hospitals in Delhi 

6436. DR. KO. JESWA~I: Will the Minister 
of HEALTH AND FAMILY WELFARE be 
pleased to state 

( a I whether the Government of Japan have 
shown keen interest 1n providing assistance for 
the establishment of a state of the art children 
hospitals in Delhi: 

(b) the estimated cost of this proJect: and 

( c) whether this proiect has been cleared by 
the Government? 

THE MINISTER OF HEAL TH AND FAMILY 
Wl=LFARE (SHRI B SHANKARANAND): (a) 
to(cl. TheGovemmenthaveforwardedapl'OjElct 
proposal. esbmatedat about Rs. 1. 50 crores:for 
obtainingJapaneese assistance for a childrens 
Hospital in Delhi. 
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Letters of Intent for Alumina Investment by USA in Mining Sector 

6437. DR. D. VENKATESWARA RAO: Will 
the Minister of.MINES be pleased to state: . 

(a) whether a US delegation visited India 
during the month of February, 1993 to explore 
avenues for investment in mining sector; 

(b) if so, whether any agreement was reached 
and signed; and 

(c) if so. the details thereof? 

THE MINISTRY OF STATE OF THE 
MINISTRY OF MINES (SHAI BALARAM 
SINGH YADAV): (a) Yes. Sir. 

(b)No,Sir. 

(c)Doesnotarise. 

S.No. 

(i) 

(ii) 

Name of Party 

Mis. Larson & Toubro 

M/s. Indian Aluminium 
Company Limited. 

6438. SHRI LOKANATHCHOUDHURY:Will 
the Minister of MINES be pleased to state: 

(a} whether the Government have granted 
letters of intent for setting up ol 100 per cent 
Export Oriented Units in Orissa to manufacture 
alumina in the private sector; and 

(b) if so. the details of the manufacturers and 
total capacity of the p~oposed units? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHAI BALARAM 
SINGHYADAV): (a)and(b). The Government 
hasapprovedthefollowingprojects in the Private 
Sector for setting up of the 1 00 per cent export 
oriented units for alumina in the State of 
Orissa. 

Capacity 
(lakh T.P.A.) 

10.0 

10.00 

(iii) Mis. Kamamka T elecables Limited 5.0 

Workers io Coal Mines in Raigarh 
District 

6439. KUMAR I PUSHPA DEVI SINGH: Will 
the Ministerof C'OAL be pleased to state: 

(a) the number of coal mines located in 
Raigam district of Madhya Pradesh; and 

(b) the number of workers working in those 
. ? mines. 

THE MINISTER OF STATE OF THE 
MINISTRYOF COAL (SHRI AJIT KUMAR 
PANJA): (a) and (b). There are four small 

operating mines in Raigarh district of Madhya 
Pradesh and the total number of personnel 
working in these mines is 171 . 

[ T ranslabonJ 

Use of Rubber Bullets/Water Crane 

6440. SHRI MOHAMMAD AU ASHRAF 
FATMl:WilltheMinislerolHOMEAFFAIRSbe 
pleased to state: 

(a)whethertheGovemmenthaveoonsidel'ed 
the use of rubber bullets/water crane during 
riots;and 



525 WrittenAnswers VAISAKHA2, 1915 (SAKA) WrittenAnswers 526 

(b) ifso, the details thereof? Royalty on Coal 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESHPILOT): (a)and(b). Theuseofruber 
bullets, which are less lethal as compared to the 
normal ammunition, has already been authorized 
to the State/UT police forces for crowd control 
purposes. A proto-type of water cannon (not 
watercrane)hasbeendevelopedbytheBureau 
of Police Research and Development and has 
been recently tried out, on experimental basis. 

Indian Citizenship to Sindhi Migrants 

6441. SHRI RAMTAHALCHOUDHARY: 
SHRI KASHIRAM RANA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Government have received 
applications from Sindhi migrants for grant of 
Indian citizenship; 

(b) if so. the number thereof; 

(c)thenumberofmigr;3ntsoutofthemgranted 
citizenship. 

(d) the number of applications under 
consideration and those rejected; and 

( e) the reasons for re1ection of citizenship to 
the migrants who have applied for the same? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) to (e). 60 applications 
have been receivedfromSildhi migrants doctors 
etc. for grant of Indian citizenship by way of 
naturalisation under section 6 ( 1 ) of the 

. Citizenship Act. 1955. 13 applications have 
beenacceptedforthegrantoflndiancitiz~ 
and the remaining 4 7 • rµplications have been 
rejectedastheydonot\ullitherequisitestatuto«y 
requirement. 

6442. SHRI DEVENDRA PRASAD YADAV: 
Will the Minister of COAL be pleased to state: 

(a) the tdtal amount of royalty on coal of coal 
mines in Bihar that is due from the Union 
Government; and 

(b) thetirnebywhichthe payment of the said 
amount is likely to be made? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL(SHRI AJIT KUMAR 
PANJA): (a) and (b). According to Coal India 
Limited, an amount of Rs. 486. 7 4 crores has 
been paid to Government of Biharduring 1992-
93 on account of royalty on coal. A sum of Rs. 
6.17 crores is reportedyoutstanding on account 
of royalty which will be paid shortly. 

[English] 

C.G.H.S Doctors 

6443. DR.VASANT PAWAR: Will the 
MinisterofHEALTHANDFAMILYWELFARE 
bepleasedtostate: 

(a) the number of doctors recruited during 
1992-93inC.G.H.S.dispensaries; 

(b) whether the Governri,;nt are aware that· 
many C. G. H .S. dispensaries are functioning 
with inadequate number of doctors; and 

(c) thestepstakenbytheGovemmenttopost 
doctors in these dispensaries? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE (SHRI B. SHANKARANANO): (a) 
45 regular Medical Officers, 16 Medical Officers 
on adhoc basis, 6 Specialist Grade-II doctors 
and 4 Ayurvedic Physicians were posted in 
C. G.H.S. dispensaries ck.Iring 1992-93. 

(b) and(c). 97percenttlfthesandionedposts 
for allopathic doctors and 88 per cent of the 
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SHRI P.P. KALIAPERUMAL: . sanctioned posts of I.S. M. and Homoepathic 
Doctor~ in C.G.H.S. are filled up. 

Efforts are made to fill up vacancies generally 
by direct recruitment through U.P;S .C. or by 
transfer on deputation. 

[Translation] 

Substitutes ofDDT c.:nd BHC Pesticides · 

6444. SHRI TEJSINGH RAO BHONSLE 
Wi ll the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a)whetherD. OT qndB.H.C. pesticides are 
ineffective in controlling the malarial parasites; 

(b) whetherD.D.T. andB.H.C. pesticides are 
harmful for health: 

(c) whether the Malaria Research Centre, 
Delhi has invented other substitutes of these 
pesticides: and 

(d) if so. the details thereof? 

THEMINISTEROFHEALTHANDFAMIL Y 
WELFARE (SHRI B. SHANKARANAND): (a) 
of the nine types of mosquitoes. which transmit 
malaria. three have repo;tedly developed 
resistar1€eto DDT and BHC in certain parts of the 
country. 

(b) No hannful effect of the proper use of these 
• pesticides in health programmes has been 

reported. 

(c)No.Sir. 

(d) Does not arise.. 

AssitancetoDisabled 

6445. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: 

SHA! SYED SHAHABUDDIN: 

Will the MinisterofWELFARE bE, pleased to 
state: 

. ( a) the number of organisatiGns functioning 
for the welfare of disabled persons and the 
beneficiaries thereof. Stat~nion T erritory-w1se; 

(b )the financial assistance provided by the 
Government in this regard during each of the last 
three years. State/Union Territory-wise; 

(') the corresponding information regarding 
the implementation of the scheme of assistance 
to disabled persons for purchase/fitting of aids 
and appliances; and 

(d) the number of handicapped persons placed 
int<;> employment by special ernploym~nt 
exchanges and special cells in regualr 
employment exchanges during each !he last 
threeyearsalongwiththenumberofhandicapped 
persons registered insucl') exchanges? 

THE MINISTER OF WELFARE SHRI 
SITARAM KESARI) (a) and (b) Under the 
scheme of Assistance to 0119anisations for 
Disabled Persons. the details showing State/ 
Union-Territory-wise number of organisations. 
beneficiaries and the financial assistance during 
the lastthree years are.at Statement I, II & Ill. 

(c) The corresponding information in respect 
of the scheme of assistance to disabled persons 
for purchase/fitting of aids and appliances is at 
statement IV.V, VI. The information regarding 
Statewise number of beneficiaries under the 
scheme is not readily available. 

(d) The number of handicapped persons 
registeredandplacedintoerT'4)1oymentexchange 
during the year 1985. 1990 and 1991 is as 
follows. Separate information regarding 
registration and placement of handicapped 
persons in special cells 1s not readily available. 
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Year Registration Placemen/ 

All Exch. Spl.EXc. All Exch. Sp!. Exch. 

1989. 43497 9269 3949 1070 

199'.> 4300.9 10402 3939 1220 

1991 42074 10599 4599 1099 
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6446. SHRISATIYADEOSINGH: 
SHRI RAM SINGH KASHWAN: 

WiHtheMinisterofHEAL TH AND FAMILY 
WELFAREbepleasedtostate: 

(a) the number of children deaths reported 
we toca llagiotJs dse III as intheeot.l'ltry<l.ning 
the last three years; 

(b) the number of children deaths reported 
cl.ietotatatnusduringthesaidperiod; 

(c) whelherthe Government have prepared 
any immunisation scheme to check the 
contagious dseases; and 

(d) if so, the details thereof? 

THEMINISTEROFHEAL THANDFAMIL Y 
WELFARE (SHRI B. SHANKAAANAND)i(a) 
AsperRegistrarGeneraloflncia'sdataforthe 
year1987/19, 133cuof~79.450dealhsnthe 
age-group of <>-4 years of age were due to 
infectious and parasitic diseases. Data for 
S\b3equentyears isnotavailable. 

(b) The number of deaths due to neo-natal 
tetanJsreporledbytheStme health authorities 
i\1989, 1990MCl1991was1653, 1837MCl1101 
respectively. ftq3specilicdataloro!rJerchildren 
and aduls is not maintai'led. 

{c)and(d}. The Immunisation Programme 
aimsatthecorti'Olofdipheria, pertussis, tetanus. 
poliomyelitis. measles and childhood 
ttbet'culosis. 

Iron and Steel Plants In Uttar Pradesh 

6447. ·SHRI HARi KEWAL PRASAD: 
, SHRIARJUNSINGHYADAV: 

Will the Minister of STEEL be pleased to 
stale: 

, (a)whetathereisarrtproposaltoset""lron 

and Steel Plants in Uttar Pradesh; · 

(b) if so, the detials along with locations 
ltl9l9of; 

, (c) thetimebywhichthesearelkelvtobeset 
~? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a)to(c). Government do not 
propose to set up new iron and steel plants in 
UllarPradesh<imgthe81h Five Ye.Plan. The 
new industrial policy announced in July, 1991, 
has removed 'Iron and Steer from the list of 
industries reserved for the public sector and 
also exampted it from the requirements of 
compulsory licensing. No approval of 
Government is, therefore, required for 
establishment of iron and steel plants in the 
private sector except for locations within 25 
kms. of a city with a population in excess of 1 O 
lakhs as perthe 1991 census. 

Siddha System of Medicines 

6448. SHRINAWALKISHORERAI: 
DR. CHINTAMOHAN: 

Will the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the Goverrmentpropose to set 
up medical institutions in Siddha system of 
medicines in Delhi; 

(b)ifso, the details thereof; 

(c) whetherfinancial assistance is provided 
bytheGovemmenttoencourage resean:h work 
irrSiddha System of medicines; 

(d) if so. the assistance provided during the 
last three year to each institution; and . 

( e) the steps taken by the Government to 
ensure that the benefits of this research reach 
the common man? 
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THE MINISTER OF HEAL TH ANO FAMILY Sidctia Unilsllnstitutesforconducting resean::h 

WELFARE (SHRI B. SHANKARANAND): (a) in Siddhasystem and the financial assistance 
and (b). No, Sir. Presently there is no such providedtotheseunitsllnstitutesduringlhelast 
proposal. 3 years is given inlhe statement enclosed. · 

(c) and (d). Yes, Sir. Central Council for 
Research inAyuMKlaanctSiddhais running 14 

( e) AV practitioners of Siddha System of 
medicine are free to adopt any such research 

· gains for the benefit of their patients. 
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[English) 

Conversion ofONGClnto Public 
UmltedCompany 

6449. SHRISUDHIRGIRl:WlltheMinister 
of PETROLEUM AND NATURAL GAS be 
pleased to state: 

(a)whethertheconversionofONGCintoa 
public limited company would enhance the 
production of crude oH; and . · 

(b) ifso, the details thereof? 

THE MINISTER OF ,STATE OF THE 
MINISTRY Of PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
and (b). The decision to convert ONGC into a 
publiclimitedcompanywwdenableONGCto 
function more efficiently and give it flexibility to 
raise resources. Thisshouldeventuallyenabe 
ittopelformbettertomeetitsproductiontargets. 

Children Paralysed by lnif>::tions 

6450. SHRI G. DEVARA YA NAIK: 
SHR; vs·REENIVASA PRASAD: 

WilltheMinisterofHEAL TH AND FAMILY 
WELFAREbepleasedtostate: 

(a) whether attention of the Government has 
beendrawntothenewHemcaplioned'Children 
paralysed by injections' appearing in the 
Hindustan Times dated March 8, 1993; 

(b) if so, the reaction of the Government 
thereto; 

(c)whethertheGoYnemnenhaveconru:ted 
any inquiry in this regard; and 

( d) if so, the outcome thereof? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE (SHAI 8. SHANKARANAND): (a) 
to(d). Unimmunizedchildrenincubatingpolio 

viruses would be at risk of paralysis if given 
injections. The risk is now low as high 
immunizationcoverageagainstpoliohasbeen · 
achieved. Injections given by private 
practitioneis are not monitored. No inquiry into 
such injections practices has been conducted. 

[Translation] 

Capacity of Cochin Refinery 

6451.SHRIMATISHEELAGAUTAM:Will 
the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whetherthere is any scheme to increase 
theproductionofLPGintheCochinOilRefinery; 

(b) if so, the details thereof along with ihe 
estimated increase in production; and 

(c) the amount allocatedforthepurpose? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
Yes,Sir. 

(b) and (c ). Govt. of India has approved the 
exapanion of the refining capacity of the Cochin 
Refineries Limited from the existing 4.5MMTPA 
to 7 .5 MMTP A. As a result of this, the increase 
in LPG production is expected to be from the 
present design level ol 143000tonnesto231000 
tonnes per annum. Teh estimated cost of the 
entire capacity expansion project is Rs. 481.24 
crores. 

Fire Incidents tn Government Offices 

6452. DR. MAHADEEPAK SINGH 
SHAKY~: WiHthe Minister of HOME AFFAIRS 
be pleased to state: 

(a) the names of theGovenrment offices and 
Public Undertakings offices in Delhi where fire 
incidents occurred during 1992; 



566 WnffenAnswers VAISAKHA2, 1915 (SAKA) WrittenAn:sw9rs 566 
(b) the loss of life and property as a result (a)ther11.1rnberofmentallyretardedchildren 

lheftd; in the country; Statal'Union Territory-wise; · 

(c)htmaincausesfortheseincidents;and 

(d)the steps taken to prevent recurrence of 
such indents? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M 
SA YEED): (a) The Delhi Fire Service has 
reportedthatduring 1992fireincidentsoccurred 
in 133 Govenrment offices and Public 
UndertakingsOfficesinDelhi. 

(b) In these fire incdents no loss of life was 
reported. Property worth Rs. 16,63,280/-
approximatelywas damaged. The precise loss 
of property in the fire incidents in Kidwai Bhawan 
has not yet been determined. 

(c) The main causes were electric short-
circuit or over loading of electrical system. 

( d) The Delhi Fire Service has ~eported that 
thefollowingsteps have been taken to prevent 
recurrence of suchfire incidents: 

(i) Provicingoffiresafetyguidance atthe time 
of sanctioning of plans. 

(ii) Issue of instructions to all Government 
buildings for safe use of electricity. 

Mentally Retarded Children 

6453. SHAI RAM PRASAD SINGH: Will the 
Minister of WELFARE be pleased to state: 

(b) the number of schools institutions 
available for them, State/Union Territory-wise; 

• 
(c) the numebr of schools ptoposed to be 

openedbytheGovenrmentforthesechildren 
during 1993-94; and 

(d)theothermeasurestakertlproposedtobe 
taken forthe welfare of these children? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) No precise information 
aboutthenumberofmentallyretardedchildren 
is available. However, estimates of prevalence 
of mental retardation by research studies 
onducted indifferentpartsofthecountryindicate 
lhat2"/'?of1hepopulationhavementalretardation. 

(b)A$tatell.JnionTerritory-wiselistofnurooer 
olschoolsinStatesorUTsavailableforpersons 
with mental retardation is given in the statement 
enclosed. 

(c) A new Central scheme for establishment 
of special schools for handicapped children 
including mentallyhandicappedchiidrenisl.l"lder 
consideration in Eighth Plan. The opening of 
Schools for mentally handicapped children 
during 1993-94 would be considered after 
finalisation of the scheme. 

{ d) The other measures are grants-in-aid of 
90% financial assistance to such valuentary 
organistions who provide education, training 
and rehabilitation facilities to disabled persons 
including mentally retarded children. 

STATEMENT 

State wise list of institutions/Special Schools for Persons with Mental Retardation in India 

S.No. NameoftheState/U. T. No. oflnstitutionsl Special School,;; 

1. Andaman & Nicobar Islands 01 

2. Andhra Pradesh 58 
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S.No. NameoftheState/U. T. No. of Institutions/Special Schools 

3. Assam 02 

4. Bihar 10 

5. Chanogarh 02 

6. Delhi 22 

7. Goa 04 

8. Gujarat :n 

9. Haryana (l2 

10. Himachal Pradesh m 

11. Karnataka 75 

12. Kerala • 82 

13. Madhya Pradesh 00 . 

14. Maharashtra 84 

15. Manipur" 01 

16. Meghalaya 01 

17. Mizoram 01 

18. Or1ssa 18 

19. Pondicherry 02 

20. Punjab 01 

21. Rajasthan 11 

22. TamllNadu 64 

23. Tripura 01 

24. Uttar Pradesh 17 

25. :B 
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Agreement with Algeria for Supply of 
Diesel 

6454. DR LAXMINARAYAN PANDEYA: 
I the Minister of PETROLEUM AND 
TUR AL GAS be pleased to state: 

I a) whether the Indian Oil Corporation has 
ned an agreement with Algeria for supply of 
sel(HSD); 

(b) 11 so. the terms and conditions thereof; 

(c) whether the existing agreement with 
lays1a has expired: and 

(dl 11 so. when? 

THE MINISTER OF STATE OF THE 
~ISTRY OF PETROLEUM AND NATURAL 
S (CAPT SA TISH KUMAR SHARMA): (a) 
j ibl As part of the settlement of a longtime 
pute. Indian 011 Corporation has signed an 
·eement for import of 1 .08 MMT of Diesel 
,D) lrom Algeria at market related price on C 
basis for the current financial year. 

1c1and (d). Theagreementlor1mportof HSD 
TI Malaysia expired on 31.: 0.92 

Control ofThalassemia 

6455. SHRI RAJENDRA AGNIHOTRI Will 
, M1111ster of HEAL TH AND FAMILY 
:LF ARE be pleased to state: 

I ii I whether the incidence of thalassem1a 1s 
reas1ng annuc>.lly: 

lblthe hospitals inthecountrywherefacility 
treatment of thalassem,a isavailable: 

I c J whether "D1scaral the only medicine to 
i1h1s fatal disease 1s not being manufactured 
,~country: 

·dl whether any research work has been 
Jertaken to manufacture the medicine 011ts 

alternalivemedicinesinthecountry; 

(e) if so. the details thereof: and 

(I) 1he steps taken by the Government to 
prevent this fatal disease? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE (SHRI 8. SHANKARANAND): (a) 
There is no evidence to support this conclusion. 

(b) Treatment is available in all hospitals 
having adequate blood bank facilities. 

(c)to (el. Desferal isatpresentbeingimported 
and is used to counter extra iron in the blood. 
However. there 1s no drug available for the 
specifictreatmentofthedisease. L1mrtedclinical 
trials are being conducted on a new indigenously 
manufactured drug called "KELFAR" at different 
hospitals in the country. 

(f) Prenatal d1agnos1s can forewarn couples 
at risk for which public education rs provided and 
screening camps organised. Research on 
Thalassemia isoneofthethrust areas undertaken 
by the lndran Council of Medical Researcr, 
through a number of centres 1n the country. 

!English] 

Provision of Sophisticated Arms to 
States 

6456. DR AMRITLAL KALIDAS PATEL: 
W1lltheMintsterofHOMEAFFAIRSbepleaSed 
to state. 

(a) whether some State Governments have 
requested the Union Government for 
sophisticated arms and Central forces during 
the last one year: 

1b1 ,f so. the board details of such requests 
along with the n<1mes of such States: and 

( c) the action taken by t11e U ,,,"n Government 
1n each case? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) to (c). The allotment of 
arms and ammunition lo[ use of the State/UT 
police forces is made annually on the basis of the 
firm demands projected by them. In addition, 
some StatesfUTs raise additional demands on 
ad-hoc basis. Duringthelastoneyearsuchad-
hoc demands were received from some State 
governments. like Andhra Pradesh. Gujarat. 
Himachal Pradesh, Haryana, Madhya Pradesh, 
Oriss. Punjab. Tamil Nadu and Uttar Pradesh. 
Allocations against these demands were also 
made keeping in v,ew the overall ava1labil1ty of 
the items demanded. 

The demand for deployment of Central para-
military forces are made by States/UTs from 
time to time. During the last one year most of the 
States/UTs demanded deployment of Central 
forces on different occasions. Thepara-mihtary 
forces were made available taking into 
consideration the men! of the demand as well as 
the internal secunty situation obtaining in vanous 
parts of the country and availability of Central 
para-military forces from time to time. 

[ Translation] 

Inclusion of Languages 

6457. SHRI RAM LAKHAN SINGH YADAV 
WilltheMirnsterofHOMEAFFAIRSbepleased 
to state: 

(a) whether the Government propose to 
include BhoJpun and Ma,thih languages 1n the 
Eight Schedule of the Constitullon: 

(b) 11 so. the details thereof: and 

( c) ,t not. the reasons therefor? 

THE MINISTER OF STATE INTHE 
MINISTRY OF HOME AFFARIS ISHRI P M. 
SAYEED) (a) The demands of various 
languages (including BhoJpun and Ma1th1li) 1s 
being examined by the Government. 

(b)and(c). Do not arise. 

Cancer Treatment Institutes 

6458. PROF. RASASINGH RAWAT 
the Minister of HEAL TH AND FAM 
WELFAR~bepleasedtostate: 

( a) the cancer treatment inslltutes functio 
in Rajasthan at present: 

(b) the expenditure incurred thereon dL 
1 ~1-92 and 1992-93: 

(c) whether there is any proposal to set 
cobaltplantatJ.L.N.MedicalCollegeandHo'. 
at Ajmer city: 

(d) if so. the details thereof: and 

( e) the amount proposed to be provided t 
Union Government for this purpose 

THE DEPUTY MINISTER IN 
MINISTRY OF HEAL TH AND FAr 
WELFARE iSHRI PABAN Sii 
GHATOWAR) ( a) In RaJasthan. the teleth1 
facilities for treatment of Cancer are availa 
the following mst1tut1ons -

1. Sardar Patel Medical College. B1ka 

2. Rab,ndra Nath Tagore Medical Coll 
Uda1pur. 

3. SNMC Hospital. Jodhpur 

(b) This Ministry provided an amo1 
Rs.20.00 lakhs to the Medical College at B 
for setting up of cobalt therapy unit during 
92.During1992-93.anamounto!Rs.7 0( 
was provided for development of oncolog 
in the Medical College at Uda1pu1. 

( c) to ( e). There 1s a proposal for develc 
of oncology wing 1n J. L. N. Medical Colle· 
Hospital. AJmar A total amount of Rs. 1 

lakhs has been provided by the Govt. of h 
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procurement of equipments including a cobalt 
'unit. forth1s institution. 

[English] 

By-Pass Surgery 

6459. SHRI MADAN LAL KHU RANA: Will 
the Minister of HEAL TH AND FAMILY 
WELFAREbepleasedtostate: 

(a) whether the Government have revised 
rates of coronary by-pass surgery for all 
recognised private hospitals under CGHS 
chargeable in respect of serving and retired 
employees: 

(b) if so. the details thereof; 

( c) whether the revised rates a re sufficient 
and enough to meet the expenses infull of the 
employee/pensioner has· also to bear some 
burden: 

( d) whether the procedure for reimbursement 
of charges to the hospital are very cumbersome; 
and 

( e 1 11 so. the steps taken to simplify the 
procedure? 

THE MINISTER OF HEAL TH AND FAMILY 
WE:..FA.RE ISHRI B. SHANKARANAND) (a) 
and ;_b) Rates. which were ranging from 
Rs.40.000 - Rs 65.000 have been revised in 
January 1992 to Rs.50,000 · Rs. 65.000 
depending uponthebaSK:payof the beneficianes. 

1.c) The revised rates are sufficient 1n case the 
procedure 1s undertaken in a Government 
Hospital. In respect of treatment undertaken 1n 
the general ward of a pnvate recogrnsedhospital. 
the concerned 1nstitut1onsare required to contain 
charges within the prescribed limit. However. if 
the beneficiary opts for treatment in a pnvatei 
sem1-pnvate ward of a recognized private 
hospitals he has to incur addiltonal expenditure. 

(d)No.Sir. 

(e)Doesnotanse. 

Pithead Stocks of Coal 

6460. SHRI GEORGE FERNANDES: Will 
the Minister of COAL be pleased to state: 

(a) whether there _has been pithead stocks of 
coal with the Dhanbad based Bharat Coking 
Coal Company Ltd: 

(b) ifso. whether any inquiry has been initiated 
in this regard: and 

(c) if so. the details thereof? 

THE MINISTER OF ST ATE OF THE 
MINISTRY COAL(SHRI AJlT t<UMAR PANJA): 
(a) The pithead stock of coal with Bharat Coking 
Coal Ltd. Dhanbadason31 3.1993was 13.52 
million tonnes. 

(b) and (CJ. Some shortage 1n the pithead 
stocks have been reported 1n Bharat Cokir : 
Coal Ltd. A committee has been set up to look 
into these reported shortages. The committee IS 

vet to submit its report 

Use of Soyabean Seed Oil in Place of 
Diesel 

6461. SHRI CP MUDALA GIRIYAPPA: Will 
the Mtnisterof PETROLEUM ANC NATURAL 
GAS be pleased to state 

(a) whether the Union Government have any 
plan to conduct experiments for substituting 
soyabean seed 011111 place of diesel: and 

(b) if so. the details thereof? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
No. Sir. 
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{b)Does notarise. 

( Translation) 

Ladies TengalTent 

6462. SHRI SANTOSH .KUMAR 
GANGWAR: Will the Minister of HEAL TH AND 
FAMILYWELFAAEbepleased tostate: 

ta) whetherthe Government are aware of the 
Ladies Tenga! Tent an ayurvedic medicine. 
which can be used forf amily planning: 

(b) ii so. the details with its effectiveness: and

tc) the steps taken forits commercial use? 

THEMINISTEROFHEALTHAN;JFAMILY 
WELFARE (SHRI B. SHANKARANAND): (al 
No.Sir. 

(b) and{c). Does not arise.

{English] 

Indian Enclaves in Bangladesh 
Territory 

6463. SHRI AMAR ROYPRADHAN VM 
the Minister of HOME AFFAIRS be pc;i,.,,d 10 
state: 

(a) the names ol Indian enclaves m

Bangladesh territory where fecdities such as 
policeposlslpolice stations have been prov1deo 
asonDecember31.1992: 

(b)whether thereisanyproposaltoextend
such facilities rn some of such enclaves during 
1993-94: 

{c) if so. the details thereof along with the 
names of such enclaves: and 

(dl If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFARIS (SHA! 
P.M.SAYEED): (a)to(d). India does not have
anyadmmistrativecontrOI over Indian enclaves

insideBangladesh. Similarly, Bangladesh does 
not have any control overBangladesh enclaves 
inside india. lndo·Bangladesh and Boundary 

Agreement. 197 4 provides forthe exchange ot 
enclaves between India and Bangladesh. 

Elisa Machines 

6464. PROF. UMMAREDDY 
VENKATESWARLU: WiH the Minister of 
HEAL TH AND FAMIL YWELFAREbepleased 
to state: 

ta) the number ot ELISA machines for AIDS 
testing imported dunng the last three years: 

(b) the ave rage cost of an imported ELISA 
machine: 

( c) whether there is any proposal to import 
more such machines: and 

\dJthestepsproposedtobe taken toensure 
optimum utihsa11on of these machines? 

THEM!NISTEROF HEALTHANDFAMIL Y 
V.'E�F-ARE (SHRI B. SHANKAPAl'JANDr \Bl 
.::;,,1,•: th•: in.�ept1onofthe Nahon,,1 AIDS Control 

1so Elise! Rc;ious h;:ive l·cr,n 
p1ocurcd tn, nugh WHO 

(b)Avemgcccstof.:inEl1saRcaders Rs 2.5 
lakhs. 

(CJ In tl1e Woricl Bank ass,sted project p<"nod 
1.e.. 1992-97. Govcmrnent ,·,! 1>101et n;n·c 

,equcstedW HO 1o procura 5 Elisa Readers 
Every year.

!dl Out of 180 Elisa Readers. 140 Elisa 
Readersamfullyopemtional. Requestsreceived 
from 40 new centres are bemg met througn 
stores held in stock. 

Expansion Scheme of Kudremukh Iron 
Ore Company 

6465. SHRI G. MADEGOWDA: Will the 
Minister of STEEL be pleased to state: 
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(a) whether the Government have received 
an expansion scheme submitted by the 
Kudremukh Iron Ore Company; 

! • ·-', the details thereof along with Central 
assistance sought:and 

(c) the decision taken by the Union 
Govemmentthereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a)and(b). Yes. Sir. Kudremukh 
Iron Ore Company Limited (KIOCLJ has 
submitted an investment proposal for expanding 
the capacity of its Pellet Plant at Mangalorefrom 
3 million tonnes to 6 miliion tonnes per annum 
at a tentatively estimated cost of Rs.382.27 
crores inclusive of a foreign exchange 
component of Rs. 163.23 crores. 

Theprojectisexpectedtobelinancedentirely 
by KIOCL through resources generated 
internally and through borrowings. KIOCL does 
not propose to seek any budgetary support from 
Government for implementing the pro1ect. 

(c) The proposal is presently under 
consideration of the Government. 

[ T rans/ation) 

Illegal Mining and Smuggling of Coal 

6466. SHRI UPENDRANATH VERMA: Will 
the Minister of COAL be pleased to state: 

(a)whethertheGovemmentareawareofthe 
~legal mining and smugging of coal at Nirsha in 
Dhanbadclistrict: 

(b) if so, lhedetails thereof: and 

(c) the action taken by the Government to 
remedy the situation. 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 

PANJA): (a) and(b). According to information 
furnished by Eastern Coalfields Ltd. reports of 
illegal mining of coal have been received from 
the following places within N1rsha Area in 
Dhanbad Oistt. • 

(ii Abndoned opencast Sehid Sanjoy 
Gandhi College. Nirsh near 27th incline 
of Hariazam Colliery. 

(ii) 9110and1/2No.ofChapapurColliery. 

(iii) Khusaniclosed/abandonedinclinenear 
Badjna siding. 

(iv) Khas Shyampur abandoned incline near 
ThaperNagar Railway Station. 

(v) Khouka/LoweriUpperriverbed. 

f v1 l Barmuri Nbuza near Barakar Riverbed. 

( vi 1) Sangamahal Jungle near Shyampur 'B' 
Colliery. Illegally mined coal is reportecly 
being transported through fake 
documents to different destinations. 

(c) Following steps have been taken for 
prevention and stoppage of illegal mining: 

( i) Cases of ~legal mining are being reported 
to d1stnct authorities and Fl Rs are being 
lodged. 

(ii) Surprise checks and raids being 
conducted by ECLsecurityforce. CISF 
separately andalsopintly in association 
with district police. 

(iii) Illegally mined coal as and when 
apprehended is handed over to district 
authorities and FIAs are lodged. 

(iv) Dozingoffandlilhngupofillegalmine 
sites withe debris wherever possible. 

(v) Close liason with State and district 
authorities and seeking their help and 
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cooperation torstoppageoi iiitiydi,,"' ,i, '!:I 
and smuggling of coal. 

{English] 

Supply of LPG In Southern Region 

6467. SHRI BOLLABULLI RAMAIAH: Will 
;; • .,. ;.;;, .. sterof PETnOLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Southern Petro-Chemicals 
•. ''-''"'" y Cv,111JdrlY \SPiCi hasdecideci iuiake 
up 1n big way distribution of imported liquified 
petroleum gas to the Southern Region: 

(b J if so. whether any concrete policy has 
been adopted 1n regard to handling imports. 
storage and operating bottling plants and 
marketting outlets: and 

\ c) to what extent SPIC has agreed to supply 
LPG in Andhra Pradesh and other Southern 
States: 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT SATISH KUMAR SHARMA) (a) 
to (c). The Government have permitted the 
pnvatesectorto1mportLPG. develop necessary 
infrastructtural lac1lilies for its import. storage. 
bottling and sale through their own distribution 
network at market determined prices. Recently 
there was a press advertisement from Southern 
petro-chem1cal Industries Corporaotion Ltd. 
about their move to import and market LPG in the 
country. which they will distribute and sell in 
different areas according to the1rown dec1s1on. 

ElephantiasisandLeishmaniasis 

6468.SHRI RABI RAY:WilltheM1n1sterof 
HEALTH AND FAMIL YWELFARE be pleased 
to state: 

( a) whether attention of the Government has 
been drawn to the news-itam regarding spreading 
of Elephantiasis and Leishmeniasis 1n India 

appearing in the Hindustan T 1mes dated March 
30, 1993: 

(b) ii so. the reaction of the Government 
thereio: 

(c) the reasons for the spread of these 
diseases 1n the country: and 

( d) the steps taken by the Government 1n this 
regard? 

THEMINISTEROFHEALTHANDFAMIL Y 
WELFARE(SHRI 8. SHANKARANAND): (a) 
and(c). Yes. Sir. Growthoi urban slums. stagnant 
dirty water and poor sanitation are the main 
reasons. 

(b) and (d) Anti-larval and bio-environmental 
control measures alongwrth detection and 
treatment of cases are being taken for lilaria 
control. 

Interruption of transmission through DDT 
spray in affected areas: early detection and 
treatment of cases and health education actJVities 
are being undertaken for Le1shman1as1scontrol. 

Acquisition of Land for Rourkela Steel 
Plant 

6469. KUMAR! FRIDA TOPNO: 
SHRI GOPI NATH GAJAPATHI: 

Will the Minister of STEEL be pleased to 
state: 

(a) the norms followed by the Steel Authority 
of India for acquiring land belonging to thetribals 
for setting upof Rourkela Steel Plant: 

(b) the compensation paid per acre and the 
norms adopted for rehabilitation of the displaced 
persons and their employment in the Steel 
Plant and 

(c) the number of displaced persons 
rehabilitated and provided employment so far? 
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THE MINISTER OF STATE OF THE Govemmenland50percentofthetotafcostof 

\J11NISTRY OF STEEL (SHRI SONTOSH rehabilitationofdisplacedpersonshasbeen 
\J10HAN DEV): (a) Government of Onssa bornebytheRourkelaSteelPlant. 
3cqu1red land under the provision of the Land 
C..cquisition Act. XVIII of 1948, and the Orissa 

2velopment of Industries, Irrigation, 
Agriculture, Capital Construction and 
Resettlement of Displaced Persons (Land 
1-1cquisi lion) Act, 1948. for the purpose of setting 
up Rourkela Steel Plant. 

(bJ The details of compensation paid for 
j11ferent types of land acquired under the State 
3overnment Notification dated 22.2. 1954, on 
the basis of then prevailing market rates. areas 
r,1nder: 

Type of land Compensation 
paid per acre 

Goda Rs.200/-

Mala Rs 401/-

Berna Rs.600/-

Bahal Rs.900/-

Rehab1litat1on 0! the dis pt aced families was 
done by the Government of Orissa 1n resettlement 
colonies at Halda and Jh1rpan1. Displaced 
families were provided house site plots with 
Housing Subsidy ranging from Rs.200/- lo 
Rs.400/- per family Waste lands in fifteen 
reclamation blocks to the maximum extent of 
thirty three acres alongwrth reclamation subsidy 
of Rs. 100/- per acre were allotted lo these 
tam1l1es. 1n lieu of wet lands acquired. 

Rourkela Steel Plant as a matter of policy has 
been according preference to the local displaced 
persons for employment against available 
vacancies. 

(c} T11! date 4671 displaced persons have 
been provided employment 1n Rourkela Steel 
Plantaga1nst2901 lamihesd1splaced. Displaced 
fa,1111,cs have been rehabilitated by the Stale 

Regional Oil Selection Boards 

6470. SHRI GURUDAS KAMAT Will the 
Minislerot PETROLEUM AND NATURAL GAS 
be pleased lo state: 

(a) whether the Government have scrapped 
the regional Oil Selection Boards; 

(b) it so. the details thereof and the reasons 
therefor. 

(c)whetherthe J·)bwill henceforth be done by 
the State Level Sc,.<?ction Boaras: and 

(d) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT SA TISH KUMAR SHARMA): (a) 

and (b). Following compliants of delay c>nd 
complexity of operation. 1n selection of dealers/ 
distributors through the erstwhile 011 Selection 
Boards, all lne six Regional Oil Select10n Boards 
were suspended 1n November, 1990 and 
subsequently terminated 1n January. 1991. 

(c)and(dl. 17State/Regionlevel0!1Selecll0n 
Boards have already been constituted in January. 
1993. Each Oil Select,on Board consists of a 
Chairman. who ,sa retiredJudgeol a High Court 
and two Members who are public figures 
including one from weaker sections. 

Kandla-Bhatinda Pipe-Line Project 

6471. SHRIMA ii VASUNDHARA RAJE 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state 

(a)whethertheworkonlheKandla-Bhatinda 
pipeline project is likely to be started dunng the 
current financial year. and 
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(b)if so, the details of international companies 

to whom contract for the said project has been 
awarded? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
ar.d (b) Due to cost increases as a consequence 
of various factors, IOC has submitted a revised 
co:;t estimate for the project for Government's 
approval. 

Import of Copper-Ts 

6472. SHRI JEEWAN SHARMA: Will the 
MinisterofHEALTHANDFAMIL YWELFARE 
be pleased to state: 

( a) whether copper -Ts are imported every 
year to rneetthe needs of the family planning 
programme in the country: 

. (b) if so, the reasons for this not being 
manufactured in the country in the desired 
quantity: 

(c) the quantity of copper-Tsimporteddunng 
each of the last three years and the amount of 
foreign exchange involved therein; 

(d)thecountriesfromwherethiswa5imported: 

( e) whether some of the imported quantity 
was found sub-standard; 

(f) if so. the details thereof; and 

(g) the steps taken by the Government to 
meet the demand in the country itself? 

THE MINISTER OF HEAL THANDFAMIL Y 
WELFARE (SHRI B. SHANKARANAND): (a) 
No.Sir. 

(b) Since 1992-93, only indigenously 
nanufactured Copper-Ts are used in the Famtly 
NeHare Programme. 

(c)and(d). In 1990-91 and 1991-92.30.00 
lakh and 21.70 lakh finished Copper-Ts 
respectively were imported from USA through 
USAID as commodity assistance. No outgo of 
foreign exchange was involved. 

(e) to (g). None of these Copper-Ts were 
found sub-standard. 

OfficesofTRIFED 

6473. MAJ. GEN. (RETD.) BHUWAN 
CHANDRA KHANDURI: Will the Minister of 
WE~FA RE be pleased to state: 

(a) whether the Government have laid down 
any instructions to ensure that offices of Tribal 
Cooperative Marketing Development Federation 
of India Limited (TRI FED) are located in close 
vicinity of tribal living areas: and 

(b) if so. the details thereof? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESARI) (a) Even though the 
Government have not issued specific 
instructions to locate the offices 1n close vicinity 
of tribal areas. the field offices and the regional 
offices are located m and near tribal areas. 
TRI FED. as a national level apex organisation 
1s to coordinate and support the efforts of State 
level organisations dealing with Minor Forest 
Produceoperations. 

(b) TRI FED has the lollowing offices: 

(i) Head Office: Delhi 

(ii) Zonal Offices: Bombay. Culcutta and 
Guwahati. 

(i1ilAegional Offices: Ahmedabad. 
Bhubaneswar. Hyderabad, Jagdalpur. 
Kanpur. Madras and Ranch,. 

( 1v) Field Officers: Bhagalpur. Bhopal. Cochin. 
Imphal and Slligun. 
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Land for RAF 

6474. SHRI MVV.S.MURTHY: Will the 
Minister of HOME AFFAIRS be pleased lo 
state: 

(a) whether the Government of Andhra 
Pradesh has provided any land to the Central 
Reserve Police Force to station the Rapid Action 
Force: 

(bl ii so. the details thereof: and 

(c) the number of RAF personnel likely to be 
stationed therein" 

THE IJINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS !SHRI 
RAJESH PILOT! ta) Yes. Sir 

(b) 50 acres of land has been allotted by the 
G:)Vermnent of Andhra P1 adesl1 to C. A P F for 
stationing a RAF. Bn. at GaJularamaram v1llc1ge 
,>1 Rengareddy Dist! 

(C! 1308 (approximately I 

Copper Ore Deposits at Maljkhand 

6.t75. SHRI suqm ,--:HANDRA VERMA 
W11! tile Minister ol Ml NE S be pleased to ~late 

( a) whether any survey has been conducted 
to find out ttie extent ol copper ore deposits at 
Mala1khand in M;idhya Pradesh 

I bl 1f so. the details t11crcol and 

\CI ti 1equan!Jtyc,i copper ore extracted during 
tlm l;1st three years? 

THE MINISTER OF STATE ()F THE 
MINISTRY OF MINES 1SHRI BALAAM SINGH 
Y,\DEV) (al Yes. Sir 

I IJ l I iindustan Copper Um1ted had engaged 
M :; B1sh1111etal Exploration Co ltd .. Japan in 

19,i9 fur .. <1rry111q out c1 deti11led tcas1b1hty study 
I or 111c optimum exploration of the Mala1 ljkhand 

rJepostis. As part o! this study. a detailed survey 
was carried out by the Japanese company and 
this survey hasestablishedthat the MalanJkhand 
copper mineralisation extends over a length of 
2.6km. withaw1dthol60to100m. 

• ( c) The quantity of copper ore extracted at 
Malan1kh~,nd during the last three years is as 
under:-

(In 1000tonnes) 

1990-91 19991-92 1992-93 

2()31 2051 2060 

Cancer Treatment Centres 

6<l76. SHRI PROBIN DEKA WilltheM1rnster 
of HEAL TH AND FAMILY WELFARE be 
pleased to state 

I Ji the number of cancer treatrnent centres 
funclion1ng in each State at present: 

, b I wnetherthe Government propose to set up 
more such centres: and 

I c 11f so. the locat1011s 1dent1hed so far? 

THE DEPUTYM!NISTER IN THE MINISTRY 
OF HEAL 1HANDFAMIL YWELFARE1SHRI 
P/\BAN SlNGHGHATOWAFil 1a1Astatement 
,s :itt:,ched 

1b1 and1c) Th1sMirnstrvhasnoproposalto 
sot up new cancertrm1tmont centres. However. 
,1 scheme nasbeen 1nrt1ateaunderwhich hmmc1al 
.:iss1stance 1s p1ov1ded to selected Medical 
Colieqes.Hosp1tals for development of oncology 
w111qs. 

STATEMENT 

S.No. Nameolthe 
State/UT Centr,'s 

1. Andh1 a Pradesh 

2. Assam 

No of Cancer 
Treatment 

12 

2 
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S.No. Nameofthe 

3. Bihar 

4. Chandigam 

5. Delhi 

6. Gujarat 

7. Haryana 

8. Himachal Pradesh 

9. Jammu & Kashmir 

10. Kamataka 

11. Kerala 

12. MadhyaPradesh 

13. Maharashtra 

14. Manipur 

15. Meghalaya 

16. Orissa 

17. Pondicherry 

18 Punjab 

19. Raia5than 

20. Tamil Nadu 

APRIL 22, 1993 WrittenAnswers 588 

No. of Cancer 

3 

4 

5 

3 

8 

4 

6 

14 

3 

4 

3 

16 

S.No. Nameofthe No. of Cancer 

21. Tripura 

22. Uttar Pradesh 10 

23. West Bengal 7 

Total 111 

Allocation of Funds to Organisations in 
Kerala 

6477. SHRI MULLAPPALL Y 
RAMACHANDRAN: Will the Minister of HOME 
AFFAIRSbepleasedtostate: 

( a) whether the Government have allocated 
funds to any cultural or social organization in 
Kerala for conducting camps/seminars/cultural 
events for the promotion of communal harmony 
and national integration during the last lh!ee 
years: 

(b) if so. !he details thereof. organisation-wise 
and year-w;se: 

(c) whether any m1sutilisalion of funds has 
come to the notice of the Government: and 

(d) 11 so. the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS {SHRI P .M. 
SAYEED):(a)and(b). Yes.Sir.Astatementis 
attached. 

(c)and(d). Thefactsarebeingascertamed. 
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Human Vaccines 

6478. DR. K.D.JESWANI: Will the Minister 
of HEAL TH AND FAMILY WELFARE be 
pleased to state: 

( a) the type of human vaccines produced in 
the country; 

(b) the latest human vaccines developed; 

(c) the human vaccines being imported at 
present and 

( d) the foreign exchange spent on the import 
of these vaccines durrng each of the last three 
years? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
There are several vaccines which are produced 
1n the r:ountry 1nclud1ng ( 1) BCG (2) Rabies (3) 
Japanese encephalitis (mouse Brein) (4) 
Cl101era (5) DPT 16) Plague !7) Typhoid (8) 
paratyphoid (9) yellow fever. 

, !11 the latest vaccines which are 1n the process 
of development includes the following: 

Tissue culture ( vero) Rabies Vaccine. 

2. Measles Vaccine. 

3. Newer Oral Polio Vaccine 

·l Vaccine tor influenza and other 
respiratory virus 
1nfecttons. 

Alleged Atrocities in Police Stations in 
Delhi 

6479.SHRIAAJNATHSONKARSHASTAI: 
Will the Mmtsterof HOME AFFAIRS be pleased 
to state-

a) whether some cases ha11c come to the 
n ·lice ol tt1e Gove, nment m which citizens who 

wenttothepolicestationsforlodging'reporting 
cases were tortured/beaten up by the police: 

(b) if so. the details of such cases reported in 
Delhi during 1992and 1993sofar; · 

( c) whethe~ any inquiry has been conducted 
in this regard; 

( d) if so, the outcome thereof' 

( e) the action taken against the erring police 
officials; 

(f) the number of incidents of rape which 
occurred in Police stations in Delhi during the 
above period. month-wise: and 

(g) the number of policemen found guilty and 
the action taken against them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M. 
SAYE ED): (a) The Delhi Police has reported 
that only one case has been reported in Delhi 
duringtheperiodfrom 1.1.92to31.3.93. 

(b) to (e). Following a complaint from Shri 
ManoharSingh, rroA-250. PreetVihar. Delhi. a 
case UIS 380 I PC was registered at P .S. T rilok 
Puri. Despite the complainant's visiting the 
police post several times he was not given a 
copy of the FIR. Instead he was alleged to be 
beaten and tortured by S. !.Subhash Vats and 
H.C. BalraJ Singh and was illegally detaine 
during the course of mvestigat1on of the theft 
case. The investigation of the case against the 
concerned policemen relating to the beating of 
the coplainant was entrusted to the Vigilance 
Branch of Delhi Police. Both the police officials 
were arrested and placed under suspension. 
The case has since been instituted in the court. 

(I) The Delhi Pohce has reported that no such 
case has been reported dunng the period from 
11.921031.3.1993. 

<g)Doesnotanse. 
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Oil Refinery 

6480. DR. D. VENKATESWARA RAO: Will 
the Minister of PETROLEUM ANO NATURAL 
GAS be pleased to state: 

( a) whether the Government have cleared a 
proposal to set up an oil refinery with an annual 
capacity of nine million tonnes: 

(b) if so. the total estimated cost of the project; 
( 

(c) the place where it is proposed to beset up; 
and 

(d)thetimebywhichitisli<elytobecompleted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
to(c). Government have granted LOIS to two 
private sector compar.ies. viz. Mis. Reliance 
Industries Limited and Mis. Essar Investment 
Limited to set up 9 MMTPA £apacity refineries 
eac:hatSalaya/JamnagarinGt.iaratandVadinar 
in Gujarat respectively. The estimated cost of 
the projects indicated is Rs. 5142croresand Rs. 
4050crores respectively. 

(d) While no specific target dates for 
corrpetionhavebeengiven, lheywilbegovemed 
by the terms granted to them in the respective 
Latte rs of Intent. 

Survey on cancer 

6481. SHRI TEJSINGH RAO BHONSLE: 
Will the Minister of HEAL TH AND FAMILY 
WELFAREbepleasedtostate: 

(a) whether the number of patients of blood 
and skin cancer has been increasing in Barmer. 
Jodhpur and Pali areas after the nuclear 
explosion experiment conducted in 197 4 in 
Pokhran area of Rajasthan; 

(b)whetheranyspecificstudyorsurveyhas 
been made in this regard; 

(c) ifso, theoutcome1hereof; 

( d) the reasons for spread of cancer in this 
area;and; 

(e) the remedial measures taken by the 
Government in this regard? . 

THE DEPUTY MINISTER INTHE MINISTRY 
OF HEAL TH AND FAMIL YWELFARE (SHRI 
PABAN SINGH GHATOWAR): (a) and (b). 
AccordingtolndianCouncilofMedicalResearch, 
no scientific report in the matter has been 
received. 

(c)to(e). Does not arise. 

[ Translation] 

Allotment of Petrol/Diesel Retail Outlets 
in Maharashtra 

6482. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether the Government have conducted 
any survey regarding allotment of petrol/diesel 
retail outlets in the hilly areas of Maharashtra: 

(b) if so. the details thereof: 

( c) the time by which this facility is likely to be 
provided ,n these areas: and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE 
(INDEPENDENT CHARGE) OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
to(d). On thebasisotperiodicsurveysc:onciJcted 
bytheOillndustryregardingdemandpotential 
and feasibility. 76 new Retail Outlet dealerships 
have been included in the Marketing Plan 1988-
93forthe State of Maharashtra including its hiffy 
areas. 
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Oil Selection Board for the Stale of croresduring199C-3~ andRs.65crores1991-
Maharnhtra "las· been constituted. 92Jatalorimpcrt;n 19B9-9Cis;1otavailable. 
Adertisements of vacancies are being issued 
forselectionofdealers.1tnorma11ytakes 1 to 1 
1 /2 years for commissionini; of a dealership 
after !he precess ol selection bei;ins. 

Purification of Magneg Site 

~- S~RISATYADEOSINGH: 
DR. RAMKRISHNA XUSMARIA: 

Wiil the Minister of MINES be pleased to 
state: 

I a; whether1he puritication of ~he Magnesite 
ore ,s possible oow ,n the country: 

(bi whetherwitr.the Germanassistanceinaia 
hasachievedsuc::essinoeveloj'.:-ingatechnique 
tr: extract 95 i;ercent Magnesium lr,;:m 
tvbgnesite: 

( c; whether up t1il now India used ~o import 
Mangens1um: 

(d) '.he arruaf consumption of \ola!;jr.esium 
Ox1ce in the ccuntry: and · 

('3) lr.e amount ct foreign exchan~e sper.t 
thereor ~urin~ '3ach of tre iast lh ree yed.rs; 

THE MINIS7 ER OF STl!..TE OF THE 
MINISn'I' OFMINES\SHRI 3ALRAMSINGH 
YAOA.·/): (a1 Yes, Sir. 

(t;)scmeMagnes~ebeneticationplantsbased 
on 1mpor~ed tecr.nology fer pr,:ducmg 
:oncentrateswith99.5percentageMagnesium 
Oxide are expected tooe set up socn. 

IC) Ye~ Si1 

(c) Annua1 ccnsumptionofMagnesitein India 
1s ;3round 5 lakh tonnes per annum. 

1e) The 11alue of imports .JI Magnesite into 
India ·,;asRs.34croresdunng 1988-89. Rs.46 

[Englishj 

Criteria for legal Possession of 
Fireanns 

6484. S~AIG.OEV~F!AYANAIK: 
SHRIV.SFEEN1VASAPRASAO: 

Wiil the Minister of HOME AFFA1RS ~ 
pleased to state: 

(af whetherthe Oeihi Aom,mstration~ 
to undertake a review of the criteria ior l~aJ 
possession ot"irearms; 

(b) if so. thedetails~hereot 

!c) whether some land ~ratbe::::, 
mafiainOetiiareholdinglicencesfor 
ofiirearms: 

(d)whetl'lertheGovemmentpropcsetc 
tt>e criteria mere strigent in view cf the ·ece1 
d1sturoances ir ~he country: 

( e) ;fso. the ,:!eta its ~hereol? 

THE MINISTER OF STATE IN TH 
MINISTRY OF HOMEAfFAiRS (SHFJ PJ,. 
SAYE ED): (a) '.o ;e) . . r.. districtw1se review o 
iand grabbers hoking aITT1SIICenceswas~rrie 
out :ecently by the licensing authority in whic 
six such cases were traced. Fourol!:hesewe1 
assuedliceocesfrom l)Utside Deihi. ~ wowere 
possessicn of armsliceocestetore theybecarr 
,nvoived 1n ::riminal cases of land grabbin 
Action for cancellation ot their arms 1tcenct 
has been initiated under Arms Act. In order 
tackle the problem of ilic1t'ciandestme activm, 
cf unscrupulous elements in r,e,ga 
!omanufadurei!i8lelpossesslaolooaulhoris 
lire-arms. 1he arms licences are issued to oi 

needypersonsstrictlyinaccordancewitht 
provision of Arms Act and Ruie5. 
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[Translation) (d) and (e). There is a- proposal to start 
specialised bums. Centres in the Din Deya! 

Bum Deaths Upadhyay Hospital, Hari Nagarduring 8th Five 
VearPlanandalsoatDr. B.R. Ambecl<arHospital 

6485. SHRI AAJENDRAAGNOHOTRI: Will at Aohini in the second phase of completion. 
the Minister of HEAL TH AND FAM;L Y 
WELFAREbepleasedtostate: 

(alwhetherthedeathscausedbybumsinthe 
country are the second largest next only to those 
caused by road accidents; 

(b) the number of deaths due to bum injuries 
reported in the country during each of the last 
three years; 

(C) the number of hospitals having Bum 
Centres in each State; 

( d) whether the Government propose to open 
more such hospitals in Delhi: and 

1e) ifso. the details thereof? 

THEMINISTEROFHEALTHANDFAMILY 
J\JELFARE (SHRI B.SHANKARANAND): (a) 
1nd (b). According to figures published by the 
\lat1011al Crime Record Bureau. 1990. fire is the 
hird largest cause of accidental deaths alter 
·oad accidents and drowing. As per reports 
:luring 1989. 1990and 1991 aboulo20288.20552 
md 22306 accidental deaths due to lire were 
eportedinthecountry. 

( c }F aciht1es for admission and treatment of 
mms cases exist in the emergency wards of 
na1orhospitals and some hospitals also have 

· eparate burns wards. 

( quantity: Million Tonnes) 
(Value: RsJcrores) 

Item 1990-91 

{English! 

Export of Natural Gas Liquid 

6486. DR.AMRITLALKALIDASPATEL:WiU 
the Ministerof PETROLEUM AND NATURAL 
GAS be pleased to state: 

( a) the quantity of Natural Gas liquid ( NG L) 
exported by the Government Ex-Hazira during 
last three years; 

(b)lherevenueeamedbythesaleofNGLand 
expenditureincurredlorimporlingcorresponding · 
quantity of kerosene oil; 

(c) the tech-economic 1ustilication for this 
agreement; 

(d)whether0NGC'sproposallorlractiona1ion 
of NGL is lying with the Government; 

( e) i1 so. the details thereof and the reasons for 
holding the proposal: and 

(I) the time by which it 1s likely to be cleared? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT SA TISH KUMAR SHARMA): (al 
and(b) The intormat1on 1sas Under:-

1991·92 1992-93 

Quantity Value Quantity Value Quantity Value 

,cportofNGL 0.598 222 0648 274 0.793 358 

1portofSKO 0.598 351 0.648 351 0.793 457 

"Provisional. 
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(c) to (I). In the absence of adequate theseyearsbythenatureandfieldofactivityol 

fractionation facilities, NGL had to be exported the receipient organisations, whether 
inothepast. lthasnowbeendecidedthatONGC educational, religious, social, cultural, political 
would be the agency executing the project for or otherwise? 
extraction of kerosene from NGL at Hazira. 

Foreign Contributions 

6487. SHRI SYED SHAHABUDDIN: Will the 
Minister of HOME AFFARIS be pleased to refer 
to the reply given to Unstarred Question No. 
1604 on March 4, 1993 and state: 

(a) whether the corresponding figures for 
1991-92 are under compliation and ii so, when 
they are likely to be available. 

(b) the break-up of contributions for 1988, 
1989and 1990; and 

( c) the break-up of the contributions during 

• 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) Yes. Sir. Computerisation 
offoreigncontributionclalaisundercornplilation. 
However computerisation of Foreign 
Contribution data of about ten thousand 
associations is a voluminous and time 
consuming process. 

(b):- 1988 Rs.685.12crore 

199:1 Rs. 760.86crore 

1900 Rs. 945.48crore 

(c) Information is given in the enclosed 
statement. 
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Ancillary units of 011 refineries in 
Gujarat 

6488. SHRI N.J. RATHVA: Will the Minister 
ol PETROLEUM AND NATURAL GAS be 
pleased to state. 

(a) whethertheGovemmentproposetosetup 
ancillary units of oil refineries/companies of the 
oil and Natural Gas Commission in Gujarat. 
particularty in Chhota-Udipurtribal areas of the 
State;and 

(b) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS ( CAPT SA TISH KUMAR SHARMA): (a) 
No.Sir. 

(b)Doesnotarise. 

[English) 

Centres/Institutes of Para-Military 
forces by Rajasthan 

6489. PROF. RASA SINGH RAWAT: Will 
the Minister ot HOME AFFAIRS be pleased to 
slate: 

(a) the names ol Centres/Institutes of para-
military forces established in Raiasthan; 

(d) Year BSF CRPF 

1990 1700 213 

1991 

199'2 216 188 

(b)whelhertheGovemmertthaveanyproposat 
to set up more such Centres/Institutes in 
Rajaslhan. 

(c)if so. thedetailsthereof;and 

(d) the number of jawans recruited in the 
various para-military forces from Rajasthan 
during each of !he lastthreeyears. force-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJ ESH PILOT): (a). Names of Centres/ 
Institutes of para-military forces established in 
Rajasthan are as under: -

I. B.S.F. 

II. CRPF 

Ill. CISF 

Subsidiary Training Centre. 
~-

(i) Internal Security 
Academy. Mt. Abu. 

(ii) Group Centre-I Ajmer. 

(iii) Group Centre-II Aimer. 

(i) Recruits Training Centre. 
Deoli. 

(ii) Fire Service Training 
Institute. Deoli. 

(b) No. Sir. there is no such proposal at 
present 

(c)Doesnolarise. 

CISF ITBP AR 

282 73 4 

6 

192 Nil 9 
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Control of Aids [ T ranslationj 

6490. SHRI GEORGE FERNANDES: 
SHRI MANORANJAN BHAKTA: 

Will the Minister of HEAL TH AND FAMILY 
WElfAREbepleasedtostate: 

(a) 'Mlether any measures have been taken_ 
· for clearing blood banks, providing treatment, 
imparting necessary education and bringing 
behaviourialchanges forcontroling the deadly 
malady of AIDS in the country; and 

(b) if so, the details thereof? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
and (b). The Government have launched a 
oompmhensivescheme for the prevention and 
~of AIDS inthecountrywithatotalcost 
or Rs. 22.6 crores during the Eight Plan. The 
startegiesformulatedunderthe programme are 
genrationofawarenessleadingtoavoidenceof 
high risk behaviour. promotion of blood safety 
and rational use of blood, control of sexually 
transmitted diseases and better clinical 
management of AIDS cases. 

19!D 
lupto20thApril, 93) 

No. of Militants 
killed 

Nil 

Nil 

(cJ Due to increase in othe terronst activities 
alongthelndo-Nepalborder.theGovemmentol 
India has established an anti-terrorist check-
post near Sonauli in the Maharaiganj district of 
Uttar Pradesh. Police stations, outposts and 
immigratioocheckposts on lndo-Nepal border 
have been alterted to keep strict vigil. Border 
securityandpolicinghavealsobeentightened 
an alonglhebol'Cler. 

lnstusion of Militants through lndo-
Nepal Border 

6491. SHRI SANTOSH KUMAR 
GANGWAR: 'Will the Minister of HOME 
AFFAIRESbepleasedtostate: 

(a) the number of cases of instrusion of 
militants through the Inda-Nepal border which 
came to the notice of the Government during 
~ and 1993sofar; 

(b) the nu mer of militants kiHed or arrested 
and the quantity of arms seized: and 

(c) the measures being taken to check such 
cases oo the lndo-Nepal border? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P .M. 
SAYE ED): (a) thenumberof cases detected 
yearwise is as follows: 

19!:12 9 
1993(upto20thApril,93) 5 

(b) The yearwise position is as tollows: 

No. of Militants 
arrested 

8 

5 

(English] 

Ouanlilyof 
arms seized 

3AK47Rifles 

1StenGun 

Allotment of Land to Organisations by 
Rouritela Steel Plant 

6492. KUMARI FRIDA TOPNO: Will the 
Minister of STEELbepleasedtostate: 

(al whether some cultural and voluntary 
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organisations are given land for construction of 
building and for other activities by Rourkela 
SteelPlantoulofthelandacquiredforsetlingup 
ol the steel plant: 

(b)ifso, thenormsadoptedforsuchalotmenl; 
and 

(c) the total area allotted to each organisation 

SI. Nameof 
No. Organisation 

1. Arya Samaj 0.20acres 

2 Adarsha Pathagar 3.19acres 

SAIL has reported that allolment of land was 
made in terms of the guidelines laid down in the 
Ministry of Commerce and Industry Office 
Memorard.mNo. Pr.C(37Y(3)161 daledS.1.1963 
and the 4th Meeting of the Committee of 
Management of erstwhile Hindustan Steel 
Limrted (HSL'.) dated 12.2. 1963. 

Besides,2.79acresand2acresoflandhaw 
been a119tfed by ASP to Bastia Memorial Trust 
and Missionaries of Charilyof MotherT eresafor 
establishment of an Educational Institution and 
Destitute Home respectively. 

6493. SHAI GURUDAS KAMAT: Win the 
Minister of HOME AFFAIRS be pleased to 
state: 

( a) whether the Government have recently 
taken any decisioo to send back some Kashmir 
migrants to the Kashmiri Valley: 

(b) if so, the details thereof; 

(c) whether some of these migrants have 
resented to the deeision: and 

(d) if so. the reaction of the Government 

alongwiththe particulars thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHANDEV):(a)to(c).DetailsoftheSocio· 
cultural organisations to whom land for 
construction of building has been allotted by 
ASP are given below: 

JO years 

JO years 

Date of 
allotment 

4.2.1964 

7.1.1974 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFARIS (SHRI 
RAJESH PILOT): (a) No. Sir. 

(b) to (d). In view of ( a) above question does 
not arise. 

ADS Loan for Ga Flaring Project 

6494.SHRIMATIVASUNDHARARAJE:WIII 
theMinisterof PETROLEUMANDNATURAL 
GAS bepleasedtostate: 

(a) whether the Oil and Natural Gas 
Commission has sought loan from the Asian 
Developpment Bank for gas flaring reduction 
project: 

(b) if so. the details thereof: and 

(c)theamount of loan expected to be received 
from the Bank? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS(CA,PT. SA TISH KUMAR SHARMA): (a) 
to (c). A loan of USS 300 million has b£?en 
negotiatedwilhthe Asian Development Bank for 
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ONGC's Gas Flaring Reduction Project. (c) if not. the reasons therefor? 

Research on treatment of Aids 

6495. MAJ. GEN. (RETD.) BHUWAN 
CHANDRA KHAN DU RI: Will the Minister of 
HEALTHANDFAMILYWELFAREbepleased 
to state: 

(a) whether it has come to the notice of the 
Government that a biologically active compound 
has been isolated from a 'marine plant' which 
could be used in treatment of AIDS: 

(b)ifso. whethertheGovemmenthavetaken 
any action to encourage. and expedite this 
research work; 

( c) if so. the details thereof; and 

( d) if not. the reasons therefor? 

THEMINISTEROFHEALTHANDFAMILY 
WELFARE (SHRI B. SHANKARAMAND): (a) 
In a workshop held in Central Drug Research 
Institute, Lucknow on the study of marine 
products. a Scientist has disclosed that an 
extract from a marine plant could prove as an 
anti-AIDS drug. 

(b) to ( d). According to the Indian Council of 
Medical Research. the Department of Ocean 
Development is funding a research pro1ect in 
this area and the findings are still at a preliminary 
stage. 

Implementation of Assam accord 

6496. SHRI PROBIN DEK/, Will the Minister 
ofHOMEAFFAIRSbepleasedtostate: 

(a)whethertheexpansionanddevelopment 
of Jyoti Chitraban Film Studio of Guwahali in 
accordance with the implementation of clause-
6 of Assam Accord has been approved; 

(b)1lso.thedetailsthereot:and 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFARIS (SHRI 
P.M.SAYEED): {a) to (c). A committee 
consisting of officers of Assam has 
recommended implementation of a project for 
expansion a"nd development of Jyoti Chitral:lan 
Film Studio, Guwahati in pursuance of Clause 
6oftheAssamAccord. Theproposalisreceiving 
attention of the Government. 

[ T ranslationj 

Blind Persons 

6497. SHRI TEJSINGH RAO BHONSLE: 
Will the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) whelhertherunberof blind persons in the 
country is on the rise: 

(b) whelhersixtypercentoltheblindareunder 
fourteen: and 

(c) if so. the steps taken by the Government 
to undertake eye transplantation operations in 
these cases? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHRI B. SHANKARANAND): (a) 
Yes.Sir. 

(b) No. Sir. the prevalence of blindness ,s 
higher after the age of 40 years. 

( c) 92 Eye Banks have been set up 1n various 
partsolthecountrytill March. 1983toencourage 
eye donation and corneal grafting. 

[Eng(ishj 

Financial restructuring by ONGC 

6498. SHRI GEORGE FERNANDES: Will 
the Mimsterof PETROLEUM AND NATURAL 
GAS be pleased to state: 
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and buslneu comptedl by Beat 
ConstablesandOiviaioAOlioers. (a) whether 1he Oif and Natbral Gas 

Commisslonhasdecidedtoresotttofinancial 
restNcturing to meet the requirements for 
bonowingcapitalforfutureoperations: and 

(b) if so, the details thereof? ' 

THE MINISTER OF STATE OF THE 
MINISTRYOFPETROLEUMANONATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
and (b ). Government has decided to convert 
ONGC into a Public limited Company. This 
would'""8rttolheorgamsabon, amongst other 
things, greater flexibility m ra,smg resorces 
from the capital market and eas,er structural 
adjustmentsin response to needs. 

Security at Parking Lots in delhi 

6499. SHAI GURUOAS KAMAT: Will the 
Minister of HOME AFFARIS be pleased to 
state: 

(a)whelheradequatesecuntyarrangements 
attheparkinglolsmthesensitiveareasofOelhi 
havebeenmadebytheGovernment 

(b) if not, the reasons therefor; and 

(c)thestepsbelngtakenbytheGovemment 
tn this regard? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P.M. 
SA YEED): (a) Yes. s,r. 

(b) Does not arise. 

(c)thefollowingstepshavebeentaken:-

(1) Assistant Commissioners of Poltce/ 
S.H.0. have been asked to check 
parking lotsfrom secunty po,ntof 111ew 
duringthelf'routinechecking. 

(Ii) Necessary~ISbeingmamtained 
at the parkmgplaces ,n busyo markets 

(iii) theownersofauthorisedparidngtots 
haveal9obeenaskedlomakeMBqllllle 
security arrangements. 

(iv) Special patrolling by the police has 
been intensified. 

Eliza Kit 

6500. SHRI GEORGE FERNANDES: ~ill 
the Minister of HEAL TH AND FAMtL Y 
WELFAREbepleasedtostate: 

(a) whether attenttonof the Government has 
beendrawntothenews-itemcaplioned'AIDS 
equipment gather cobwebs for want of an Elisa 
Kit' in the "Indian Express" dated March 1, 
1993: 

(b) 1f so, the reaction of the Government 
thereto; and 

(c) the steps taken by the Government to 
maketheeqwpmentoperattonalattheearliest? 

THE MINISTER OF HEAL TH AND FAMILY 
WELFARE (SHAI B. SHANKARANANO): (a) 
Yes.Sir. 

(b) and (c). The Doon Hospital collected 
USAID equipments on 20th August, 1992. 
However the testing kits were colleocted by 
them only on 17th March. 1993 even though 
these were avadablewiththe Government. The 
delay was enttrely on the part of the hospital 
authorities. Thrs position has been made clear 
to the hospital authorrt,es and the State 
Govemment 

National Malaria Eradication 
Programme 

6501. SHRIAAMVILASPASWAN: 
SHRI VIJAY NAVAL PATIL: 
DA KURUPASINDHUBHOI: 
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WilUheMinisterof HEALTH AND FAMILY WHI the Minister of HEAL TH AND FAMILY 

WELFAAEbepleasedtostate: WELFAREbepleasedtostate: 

(a) whether the Government have reviewed 
the National Malaria Eradication Programme; 

(b) if so. the state where the programme has 
not been successful: 

(c) the major causes identified for the 
unsatisfactory performance of this programme; 

( d) the percentage increase 1nthe allocations 
forlheimp!ernentationofthisprogrammeduring 
1992-93 over the previous year. nad 

(e) the remedial measures taken for the 
effective implementation of this programme? 

THE MINISTERY OF HEAL TH AND 
FAMILY WELFARE (SHRI B. 
SHANKAAANAND): (a) Yes. Sir. 

(b) Gujarat, Madhya Pradesh. Maharashtra. 
Onssa and the North Eastern States have 
continuously reported high incidence of malaria. 

(c) Vector developing resistance to 
insecticides and parasite resistance to 
medicines in certain areas.increasing 
urbanisation and industrialisation. inadequate 
health infrastructure etc. are the major causes. 

(d)Sevenpercent. 

te) For effective implementation of the 
programme. malariagenic stratification with 
revised strategy consisting of prompt case 
detection and treatment with appropriate anti-
malarial drugs and use of newbio-technologies 
for vector control are planned. 

[ Translation] 

Family welfare Centres 

6502. SHRI NITISH KUMAR: 
DR.CHINTAMOHAN: 

(a) whether attention of the Govemmenthas 
been drawn to the news-item captioned 
"Governwen1 may wind up family welfare 
centres" appearing in the "Pioneer' dated 
December17, 1992; 

(b) whelherthe Government have been forced 
totakethedec1St0n to close down several family 
welfare centres in the country due to non-
availability of sufficient amount of funds as per 
the requirements, 

(c) the factual position in this regard; 

(d) whether the Urnon Government have not 
been able to provide financial assistance to the 
State Governments under the family welfare 
head as perthe1r requirements during the last 
two years; 

(e) if so. the reasons therefor; and 

(l)thetotalamountearmarkedfortheFamily 
Welfare programme during the Eiglh Five Year 
Plan? 

THEMINISTEAOFHEALTHANDFAMILY 
WELFARE (SHf!I B. SHANKARANAND): (a) 
Yes.Str. 

(b)and(c). No.Sir. 

(d) and (e). Due to budgetary constraints. 
there has been some shortfall. 

(fl The allocation for the Family WeHare 
Programme during the VIII Five Year Plan is 
Rs.6500crores. 

[English] 

Pesticide Residue in Milk and MUk 
Products 

6503. SHRI GURUDAS KAMAT: Wtll the 
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Minister of HEAL THANO FAMIL YWELFARE (b) whether the quantity of the vaccine so · 
be pleased to state: pro<ilc:edisadeqi aetomeetlhedenaldsinlhe 

COllllry. 
(a)whetherhigh levels of pesticide residue in 

themilkandmilkproductshavebeenfound: 

(b) ifso, thedetailsthereof:and • 

(c) the steps taken to check the pesticide 
residue in milk and milk products? 

THE MINISTER OF HEAL TH ANO FAMILY 
WELFARE (SHRI B. SHANKARANANO): (a) 
and (b). Ananalysisof 2205samplesof bovine 
milkconductedbylCMRhasshownthat464 
(21.04)samplesexceededltelmilsprescri>ed 
t.merllePreYenlionofFoodAtUleralionAules, 
1955. 

(c) Thefolowingstepshavebeentaken in this 
regard:-

(i) Maximum tolerance limits of pesticides in 
milk and milk products have been laid 
down under the prevention of Fodd 
Adulleralion Rules; 1955. 

(ii) The Food Health Authorities of State 
~Tentorieshavebeen 
urged to keepavigionlhe quality of food 
articles. 

(i) RegiAartrainingprogiammesarearranged 
for the Chemists in the analysis of 
pesticide residues. . 

(iv) the State Food laboratories are being 
~with equipments provided 
underCentralySponsoredScheme. 

Polio Vaccine 

6504. SHRI MANIKRAO HOOL YA GAVIT: 
W~I the Minister of HEAL TH ANO FAMILY 
WELFARE be pleased to state: 

(a) the total quantity of polio vaccine being 
producedinthecounlry at present: 

(c)lhequantityofpoliovaccinebeingin1)orled 
at present; and 

( d) the steps being taken to increase the 
indigenous production of polio vaccine? 

THE MINISTER OF HEAL THANDFAMIL Y 
WELFARE (SHRi B. SHANKARANAND): (a) 
and(b). 100milliondosesoforalpoliovaccine 
from impoltedbulkcor iC8i lbateswasprocb:ed 
in 1992-93. Thereisadequale~capacity 
to meet the demands in the country. 

(c) Polio vaccine in finished form is not 
proposed to be imported at present. 

(d) Three units in thepublicf)Oint sector and 
one in the privat~ plan to produce the polio 
vaccine. 

StatementConecting Replyto 
UnlllarredOuestion No.2524 Diiied 

23.7.1992 Amel IClement in LawtoDeal with 
RapeCesesAgeinstWomen 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFARIS (SHRI 
RAJESH PILOT): lnreplytoparlS(a), (b)and(c) 
ofthel.JnstarredQuestion No.252481 IS\ueredoo 
~-1 .92,inthe EngishY81Sion, thelolowingwas 
stEd: 

(a) (b) and (c). The Government have not 
received any rapresentalion inlhe recent past 
for amendementinthe lawsdealingwilh rape 
cases against women. Howewr.alaeerdated 
22.12.89wasreceivedtromc:eflainWomen's 
Organisations seekingameodl1•llof1helaw 
relatingtopunishmentforlheollenceot,apeto 
make it clear that while the Court may award 
imprisonment torlesslhanlheminimumterm 
prescri>edlhereinforexceptionalreesone.·to, 
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thispuipose!hecharader, reputation.status wt.letyping1hefairreplyfrom1hemanuscript, 
or any aspect of!heoonduciofthevictim ofrape the word •centrar has been wrongly typed in 
shall have no mlevantwhatsoever. Thequeslion line3. Thec:ooectwordmaypleasedbereadas 
of amending IPC for this purpose is under ~extemar. 
consideration of the Government. 

The answer given above may please be read 
as follows: 

(a) (b) and (c). The Government have not 
received any representation in the recent past 
for amendment in the laws dealing with rape 
c:asesagainstwomen.However,aletterdated 
22.12.89 was received from certain Women's 
Organisations seeking amendment of the law 
relating to punishmentforthe offence of rape to 
make it clear that while the Court may award 
imprisonment for less than the minimum term 
prescribed therein for exceptional reasons, for 
thispurpose,thecharacter,reputation,statusor 
any aspect of the conduct of the victim of rape 
shall have no relevance whatsoever. The 
question of amending !PC for this purpose is 
under consideration of the Government. A 
momorandum dated 8th March, 1990 from 
Women's Orgnisations stated Inter alia that 
changes are required in the criminal law relating 
torape,bigmy,adultery,etc.Howevernospecilic 
amendment has been suggested. 

As soon as the mistake was detected 
necessary action was initiated to correct it. 

[£nglis/JJ 

Statement Correcting Reply in the Lok 
Sabha Unstafflld QuestionNo.3434 Dated 

18th March, 1993 Modernisation of 
' hospitalsinU.P. 

THE DEPUTYMINISTER IN THE MINISTRY 
OFHEAl THANDFAMILYWELFARE(SHRI 
PABANSINGHGHA TOWAR): I invited attention 
tothe reply given to parts {a) and (b). of the 
unstarred Question No. 3434 on 18th March. 
1993 regarding Modernisation of Hospitals in 
U.P. 

Thisc:ametothenotice r~tty. and as such, 
correction is being carried out. Inconvenience 
caused is regretted. 

12.01 firs. 

STATEMENT BY MINISTER 

RECENT INCIDENTS THAT TOOK 
PLACE INALIGARH. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): I rise to inform the House 
about the incidentsthattookplacein Aligarhon 
theinterveningnightof7/8April, 1993resuffing 
inlossoflifeanddema~toproperty. 

2. !tis unfortunate that the incidents led 
to a situation where the Police had to resort to 
firing on the crowd, majority of which were 
students of Aligarh Muslim University (AMU). 
Toedealha2studentsirlthefiringc:auseddeep 
anguish in the students community not onty in 
A.M:U. but also in some other Universities. 
Concemedbythetulsentimentsofthestudent 
communityandtoarTM1at1hetrulhofthematter. 
theStateGovemmentol'denildajudicialinquiry 
tobe~a~dlleAlahabad 
High Court, ShriJustice SyedZaheerHassan. 
The terms of reference of the Inquiry are:-

(a) to ascertain !hefac!Sandcircumstances 
•. : ;;:!; bd to the police firing; 

(b) toreporton!headequacyorotawiseol 
the action taken by the Oistrid Administratioo 
l!1CII.Kiinguseoffoo:eforooilllollighsilualion: 
and. · 

(c)todetemtine!herole~~of 
the local offic:el'sand othef pel"SOl'IS. 
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The house has also expressed its concern 7. In the police firing, I student was killed 
andanguishanddesiredtobeinformedaboutthe and 5 students received injuries, one of whom 
sequenceofeventsleadingtostudentviolence subsequently succumbed to his injuries on 
and police firing. 15.4.93atAII India Institute of Medical Sciences, 

According to the information fumishe,d by the 
State Government the chain of events started 
with the collision between a scooter and a truck 
at 2200 hrs on 7.4. 1993 near the Aligarh Muslim 
University on the State Highway linking 
Bulundshahrwith Chandausi and Moradabad. 
Thisaccidentresultedinthedeathoftwostudents 
S/Shri Ali lrshad and Ahmad and injury to 
another student. Immediately thereafter. 
students of theAligarh Muslim University (AMU) 
gathered at the site of the accident; beat up the 
cleaner of the truck and set fire to the truck. 

5. Onrece,ving the information about the 
accident and th~ related developments. the 
Inspector lncharge of the Civil Lines Police 
Station rushed to the spot along with police force. 
A large numberof students also gathered there 
and demanded immediate arrest of the driver. 
Since the driver had fled from the scene and 
could not be instantly arrested. the students 
pelted stones at the police. set fire to another 
truck and damaged public property. The senior 
officers of the district administration including 
ADM (City) SP (City) and SP (Rural) reached 
the spot to pacify the students. Efforts of the 
police to disperse the gathenngdid not succeed 
and the students continued to attack the 
Government offices and other properties. 

6. In the melee. the crowd tried to snatch 
st en gun from the gunman of the SP ( city) and 
succeeded in getting away with its magazine 
and cartridges. At this stage the police resorted 
to lathi charge and later to rubberbulletf1nng to 
dispersethemobundertheorderol ADM(cityJ, 
but it did not have the desired effect. The mob 
also broke electric poles and bulbs plung,ngthe 
whole area 1n darkness. To prevent further 
damage to life and property as also in self 
defence, the police ultimately resorted to firing. 
The OM and SSP also reached the spot and 
situation was brough under control. 

New Delhi. 8students received mild injuries in 
the lath1charge and a large number of police and 
other officials including SP (city), SHO (city) 
and City Magistrate received injuries. The police 
have registered 8 cases which are under 
investigation. 

8. The Governor, Uttar Pradesh and I 
visited Aligarh on 10.4.93 and met a cross 
section of public to take stock of the situation. 
The State Government has extended financial 
assistance to the tune of Rs.25,0001 · each to the 
next of the kin of the students who died in the truck 
accident and Rs.2 lakhs each to the next of kin 
of the two students who died in the police fmng. 

9. The students have been demanding 
that the highway, passing by the side of the 
university campus. should be closed to heavy 
traffic and have in the meantime put up road 
blockade. This has aroused hostilities in a 
section of people who have warned in the event 
of Anupshaher road being closed, all roads 
leading to the university would be disrupted. A 
Coordination Committee has been constituted 
by the District Administration and the Vice 
Chancellor to sort outth1s issue. The work of 
removing barriers has also started from 19.4.93. 

10. The University has declared summer 
vacation from 17.4.9310 14.6.93asa result of 
which 60 percent of the students have already 
left the campus. The s1tualion 1n the city is 
reported to be still tense but under control. The 
State Admin1strat1on ,s taking necessary 
measures to maintain peace. The Government 
has also received a letter from the Vice 
Chancelloryesterday,ntimatingthatthe Campus 
has started returning towards normalcy and 
academic schedules, including examinations. 
have been chalked out and are expected to start 
within a week. 

SHRI BASUDEB ACHARIA (Bankura): 
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Police entered into the campus of Ahgarh 
University without any permission from the Vice 
Chancellor. 

[ Translation] 

SHRI RAM VILAS PASWAN (Rosera): !tis 
not correct to say that the rubber bullets were 
fired first. The police started firing on the people 
The concerned police officer should be 
suspended ... ( Interruptions) 

[English] 

SHRI BASUDEBACHARIA How the Police 
have entered into the campus of the University 
without the permission of the Vice-Chancellor? 

SHRI RAJESH PILOT Let me tell the 
Members of the House that knowing the 
seriousness. 1mmed1ately we ordered a 1ud1c1al 
1nqu1ry. I think that the guilty would be found out 
w1th1n a short penod and punishment would be 
given to them. When the 1ud1c1al 1nqu1ry has 
been ordered. saying anything at this Juncture 
will not be very nght 

SHA! LOKANATH CHOUDHURY 
(Jagats1nghpur): what have you done to remove 
the police from the campus? They should be 
removed from that place and the police Officer 
should be suspended. Otherwise. the 1ud1c1al 
inquiry w11i not be successful. 

SHRI BASUDEB ACHARIA If the Police 
Officer 1s not suspended. how can there be any 
proper :nquiry? The Police Officer responsible 
forthisshouldbesuspended. 

SHRI E. AHAMED (ManJen): How can you 
conduct an inquiry with those officers who are 
responsible for that? 

SHRISOMNATHCHATIERJEE(Bolpun 
Time-knit is there. If the inquiry goes on for a 
long time, the tension will continue. Therefore. 
you should request the learned judge to complete 

the inquiry within a short time and give 11. 

SHRI RAJ ESH PILOT: The hon.member 1s 
very right. We will bnng 1t to the notice ot the 
hon.judge and leave it to the Hon.Judge to give 
the report quickly. 

SHRI BASUDEBACHARIAWhataboutthe 
suspension of the Police Officer who 1s 
responsible? He must be suspended 

[ T ranslat1on] 

SHRIMATI SHEELA GAUTAM tAligarh1 
This issue is related to Ailgarh We should be 
given opportunity to speak. 

MR. SPEAKER Only atterthecomplet1onof 
the Judicial enquiry it is possible to say something 
1nthecase. 

(Interruptions) 

[Eng/1s.1-JJ 

MR. SPEAKER: Please let us understand 
that you wanted that a statement should be made 
by the Hon Minister. The Hon. M1niste1 has 
made the statement. In the statement. he r,as 
said that there 1s going to be a Jud1c1al 1nqu1ry 
conducted by a Judge. 

Afterthat. if you want to discuss 11 on the floor 
of the House. the Jud1c1al enquiry will be 
prejudiced. That 1s notthe method we do things. 
Please let us understand this thing 

(Interruptions) 

MR.SPEAKER: Now. SHRI PC THOMAS 
to speak. 

[ Translation] 

SHRI MOHAMMAD ALI ASHRAF FATMJ 
(Darbt1anga): Mr. Speaker Sir. until and unless 
the Government removetheO.M. andtheS.P. 
from there. howth1s enquiry can be held? 



ff2.7 StatementbyMinister 
[English] 

APRIL 22, 1993 Statement by Minister 628 

MR.SPEAKER: Please understand it. I 
allowedSHRIP.C.THOMAStospeak., 

SHRI P .C. THOMAS (Muvattupuzha): Sir,. 
the newsleeperciasssystemfortrainshasbeen 
implemented. From April onwards, the trains 
arerunningwiththenewsleeperclass. Thereis 
a strong resentment. 

[ Tran:.lation] 

SHRI MOHAMMAD ALI ASHRAF FATMI: 
Mr. Speaker, Sir, solongastheD.M.andS.P. 
remain there, how this enquiry can be held? 

( Interruptions) 

[English] 

MR.SPEAKER: Shri Fatmi, please sit down 
first, you have to understand it. You have to 
understand that what you could have asked for 
in this matter. You could have asked for a 
Judicial enquiry. Even without asking for a 
judicial enquiry, if the judicial enquiry is 
constituted, ii is now your duty to give the 
evidence to the judge who is sitting there and to 
see that the culprits are punished. This is not the 
placewhereyoucangoonarguingthecase. You 
have to understand it. Parliament's floor should 
not be used like this. Please sit down. 

( Interruptions) 

SHRI BASUDEB ACHARIA: Some police 
officers are reesponsibleforthis. 

MR.SPEAKER: Shri Basudeb Acharia. 
please sit down. You do not know anything about 
that. Please sit down. 

SHRI P.C.THOMAS (Muvattupuzha): Sir, 
as I mentionedear1ier, the introduction of the new 
sleeper class system has been implemented. 
The rise of 25 percent in the second-class fare 
has caused serious problems amongst the 

travelling public. There are also some other 
problemsconnectedthereto. Wdhoutciscussing 
these matters, this has been suddenly 
implemented. In all the States, there is 
resentment. I am told that in very many States, 
trains have been stepped and agitations are 
goingon. lnTamilnadu,ithasbeengoingon. In 
Kerala, it is going to start. There are also the 
problems faced by the people regarding the 
heavy charge imposed all of a sudden without 
any amenities newly given to the travelling 
public. All of a sudden they have to pay 25 per 
cent extra. This is one thing. 

Secondly, there is also one problem which 
we are facing in Kerala especially. We have 
some of the express trains. But the other trains 
are very few. During day time. these express 
trains are used by a very large number of 
travelling public for going to office. They are 
used by the poor workers for going to factories 
andthepoorpeopleareusingthetrainsfortheir 
dail routine. No alternate arrangements have 
been made. Nootherbogiesarebeingprovided. 
There is the problem. Without any alternate 
arrangement. if they are asked to get away from 
the sleeper class, the passengers will be put to 
inconvenience. Now. they are not allowed to get 
into thesleeperclass. In this connection, I would 
like to cite one example. For going from 
Emakulamto Kottayam. the charge, previously, 
was Rs.19/- But now, all of a sudden the charge 
has been raised to Rs.63/· For a poor worker, 
there is no other go. HecannottravelThereis 
no alternate arrangement made. This is a very 
serious problem faced by all. It is faced not only 
in Kerala but everywhere it is being faced. I 
would submit that some kind of a review should 
be made with regard to the sleeper class and 
about the enhancement of the charge also. 

I would immediately urge upon the 
Government to keep in abeyance the 
implementation of this system until some other 
arrangements are made. 

(Interruptions) 

MR.SPEAKER: Now, itisnotnecessaryfor 
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you to speak. Hehasdoneitveryably. We have wrestlers. Had they participated there, their 
fullunderstandingpowertounderstandil.Please moralewouldhavebeenboostedinlheensuing 
sit clown now. Asian Games. This participation would have 

(interruptions) 

MR.SPEAKER: This is not the way to do 
things. Is ittheway you want me to conduct the 
House? Please sit down. You can go to the. 
Minister. What is this? I allowed the matter to be 
raised. Again, you are just standing up and 
saying. Please sit down. I allowed you. Now. 
your Minister is there. Please meet him and he 
will help you. There are other Members also to 
speak. 

[ Translation) 

SHRI CHET AN P.S. CHAUHAN (Amroha): 
Mr. Speaker, Sir, I would like to draw your 
attention to the Indian wrestlers team. The Indian 
wrestlers team which was scheduled to visit 
Mangolia to participate in the Asian Free Style 
Wrestling Championship. has come back without 
participating in the championship. This Asian 
Free Style Wrestling tournament was organised 
in Mangolia from 16 to 18th April. 

An eight-member-Indian wrestlers team was 
to participate there. but the team returned only 
from Hong Kong itself because it could not get 
reservation from Hong Kong to Mangolia. It is 
reported that the travel agent failed to get the 
reservation for Indian team from Hong Kong to 
Mangolia and as a result of it. the team could not 
take part in the Championship. The Chairman of 
the Wrestling Federation holds the travel agent 
responsible for all this. It is quite a baseless plea 
because the entire responsibility of all the 
arrangements like selection of participants in 
the team, to provide reservation. its lodging 
arrangements at the venue. coordination with 
the organisers etc. rests on the federation. I 
would like todcm;ind the Hon.Minister of Human 
Resource Dcwt, ,prncntto hold an investigation 
in this incident, .. , tllattheguilty organisation and 
officials can be penalised. This incident has 
crippled the morale of India sportsmen and 

revealed the capability of the Indian team as 
well. The "on.Minister is sitting here. He may 
kindly be directed to make a statement in this 
regard. 

[English) 

SHRI LOKANATH CHOUDHURY 
(Jagatsinghpur): The iron ore workers 1n 
Keonjhar District of Bardajamada sector of 
MMTC have gone on strike today. They have 
gone on strike because there is reduction of 
MMTC lifting the quota. Therefore the mine 
owners are not giving them employment. This 
area is affected by drought and the mine owners 
are mostly adivasis. When a similar position 
arose some years back, Madam Indira Gandhi 
instructed the MMTC to store the iron ore so that 
when opportunity would come. it will be sent. 
Now they arewithoutworkandlhey are starving. 

Under these circumstances I will request the 
Govemmenttodosomething. There is reduction, 
but proportionately for this sector it is much 
higher by the MMTC. Now they have entered1nto 
an agreement with Chinese. So I would request 
the Governmentto save these people who are 
starving. The area is affected by drought and 
they are Ad1vasis. The Government should plan 
out something, so that they can work and the 
mines also continue. This is my demand. 

[ Translation) 

SHRI NITISH KUMAR (Barh): Mr. Speaker. 
Sir. through you I would like to draw the attention 
of this august House to the increasing police 
atrocities in Uttar Pradesh after the imposition 
of President's Rule. A statement has been made 
regarding Aligarh also. Mr. Speaker. Sir. I would 
like to draw your attention to the frenz1ness of 
police of Lucknow. 

The senior police officer of that area of the 
Rank of S.P. who is an I.P.S. offker killed an 



681 Statement by Minister APRIL22.1993 StatementbyMintster 632 
innocent Muslim Driver on 14th April. Hew as in 
his dress. He signalled the driver to stop his 
vehicle but the driver did not stop. On this, he 
chased the driver and when the driver stopped 
the vehicle on his own. the pohce officer.:;natched 
the rifle of a Police man and killed the driver and 
in order to hush up the matter hetnedto register 
1\ as an encounter and said that the dnver was 
killed with a bullet fired by a policeman. But that 
policemen gave his statement before the C .J _ M. 
Lucknowthathewasnotpresentatthes,teofthe 
incident. He also presented his nfle and 20 
contridgcsbefore C.J.M. and claimed that he 
had not killed the driver. 

[English) 

12.19Hrs. 

[MR. DEPl~TY SPEAKER 111 the Chi11r; 

MR.DEPUTY SPEAKER: The n;,mes 
should he deleled. 

[ Tmnsiat1on] 

The policeman gc1ve this statement rn the 
court of theC J M. He told dunngthecowsc, of 
hrs statement Iha! the off1c:er who fired c1t tlic 
dnver rs the same S.S P who was µrevrouslv 
posted at Ghazrabad where the people set lire tc, 
a pohce statronto retaliate the k1!11ngs of 1nr1ocent 
people by the police. Now the same officer 1'.. 
posted at Lucknow. With the con111vc1ncc of 
A.S.P. heeventnedto hush up th1smurdercc1se 
Thrs 1s caus111g a great resentment not onlv 
among the people but also among tho police 
personnel because th,s crime ,s being imposed 
on the innocent policemen. I think. thrs rs the first 
t,me 111 the Police History. that a policemc:Jll 
showed this much courage that he refuted the 
charges 111 the court levelled against him by 
say1ngthathewasnotpresentonthescene. lfeel 
that this ,s an ample proof wi1ere a murcler case 
has been registered as an encounter case. 

I urge that 111 v,ew of all the facts. an action 
'.·,hould be taken against that sernor police office,. 

Besides it, I also urge upon the Government 
through you to get this case investigated through 
C. 6.1. Fortunately enough. the Deputy Minister 
for Home ,s present 111 the House. I would like to 
request him that at pr• , ,ent the State 1s underthe 
President's rule therefore he is directly 
responsible to look after the administration of the 
state. If police continue such atrocities and 
Police Officer plays with the law and 11 such 
wrong practice goes on where false murder 
charges are levelled against the innocent 
persons. then th,s respons1bil1ty falls on the 
Centre. I demand thatth,s whole case should be 
investigated through C.B.I. as the State,s under 
the Presidents rule and an IP S cff1ce1 1s 
directly 111volved 1n 1t. He killed a person with the 
rifle of a policeman and istryingtosh1fttheblame 
on a policeman This ,s a clear proof which does 
not need any other evidence. I would urge upon 
the Guvernn,cnt to make a statement rn the 
Housr, ,n t111~ reg;:ua and 1mnierdateiy issue 
:,rders for ;in 111qu1ry throu'.lil CB. I. and the 
ottrcer rnvoiwd 111 ti1e case should be prosec11ted 
unde:r IP C 302 

[E119!1sh; 

SH>'i l:1V1AHKA NA TH DAS 1KanmganJ) 
S!, 1,,.-·,c· ,s :1 he:,vv c.kmand for LPG 
c.< ,, ·· ·11, ,r1s rr1 AsscJ1•·, br,causc.- of less nu111be1 
·,• • ,!_ 111n1 s!,1p,, 11, 1111;; State On the othe• 
1,,,, ,.k:,,s c.Jr+,rc•,,t1t1011 I ,as l)een grnng on 

·: :,nvere p, rcc l11ke ot fuel-wood Furthe, _ 
kcr ,, ·nc ••ii 1r1,irkc·t ,s unce11a1n and highly 
flLFJucit111q As a re,,11lt _ common people are hard 
h,t llue tc· want ol ti ,c aforesa1cJessent1al articles 
to, t11e11 day-to-day domestic purposes. Assam 
,s vcrrtahle tiq,osrtury of natural gas and ,t 
shoulcJ be prof1lably utilised 111 various industries 
,111c1 for generation of pm·;er 111stec1d of burning ,t 
,rway ,n ret,nr·rir:s Mo, eover. th1sgas should be 
ut1hseCJ for p1oduc:t1on of LPG for dornest,c 
umsumpt1on 

So. the concemed M1n1slry ,s requested tn 
look into the nwtter ,111cJ to set up adequate 
1;urnber of L PC, d1stnbutrnsh1ps 111 Assam ill ,1 

very early date so thzit thousarn Is of consumrn: 
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may not suffer. 

[Translation] 

SHRIRAMNAIK(BombayNorth):Mr.Deputy 
Speaker, Sir, I want to say a few words in the 
praise of Government of India because such 
occasions are rare. Two days after i.e. on the 
24th Aprilfalls the birth anniversary of Chhatrapati 
Shivaji. Everybody knows that he was a 
sagacious and valiant king. This is also a fact 
that India has a very long sea-coast. When 
Maharaj Shivaji became the king, at that time 
British and Portugese invaded India through 
sea-route. In view of all this. a fort named 
'Singhdurg' was constructed to counter the 
attacks being made through sea-routes. This 
was the fir�sea fort of India. Presently this fort 
is with Archeological Department under the 
Central Government and it is a protected 
Monument. Since long, the local people have 
been demanding to unfurl the state flag of Shivaji 
Maharaj, the Bhagva dhwaj on Singhdrug Fort. 
Congress. B.J. P. as well as Shive Sena also 
supportedthisdemand. MajorSudhirSawantan 
M. P. of Congress from that area also demanded 
it which was supported by local B.J.P. M.L.A.
Shri Appa Gogate.

It gives me pleasure that now the Central 
Government has conceded this demand and 
asked the Maharashtra Government to make 
arrangemetns to unfurt Bhagwa DhwaJ on the fort 
'Sinhdrug' on the occasion of ensuing birth 
anniverseryfalling on the 24th April. Through 
you, I want to thank the Government for taking 
such a good decision and hope that the Centre 
will continue to take such good decisions in 
future too. 

[English] 

DR.SUDHIR RAY (Burdwan): Sir. I rise to 
r a1se a very important issue which ,s going on 
,n Bihar. Srnce 3rd April. college and unrversrty 
\()achers in Bihar are observing ceasework for 
::rn indefinite penoc1. They should be raid their 
d1 ,e arrears. Their retirement age hils been 

arbitrarily reduced from 60 to 50. There is 
complete chaos and anarchy in the realm of 
higher education in Bihar. Since education isa 
concurrent subject, I request the Education 
Minister to exercise his good offices so thatthis 
ceasework corl'les to an end. 

SH RI RAM KAPSE (Thane): Different notices 
had been given on 20th April under Rules 353, 
122 and 222: They alllead to the bomb explosions 
in Bombay. Whatever is happening in my district 
including Mr. Ziasuddin Bukhari's assasination 
have been mentioned in my notice. I have 
suspected that and I have given a notice on the 
20th. I demand a fullfledged discussion about the 
bomb blasts and its preparation had been going 
on for the last six months. Please allow the 
discussion at the earliest. Thrs 1s my request. 

[Translation] 

SMT.DIL KUMARI BHANDARI (Sikkim): 
Mr. Deputy Speaker. Sir. through you. I wish to 
draw the attention of the Government and the 
members sitting in the House towards an 
important issue which 1s relating to the Centre 
and State relations. Sikkim is a State which was 
merged in India by sovereignty its socur eighty 
rn 1975. The people of Sikkim believed in 
democracy and they readily accepted this 
merger with this hope and aspiration that they 
would enjoy the benefits of a democracy. All the 
people of Sikkim still believe in democracy and 
want a cordial Centre and State relationship. but 
when the Centre takes such steps as appears1o 
us that the Centre is treating us like bonded 
labourers then we get hurt. Ther�fore. we want 
to draw your attention towards this aspect. 

12.28Hrs. 

[SHRI NITISH KUMAR m the Chai� 

Sir. todav. i wanttoctrawthe attention of all the 
Members of this house towards a news that the 
Central Govern�ent has asked the Ch1et 
Secretary nf S1kk1m tc proceed on leave 
and levelled false charges against him.which are
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not even partially true. Such ac_ti9n is not 
advisable in such a small peaceful state where 
various developmental works are going on. I 
may claim that Sikkim is the only state in the 
country which is free for all types of crimes and 
is making progress continuousiy. i oday I can 
say it with a pride. I can also challenge itthatthe 
Government has allotted lesser finds to Sikkim 
1n comparision to other States but even then it 
has left other States far behind in the matter of 
development with such a lesser amount. If you 
can cite even an example I will leave Sikkim. 
1herelore, through you I request the Central 
Government that in ordertoestablish Congress 
do not try to weaken or to remove the regional 
party their. Do not do try such injustice. 1he 
people of Sikkim believe in democracy, that is 
why they have merged with India by sacrificing 
theirsovereingty. I would like to state that Sikkim 
is a peace loving state and the crime rate has 
also fallen there. Sometimes. I have such 
impression that you want to destorythe peace in 
Sikkim and want to create disorder in the 
State. 

MR. CHAIRMAN: You have already 
expressed yourviews. there is no use of repeating 
them again and again. 

SMT.DIL KUMAR! BHANDARI: I will take 
one more minute. Politics of votes is creating 
d[sorderin Punjab andJammu and Kashmir. Do 
you want a bloodshed in Sikkim too? 

I would like to request you not to issue such 
an unJust order and it should be withdrawn. 
Please save the development process from 
being ruined. which isbeingcarriedoutwiththe 
help of the grant of the Centre in such a backward 
state. Such steps create a feeling of ditrust 
among the people. You must try to improve it. 
With these words, I conclude and thank you. 

MR. CHARI MAN: Now Shn Kamal Nath will 
make the statement and we will continue 
thereafter. I will try to accommodate the 
maximum members. 

[English] 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOREST 
[SHRI KAMAL NATH): 

Following the United Nations Conference on 
Environment and Development held at Rio in 
June 1992, 1 had made a statement in Parliament 
indicating the emerging global environmental 
concerns. Follow-up action has been taken. at 
both the national and international levels. More 
recently. the Ministersot Environment ot Japan. 
Germany, the United Kingdom and the People's 
Republic of China have visited India, and bilateral 
discussions have been held to promote further 
cooperation in matters of mutual interest and. 
building on that. to develop a common 
understanding of the global issues related to 
sustainable development. 

The Prime Minister led the Indian delegation 
1n the final session of the Rio Conference. India 
played a leading part 1n these nogotiations. It is 
necessary that this initiative is further developed. 
We have always maintained that national 
priorities. such as the eradication of poverty. the 
provision of drinking water. and management of 
forest resources have overriding importance. 
Further discussions are also needed on flow of 
funds and technology to enable developing 
countries to implement the programmes of 
agenda 21 . I am happy to state that there 1s a 
growing appreciation of our position. 

These issues have also been discussed in 
the multilateral fora of the Ministers of 
Environment and will continue. In this context. 
an lndo-Brillsh Environmental lnitiallve 1s being 
developed reflecting the common understanding 
ofthestepsneededforsustainabledevelopment. 
both institutional and programme related. and 
tor international action. 

Whiledetailedperceptions of thetwocountnes 
differ on some ofthese issues. still a board area 
of agreement emerged due to common concern 
and an honest desire on the part of both countries 
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to work for the common good. It is this area of 
commanalitywhich has been made the basis of 
1heJoint Inda-British Environment Initiative. 

It is our expectation that this Initiative with the 
United Kingdom will eventually facilitate better 
cooperation at the international level and helpin 
enhancing the flow of financial resources for 
implementing the programmes of Agenda 21. 

(Translation] 

MR. CHAIRMAN: Today I will first give 
opportunity to those who rarely get a chance to 
speak. Others who are regular speakers, willbe 
given the opportunity depending on the time. 

(English] 

SHRIMATI GEETA KUKHERJEE 
(Panskura): Thank you. I seldom raise things in 
the Zero Hour. 

( Interruptions) 

MR. CHAIRMAN: Don't indulge in arguments 
with the Chair. 

SHRI SOM NATH CHATTERJEE (Bolpur): 
Sir. My I respectfully submit that since there is 
a proposal from the Government that the 
discussion on the Budget will continue late 1n the 
r1ight. therefore, a little more time may be given 
for raising importing points. Let it be an extended 
Zero Hour. 

SHRIMATI GEETA MUKHERJEE: In the 
village Baicha. P .S. Delera. District Midnapore, 
West Bengal, there isa post office. There was 
an advertisement for recruitment to a post in that 
Post Office where it was clearly stated that the 
post 1s reserved for Scheduled Caste candidates. 

Despite the fact that a Scheduled Caste 
candidate Shri Lakshmi Kanta Doloi was called 
tor an interview and his marks were above SO per 
cent. instead of him. a non-Scheduled Caste 
candidate was chosen. I drew the attention of the 

officer concerned who looks after Midnapore 
district YogayogBhawan, Calcutta and requested 
him to intervene. 

But unfortunately no positive result came. 

Yesterday. I received a telephone call thatthe 
general candidate was sent to the village to Join 
that post. There was serious unrest in that 
village. 

Since this is a Hagrant violation of 
Governmetn ·s policy, through you. Sir, I want to 
draw the attention of the Ministerfor redressel of 
the justified grievance. 

[ Translation] 

SHRI RAM VILAS PASWAN (Rosera): Mr. 
Chariman, Sir. the issue raised by Shrimati 
Geeta MukherJee 1s a constitutional matter and 
is a political. The issue of de reservation of posts 
reserved for the Scheduled Castes and the 
Scheduled Tribes cannot be done arbitrarily by 
any officer: it is a policy matter whether the post 
is of peon of of an IAS officer. This is not 
happening in West Bengal alone, Shri Wasnik 
is sitting here and Shri Vidyacharn Shukla has 
also come. the Marutt Udyog did not declare 14 
April. the birth anniversery ofDr. B. R. Ambedkar. 
as a classed holiday though an announcement 
1n this regard was made by the Govern111ent. Tile 
demand for a holiday by the General Secretary 
of the SC and ST employees Union was reJected. 
The officers violating the constitutional rights of 
theScheduledCastesandtheScheduledTribes 
should be sent to Jail. Regarding the point raised 
by Shnmati Geeta Mukheqee a law is already 
111 force that no officer can de reserve reserved 
vacanceis. Vacancies can be interchanged. 
(Interruptions) Vacancies have been deserved 
after6 years. The officers responsible for such 
an act need be suspended and put behind the 
bars. As per the provisions of the 'Prevention of 
Atrocities against SC/ST Acf the Chairman of 
the Maruti Udyog should be suspended for 
violating the Government order. 

SHRI KALKA DAS (Karol Bagh): This is 
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gross violation of law and policy. We support 12.42Hrs. 
their demand. Stringent punishment should be 
meted out to the guilty officers. ( Interruptions) 

.. 
SHRITEJSINGHRAO BHONSLE (Aemtek): 

Mr. Chairman, Sir. in mydistrict ... [lnterruptions] 
work on the project is in progress.' The 
Government of Maharashtra has spent Rs.250 
crore on it so far. This scheme will be of 
tremendous benefitforthe districts of Amravati 
and Upper Wardha. It is nice that the hon. 
Minister of Environment and Forests is present 
in the House. Till date the Hon. Minster has not 
given permission for the closing of the sluice 
gates. This scheme will make water available to 
the town of Amravati, having a populsition of 
sevenlakhs. Theworkonthisprojectiscomplete. 
Despite the completion of 95 per cent work the 
scheme is in dire straits because permission 
has not been granted. I would like to request you 
to immediately grant permission for the closure 
of the sluice gates otherwise things will not 
imporve. The work on the scheme need to be 
completed. I would also like him give the reply. 
right now. 

[English] 

DR.GUNVANT RAMBHAU SARODE 
(Jalgaon): There is a shortage of cooking fuel 
which is troublesome au over India.To get rid of 
environmental pollution. we are using more of 
cooking gas than firewood and kerosene: and 
hence there is a great demand for new LPG 
connections all over. 

There is heavy urbanisation in my. 
constituency that is in Jalgaon district of 
Maharashtra State. The gas agencies have not 
cleared its wailing list since 1984. Hence I 
demand to clear the waiting list all over my 
constituency and also to open agencies 1ncities 
likeJalgaon. Bhusawal,Jamner. Faispur. Savda 
andBhadgoan. 

RE INCIDENCE OF SURFACE LAND 
SUBSIDENC~ATGIRMINTCOLLIERY 

UNDERE.C.L. 

SHRI HARADHAN ROY (Asansol):Aserious 
surface land subsidence has taken place at 
Girmint Colliery of Sripur area under EGL 
affecting Kakhoyan Mouza under Asansol P .S. 
due tonon-compliance of safety rules and 
stabilization/reclamation measures on21.4.93 
at 3 A.M. 200/150 sq.ft. i.e. 9000 sq. ft. land 
subsided damaging 30 family quarters of the 
said colliery and 17 private houses, two Hindi 
Medium Schools. Total47families hadtovecate 
their homes, three persons injured, one Shri 
Mantu Agarwala is hospitalised in a serious 
condition. 300persons have become homeless. 
No alternative arrangement is being made for 
their rehabilitation in a safer place, no relief and 
compensationhavebeenprovidedtothevictims. 
Entire area has been declared unsafe for human 
habitation and residence of both the collieries 
andvillagesareapprehendingfurtherSl.bsidence 
any moment endangering their lives and 
properties. 

Since January. 1993. similar subsidence 
took place in Madhusudanpur and Harishpur 
village of Kajora area. Chinkuri Colliery of 
Sodepurarea. Several persons including officers 
died due to the mining accidents. They are not 
yetprovidedwithanyre~efofcompensation. No 
rehabilitation programme as per agreement 
betweenCIUECLStateGovemmentandpeople 
representatives is not being implemented in 
violation of the agreement. People are moving 
pillars to posts for relief. compensation and 
rehabilitation in a safer place. Uptil now 60 
Mouzas involving 3 lakh people have been 
declared unsafe by the DGMS. Their lives and 
properties are in danger. Entire population of the 
coalfield area are very much agrieved and 
agitated. Law and orderproblemmaybecreated 
any time. affecting the production of the coal 
mines. So. I urge upon the Government of India 
to take 1mmed1ale action for their total 
rehabilitation. relief and compensation as per 
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ageemert. Stabisation'reclamation wonurust place. 
bestartedmmeciately. Guilty officers must be 
ptrished. 

12.45Hrs. 

STATEMENT BY MINISTER CONTD ... 

(lil)lncldel ice of surface land subsidence. 
at Glrmln CollleryunderE.C.L 

THE MINISTER. OF ST ATE OF THE 
MINISTRY OF COAL (SHRI AJIT PANJA): 
Sensingthatlhe Hon.Members might raise this, 
I have made a statement ready I was seeking 
your permission to make a sue motu statement, 
if possible. But, when it has been raised, may I 
placefactsbeforetheHouseinresponsetoMr. 
Haradhan Roy's st.bmission. 

The Eastern Coalfields Limited has in· 
formed that an incidence of subsidence oc· 
curred at Giriminitcolliery in Raniganj coalfield 
of the Eastern Coalfields Limited at about 4.30 
am. on 21 .4.1993 affecting a surface area of 
about 100 metres x 50 meters. This has affected 
20quarters belonging to the coal company and 
13 private houses including one double storey 
house and one school. The rear portion of the 
doublestoreyhouseco8apsed whileotherbuild-
ingsdevelopedwidecracks with negligiblever· 
tical mowment. One boy aged about 16 years, 
son of a non-employee received foot injury 
which is not serious. 

Girimint colliery was a very old working 
mine beloning to the erstwhile private owners 
whichwascloeedinAugust 1989duetoexhaus· . 
tion of extractable coal reserves. The under-
ground panel over which the surface has sub-
sided was partially extracted by splitting and 
sand stowing in three metre thick Rana seam. 
The affected families both of employees and of 
l'lOl'HWY1)loye havebeenshiftedtothe neraby 
vacant qualers and provided the necessary 
relief. Conlnx>uswachisbeilgkepl on the area 
sothatanolherincident,ifany,couldbequickly 
tacked in case some ground movement takes 

The Joint Consuttative Committee of the 
area comprising of all labour unions under the 
guidance of ~eneral Manager are working out 
the modalities of rehabilitation of the affected 
families and they are also overseeing the relief 
arrangement. The union members in the Joint 
Consultative Committee are cooperating with 
the rnangement in maintaining peace and in 
providing~and relief. The coal company has 
ordered an enquiry into this incident. 

The problem of subsidence has arisen 
mainly because of underground coal mining 
carried out in the past undershallowcoverwhere 
pillars left to support the super incumbent starts 
were of insufficient size and strength. Some of 
the mining done in the past dates back to over 
one hundered years. As such. no reliable plans 
andmapsoftheundergroundworkingareavail-
able. 

In 1978 a committee set up by the 
Govenrment of lnida had examined all the sub-
sidence prone areas due to presence of old/ 
abandoned workings underneath. Govennnent 
of West Bengal had enacted a legislation called 
theWestBengalRestriuctiononConstructionin 
Unsafe Areas Act. 1979 for prevention of con-
struction over the areas declared unsafe De· 
spite this enactment, construction had been 
going on over many unsafe areas. 

The Ministry of Coal suggested in 1991 to 
theGovemmentofWestBengalthatAuthority 
comprising of representatives of the State Gov· 
ernment. Coal India limited, Eastern Coalfields 
Limited. Environment and Land use E,cpertsand 
MLAs,hon.Membersof ParliarnentofRaniganj 
Coattield up for planning/implementing llnd 
undedrtakingthe necessary environment pro-
tection measures especially with regard to res· 
toration. reclamation and subsidence control 
measures. 

It was also suggested to the West Bengal 
GovemmentthattheAsansolDurgapurDevel-
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opment Authority would be right agency to un-
dertake the restoration and reconstruction work 
j, 1 the Raniganj coalfield areas. Ministry of Coal 
has agreed to provide for such purpose some 
financial assistance and requried,•echnical in-
puts toAsansol DurgapurDevetopmentAuthor-
itythrough Eastern Coalfields Limited and Coal 
India Limited. An amount of Rs.5crore has been 
set aside for the purpose. 

The Ministry of Coal and Coal lncialimited 
are also requesting the State Government to 
spend the money collected from cess under 
1973and1976ActsoftheWestBengalGovem-
ment for development and restroation of areas 
in terms of the said Acts. ( Interruptions) 

SHRI HARADHAN ROY (Asansol): For 
rehabilitation the Central Government is re-
sponsible as per the agreement with the Coal-
India, ECLtheStateGovernmentandthepeoples 
limited. They will provide the entire expenses. 
(Interruptions) 

SHRISOMNATH CHA TIER.JEE (Bolpur): 
This questions of human misery are brought up, 
a notice has been given to the hon Ministry 
earlier and he was informed. But he has utilised 
the opportunity-I am very sorry to say-for 
narrow politicking. ( lnterrutpions) 

Sir, there is already an agreement between 
the Central Government, the StateGovemment, 
the labour unions and the trade unions as to what 
has to be done in case of subsidence, aboutthe 
compensation that has to be provided by the 
Central Government and all that. 

Thehon.Ministerhasnotsaidawor1dabout 
it. By providing Rs.5crores. he is trying to pass 
ontheresponsibilitytotheStateGovernmentfor 
everysubsidencethatisoccurringthere. This is 
very unfortunate. I would like to know from the 
hon. Minister whether that package has been 
implemented or not. Kindly say that. What are 
you going to do about it? ..... ( Interruptions) 

SHRI HARADHAN ROY: The entire ex-

penses for reliabiitation, reclamation and 
stabilisation will be borne by the Central Gov-
ernment. It is provided in the agreement. The 
CMPDI. one of the units of CIL, has estimated 
Rs.900 crore in 1989 and now it comes to 
Rs2000crore. So, Rs. 5crore is nothing. They 
are trying to avoid the responsibility. The must 
bear full expenses. This world will be done 
departmentally by Coal lndiaandnotbytheState 
Government... .. ( Interruptions) 

SHRI AJIT PANJA: Sir, I will answer one 
by one. I dispute the contention made by Shri 
Somnath Chatterjee. There was no politicking. 
Sir, the answer is thatthere must be an authority 
which should spend. We said that there is 
Durgapur authority, which can carry out this 
because only Coal India cannot do. The Munici-
palities are involved; the local body is involved 
and the State Government is involved .... 
( lnterrutiptions) 

SHRI SOMNATH CHATIERJEE: The 
question here is not about the agency. The 
question is about money ..... ( Interruptions) 

SHRI AJIT PANJA: We are ready with 
some sort of a fund of about Rs.5 crore. Butthe 
StateofWestBengalisspendingmoneyforthe 
purpose of development of that area. Per tonne 
Rs. 165 is being taken as cess by state of West 
Bengal. Therefore, if it is being taken and if it is 
notbeingspentinthatareaandthenallowingthe 
areatosubsideandthenbalmingtheCoalidnia 
will not be correct .... (Interruptions) 

SHRI SOMNA TH CHATTERJEE: Up-till 
now no Coal Minister has said this. This is his 
theocy •.... ( Interruptions) 

[Translation) 

MR. CHAIRMAN: Shri Haradhan Roy, I 
justallowedyoutoraisetheissuebutaregular 
debate cannot be intiated on it right now. 
(Interruptions) 

THEMINISTEROFSTATE OFTHE MIN-
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ISTRY OF ENVIRONMENT AND FORESTS of various castes under the SC/ST lists by 
(SHRI KAMAL NATH): Immediate action will be constituting a sub-committee headed by none 
taken on the serious issue raised by the hon. other than Shri SardarVallabbhai Patel. It may 
Member and the House will also be accordingly be seen that the fundamental sine-qua-non for 
informed ....... (Interruptions) recognising any caste untouchability and in-

SHRI TEJ NARA YAN SINGH (Buxar): Mr. 
Chairman. Sir, 700 agricultural scientists are 
working in the Fertiliser Research and Develop-
ment Department of the Hindustan Fertiliser 
Corporation. All these agricultural scientists 
engagedinthewelfareofthefarmersareexpert 
specialists trained abroad. They have eamedfor 
the country As. 97 crores in foreign exchange 
duringteh last 11 years. Onaccountofprofitand 
loss statement of the company a notice for 
closure of the company has been issued. Clo-
sure of the company will render all these 700 
foreign trained agricultural scientists jobless 
and then their talent will also be wasted. 

Therefore. I urge the Government to asso-
ciate all these 700 agricultural scientists with the 
Ministry of Agriculture for the benefit of the 
farmers and also for utilising their talents for the 
well being of the farmesrs of the country. (Inter-
ruptions) 

[English] 

SHRI DATTATRAYA BANDARU 
(Secunderabad): Mr. Chairman. Sir. thank you 
very much for giving me this opportunity. 

Sir. I wantto raise a very national important 
issue. 

The hon. MinisterforWelfare, Shri Sitaram 
Kesari has made a statement that about 100 
castes will be newly included in the list of 
Scheduled Castses and Tribes. This will be a 
dangerunlessthebasisofrecognitionofthese 

I 
castes is clearely ununciated and the criteria(· 
are free from any ambiguity whatsoever. 

It is pertinent to recall here that the last 
Constitunet Assembly had evolved the various 
priciples. criterial'andnorms for the recognition 

equality. In fact. it may be said that these two. 
qualities formed the sole reasoning of the entire 
matter. that members of any caste were re-
moved from the normal pattern of social activity 
by the larger social elite proved to be a sound 
reasoning for identifying that caste as either SC 
or ST. 

During the Janata Government of 1979. 
Shri Morarji Desai, the then Pnme Minister. 
formed a Joint Parliamentary Committee to give 
a report on teh sut:,ect of identifying new castes 
forthe purpose of inclusion under SC/ST. Soon 
afterthatgovenrmentwasdissolved. Now, we 
are back to the same hunt once again headed by 
Shri Kesari. An example of arbitary recognition 
of such castes a new is that of the Moch, 
community of Gujarat. In fact. these cobbler 
community are affluent people with a wealthy 
standing in society. From another point of view 
we fund that a particular caste in one State is not 
regarded under the same category in another 
State. Thus. we fund that if vested interests 
forming part or whole of a State Government 
were to make recommendations then we are 
heading for a collapse of the basic philosophy 
underlying the concept of SC/ST. There 1s a 
move even to bring the Christians under this 
ambit. In that event only chaos will be th~ order 
of the SC. pT lists and above all tensions, 
communal or otherwise. are pound to be pro-
voked. 

I would request the Union Government to 
makeastatemenhi neHouseofthe Parliament 
statingthecriteria, r.ormsandbassisofselect-
ing the castes for inclusion of the 100 castes a 
new under SC/ST. A through discussion on the 
subject on the Floor of the Parliament is needed 
to review and analyse the basic roots of this 
concept and the new proposal. I would also 
request that a Commission befonnedto review 
thesocio-economicbackwardnessofthecastes 
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identified for this purpose and arrive at a com- northern Biharbut also the eastern part of Uttar 
mondenominatorforallthenewentrieswithout Pradesh and Southern part of Nepal. Such a 
any chance for discrimination or favour. large area is to be irrigated, under this project, 

. . 
MR. CHAIRMAN: lcancallpnlythosehon. 

Members who have given notices in a proper 
way. 

SHRI ANBARASU ERA (Madras Cen-
tral): I have given you a notice. (Interruptions) 

MR.CHAIRMAN:lwillgiveyouachance. 
Yougettheopportunityallthetime. But, they 
never getthe time. The hon. Member has also 
given a notice whom I have called. 

{Interruptions) 

MR. CHAIRMAN: I can call one by one. I 
cannot call so many Members at a time. 

(Interruptions) 

[ Translation] 

SHRI SHIVA SHARAN SINHA (Vaishali): 
Mr. Chairman. Sir, Gandak Irrigation Project is 
an important project of northern Bihar. This 
project was started during the Third Five Year 
Plan. It is a project of national and international 
importance. The objective of this project was to 
create irrigation facility for about 14.85 lakh 
hectares of land. However, the Planning Com-
missiondirectedtostoptheworkonethisproejct 
for a short duration at the end of sixth Five Year 
Plan and said that the remaining work would be 
completed in the next phase. In the mean time, 
irrigation capacity for about eight lakh hectares 
of land was created during the Sixth Five Year 
PlanPeriod.However,thesecondphasehasnot 
been started so far, and the entire work is lying 
incomplete. It is a matter of regret that Planning 
Commission has not taken up this project even 
now, when the Eighth Five Year Plan is in 
operation. The hon. Minister of Irrigation has 
also not paid any attention to it. This has caused 
a wide spread discontentment and resentment 
among the farmers. This Gandak command 
area consists of not only the eight districts of 

but people are being neglected. The Central • 
Govemmenthasneitherpaidany attention to the 
this project after the expiry of Sixth Five Year 
Plan nor it sanctioned any funds for its mainte-
nance as a result of which the entire system is 
beignruined. Farmersaresufferingloss. lwould 
ruge upon the Govemrnentto kindly complete 
the project under the Eighth Five Year Plan so 
thataboutthreecrorefarmersof that region may 
be benefited and are able to lead a peaceful life. 

13.00Hrs 

SHAI JANGBIA SINGH (Bhivani): Mr. 
Chairman, Sir, the members of Haryana Unit of 
Bhartiya Kisan Union have been obselvingfast 
at the samadhi of Mahatma Gandhi since 1st 
April. Through you, I would like to draw the 
attention of this august House towards it. 

Sir. the irony is that the farmers in our 
country are getting fertilizers. electricity, diesel, 
pesticides and other such things of their require-
ments at higher prices,. butthey are not given 
remunerative prices of their produce to compen-
sate the loss. The main demands of those who 
are observing fast tat Rajaghat are that the 
farmers of Haryana should be providedelectnc-
ity at the rates at which provided to the its is 
farmers of Punjab and Himachal Pradesh. If 
even a bit reduction is effected in the unneces-
sary expenditure in Haryana electricity can be 
provided to the farmers of Haryana at cheaper 
rates. Therefore, through you, I woutdlietodraw 
the attention of the Central Government to the 
fact some agitating farmers were arrested under 
IPC 302, but were released later on because this 
section was not applicable in their case. Twelve 
farmers are still on agitation there. Government 
should pay attention to their demands. The 
Governments representatives should immedi-
ately assure to fuHill the demands of agitating 
farmers in a dignified manner. This is my sub-
mission. 
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SHRI SANTOSH KUMAR GANGWAR hewasarenownedleader. Even the Minister 
(Bareilly): Mr. Chairman, Sir,. through you I from the Center who visited the riot affected 
would like to request the Government to make areas afterthe Bombay distulbances, obserled 
an amendment in the land Acquisition Act with that he was helping the authorities. 
an immediate effect. This Act has been the 
subject of discussion for some time and it has 
been heard that Govemmentproposetoamend 
this fact. Lai<hs of farmers all over the country 
are affected by it. This Acct has already been 
implemented in about 12 districts of Uttar 
Pradesh alone. The Hon. Minister himself. 
belongs to a farmerfamily. He knows that the 
farmers living near urban areas are more 
affected by it. They are begin given compensa-
tion atthe rate of Re.1 persquaremeterunder 
the land Acquisition Act. They are paid 25% of 
the compensation in cash and balance 75% in 
the next 20 years. Therefore, this scheme has 
not been proving beneficial to the farmers with 
small holdings rather it is causing loss to them. 
Only the middlemen are getting the benefit. 

Mr. Chairman. Sir, I would like the Govern-
ment to pay attention to the actual condition of 
farmers and provide compensation to the farm-
ers at market rale and that too in cash. Land 
shouldbeacquiredonlyifnecessary. Thecom-
pensation should be calculated at the present 
rates and not at the rates fixed 17 years ago. 
Therefore, through you, I would urge upon the 
Government that keeping in vlew the interests 
offarmersanamendmentshouldbemadeinthis 
Act with an immediate effect. 

[English] 

SHRI E. AHAMED (Manjeri): Sir, I would 
like to bring to the notice of this house, through 
you, the brutal killings of the people, about which 
you, Mr. Chairman, a little while ago, also re· 
ferred. Youreferredtoa matterinU.,P. Yester-
day. in Bombay, a social worker, a former 
member of the Legislature Assembly of 
Mahrashtra and a Muslim leader, Maulana Zia· 
ud-din Bukhari has been brutally shot dead by 
some four unidentified persons. Mr. Bukhari 
has been doing Yeoman's service, especially in 
the relief activities for the last ft,N months, and 

The Bombay police is very efficient. We 
have all compliments for their efficient~tection 
of the culprits. But, unfortunately, in this matter, 
till today they could not arrest anybody except 
the driver of the car. I also had a talk on the 
telephone with the Minister of Stale for Home, of 
the Government of Maharashtra and he alsq 
admitted that the police could not apprehend any 
other person except the driver. 

SHRI EBRAHIM SULAIMAN SAIT 
(Ponnani): Sir, lwanttospeakforonework. ltis 
a very important matter. Leaders of political 
parties are killed in one State or the other. 
Government is failing to control the situation. It 
is a very very serious matter. It should be looked 
into very seriously. Government should ar-
range safety of political leaders in the country. 
(Interruptions) 

There are two things involved in the matter. 
First is whethera public man. especially having 
some political dimension and involvement or a 
social worker, whethersuchpeople will be given 
sufficient protection. Secondly what is the strat-
egy of the Government of India as well as the 
States to give due protection to the political and 
public workers in the matter of security? These 
are all very important matters. Unfortunately, 
only when some people from major political 
parties will have to face such things, there wiH 
bealotofhue andcry. Buttheinnocent people 
who have done a lot of things for the society are 
not getting the protection. 

(Interruptions) 

I knowthatMaulana Ziaudcin Bukhari was 
having close proximity with the present Chief 
Minister of Maharashtra. I am sure. Shri Sha rad 
Pawer will take proper steps. But the basic 
question is what is the strategy of this Govern-
ment in providing protection to the public men. 
This isaveryseriousandimportantmatter. The 
Government should bring out details in a state-
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ment on matters like this. ( Interruptions) 

[Translation] 

SHRI RAM PRASAD ~INGH 
(Bikramganj): Mr. Chairman, Sir, through you. 
I would like to draw the attention of the Govem-
mentto a veryimportantissue. Thereisa small 
Public Sector undertaking called GPCL in 
Bihar. Though it is a very small unit yet it has 
shown very good results. It manufacturers Phos-
phatic fertilizers with the brand name 'Swaran 
Ganga' which has proved a very good product 
for the farmers. AT preset adequate raw mate-
rial in available with this unit. The digging work 
being carried out in the are has shown thatthere 
is a plenty of raw material there with the help of 
which this unit can be expended further. There-
fore. I would urge upon the Government to 
expand this unit becausethereisacute shortage 
of Phosphatic fertilizer in the country and the 
Chhitaunifactory in Bihar which happens tobe 
the only Public Sector Unit going in profit. is 
closed at present. Therefore, my submission 1s 
that keeping in view its utility. the availability of 
raw material and the demand of people, the 
Government should allow to expand this under-
taking and pay adequate attention to its working. 

[English] 

SHRIMATIMALINIBHATIACHAAAYA 
(Jadavpur): Sir. as you know the Bhopal gas 
victims -five lakhs of them -were getting interim 
compensation of Rs.200/-per month for the last 
three years. after intense lobbying by the victim 
groups. This was for a period of three years. A 
sum of Rs.360 crores has been granted for the 
three years. A sum of Rs.360 crores has been 
granted for three years' period for the grant of 
1ntenm relief. Now we find that while the under-
standing had been that in the course of these 
yearsthefinalsettlementwould be madeforall 
these victims. we are nowhere near the final 
setttementand the way in which the process of 
settlement is going on. one does not know for 
how many years this adjudication wiU goon and 
when the claims will be finally settled. 

lnthemeantimefromthe 31stof March, 
the very meager relief of Rs.200/- • which was 
being allowed to the victims· stands discontin-
ued. Myself and my colleague. Shti Hannan 
Mollah and hon. Shri Suresh Pachauri of the 
Rajya Sabha. we had met the Minister, Shri 
Eduardo Failure. We had met Shri Arjun Singh 
and we had apprised them of the situation. The 
all said that they would look into the matter and 
see that the grant is not discontinued. 

Now, all the response that we have got so 
far from the MinisterShri Faleiro is, in a written 
answer to question by Shri Hannam Mollah. he 
had said that they are moving the Supreme 
Court. And they would need the permission of 
the Supreme Court. Could they not have thought 
about it much earlier? Now. it is 22nd of April and 
already for one months they are not getting their 
interim relief. How long are they going to wait? 
What are they going to do 1n the mean time.? 

Sir. most of these people have lost the 
heads of their families and some of them are 
permanently injured. They are not in position to 
make their livelihood. In the man time some 
sewingcentershad been setupforthewomen 
victims and now the sewing centres also had 
been closed down. This is inhuman and the 
callousness of the Government is unimagin-
able. I cannotthink thatin splleof thefactthatthe 
Members of Parliament went and lobbied with 
the Ministers. they warned thatthis is going to 
happen. nothing has been done so far. We take 
a very serious view of thlS and unless something 
is done by the Government immediately fort he 
restoration of the interim relief and for the 
speedy settlement, we are going to raise it in a 
much more serious manner so that the Govern-
ment will be obliged to take note of it. 

SHRISOMATHCHATIERJEE(Bolpur): 
Mr. Chairman. Sir. thisisafitcasewheresorne 
observation should be madelromtheChair. The 
Government should respond in a matter like 
this. It is a question of human misery and the 
Government is not responding and in spite of the 
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representations matleto the Minister, there isa 
completesitence. Before the weekend, that is, 
tomorrow, there must be a response. You can 
kindly make that observation. 

SH RIMA Tl MALIN! BHA TI ACHARA YA: 
Sir, the hon. Minister Shri Chandra 
Shekaramurthy had also assured that it would 
not be stopped, but now it has been stopped. 
( Interruptions) 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF YOUTH AFFAIRS 
ANDSPORTS)ANDMINISTEAOFSTATEIN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIASA (SHRI MUKUL WASNIK): Mr. 
Chairman. Sir, I would like to say that this is 
definitely a matter which is very important. The 
hon. Member Shrimati Malini Bhattachharya 
hasbeentakingili.pandShriSomnathChatterjee 
had also raised this issue. I woulld like to say 
here that if need be, I can take it up with the hon. 
Minister Shri Eduardo Failure and we can ar-
range a meeting between the Members and the· 
Minister so that what is being done can be 
discussed with the Members. 

SHRIMATI MALINI BHATIACHAAYA: 
Sir. immediate budgr.!tary provision has to be 
made; otherwise you cannot restore it. 

SHRI ANBARASU ERA (Madras Cen-
tral): Mr. Chairman. Sir. an unprecedented. 
unconstituti9onal and undemocratic incident 
which is unknown in the Indian Parliamentary 
history has happened in Tamil Nadu. A political 
witch-hunting ....... (Interruption) 

SHRI P.G. NARAYANAN 
(Gobichettipalayan): Sir, this is very unfair. We 
cannotdiscusstheAssemblyproceecings here. 

SHRI M.A. KADAMBURJANAATHANAN 
(Tirunelveti): Sir, they are conducting an unnec-
essary agitation there. ( Interruptions) 

SHRIM.R. KADAMBURJANARTHANAN: 

Sir, fivebuseshave beenburntthere. 

SHRI ANBAAASU ERA: Sir, I did not say 
anything. You have called me and I have Just 
startedspeaking.Letthemspeakwhentheyare 
called. (l'hterruptions) 

MR. CHAIRMAN:Allow himtosaywhat-
ever he wants to say. I will give chance to you 
also. 

(Interruptions) 

[Translation) 

SHRI MOHAN SINGH (Deoria): Mr. Chair-
man. Sir, lamonapointoforder. 

MR. CHAIRMAN: Thereisnoorderduring 
wholeofthishoursothereisno questionofyour 
being on the point of order. You may please take 
you seat. 

( Interruptions) 

[English] 

SHRI ANBARASU ERA: Let them take 
theirchance. lftheyhavegotanythingtosay, let 
them do it afterwards. 

( Interruptions) 

MA. CHAIRMAN: lwiHgivechance to you 
also to express your views. Please take your 
seats. 

(lnterrupbons) 

MR. CHAIRMAN: I amon my legs. Please 
take your seats. 

I have called Mr. EraAnbarasu. Let him say 
whatever he wants to say. I will allow you also. 
to express your views. 

MR.. KADAMBUR JANAATHANAN 
(Tirunelveli): There are parliamentary rules. 
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Can say anything and everything? 

SHRI P.G. NARAYANAN 
(Gobichettipalayam ): I want your ruling on this 
point. He is referring to the Assembly proceed-
ings. Is it proper? ( Interruptions) ' 

SHRI ERA ANBARASU: I am not at all 
referring to the Assembly proceedings. I am 
raising only about the arrest ol MLAs outside the 
Assembly. 

SHRI P.G. NARAYANAN:Theyhaveas-
saultedthe watch and ward staff. (Interruptions) 

SHRI ANBARASU ERA: Sir, I seek your 
protection. ( Interruptions) 

MR. CHAIRMAN: YoucannotreferTamil 
Nadu Assembly proceedings here. 

SHRI BASUDEBACHARIA: Let him raise 
the matter first. Two MLAs were arrested and 
assaulted. (Interruptions) 

[ Translation] 

PROF. PREM OHUUMAL (Hamirpur): Mr. 
Chairman, Sir. why do you allow him to speak 
daily? .. ( Interruptions) 

SHRI RAJVEER SINGH (AONLA): Mr. 
Chairman. Sir, this is a State subject. This issue 
was raised yesterday also. ( Interruptions) 

MR. CHAIRMAN: Let us first listen to what 
he wants to say, If the matter is related to the 
State Government or to the Assembly of that 
State, I will notaflowthattobe raised here. 

( Interruptions) 

[English] 

SHRI ANBARASU ERA: Let will have your 
say. I willgiveyouachance. You will express 
your view point. 

SHRI ANBARASU ERA: Two Opposition 
partyMLAs in the midnight that too in the MLAs' 
Hostel, werearrestedundersection 323oflPC. 
It is a non-cognizable offence. This offence is 
to the report according they have assaulted the 
Watch and Ward constable. The complaint is the 
speaker. 

SHRI P.G. NARAYANAN: ltispartofthe 
Assembly proceedings. How can he raise? 

MR. CHAIRMAN:Justenlightenme, how 
can you discuss the conduct of the Speaker 
here? 

SHRI A. JAYAMOHAN (Tirupattura): It 
has not happened inside the Assembly. 

SHRI ANBARASU ERA: The speaker has 
enormous power. If he wants he can take any 
action againstthe Member. 

It is unknown in the History of parliamen-
tary institutions. ( Interruptions) 

MR. CHAIRMAN: We cannot discuss the 
wisdom or action of any Speaker here 

SHRIANBARASUERA:Thereisnosafety 
for the elected MLAs. 

[Translation] 

SHRI MADAN LAL KHURANA (South 
Delhi): Are you speaking on thatwh1ch is written 
in the F.I.R. (Interruptions) 

[English] 

SHRI ANBARASU ERA: The speaker has 
got all powers to punish the erring Members. 

MR. CHAIRMAN: Can we dictate the 
Speaker of any Assembly from here? 

SHRI A. JAYAMOHAN: That is not our 
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point at all. We are not raising what has hap· 
pened inside the Assembly ... 

SHRI ANBARASU ERA: 

(Interruptions) 

MR. CHAIRMAN: As I told you earlier, we 
cannot discuss the conduct of the Speaker of any 
Assembly here. 

(Interruptions)' 

MR. CHAIRMAN: What are you reading? 
Whal are quoting? This will not go on record. 
Please take you seat. 

(Interruptions)· 

MR. CHAIRMAN: It is not allowed ..... 

( Interruptions) 

[Translation] 

MR. CHAIRMAN: What is being said by 
Shn Madan Lal Khurana only that will go on 
record. 

( Interruptions) 

13.21 Hrs. 

PAPERS LAID ON THE TABLE 

Thirtieth Report of the Commission for 
Linguistic Minorities in India for the 

PeriodforJuly1989toJune, 1990etc. 

THE MINISTER OF STATE INTHE MIN-
I ST RY OF WELFARE 1SHRI K.V 
THANGKABALU):I begtolayonthe Table-

1) A copy of the Thirtieth Report(H1nd1 

··Expunged as ordered by the Chair. 
• Not recorded 

and English versions) of the Com-
missioner for Linguistic Minorities 
in India for the period from July, 
1989toJune, 1990. 

2) • An explanatory Note (Hindi and 
English versions) regarding delay 
in laying the above Report. 

3) 

[Placed in Library. See No. L T-3851/ 
93] 

A copy ofthe Detailed Demands for 
Grants (Hindi and English versions) 
of the Ministry of Welfare for the 
year 1993-94. 

[Placed in library. See No. L T-3852-
93] 

Offices of Parliament (Medical Facilities) 
Rules 1993and Annual General Adminis· 

tration Report of the Andaman and 
Nicobar, Administration, for the year 1988-

89, 1989-90and 1990-91 

THE MINISTER OF STATE INTHEMINIS-
TAY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT (DEPARTMENT OF 
YOUTH AFFAIRS AND SPORTS) (SHRI 
MUKUL WASNIK): l begtolayonthetable-

I beg to lay on the Table a copy of 
the Oittces of Parliament ( medical 
Facilities) Rules. 1993 ( Hindi and 
English versions) published in no-
tification No. G.S.R. 282 (E) in 
Gazette of India dated the 16th 
March. 1993 under sub-section (2) 
of section 11 of the Salaries and 
Allowances of Offices of Parlia-
ment Act. 1953. 

[Placed in Library. See No. L T-3853 
93] 
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ernment on the working of the 
Naional Institute of Mental Health 
and Neuro Sciences. Banga-
lore, fortheyear 1991-92. 

2) A copy of the Annual General Ad-
ministration Report (Hindi and En-
glish versions) of the Andaman and 
Nicobar Administartion of the year , 
1968-89. 

[Placed in Library. See No. L T-3841 
93) 

3) AcopyoftheAnnualGeneralAd-
ministrationReport(HindiandEn-
glish versions)dtheAndaman and 
Nicobar Administration fortheyear 
1969-90. 

(Placed in Library. See No. L T-3855/ 
93) 

4) A copy of the Annual General Ad· 
ministration Report (Hindi and En-
glish versions)ofthe Andaman and 
Nicobar Administration for the year 
1990-91. 

[Placed in Library. See No. L T-3856/ 
93) 

Annual Report of National Institute of 
Mental Health and Neuro Sciences, 

Bangalore for 1991-92 and Statement for 
delay in laying these papers etc. 

THE DEPUTY MINISTER IN THE MINIS· 
TEA OF HEALTH AND FAMILY WELFARE 
(SHRI PABAN SINGH GHATOWAR): I beg to 
lay on the Table-

1) (i) A copy of the Annual Repor• 
(Hind, and English versions) o1 
the National Institute of Mental 
Health and Neuro Sciences. 
Bangalore. for the year 1991-92 
alongwrth Audilied Accounts. 

(ii) AcopyoflheRevrew (Hrndiand 
English Vers ions) by the Gov· 

2) A statement (Hindi and English ver-
sions) showing reasons for delay in 
laying the papers mentioned at ( 1 ) 
above. 

[Placed in Library. See No. L T-3857/ 
93) 

3) i) A copy of the Annual Report 
(Hindi and English versions) of 
the All India Institute of Speech 
and Hearing, Mysore, for the year 
1991-92. 

ii) AcopyoftheAnnualAccounts . 
(Hindi and English versions) by 
the Government on the working 
of the AN India Institute of Sppech 
and Hearing, Mysore for the year 
1991 -92togetherwith Auditied 
Report thereon. 

iii) A copy of the Review (Hindi and 
English versions) by the Gov-
ernment on the working of the All 
lnd,a Institute of Speech and 
Hearing, Mysore. for the year 
1991-92. 

4) A statement (Hindi and English ver-
sions) showing reasons f~:-dealy 
in laying the papers mentioned at 
(3)above. 

[Placed in Library. See No. LT-3858/ 
93] 

5) i) A copy of the Annual Report 
(H ind, and English versions) of 
the Pasteur insitute of india , 
Coonoor. for the year 1991-92. 

ii) A copy of the Annual Accounts 
( H rnd i and English versions) of 
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Envlish versions) by the Gov· 
ernment on the working of the 
Central Council of Homoeopathy. 
New Delhi, for the year 1991 ·!:!,2. 

the Pasteur Institute of India, 
Coonoor for the year 1991-92 
together with Audited Report 
thereon. 

iii) AcopyoftheReview(Hindiand 
English versions) by the Gov-
ernment on the working ot the 
Pasteur Institute of India, 
Coonoor, tortheyear 1991-92. 

6) A statement (Hindi and English ver· 
sions) showing reasons for de· 
lay in laying the papers men-
tioned at(5) above. 

(Placed in Library. See No. LT -3859/ 
93) 

7) i) A copy of the Annual Report 
(Hindi and English versions) of 
the Indian Nursing Council, New 
Delhi. for the year 1991-92 
alongwith Audited Accounts. 

ii) AcopyoftheReview(H,ndiand 
English versions) by the Gov-
ernment on the working of the 
Indian Nursing- Council, New 
Delhi. for the year 1991-92. 

8) A statement (Hindi and English ver· 
s1ons) showing reasons for de· 
lay in laying the pepers men-
tioned at (7) above. 

f Placed in Library. See No. LT ·38601 
93] 

9) i) A copy of the Annual Report 
(Hind, and English versions) of 
the Central Council of Homeopa-
thy. New Delhi, fortheyear1991 · 
92 alongwith Audited Accounts. 

ii) AcopyoftheReview(H1nd1and 

10) .A statement ( Hindi and English ver • 
sions) showing reasons for de· 
lay in laying the papers men· 
tioned at ( 10) above. 

[Placed in Library. See No.LT ·38611 
93] 

11) i) A copy of the Annual Report 
(Hindi and English versions) for 
the Dental Council of India. new 
Delhi. for the year 1991-92 
alongwith Audited Accounts. 

ii) AcopyoftheReview(Hindiand 
English versions) by the Gov· 
ernment on the working of the 
DentalCouncilof India, NewDelii. 
for the year 1991-92. 

12) A statement (Hindi and English ver· 
sions) showing reason for delay 
in laying the papers mentioned at 
(11)above. 

[Placed in library See No. L T-3862/ 
93] 

13) 1) A copy of the Annual Report 
(Hindi and English versions) of 
the Medical Council of India. New 
Delhi. for the year 1991-92. 

i 1) A copy of the Annual Accounts 
(Hindi and English versions) of 
the Medical Council of India. New 
Delhi. for the year 1991-92. 
alongwith Auditied Accounts. 

iii) AcopyoftheRev1ew(H1ndiand 
English versions) by the Gov-
ernment on the working of the 
Medical Council of India. New 
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English versions) showing rea· 
sons for delay in laying the pa· 
pers mentioned at ( 17) above. 

[Shri Paban ~nghGhatowar] 

Delhi for the year 1991 ·92. 

14) A Statement (Hindi and English ver· 
sions) showing reasof1s for de· 
lay in laying the papers men-
tioned at ( 13) above. 

[Placed in Library. See No. LT ·3863/ 
93] 

15) i) A copy of the Annual Report 
(Hindi and English versions) of 
the Central Council of Indian 
Medicine, New Delhi for the year 
1990-91 alongwith Audited Ac-
counts. 

ii) AcopyoftheReview(Hindi 
a.nd English versions) by the 
Government on the working of 
the Central Council of Indian 
Medicine, New Delhi, for the year 
1990-91. 

16) Astatement(HindiandEngllish Ver-
sions) showing reasons for de-
lay in laying the papers men-
tioned at ( 15) above. 

[Placed in Library. See No. L T-3864/ 
93] 

17) (i) AcopyoftheAnnualReport 
(Hindi and English versons) of 
the Regional ancer Centre. 
Trivandrum, tor the year 1991- · 
92, alongwith Audited Accounts. 

(1i) AcopyottheReview(Hindi 
and English versions) by the 
Government on the working of 
the Regional Cancer Centre, 
Trivandrurn, for the year 1991-
92. 

18. A Statement (Hindi and 

13.24Hrs 

[Placed in Library. See No. L T-3865/ 
93] 

The Lok Sabha then adjourned for Lunch till 
twenty minutes past Fourteen of the clock. 

14.26Hrs 

The Lok Sabha re-assembled after 
Lunch at twenty-six minutes past Fourteen of 

the Clock 

MR. DEPUTY-SPEAKER in the Chair 

• MATTERSUNDERRULE377 

(i) Need for electrical reforms in the 
interest of speedy all round development of 
the country. 

SHRISRIBALLAVPANIGARHl(Deogarh): 
Mr. Deputy-Speaker, Sir, I want to raise the 
tolloowing matters of urgent public importance 
under Rule 377. 

It is a matter of grave concern thatthe polity 
in our country is fast undergoing an undesirable 
trantormation with cirminalisation of politics 
and politicisation of criminals together with 
communialisation of politics bringing in motive 
religious and caste cons1dration. Further ever 
incrasingcorruption in different spheres is caus-
ing anexiety and frustration. Unless this trend is 
contained, it is teared, besides the economic 
development the much needed national unity 
and solidarity of our country will be jeopardised 
and our much cherished democracy affected. 
What is. therefore, urgently necessary is a 
national debate on these important issues in-
cluding electoral reforms and appropriate action 
taken on the board consensus ansing out of such 
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debate in order to strengthen our unity and 
solidarity besides proper functioning of democ-
racy and ensuring speedy all-round develop-
ment of the country. 

(ii) Need to take steps for early con-
struction of Bharat Petroleum and Indian Oil 
Depot at Aonla, Bareilly, District (U.P.) ,,. 

[ Translation] 

SHAI RAJVEER SINGH (Angola}: Sir, an 
approval tosetupdepot ofBharat Petroleum 
and Indian Oil in Angola in Bareilli district 
had been given. In this connection the 
Government has also sanctioned certain 
amount as first instalment in ordertobuy apiece 
of land. Moreover, the farmers of the are had· 
also been issued notices regarding acquisition 
of their land by Government. A period of more 
than two years have already passed but nowmk 
regarding the construction of depot in Angola 
has been started. 

lwouldliketo submittotheCentral Gov-
ernment that it should do the needful to over-
come all the hurdles in the way of setting up of 
the said depot and thatthe same should be set 
up immediately. It will be helpful in the develop-
ment of the area and removing the problems 
beingfa~edby the area regarding oil. 

(iii)NeedforexpansionofDooordarshan 
facilities in Pauri Garhwal and Chanoli 
districts, Uttar Pradesh. 

MAJ.GEN. (Retd.) BHUWAN CHANDRA 
KHAN DU RI (Garhwal): Mr. Deputy speaker, 
Sir, PauriGarhwalandborderingdistrictChamoli 
of UttarPradesh have not got all that benefit and 
facility from the expansion of doordarshan 
Services, whichthesedistricts shouldhavegot. 
The area of Pauri district oils 5,440 Square 
~ilornetre and that of Charnoli is 9125 square 
kilometre. The total population of the two dis-
tricts is about 15 lakh. The geographical set up 
~f the area is such thatfrom one plac&toanother 
-approach is not as easy as it may look from 

distance point of view. 

Road is the only method of transport in 
these hill areas. Even now, people have to walk 
several miles to5each one place to another and 
to gather some information. Pe<;>ple in those 
areas are not able to know the recent develop-
ments taking place in the fields like education. 
science, modemtechnology(Engneering). trade 
and about Government policies. The main 
reason of it is the lack of Doordarshan services. 
so far as the source of Entertainment are 
concerned, these are nearly nil in the absence 
of doordarshan facility in the area. People of, 
those two districts are also deprivced of the 
latest knowledge and information apout educa-
tion, national and international affairs, agricul-
ture and about several other things that are 
provide through television. The unemployed 
youthoftheareaarenotabletowatchtheRojgar 
Samachartelecaastthrough television. lnthe 
two districts at present, there is a small capacity 
transmitter in Pauri, there is a transponder in 
Shri Nagar, and there is a very low capacity 
transmitteratGopeshwarwiththehetpofthese. 
Not even ten per cent of the total population is 
able to watch the televsion programme fully and 
clearly. The transponder at Shri Nagar and the 
transmitter at Gopeshwar are most of the time 
out of order. Very low capacity transmitters have 
been approved for Kotdwar and Joshimalh. But 
workonthemisgoingon atasnailspace. The 
broder of Chamoli district touches atthe border 
ofTibet. This area is importantfrom the point 
of view of security. Thousands of soldiers 
belonging to this area are serving in army and 
there are also military cantonments in the area 
and military contingents have been deployed 
here. 

Therefore, I insit on the Government to 
send a survey team immediately to both these 
districts for identifying the places where low and 
high power transmitteres are needed for the 
expansion of doordarshan services as also for 
setting up of transmitters in these two districts 
so that people may get these facilities. 
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(iv)Needtoopen a Central School or emment oflndiahaveseven ~indifferent 

Navodaya Viidalaya In Sahrau districts, pa,tsofthecountrybotnoneinOrissa. 
Bihar. Hence, hequest the Government to open 

[ Translaoonj 
(. 

SHA! SURYA NARAYAN YADAV 
(Saharasa): Mr. Deputyspeaker,Sir, thepropa-
gation of education in two districts of my con-
stituency (Saharsa) is not going well. This area 
is backward from every angle. Due to absence 
of Navodaya Vidyalaya or Central school, the 
poor people of this area are unable to educate 
their children and as such this area is illiterate. 
Due to presence of Kosi river batween the 
cistridsof SaharasaandSupaul, the Navodaya 
Vidayalaya at Supaul is notproperiy utilised .. 

Therefore, I request the Central 
Govemement to open a Central school or a 
Navodaya Vidalaya at saharasa so that this 
region may be made literate. 

(v) Need to set up aunit at Bharat 
Electronices ltd. in Orissa. 

{English] 

SHAISIVAJIIPATNAIK(Bhl.baneswar): 
Bhlbaneswarhasbeendecdared as "Software 
City" and a proposal to connect Bhl.baneswar 
with dallas in USA through establishment of 
earth station and satelite Park is under consid-
eration of the Government of India. The Orissa 
government has alreadycctistituted a promo-
tional agency to accelerate the establishment 
of electronic industriies and some steps have 
alredy been taken towards that direction. 

Establishment of nuc!ei :s m,it of Bharat 
Electronics Limited is very much llecessary 
tohelp intheprocess. ltwouldgoalongway in 
expeditious growth of electronic industries. as 
suchaunitwouldexposelocalenterpreneursto 
the unlimited potential of electronic industries 
and will be helpful in availability of components. 
thiis leading electronic establishment of Gov-

a unit of BEL in Orissa.. 

(Yi) Needtolncl11decertaincommunl· 
tlesofAsaninthellstofScheduiedTrlbes. 

SHRI SATYENDAA NATH BROHMO 
CHAUDHURY (Kokrajhar): Assam is virtually 
a land of tribals. Backwardness of assam 
mostly owes its origin to the traditional tribal 
character of the composite Assamese society. 
Imbalanced development of the tribes creates 
problems which are not conducive to the bal-
ancedeconomicgrowth and development of the 
country. Therefore, some more tribes need 
protection fortheirgeneral upliftmentto register 
their development at par with other developed 
sections of the society. 

Scheduled Tribe List of Assam is devided 
into two categories of hills and plains. For 
various reasonspertainingto basic necessities 
of liife hills tribe people migrated down to the 
plains and so the plains and so the plains tribe 
people migrated on to the hills. These tribal 
people such as 'Karbis' and 'Boros' need tobe 
included into one category of S. T. list of Assam. 

Further in the plains amongst most back -
ward tribes 'Aajbongshis', 'Saraniat and 
'Adivasis' (Teagardentribesandex-tea gar-
dentribes)alsoneed inclusion into the S.T. list 
of Assam. 

t. therefore. urge upon the Union Govern-
mentto take necessary steps in this direction. 

(vli)Needto incluudeKeralastateinTax 
Hc:didayscheme. 

·sHAI V.S. VIJAYARAGHAVAN 
(Palghat): Kerala is an industrially backWard 
state. On the one hand the triditional industries 
are facing ruin, on the other hand central invest-
ment intheindustrialsectorhasbeen progres· 
sively decling. In 197 4 the central investment 

• Translation of thee matter originally raised in Malayalam 
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was327 percent which came down tojull 1.5 
percentin 1991. The state which is fm:ing 
financial problems is not able to make any 
meanir9Uinvestmentin~seclor. 
As a result of this, Kerala is becoming~ 
backward in respect of indsutrial developlneN. 
I would, therefore, requestthe Central Govem-
ment that in order to achieve quick industrial 
developmentofthestate, Keralashouldalsobe 
included in the Tax HolidaySchemeintroOJced 
bytheGovemment.· 

(viii) Need to uncdon transport mid 
capital goods subsidies to North-eastern 
and other backward States for setting up 
industries. 

SHRI LAETAUMBREY(Arunachal East): 
I welcome the Hon. Finanace Minister's an-
nouncement in the Budgetfor a Frve YearT ax 
Holiday to the North-east and other backward 
States to encourage the industrialists to set up 
industries in these regions. Thrs concession 
wiH, however, haveimpactonlywhen the huge 
amounts of transport anclcapital ,goods, subsi-
dies accumulatedoverotheyearrsinthe states 
are immediately ocleared. It is learnt that the 
Union government is consisting on state Gov~ 
ernments to pay the subsidies and get them 
reimbursed without going through the practical 
difficulties. I, therefore, urge the cemtral 
Govemmmentto pay the entire amount of sub-
sidies accumulated at the earliest and devise 
new systems toattracttheindustrialistsin these 
regions. 

14.39hrs 

GENERAL BUDGET 1993-94-GEN-
ERAL DISCUSSION (CONTD) 

MR. DEPUTY SPEAKER: The House 
shalnowtakeupfurher!Jl81'81discussion onlhe 
General Budgetr for the year 1993-94. Shri 
RupchandPaltospeak. 

SHRI RUPCHAND PAL (Hooghly): Mr. 
deputy speaker Sir. the Budget today has a very 

smal role to play. Because the basiodirection 
oftheeconomy andpacehasalreadybeenset 
by a broad package known as the New 
Economic Policy. Secondly this exercise is 
becomingg~ually redundant because even 
before the presentation of theGeneraal Budget, 
not les than Rs.12000 to Rs. 15000 crore as 
taxes have been imposed in the form of hiking 
of coal, sugar, petroleumandanumberof other 
items. 

Thirdly, this exercise is becoming a ritual 
because it is just a fudging of figures to satisfy 
the moneylenders. 

As can be seen. on 25th April the RBI iks 
going to close the account. There is apprehen-
sion that the budget deficit, as stated in the 
revised estimates. will be more by 50 to 75 per 
cent. This is the third budget ofDr. Manmohan 
Singh. If we look back what were the achieve-
ments of the Government during the last two or 
three years? Number One there has been a 
magasecurityscandal. Numbertwo, thecoun-
tryhasbeen in the grip of unprecedented reces-
sion and decline in mindustrial production. 
Thirdly, we are already in debt trap with total 
external debttothetune of Rs.5,41 ,OOOcrore. 
if we take thje Government borrowrngtogether 
with the non-official borrowings. That means 
thatthepercapitadebtof everylndianisRs.6,400. 
That is the achievement of the Government 
during the last two years. There is stagnation in 
agricultural production. There is more jobless-
ness and steep pri,ce hike in spite of the calim 
by the Government that the inflation rate has 
oomedown. lthasevenbeenstatedinthebudget 
speech by the hon. Financ~ Ministerthatthere 
is a tum-around in the economy. It has been 
stated byhimthatthecriseshasbeenleftbehind 
. Nothing can be far from truth than this. 

Now, letushavealookatthegeneralbudget 
proposal. What are thesalientfeatures?There 
has been a darasticcut in customs and excise 
dutiestothetuneofRs.4,542crore. Asa result 
of that, the States will lose about Rs. 541 crore. 

• What is the nature of the relief? The relief is 
basicaUy andmostlyfor theaffluent sections 
of the people. The poor sections will be hard-hit 
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[Sh. Rupchand Pal] 

and will have to suffer more as a result of such 
reliefs. 

The domestic industries. as a result of 
indiscriminate liberalisation on the imporrtfront, 
will be seriously affected. What we can 
produce, we shall not beabletoproduce. It has 
come out in today's paper that even the FICCI 
has admitted that imports will be cheaper than 
making them in our own country. This is the 
impact of the present budget proposals made 
by the Finance Minister. It will cause de 
industrialisation. What will happen to the small 
industries who account for no less than 40 per 
cent of our exportss, who provide jobs to no less 
than4.5croreofpeopleofourcountry?Whatwill 
happen to them? This Government has imposed 
Rs. 200 crore more as excise duty instead of 
giving them any relief. The vital role played by 
the small industries in our country has been 
totally neglected to serve the interests of multi-
national comapnies. They will come in mall 
sorts on non-essential areas- from bevergess 
to perfumes and from food-processing indus-
tries to most insignificant things. 

So far as my knowledge goes, foreign 
investment proposals in food processing alone 
are of the order of Rs.22,000crore. That is the 
highest amount in terms of foreign proposals 
thaat have come. Will it save our country? Will 
it serve the mterestss of the nation? NO. Sir. 
These budget proposals are very much against 
the interests of the nation against whatever goal 
wehaveset upthjenation. 

Sir. dismantling of the PSU shares have 
been going on in the profit making industry like 
the oil sector. The Finance Minister, when he 
was the SEcretary-General m the South-South 
Commission. has said that the oil sector is the 
most sensitive sector and it should never be 
opened up to the foreigners I was reading what 
he had said there. But what is happening now. 
after the selling of the profit making PSU shares 
at a very low price now, in the third round, the 

Government is finding that there is no nuyer. 
Distress sale is going to take place. Even then 
the target of RS.3,500croreswhich theywanted 
to mobnilise to meet the budgetary deficit could 
not be achieved. This govemmetn have been 
working totally against the interest of our indus-
trial arid agricultural sector. It has been said that 
inspite of the so=-called reliefts, our central plan 
outlay has been raised by 32 per cent, from 
RS.49701 .19crores to Rs.63936crores. But the 
budgetary support for the central plan is being 
withdrawn. There was 44 per cent support in 
1992andin 1992-93itwas39459percentand 
now it is 36 percent support. What will happen 
to the plans of the States? What will happen to 
themwhenthetransfertotheStatecomesdown 
in real terms? Then the States will again face-
senous difficulties. It has been said that in rural 
development. there1sasharpincrease. ltissaid 
the amount has been raised from Rs.2-46crores 
to Rs. 3300 crores. Butthat is also a deception 
the wasteland development was previously 
under Forests and Environment and now it is 
included and shown in the JAY and the amount 
has been increased sharply. Sir, a dangerous 
direction is taken by the Government. The whole 
emphasis to succeed in the export front is on the 
export of agricultural pproduce. I am referring to 
a report of the National Agricultural produce. I 
amreferringtoareportofthe National Agricul-
tural Commision made in 1976. It has cautioned 
the Centre against diverting primary food 
products forfood processing and for exporting 
them. The Comm1ss1on had warned that such a 
move would result 1n artificial scarcity and 
hardship to the low income groups and would 
affect the nutnt1onal standard and with the per 
capita income and its availability of pppulses 
and creast going down. at least 40 percent of the 
Indian population will remain under-noursished 
and suffer! rom malnutrition. The Government's 
latest policy of lifting restriction on movement 
of foodgrains and such an emphsis of export of 
agricultural produce including food products will 
cause havoc. Even today, it has come in the 
newspaperthatnolessapersonthanMr. Sinha. 
the Director of Indian Agricultural Research 
Institute. in a seminar organised by the Indian 
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National Science Academy, has said that there 
is serious food shortage in the country and that 
food production has stagnated at 176 million 
tonnes. 

We will require not less than 223 million 
tonnesbytheturnofthecountry.evenduringthe 
next 5 to 10 years there will be disater in the 
country. Famine conditions, as in Kalhandi, will 
prevail throughout the country, if the Govern-
ment does not adopt proper strategy to keep its 
cereal production in pace with the spiralling 
population growth. What step is being taken by 
the Government in this regard? 

Let us take up for example the irrigation. In 
the 8th Five Year Plan it has been saidthgat the 
Government's prime concern strengthening of 
the irrigational infrastructure in the country. In 
the Budget provision it has been said that only 
the on going projects will be taken up. In the lasf 
three decades there has been so many 1mgation 
projects and the cost over-run has gone up by 
500times. In the 1992-93. Budgetthe allocation 
for imgation and flood control is only RS.231 
crores which is .48 per cent of the ttotal plan 
outlay. The revised estimatesa provide only 
Rs.206croresaforirrigation. In a situation when 
India is going to face famine conditions by the 
turn of the century and as per the expert opinion 
of Mr. Sinha within 5 to 10 years there will be a 
disaster in the country only Rs.275 crores have 
been provided for irrigation under this head for 
the year 1993-94 which is about 0.43 percent of 
the total plan outlay. And. still the Government 
says that in the 8th Five Year Plan irrigation 11 
1s the pnme concern of the Government to 
become self-sufficient in food and to have food 
security. 

In· agncullure, which 1s as important as 
small scale industry. the Government's cla11n 1s 
thatthere is 36 per cent nse in the allocation this 
year. But. it is readly not so. In all fairness the 
figures should be compared with the revised· 
estimates and not with the Budget proposals of 

the previous year. The Government is duping 
the people and it is deceiving us. In real terms 
it is only 15.26 percent rise~ In real terms the 
allocationforagriculturehascomedown. Letthe 
Finance Minister relay to that. In a country like 
ours. wher'i India is living in villages, for devel-
oping agriculture, expansion of irrigationis very 
important. But that has not been done and still the 
Government claims that iii is very much worried 
about the agricultural sector among making 
very meagre povision for the same. 

The country has already fallen into a debt 
irap that we have to pay! no less than Rs.38,000 
crores this year as interest payment only. I 
would like to know what amount is going to be 
paid next year as interest? I think this has 
already been estimated. If you look at the the 
Economic Survey. you will find thatthe amount 
taken as loan had to be paid as interest lor 
previous loan and that is called the debt trap. I 
accuse, I charge this Government that it has 
created such a situation. This a Government has 
made this nation indebted to the international 
money lenders. 

The Government says thatthefull convert-
ibility of the Rupee on trade AccountwiH improve 
the export situation. Whatever sophisticateda. 
modern steps you may take. it is not going to 
improve the export situation. 

II will not increase our export. Because in 
the current global recessionary situation, such 
steps woulld not enable us to correct the imbal-
ance. 

A series of devaluation measueres have 
not resulted in the export growth. Then partial 
convertibility. I want to know wllether all these 
membnenrs have improved our exports. As 1t 
has decltned. The trade gap 1s 1ncreas1ng and 1t 
w1ll 1ncrease further in the coming days. Desprte 
policy reforms. exports have not picked up. In 
order to achieve viable pos1t1on. exports would 
have to grow by ;cit least twnety pe, cent. Don 1 

you find the result"> (lnterrupr,or.;-;, 
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14.56 Hrs 

RE: BOMB BLAST AT SURAT RAILWAY 
STATION 

[ Translation) 

SHRI KASHIRAM RANA (Surat): Mr. 
Deputy Speaker, Sir, t amonapointof Ofdef. I 
have been informed that a bomb has exploded 
inatrainat 10a.m. at Surat RailwayStatijon 
1nwhich 10-12 personswerekitledanc:126-27 
injured. I would liek to urge the Government to 
make a satement in this regard before the 
adjournment of the House today. 

Mr. Deputy Speaker, Sir, an hon. Memebr 
has referred a similar incident yesterday. This 
hasbeG<>mea routine matterinourcou,try. The 
incidentsofbombbtastsare taking place alone 
place or the other daily. I would like to know 
whether Government is vigilant about it or not ? 
These inciiidents are posing a threat to the 
security ol the country. The Government is 
doing nothing. Therefore. 11 iis my submission 
that Government should make a statement in 
this regard. 

DR. K.D. JESWANI (Kheda): Mr. Deputy 
Speaker, Sir, two persons have died in similar 
incident of a bomb blast in Ahmedabad. This 
happened yesterday. It seems that the Govern-
ment is not at all concerned in this regard. lwould 
also like to urge the Government, through you. 
to make a detailed statement in this regard 
beforetheacljoummentoftheHousefortheday. 

(Engllish] 

MR. DEPUTY SPEAKER: Kindly excuse 
me. When the hon. Member is on his legs, you 

. .I . . have raised a pomt of order. There 1s no po,nt or 
order. Suppose if you want to raise this issue, 
you could have raised it afterwards his speech 
is completed. 

SHRI NIRMAL KANT! CHATTERJEE 
(Dumdum): The po1n11s this. Why is that instead 

of Government reaching us, we have to raise it 
inhHouse? Abombr1blasthastakenplace1his 
morr*1gandtheGovemmentistotallysilent on 
thatpoint. although we have already spent four 
houlsof Pariament'ssitting. Therefore. at least 
whatyoushoulddoisthatyoushouldinstruct 
hG<Mnrm,entthattheyshoukJcomebeklre 
lheendoftodays'sittingandreporttousasto 
whatmacllyhashaWen9dandwhalprevenli'lle 
steps 1hey have additionally taken. That you 
should instruct them. This is very very unfortu-
nale. Every time we have to raise these issues 
andh!Govemmentwouldnotcomeonilsown 
to slate what ishappendingintheCOl8'1try. 

Therefore, Sir. as he has stated, the Gov-
emment-oneseniorMinisterisatpresentthere 
andheshoudtaketheresponsibililytoconlad 
his CabinetMember-shouldcomeforwardand 
give the report. You should assure the House 
that they win come before the House by this. 
evri1g. 

SHRIP.C.THOMAS~):Sir, 
lalsohirn. 

[T tanslalion} 

OR.KD.JESWANl(KHEDA):Mr,Deputy 
Speaker, Sir. Ahamedabad is a vcerysensitive 
area. h!re hadbeencopmmunal riots. Theese 
have since been checked with gfreat difficulty. 
theelectrions to Legislative Assembl;y are be 
held in nesr Mure. Such incidents of bomb 
blastscancreat a very dangerous situation. not 
only for Gujaarat but tor the whole country. 
Therefore. I would liketosunmit thatGovenemnt 
dshould make a statement in this regard. 

DR. S.P. YADAV(SAMBHAL): Mr. Deputy 
Speaker, Sir, itisquitesurprisingthatwe .. the 
Members are giving information here about 
happenings inthnecountry and the Ministers are 
not getting any information. Has C.I.D. of the 
Govememntstoppedworking? What isit doing? 
Why Ministers are not getting any information? 
This is a very grave situation . I am of the opinion 
that Governemt should provide information to 
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the House regarding such incidents. Through 
you, I would like to make a demand that Govern-
ment shlould provide information in this regard 
to the House before the adjourmentoftheHouse 
for the day. 

[English] 

15'.00hrs 

MR. DEPUTY SPECAKER: You have 
brought this instance to the notice of the I 
Govememnt. the hon. Minister is on his legs t0-
respond to your clarifications. 

SHRI RAM NAIK (BOMBAY NORTH): 
There is a wider implication bt-:c-~use there are 
bye-elections in gujarat. Today in Surat, the 
constituency of Mr, Rana there 1s a sammelan 
of Sadhus. So. these asre all important things. 
It is necessary that the Minister must make a 
statementtoday befoire the House adjourns. 

[Translation] 

THEMINISTEROFSTATEINTHEMIN-
ISTRV OF FINANCE AND MINISTER OF 
STATE IN THE MINISTRY OF 
PARLIMENTARY AFFAIRS (DR. ABRAR 
AHMED): I would apprise the Minister of home 
affairs with the feelings expressed by Members. 

15.01 hrs 

[English} 

GENERAL BUDGET 1993-94- GEN-
ERAL DISCUSSION-contd. 

MR. DEPUTY SPEAKER: Mr. lal now you 
can start your speech agasin. 

SHRI RU PC HAND PAL (Hooghly): I have 
been speaking about the full convedrtinbility of 
the rupee on the trade account and the claim 
made by the Governemnt anbout about the 
stabiliasation olthe rupee and aopprectation of 
'tt1e rupee vis-a-vis dollar. 

Weknowthehistoryofthelncliancurrency 
lndiancurrencywasbeggedto-ster1ingpounds. 
then to a basket of curriencies than to the dollar. 
What is happening today? Dollar itself is un-
stable. The United states is the most indebted 
country in the "or1d. 

1502hrs 

(SHRI NITISH KUMAR· in the Chair] 

Theyhavetoborrowfromjapan. Now lam 
givcing you the figures of the last week. Vis-a-
vis Deutschmark, the Indian T upee has declined 
sharply: vis-a-vis Yen, the Rupee is declining. 

the government is claiming that the infla-
tion rate has come down. But the anomaly uis 
there. The figures of the whoilesale price index 
are never reflected when you to to the market. 
Whyisitso?Whyisthisanomaly?Whyisthere 
such a disparity? It is there because there is a 
cfifference in theweightage. the food prices are 
going up. Expenses in education and medical 
carearegoingup.buttheyareneverreflectedin 
thewholesalepriceincles. lntheconsumerprice 
index. thefoodgroup is 57 percentwhileinthe 
sholesale price index. the weightage of 
foodgrainsproductiuonisonly29.57percent. In 
the consumer price index. the weightage tor 
education. helthcare. medical care.etc. is 16.56 
per cent. But there is no such weightage for 
health care. education in the wholesale price 
index. They clsain that the inflation rate has 
come down. It is also another deception. 

Not less than 30 crore of people are liviing 
belowthepovertyline. Thefoodsubsidy.ashas 
been agreed to by all sections of the House. is 
something very esential forthese people but. in 
real terms. the goo! is withdrawing food mulnisy 
asper the dictates olthe IMF and the world Bank. 

PDS is being dismantled. Waht will happen 
to the poor people' of this country? this 
Governemnt is not only ouht toi destroy the PDS 
structure and dismantle the public sector under-
takings. but they are not satisfied with the only. 
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the Governmeri, in the name offinancial sector 
reforms, wants toi privatise the nationalised 
Banks. They have made a provision for Rs. 
5, 700 crore against bad debt o'fterlooting the 
nationalised banks virtually, in the name of bank 
loan melas, through other dubious means. They 
are not allowing enough transparency in Bank-
ing actiorties under the veil of secrecy clause. 

Now they are out to privatise the 
nationalkised banks. Not only the nationalised 
banks. even insurance. 

I find that there is a proposal on page 8, In 
parargraph 25, saying that they propose to 
privatise the insurance companies also they 

fat-

"With reforms under way in the banking 
sector, in the capital market, it is necessary to 
address the need for similar reform in the 
insurance industry" 

I know it. When Mr. HohnMajorcarnehere. 
whocame withnim? TheCharimanof Life 
Insurance Mr. Peter Grant came with him. 

Now the American companiies as also the 
British insurancecomapnies are putting pres-
sure on us undertthe name of Super 301. They 
have been doing it forthelastfive to six years. 
they are pressurising this Government. 

After the government has contracted the 
Joanfrom the IMF andtheWor1dBanktheyare 
putting more prressure now. The MNG 
Insurance very confident. Mr. Anderson, the 
Vice-President of thhe Comapnies are Ameri-
can Insurance Company says thatthey will have 
a their share in thhe Indian market. 

Just about a few years back, on the 
occasionofthebirthanniversaryof Pandit Nehru, 
a conference on insurance was held in Delhi 
itself. On 14th December. 1989. It was attended 
by experts. people associated w1tih insurance 

, academicians haviing knolwdgeof insurancce 
activities. After the conference was over study 
Group was formed for Review and Reflection 
ontthe workingof UC andGIC. What oiidthey 
say? 

I am just quoting a few words: 

"To sum up, the insurance sector in 
I Ndia has acquitted itself very well 
both in tterms of commercial and 
social objectives. This dual 
respponsibility has not been easy 
national U.S. insurance comapnies 
waantrto take awya the more profit-
ableoparts whichoare necessary to 
carryout our socialoresponsibilities" 

This is thhe conclusiojn of the Study Group 
on the basis of deliberations of that conference. 
whichh was chaired obythe Finance Minister. 

"This should not be permitted. Con-
sidering the present stage of devel-
opment of iinsurance in lndua and the 
vital role it iksplaying m support of the 
national development and social 
osecurity. there is no case for 
inducting either olndiannoor foreign 
private capital into the industry". 

What do the Amencansdo? Do they allow 
insurance companies of other countries to oper-
ate in theri own land? 

Do the Americans do nott allow oforeign 
comapies but theey want to do business our 
country and then put pressure for thaat. 

Mr. Peter Grant coming with Mr. John 
Ma1or is significant in this connection. Mr. 
Anderson, the Vice-President of the American 
Insurance Companies have already said that 
they were very confident of having their place 
in India. 

This Government 1s setting up a Commit-
tee and the Finance Minister has got !the guttss 



681 Genera/Budget, 1993-94 VAISAKHA2, 1915 (SAKA) - General Discussion 682 

to say, on the floor of thhis House, that thishigh-
powered committee will recommend 
measures for reforms in Insurance in the name 
of financial sector reforms . 

This Government is going to sell out out 
insurance comapnies to the multi-nationals. 
This ios the situation. 

I charge the Government that thhey are 
selling outwhatevergoodthingsusehadinthe 
public sector. 

After having look at athe dismal perfor-
mance of the Government. Now from the Singh 
Parivar let us have a lok at the Sangh Parivar. 
I mean the BJP. They have offered an attemature 
budget document. What doesthealternative 
document of BJP say? Is there anything new? Is 
there any difference between whatthis Govern-
ment has to say and what the BJP jas to say? 
What is written in the document about 
nationalisation of insurance , and the 
privatisation? 

PROF. PREM DHUMAL (Hamirpur): Why 
are quoting them? 

That means. you are supporting them; 

SHRI RUPCHAND PAL: I am asking them 
to clarify theri stand, with regard to the reforms 
in thefinancialll sector I can tell you my owno 
oexperience. 

had moved one resolution on 
disinvestment of PSU shares. When iit was 
being voed, soem BJP Members came 
forward and said: "Yes. it is a good thing. We 
will support you." 

Ultimately someonw came and said: "No. 
our policy is not differnetfrom the policy of the 
Government. we would not support the resolu-
tion of theCPl(M)Member. Wearepreparedto 
support the Government on disinvestment of 
ever1 imsurance and banking shares." There is 
no difference between the 8. IP Budoet rlnc.11-

men! and the budget proposals of the 
Government..( Interruptions) 

SHRI CHITT A BASU (Barasat): There is 
no alternative at ail. 

• 
SHRI RUPCHAND PAL: Yes, you are right. 

This is just the other side of the coin. There is 
no difference at all. 

You may ask, "what is your alternative? 
You are speaking so many things and yoou are 
~1arging them." Whaaat miggretiions you do 
have? We have our altternative. And for that 
alternative we are struggling. OUr alternative· 
ois: raise the income-tax for the higher income 
group people. Who asked you motto do that? 
0Nly60 to 70 lakh people pay income-tax in a 
country of 88 crores of people. So, you raise it. 
also, unearth black money instead of going in for 
the gold bonds, bearer bonds and such others 
schemes. there are umpteen number of ways. 
If you have the politiccal will, you can unearth 
it. There should be better enforcement of tax 
laws; selective curbs in onon-plan expendiiture 
by avoiding wasteful expenditure; by control on 
import of non-essential ittems and by expan-
sion of thee domestic market. This is the 
alternative. 

What was there in thhe imagination of thhe 
foundiing fathers of our republic? This was the 
alternative. Forthat, therewerelawsaonndo 
provisions athat there should not beconcentra-
lionofwealthandthereshould not be l.11aCCOU111ed 
money. But this Government has forgotten all 
those things ... ( Interruptions) 

MR.CHAIRMAN: Please conclude. 

SHRI RUPCHAND PAL: Sir. this is a nch 
man's Budget. It is anti-growth Budget. This will 
ccause de-industrialisation in the country. Ulti-
mately what will happen when the rupee will not 
be able to protect itself? If the dollar is in diffi-
culty, there are many others besides the U.S to 
protect the dollar. But no one will come tto 
orotecttheorupee. lnsuch a situation. what will 
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happenm? there will be inflation again. As a 
red<tofinflation, againtherewilbe bonowiing; 
topaybacktherewiDbe borrowing. lnthatway, 
we oshal be deeper anddeeperiinto ~ttrap 
we are already iina vicious circle. 

Sir, I oppose the _Budget lock, stock and 
barrel. 

15.14Hrs. 

RE LATE SITTING OF LOKSHABHA 

THE MINISTER OF STATE IN THE 
MIINISTERY OF HUMANN RESOURCES 
DEVELOPMENT (DEPARTMENT OF 
YOUTHJAFFAIRS ANDSPORTS)ANDMIN· 
ISTER OF STATE IN THE MINISTRY OF 
PARLIAMENT ARY AFFAIIRS (SHRI MUKUL 
WASNIK): Mr.Chairman,Sir,lwould like to 
makeonerequest. Yesterdaywehadasittinglil 
8 p.m. today also I request the Members to 
cooperatewilh usandlositlate intheeveing aso 
thaatthe Members who wantto speak on this 
disa ISSion, getanopportu,ilybecause tomor-
rCYN, being the Friday, it will be difficult. Tomor-
row also. we may try. But today we should see 
that as mrnany Members as possible are given 
time to speak on this. 

Sir. we are making dinner arrangements 
for the Hon. Members. the press and the staff, 
everbody. 

MR. CHAIRMAN: Okay, agreed. 

Now, ShriGopiNathGaJ3Pathi. 

15.15Hrs. 

GENERALBl,JDGET, 1993-94-GENERAL 
DISCUSSION Contd. 

SHRI GOPI NATH GAJAPATHI 
(Berhampur) : Mr. Chairman Sir. the General 
Budget, 1993-94 has been an all-round pleasant 
surpnse ,n may ways. not least of then be1ing its 
ev idence of s1lennc1ng even the bitterest of 

critics andPunditsoftheUnion Budget. Hon. 
Or. ManmohanSingh hasfinaDy rnadebudget 
making what itoughtto be. Notanoexercise 
in raising taxes here and there to cover 
uncontrolled, riiising expenditures. Not a 
surprise packagethatplaysgameswilhexpec-
tations. Not an accounting trade-off giving a bit 
hereandtamgabitthere. TteFinance Mnster's 
Budget for 1993-94 transcends all this and 
givesthecountry what ithaslongneeded; a 
fiscal instrument that is putting in place, an 
economic environment that win put India in the 
forefront of the world's nations in the next few 
yearsandunchaintheaeaative energiesof its 
highly talented entrepreneurs. its abundant 
consumeis, andilstoingworkersandlabourets. 

The Budget for 1 ~94 is a path-breaking 
one. Not only because it reduces tthje fiscal 
deficit, for the third time in a rCYN but also 
becuase oiit is the first Budget whiicho ohas 
seen !riffs, duties and levies of various kinds 
slashed across the board. Not because it has 
the loweslcleficitintenyears. The lriqueeencess 
of Hon. Or. Singh's new Budget iis that it it 
working toa well thought-outtplan. thatwas 
cconstructedbyShri RajivGandhi in his years 
inopposilionand, with necessary mocil~tions. 
put in place when lhhe Congress Government 
of Prime Minister. Hon. Shri P. V. Narasimha 
Rao assumed office iin mid-1991 . It ois to the 
signal credit of Hon. shriP. V. Narasimha Rao 
and his Finance Minislerthat securiteisscandal 
and Ayodhya incident notwwithstaooing, they 
have notwavered. 

In that plan lies the future satvationof the 
Indian eeconmy. Neither Hon. Shri. P.V. 
Naras,mha Rao nor Hon. Dr. Singh ever made 
any bones about the tact !heat economic 
restricturing would yield results, only after a 
period of hardship. This Budget indicates that 
the period of hardship iis comiing to an end, 
which is why the Governor of the Reserve Bank 
of India could tell a national television audience 
after the Budget. the economy is moving from 
a phase of consolidation and adjustment. to a 
phase ol rapid and sustainable growth". 



685 Genera/Budget, 1993-94 VAISAKHA2, 1915 (SAKA) -General Discussion 686 
The Budget provides evidence of this new 

self-confidence. Fullconvertaability of the ru-
pee on thhe trade account is the most visible 
evidence of this. 

Hon. Dr. Singh's assessment is correct 
that the experience of a year of partial 
convertability warranted this move to full con-
vertibility which would more fully and decisively 
intograte India with the global economy and 
provide an incentiveforexports without which no 
country, not even one as large as India, can pay 
it way globally. 

The Budget has moved decisively to put 
competitive pressure on Indian industry and, at 
the same time, give the domestic environment 
amuchneededboostby loweriingawiderange 
of exciseduties. lthasbeenabundantlyclearty 
for several years that highh protective tariffs 
have engendered an uncompetitive industry in 
India. Last year hon. Dr. Singh lowered the 
maximum tariff to 110percentfrom 115. This 
year he has lowered it to 85 per cent and is 
moving in graduated phases to give INdian 
industry time to djust. What is signifiicant is that 
within this upper limit, he has substantially 
lowered duties on project and capital imports 
to enable Indian industry as well as export-
oriented foreign investOfS to set up competitive 
production facilities. Side by side, Hon.Dr.Singh 
has taken decisive step to help both recession-
hit sectors of INdian iindustry and provide 
considerable relief to prico-hit consumers. His 
decision to drastically reduce tariffs on automo-
biles. certain commercial vehicles, household 
goods and electronic products. such as colour 
television sets. will stimulate the demand for 
these products and help take these sectors out 
of a two yearold recession. At the same time, 
by eliminating duties on items of common con-
sumption. such as, teaandcollee.or reducing 
tariffs on consmetics and personal care prod-
ucts as well as a range of consumer goods. 
Hon Dr. Singh has more than made oup for the 
od1sappointment that middle-class households 
will feel at the modest increase he has allowed 
ii 1 t11e Standard Deduction and the abnsence of 

anychange in income-tax. Hisargumentthatit 
is better to act decisively in a few important 
sectors rather than do a little here and a little 
theere. isonefewcanquarrel with. Indeed. had 
hesetouttogive allthingsto all men. hewoould 
have~ inpleasingnoone. Thetoneof 
thebudgetandthemannerofitsconstructionare 
enough reason to believe that he can he held to 
his word, to move on personal ·and corporate 
taxation next time around. The dilemma of a 
reformist Finance Minister is veery real: he 
cannotrewcetaxesanddutiesafl-roundand,at 
the same time, protect revenues sufficiently. to 
promote dl:lvelopment spending and welfare 
progranvnes, particulartythosewhichareaimed 
at the poor and vulnerable. 

This is where Hon.Dr. Singh seems to 
have pulled off a remarkable feat. He has 
slashed a widse range of duties and taxes, 
yielding Rs.4,522crores in revenue, something 
unheard of inpreviousbudgets. Yet. he has 
stepped up plan expenditure a staggering32per 
cent, to Rs.63,936 crores. In this the outlay for 
rural development has gone up an unprec-
edented 62percent. and the hike intheJawahar 
Rojgar Yojana to Rs.3.306 crores aims at 
creating an unprecedented 1 , 100 milliion 
mandays of employment. Other social-sector 
spending has similarly been raised, giving 
substance to Hon. Or.Singh'sclaimthathisis 
growthwiith a human face. 

Two years of stagnatiion and hardship 
have led the Indian ecO{lOITlyto the beginnings 
of a revival. This budget will hasten that. 0ood 
though it is. it would be a mistake to see this 
budget only in terms of year to -year change. 
This budgetandtheeconomicprogrammerthat 
underlies 1t are a part oflong-term plan. and 1! 
the coming year is better than thee last. 1t 1s 
even more certain thatthe next live yea rs will be 
bf'" - · '',an the last five. As the results flow in. 

.Juid put paid tc the doubts of those. who 
falt that global1s,H1cn ,,:,c: i1t:>era11sar,on were 
e1ther1mposed on ·11d1a L'\' \,rc':,:1nn creditors. or 
WOUid !ec0 ad tile,, u,lti'. 0<)1". '' "1e patt1 tc· , Uln 

:r,,,r1tt11ng ;.:>:~:!(1 I~ 1· '_ 1.,t1c: tr._\i ! f:10 t··uth. As He-in 
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dr. Singh said in his budget speech, I quote: 

"I have used this Budget to put economic 
and social development ofirmly fiack on the 
national agenda .. This is theeonlywaytoshow 
the world that India is a nation on the move and 
is determined to succeed". 

Beginning the current financial year on a 
positivenote. theannual rate of inflationfellto 
6.5percentfortheoopeningweekof 1993-94. 
ended April 3, as the official whole -sale price 
index (abbreviated asW.P.l) r'egistereda0.3 
per cent decline over the previous week. Main-
taining its decliningtrend, therateofinflationfor 
thepreviousweek,at6.7percent,hadendedthe 
yeear 1992·93 atthe lowest level.The official 
W.P.l. for all commodities (Provisional), with 
1981-82=100asbase, droppedto233.1 from 
232 .5 for the week before. 

India's eeconomy should grow at a healthy 
5percentaverageannuallyinthenexttenyears 
and exports should grow at 8 percent annually, 
if the economic liberalisatiion is kept up, accord-
ing to the World Bank. This is expected, despite 
the factthat India lost between 15 to 20 per cent 
of itss eexport market in the former Soviet 
Union. 

The highly optimisticforec~stfor India on 
nonnal assumptions of current otrends. is con-
tained in the "Global economic prospects and 
othe developing countries 1993" prepared by 
the staff of the Wor1d Bank"seconomics depart· 
ment. 

What iis remarkable is that even if the 
international environment should worsen, East 
asia and South Asia will not be affected much: 
eastasiaduetothestellerperformanceo!China 
and South Asia on account of the creditable 
record of lhebackpro1ectsforlndiia. lnfacl, not 
?nly for India. bulfor south asia as a whole, the 
,ormal expectation is an average growth of 5.3 

percent from 1992 to 2002 A.O. 

In its latest monthly Asain economic re-
view, the US based international research and 
economic group, Merrill Lynch, said, full con-
vertibility of the rupee was undoubtedly an 
important step in integratiing India's economy 
with the rest of the world. It ·is nvertheless 
important not be contuse the rupee's float with 
the lifting of all exchange controls. 

I daresay. it may not be out of place to 
highlight in this highest forum of our country's 
legislature, some of the burning issue faciing 
my Berheampur Parliamentary Constituency 
as well as Gan jam and Gajapathi Districts of 
Orissa State. to which I belong: 

1. The narrow Gauge Railway line between 
Naupada-Parlakhemundi-Ganupur 
needstobeconvertedinto BoardGauage 
with extention upto Rayagada. . 

2. Repairs and restoration of 6 major road 
bridges in Ganjan District, damaged dur-
ing the unprecedentedfloodsinthe 
year 1990. . 

3. Irrigation projects implementation like the 
Baijal Nal, Bhagalatti II stage, Rushi 
Kulyaretc., for my agricultural based 
cistrictsandalsotoacklethe longstandng 
drought conditions of the west -
ern districts of Orissa. 

4. Road laying for improving communica-
tions in tribal villages of Remagiri and 
Mohana. underthetribaJSlb-planscheme. 

5. Improvement of the surface condition on 
the National Hiighway N0.5 stretch be-
tween lnchapur and palasa in particular 
and removal of the numerous level-cross-
ing in this stretch. 

6. Upgreding of the present fair-weather 
Gopalpur Port into an all-weather Port. 
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7. Conversion of the existing 33 KV Power 
transmissiion line between Rayagada, 
Mohanaand Parlakhemunditownto132 
KV line. 

I 

8. A full-fledged Engineering College at 
Berhampurtown, growing daily in com-
mercial importance. 

9. An Agricultural University atthe rice-bowl 
town of Parlakhemundiii, and 

10. Drinking water andelectricityfacilties in 
every town and village. 

Sir, all these aforesaid projects implemen-
tation involve outlay in crores of rupees. The 
State Government of Orissa continues to expe-
rience acute paucity of funds. Hence, it has 
become incumbent on the part of the Central 
Government ot provide ofunds libnerally, fopr 
developing these under-developed regions iin 
Orissa State. 

Before concluding, I wish to point out 
certain suggestions for being incorporated in the 
General Budget 1993-94: 

1. Admittedly, the concession shown to the 
Corporate sector this time have been quite 
genrous. Likewise, even for individual cases. 
the Income Tax exemption limit be raised to at 
least Rs.36,000/-from the present Rs.28,000/-. 
limit. even though this might mostly affect the 
revenue to all the States in the country. 

After all, we cannot eat the cake and still 
hope to retain it as well. 

2. There should also be a separate ex-
emption limit of Rs.10,000 at least, in respect of 
savings schemes of more than 6 year period to 
mobilise funds for vital development purposes. 

3. Indeed there is further scope for in-
creasing our exports to improve the country's 
foreign exchange and balance of payment posi-
tion and last but not the least. 

4. There should be increase in the all-
round subsidies toourfarmingcommunicate for 
boosting the agricultural output of the agricultur-
ally predominant country of India. 

Finallf, I heartily congratulate our dynamic 
Finance Minister Hon. Dr. Manmohan Singh, 
his able deputie$, Hon. Shri Chandrasekhar 
Murthy and Hon. Dr. AbrarAhmed, as well as his 
eminent Ministerial officiallls, for giving thhe 
country this time. not only a historic but also a 
progressive and growth-oriented budget. 

I commend the General Budget 1993-94 to 
this sugust House and wholeheartedly lend my 
full support to iii. 

[Translation] 

SHRIMATI AITA EAMA(Khanbad): Mr. 
Chairman, Sir, there us a famous saying of 
charwak philosophy: 

"Yavat Jivet sukham Jivet. rinam 
Kritva Ghritam pivet." It seems that our Hon. 
Finance Minister and the entire Government 
has accepted this principle of Charwak philoso-
phy in to. Theyarefollowingthisprinciplethatso 
long as they are in office they wou Id continue to 
take maximum loans and spend lavishly and 
then go away. After leaving the world, nobody 
comes back to see as to what is happening 
afterward. lfweactaccordingto the Government 
we can also accumulate luxurious items, im-
ported AC. imported colour T. V .. fine quality for 
Dhaka Sarees, cosmetic items and can move in 
the Maruti car, the prices of which have been 
reduced. Though. thinking of our Finance Min-
ister is good yet we are afraid as to whom they 
are going to inherit this huge debt. It has also 
been the Indian tradition that the loans taken by 
forefathers for there own comforts, have to be 
returned by their next generations for the salva-
tion of their forefathers. And under the same 
traclition you are also taking loans. God knows 
whatwill happenaftertheelections. Therefore. 
you need not worry about the debt because you 
have notto repay it. We ha veto repay it and our 
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younger generation will become the victims of 
your wrong policies and reckless expenditures. 
Theyarewatchingtheconspiracyofmakingthe 
country handicapped under pressur~of World 
Bank and IMF. You have made generous allo-
cations through this Budget. but notforthe poor 
and hungry people of this country. You have 
reducedthepriceofMaruticarsbt.rtnotofputses, 
bread and sugarratheryou have increased their 
prices. Our Finance Minister is astonished at 
the poverty of small farmers. He has been 
cursing them in his third successive Budget for 
waiving of there loans upto Rs.10,000. On the 
other hand he has greatsympathyforthe indus-
trialists who have swallowed an amount of 
Rs.5.000 crores on the pretext of their sick 
industries. It is a good thing that Finance Minis-
ter has also come to the House. He tS shedding 
tears for big industrialistsandevenprepared to 
give more money to them. 

Besides that, such a big Bank securi-
ties scam has taken place in our country in which 
an amount o!Rs.5700croreshave been lost but 
he is very calm and quite over it and is prepared 
toputth1samountinbaddebtssothatmisdeeds 
of Government officers and inefficiency of 
Banking system could be covered up. but the 
Finance Minister has nothing for the small and 
marginal farmers except lip service. On the 
other hand he has great sympathy for the big 
industrialists. 

The provision has been made in the 
Budget for providing relief to the victims of 
natural calamities which comes around Rs. 16 
per cent individual. What can be done with this 
meager amount? Rs. 77 .82 crores have been 
provided 1n the current Budget for 20 crore 
people ilv1ngin 121 droughtaffecteddistnctsof 
the cou!1try which means less than Rs.4 per 
ind1v1dual. As a result of itthe situation in many 
drought a fleeted areas has become critical a(ld 
people are dying due to hunger. 

Mr. Chairman. Sir. I come from 

Vananchall region and there are several dis-
tricts like Palamu. Garawa, Chatra . 
Hazarikbagh, Giridih, Dhanbad, Bokaro etc. 
where people are dying due to hunger. It seems 
that both the state Government and Central 
Government are working in connivance with 
each other because relief work has not yet been 
started there. 

SHRIMATI GIRIJA DEVI (Maharaj Gani): 
The Central Government is responsibleforthat. 

PROF.AITA VERMA: I am corning to that 
point. 

MR. CHAIRMAN: You can give clarifica-
tion when your turn comes. Now let her speak. 

PAOF.RIT A VERMA: The state Govern-
ment of Biharblames the Centre and the Central 
Government says that relief fund has been 
adjusted against the loan. Because of this futile 
exercise. people in those areas are dying of 
hunger. 

MR. CHAIRMAN: You please stick to your 
point. 

PROF. RITAVERMA:Peoplearedy1ngot 
hungerthere buttheircries and agonies are not 
reaching you. Can you understand other agony 
of that mother who kills her own child because 
she cannottolerate the screaming and cries of 
a hungry child? She has lost her patience. She 
is helpless to see the plight of her infant butthe 
cries of those poor people are not reaching your 
deaf ears . Perhaps the World Bank has given 
you some strong instructions for not giving any 
relief to the victim es of natural calamity. 

Mr. Chairman. Sir. lot of revenue 1s 
earned from my area Dhanbad but water prob-
lem continue to other people of that area through 
out the year- for six months they face water 
problemandlor another six months they think of 
waterproblemtobefacedinthecomingsummer 
season. 
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They quarrel over a single drop of water. 

But you have not made any provision in the 
current Budget for providing relief to small and 
marginalfarmersanodeconstructingdeepwetls 
and tubewells to deal with the drought situation. 
They have been left to their miseries and it 
seems that the Central Government has nothing 
to do with them. 

Mr. Chairman, Sir, it is industrially 
advanced area. Coal is mined from that area 
which is a backbone of our entire industrial 
sysemsand industrial revolution totally depend. 
on it. Y our1ndustrilisation programme and boost-
ing of export depend on the coal. Th coal mine 
workers are very much apprehensive because 
of your policies. Now they cannot raaisetheirof 
voicxe against their explotation because the 
sword of privatization is hanging on their head. 
You are talking about the National Renewal 
Fund to allure the workers. But I would like to ask 
you that a person who 1s doing a part,culaqob 
for half of his life and if ~e is given lew thousands 
of rupees and is asked to start his business. can 
he do thaf? Every one ,snot capable of starting 
self-employment. The golden hand shake 
scheme is all nght but National renewal Fund 
seems to me a drama only. Now I give you an 
example of my own. I have been a student 
through out my life and if now I am asked to earn 
livelihood bytailoringwhatenthus,asm I would 
have to learn this new thing at this age? 

You also say about the allocation you 
have made for retraining and re-deployment of 
workers but the question anse as to where tney 
will be adjusted. The btg 1ndustnal1sts can in-
crease their prof rt. can also set up new industries 
but for generating employment they are neither 
willing nor they are capable to do so. Your wan 
economic survey says that under at the prevail-
ing circumstances there cannot be any guaran-
tee of service and salry. It further says that the 
laws enacted for the welfare of workers are 
proving to be hurdles in the way ol ,ndustnal 
development of the country. Now they have to be 
done away with. That means unemployment 
problem w,11 further aggravate. In a country like 

ours, where employment 1s a question of life and 
death, your silence on this issue will be treated 
not only as the most irresponsible act but will be 
treated as a crime. 

[ Translati4>nj 

In addition I would also like to submit that 
this Budgetiscleartestimonyoflhe politiciasabon 
of the economy and the economic development 
of the country. relief ,n excise duty on some 
commodities for 5 years has been granted in the 
Budget, but in case ofBihar. the most backward 
state, relief of not even a single pa,se has been 
given. so. what are the reasons therefore? 
Probably it has been done because your party 
has been reiected by the voters in Bihar. 

Perhaps the Hon. Minister of F ,nance 
is quite sa!tsfied with his Budget that it will attract 
foreign capital and boost export. However. a 
common man like me will Judge the success of 
the Budget on the basis of the employment 
generation in the country. provision of drinking 
water and housing facilities created. 

Mr. Chairman. Sir. I am happy to see 
you ,n the chair and would also like to congratu-
late you fro occupying the Chair. Please give me 
two minute more. 

MR.CHAIRMAN: There ts no such rule 
under which ~·ou can congratulate they chair. 
However. time allotted to you ,s over. You have 
been speaking for 15mtnutes. Therefore. please 
wind up your speech. 

SH RIMA Tl AITA VERMA: I will conclude 
my speech within two minutes. 

Please be frank about the efficacy of the 
Budget on the basis of this criterion. I am not as 
educated as you are. but the less educated 
persons like me donot understand the need tor 
laying so much emphasis on !he exports when 
there ,s so much demand of gods tor internal 
consumption within the country itself. I believe 
that the culture of indsutnalisation ,s export 
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oriented and export is the way of capturing 
foreign markets and in m y opinion, it is the 
imperialistic tendency. IMF and the World Bank 
and the other western nations are nofgiving as 
economic assistance our of generosity butthey 
have economic imperialistic designs behind all 
this assistance. Has the Government ever pon-
dered over the consequence about joining the 
trade war going on in the world? I think this is not 
a prudent step, rather the House wayexcuseme 
, in my oopinion, it is a foolish step. lit is widely 
knowno fact in lndiia that borrowiing is a curse 
and destroys the pece of the families. Any 
housewife maintaining the househodl within the 
means iis I aways considered praise-worthy. 
( Interruptions) 

SHRI HARi Kl SHORE SINGH(Sheohar): 
Mr. Chairman. sir, the Hon. Ministerneed not 
under estimate her intellectual acumen. 

SH RIMA TII RIT AA VERMA: Thanks. How-
ever, I was talking on different kines. Iowas 
submittingthattheoohousewives in India under-
stand very well thhe need to oremaino within the 
means forothe happiness of theo household. But 
youodonotunderstandthis very basic thing. You 
will also be callled a good Finance Ministter if 
you bring down the expense of the Government 
and bring them within the budgetary limits. 

lthasnowbecomeafashionto putthe 
blame for a every thing on the Ayodhya episode. 
Even if a train fails to arrive in time theo reasono 
assigned is the Ayodhya episode. However, just 
ocalculate the amount of money which was 
spent oto thwart the really on the 25th February; 
perhaps it was incroresof rupees. 

I am sorry that Shri Rajesh Pilot is not 
present in the House atthe moment. He widely 
reviewed the security arrangements abroad a 
helicopterandmusthavebeen veryhappyiinthe 
same maner with the arrangements made to 
othward theo really as my child become happy 
on receiving new toys. The Government must 

furnish detailed information on the expenses 
incurred for thwarting thhe rally. Please check 
your expenses. The Budget it is not upto the 
expectatiionsandaspirationso of the people and 
orather iii aims to crush the voice of the people. 
Such a Budget cannot be suitable in any case for 
India. It is immeterial whether it is most liked by 
the IMF. The World Bank and the foreign inves-
tors. I totally oppose this Budget. 

SHRI DEVENDRA PRASAD YADAV 
(Jhanjharpur): Mr. Chairman. Sir, I ostrongly 
feel that this Budgett has been prepared 
oundoubntedlyto serve the intersts of the World 
Bank and the IMF and the multinational compa-
nies while the national interests were relegated 
to the background. The Hon. Minister of Finance 
is prese:1t in the House. I feel the hon_ Minister 
of Finance is so smart that he is protecting otlie 
interests of the IMF and the World Bank and 
trying to prove it as the interest of theo country. 
He is well adept oin this art. I would like to submit 
that86crore opeople of India now fully under-
stand all his tricks. 

'( ou can very well understand as to 
howthesovereignity and the economic indepen-
dence are being mortgaged to the foreigners 
through this Budget. This Budget iS definitely 
anti poor, anti rural areas, anti labour and anti 
farmers as full convertibility of the rupee will 
push the country into debt trap. I think this is not 
definitely the budget in true sense but the policy 
document to sell the country to the foreigners. 
From the Budget it is apparent that the five star 
culture is being promoted in the country. This 
will totally weaken the countryy. This Budget will 
totally destroy the traditional economic struc-
ture of the country and will adversely affect rural 
areas and the farmers too. This will totally 
destroy the social fabric of our country. This 
Budget is meant to benefit just 10 per cent 
population olthe country. This is a document for 
the exploitation of the rural people, workers and 
labourers. This Budget will shatter the dreams 
of Gandhiji. Gandhiji dreamt of rural develop-
ment but this Budget will weaken the rural 
areas. 
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Mr. Chairman, Sir, I hail from the rural 
area. TheNalional Frontgovemmentwai"8dot 
loansoflhefannefsupto Rs.10,000.Allhatpon 
it was commented'that this is a new tradition. 
Even Shri Manmohan Singh called ittobean 

\ unprecedel lledstep. However, now a provision 
of Rs.5,000croreshas been made to compen-
sate the tradition it is? At the time of writing of 
loEtns upto Rs. 10,000 of the tanners it was 
allegedthatitisanewtra<itionbutwhataboutlle 
presentprovisionofRs.5,000croremadei'lthe 
Budget for making good the loss. 

SHAI ATAL BIHARI VAJPAYEE 
(Lucknow):TheHouseiseagertoknowwhyand 
how this provision has been maM? 

SHAIDEVENDRAPRASADYADAV:This 
is not a mere provision, but it is some sort of 
~-

SHRI ATAL BlHARI VAJPAYEE: If any 
special information ls available then wewoukl 
like to sharekitbecausethefraudisofthetune 
of Rs. 5,000crore. 

SHAIDEVENDRAPRASADYADAV:This 
loss win be made good through the Budget. 

MR. CHAIRMAN: He is just submitting 
that the government has made this provision is 
the Budget 

SHRI DEVENDRA PRASAD Y ADAV; ltis 
not direct. .. 

(/nterruptions)everybodycannotleel the 
pain and problems of the farmers. There is a 
saying in my are a that "Dukhi Jane Dikhia Ka· 
Dukh, Jake Pav Na Phata Bewai. so Kya Jane 
Peer Parai". The Hon. Minister of Fmance is not 
feeling other pain ... ( Interruptions) 

SHRI MOHAN SINGH (Deona): Mr. Chair-
man, Sir, can any Hon. Member read any book 
in the House as Shri Vajpayee ,s reading 'Lot 
PQt' .... ( Interruptions) 

SHRIATALBIHARIVAJPAYEE:lamnot 
reading 'Lot Pot' but the Annual report of the 
Ministry of Welfare. 

MR CHAIRMAN: You must think twice 
before inforr.ingtheHouse. 

SHRIDEVENORAPRASAO Y ADAV: Mr. 
Chainnan, Sir, properanalysisocanotbemade 
byc::omapringincomeexpenditurestatementof 
lheGovemmentoaloneforthellast3 years, but 
it should be judged as to owhat extent the 
sowrigli!Y,andlheindependenceofthecauntry 
have been hypothicated in the hands of the 
forei!Jlers. 

16..00Hrs. 

The discussion should be done in this 
pe,spectillebecausewehavebeen mortgaging 
thecountryforthelastthreebudgets to foreign 
powers, whether it is in the field or agriaJllureor 
ind.lstly. lwouldliketodiscussheretheadverse 
effeclsolthe 1993-94budgetontheagricutural 
and Industrial development of thecou,try. 

The Minister of Finance has very intelli-
gently tried to prove that it is a progressive and 
cte...elopmentorientedbt.l:lgetwtichappea,s to 
bea false impression by not giving exemption 
indirecttaxes.curtailingindirecttaxes,declar-
ingthe rupeefulyconveitible, and reducingthe 
budgetdifficitby incrreasingplan expenditure. 

16.01Hrs. 

(SHA! TARA SING in !he Chair) 

But it is only an illusion. In fact its objective 
istoweakentheCOl.lltryandseUitlf'ltothehands 
of foreign power and make the lives or poor 
people miserable. The poor of the country are 
being deceived in labyrinth of market trends in 
the name of open market. What is this concept 
of open market? Thefull emphasis of 1993-94 
budgethasbeeoonopeoingthemarketfultyfor 
foreigners. In the name of industrial develop-
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ment the country is being cheated. For the 
purpose of making industrial progress and de-
velopment and mobilising funds, the Govern-
ment has basically taken four steps. The first 
step is to make the rupee fully convertible. The 
second is to give exemption in customs and 
excise duty. The third is to enhance planned 
expenditure and the fourth is to give tax exemp-
tion on foreign profits i.e. tax holiday, relaxation 
in Government control and allowing foreign 
investment in banking sector and power indus-
try. The Government is of the opinion that it will 
lead to industrial development and attract a lot 
of foreign capital through these industries. Big 
industnes will be opened. But it is totally wrong. 
Opening Indian market to foreign investment 
has nto accelerated the pace of a economic 
development instead it has become slow. Mak-
ing the rupee fully convertible mearis continu-
ous devaluation ollndian currency. There is no 
guarantee that it will reduce the imports of th_e 
country. There can be increase in country's 
import 1n the near future because foreign goods 
would be allowed to come as the income of rich 
people will increase and they would use maxi-
mum foreign goods. Making the rupee fully 
convertible wil I burden us with more imports 
and decrease in foreign exchange resulting in 
\vorseningthepos1tionofbalanceofpaymentfor 
which the Government would have to take loan 
tram other countnes Today the country has 
been burdened with foreign loan of about 72 
billion dollars. In 1992. India had taken foreign 
loan ot 32 billion dollars which.was spent 1n 
payment of interest on foreign loan. In this way. 
making the rupee fully convertible 1n the current 
budget will lead the country into the vicious 
circle ot lore1gn loan. 

The Ministerof Finance cla1mes tnat mak-
ing the rupee convertible will effechve1y pro-
mote export it is a misconception. , ,~th,,· 1ks that 
l11d1a will compete in internalion,, •na1 Ket with 
the help of foreign assistance 11, the field of 
production . This 1s our experien(.( · during the 
last 4 7 years. L. ,st year our import has in-

creased by 15.5 per cent whereas the export 
increased by mere 3.4 per cent. How can we 
hope that there would be increase in our.export 
in future? Yes. one thing would certainly happen 
that the goods produced by poor workers would 
be sold in foreign countries at a cheap rate. The 
rupee will be devalued and exploitation of 
labourers would increase. The goods produced 
at a cheap rate by skilled and poor worker would 
be exported and be made available at cheap rate 
in the international market This is colonialism. 
I mean to say that this budget will cause exploi-
tation of poor people. 

In this budgelthe Minister of Finance has 
completely neglected the agncultural sector. It 
has been overiooked. It can be said that pnonty 
has been given to agriculture and rural develop-
ment in 1993-94 budget because the allocatlon 
has been increased for agricultural sector and 
rural development by 36 percent and 62 percent 
respectively . In agricultural sector there has 
been a slight increase this year as compared to 
revised estimate of last year. The budget provi-
sions have been reduced lorfoodgrain. There 1s 
an increase 1n provision for commercial crops. 
Rs. 85 crore has been earmarked forfoodgra1ns 
inthebudgetdunngof 1993-94. budget. 

Sir. more attention hasbe,·n given to com-
mercial ci"op!> since the Government is inter-
ested 1n 1;; xµort 85 per cent ot our population 
depends torlivelihocvjon agriculture. The staple 
diet of the p0orcst ut the poor in the villages 1s 
Bajara .Ja·:·· a r rv1a1ze. Janner. MaruaandJau. 
They e.-1t a Ii these coarse f oodgrains. The Gov-
ernment h ,snot given any priority lo rt. How can 
it claim th,11 poverty would be alleviated? It 1s a 
progressive budget since the Government 1s nol 
bothered about promotion of coarse foodgra1ns 
which is consumed by the large section of the 
society particularly the poor. workers. marginal 
and small fa rmers .. 

(.lnterrupt,ons) I am talking in the interest 
of o85percentpoorpeople .. (Interruptions} No 
prov1s1on has been made in the buc;lget toen -
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hance the production of foodgrains consumed 
by the poor. These workers feed the entire 
country but they themselves have to starve. 
Thosewhoproducefoodgrains are without food 
today. The Government has nottaken any initia-
tive to increase the production of food grains that 
is consumed by these poor people. What the 
Gol(emment is doing? It is promoting commer-
cialfoodgrainsandcommercial goods and cash 
crops. Woulditserveanypurpose? At present 
theentirecountiyisonthevergeofpoverty. Hon. 
Atal Bihari Vajpayee had raised this issue on 
that day. We have also expressed our opinion. 
This budget should have been prepared. while 
bearing in mind, theprevalents,tuation of drought 
in many states of the country whether it is 
Palamau in Bihar, M. P. or Kalahandi in Orissa. 
The Government it least bothered about the 
coarse foodgrains consumed by the poor. No 
provision has been made to promeote tis pro-
duction. But the Government isemphasis,ng on 
productionforexport. Wheat would be imported 
and sold at higher rates in the country. It will 
cause a great loss to the farmers and poor 
peQple. lnsuchasensitivetime, no attention has 
beenpaidonfoodgrainsconsumedbythepoor. 
in the budget. I would like to say it because it will 
reduce the revenue of the State ... (Interruptions) 

Mr. Chairman. Sir, the Minister of Finance 
has announced exemption in excise duty and 
manyothertaxes. The exemptions in the budget 
are likely to cause revenue loss of Rs. 4822 
crore in 1993-94. These tax exemptions would 
have far-reaching and serious consequences. 
Exemption in directtaxes will benefit the high 
income groups and industrialists. It was the 
need of the hour that the Government of the 
country. Butthe Minister of Finance has acted 
to the contrary. Taxes should have been levied 
on the rich people and it should have been 
utilised for the development of the country. But 
rich have been 91 ·1en exemptions. It 1s said that 
exemptions h.1 be-en given in indirect taxes. 
Luxuriou . ·ad:: ·h.:,:areutilisedbyrich,ncities 
haveb0, , ;iven£·(e•npt1on. By whom are T.V.. 
refrigerate, i C.H. andelectncgoodsandlip-
stick used? Exemption has been given in direct 

taxes resulting in encouraging industrialists. 
Coarse cloth, salt and edible items have not 
beenmadecheaper. TheGovemmenthasmade 
theitemsus09byrichpeoplecheaperbutonthe 
other hand it has increased the price of coal, 
electricity ana railway fare. It clear1y proves that 
thebudgetisanti-poorandbasedonconsumer-
ism. The items of daily use of poor people have 
been discouraged. These taxes would affect the 
revenue of States. Giving exemption in customs 
and excise duty is likely to cause loss of Rs.500 
croretotheStateexchequers. Consequently, it 
will stall development work in the States. The 
backward states like Bihar would be most af-
fected. The basis of the budget in States is made 
on the basis of resources. The plan allocation to 
the States by the planning Commission is made 
on the basis of resources. Until and unless plan 
allocation is finalised in consonance with the 
needs of the States and to remove povertythere, 
big States like U.P., Bihar and M.P .. would 
always suffer. They cannot make progress. The 
allocation of plan should beon the basis of needs 
and it should not be no the basis of resources. 
The big States will not be benefited until it 
remains on the basis of resource. therefore, we 
must bring about this change be implementing 
Gadgil formula or making other changes ,n the 
policy. 

I would like to give a suggestion. There can 
be two methods of national development. The 
first is the method of colonial exploitation. All the 
Western industrial countries followed the same 
path and the other method is self reliance. 
Following this method. our country and some 
other countries in particular can make their 
development by utilising ,ts resources and 
modernising its skill. India can nod do colonial 
exploitation because it has no network for th,s 
purpose. therefore it has to follow the path of self-
relianc.e. There would be a condition in following 
this path. Russia made progress by its own 
resources and imposed on iron curtain for the 
purpose of development. Utilizing its own re-
sources bet m10 th1scurtain. it became a super-
power of tt·c worlcl. China imposed bamboo 
curtain which was some what different from 
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Russian iron curtain. I am not a supporter of 
political systems of Russia andcina but I would 
like to emphasis that if India desireslDbe aself-
reldant and a prosperouscountry, ltshouldalso 
imposeacurtainandthatcurtaiiandthatcural 
should also impose o curtain and that curtain 
should be known as 'Khaclicurtaii'Ganclijiand 
Dr. Lohiahadalsopointedouttowardsthis. The 
meaingofthiscurtainisthatthefarmersandthe 
workers will have to make the pioneer of the 
development of the country. We have to we up 
the industrious spirit of India. We should not 
allow the Multi National Companies and the 
Wo&:IBanktobethepioneerofthedENeloprra It 
of the country. as our Finance Minister is doing. 
The development of the country cannot take 
place by doing so. The country will become 
dependent on other countries. 

Whatthesewords,opposingthisbudgetl 
conclude. 

SHRIMATI SANTOSH CHOWDHARY 
(Phillaur): Mr. Chaiman, Sir, in this suggest 
Houseof lncia,~thebudgetlwoudlike 
to congratulate the Hon. Minister Finance for 
presenting a fearless and courageous Budget 

"fortheyear 1993-94. Indeed, this budget is a 
reflection of his basic nature. Dr. Manmohan 
Singh is :h real symbol of hardwork, patience, 
character and courage. His life is like a legend. 
The rise of Dr. Manmohan Singh on the Indian 
politics scenario was very dramatic. 

Sir, I got an opportunity to listen the views 
of some Hon. Mermersof opposition participat-
ing in this debate during the last two days in 
which the hon. Manmohan SinghortheGovem-
ment responsibleforbadeconomiccondioonof 
thecountry. lnfacttheoppositionexpressedits 
opposition mentality in this House. With due 
respect I would like to tell the hon. Members that 
the hon. FlnanceMinisterortheGovernmentis 
not responsibleforthe bad shape of economy of 
the country. These people are collectively re-
sponsible for this who have created a situation 

of uncertainty in the country by playing with the 
feelingsofpublicforpersonalinterestandare 
stiH engaged in weakening the country in the 
name of politics, religion, caste orthrough any 
othermeans. ltistheironyoffatthattheleaders 
whogatssupportfromthepublicfortheprogress 
oftheeotmyarethernselllesengagedinweak-
eningit, then the country will definitely be disin-
~ 

After taking over the task of challenging 
responsibility, the hon. Finance Minister re-
quired a period of four years to put Indian 
economy on the righttrackandto restructure it 
He got amazing st1CCeSSto bnrting out the 
economy from Crisi%during the last two years 
and thus a new ray of hope sparked in the field 
offinancialoreconomicfromcrisisduringthe 
lasttwoyearsandtrusanewrayofhopesparked 
in the field of financialorecoi iomicstability. His 
deep understanding regarding various issues 
and circumstances as well as the policy of 
libralisationadoptec!by him, will lead the Indian 
ecoromyt,beasupporteroftheworldeconomy. 
Hefindsaplaceintheheartsofhiscriticstooby 
his soft spoken, cultured, refined and humble 
nature. humane and honest behavior and by 
revolutionary economic reforms. 

Thebuclgetpresenteclfortheyear 1993-94 
byhimisinvestmentorientedwhich will encour-
age irdJslries. The prices of general consumer 
goods will become reasonable and competitive 
tlvough the relate grated in custom duty and 
excisedutywhichwillalsocurbinflationandthe 
decrease in inflation will provide relief to the 
poorer section of society. Thus the reduction in 
the rate of interest will also prove helpful. 

Our economy will proceed from inflation to 
stability and from selling market to commuta· 
tive market thorough these provisions of this 
budget. This budget is production oriented and 
it will curb the state activities. It would be helpful 
to a great extent in strengthening our banking 
system by reducing the inters rate on lans and 
byconstiluting a tribunal to recovertheoutstand-
ing amount of taxes. Alongwith this it will be 
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~linprovidingloanstotheneedysections allocated to Punjab, Only then, the State can 
ofeconomy. lwouldliketocongratulatethehon. fight against the militants in punjanb and the 
Finance Minister specially because he has unityoanc:lintegrityofthecountrycanbesaved. 
~ acourageoussteptoconslitutea recove,y 
tribunal to recovertheoutstanding loan arnot.nt 
advanced by banks. It hasbeenobservedlhata 
particular section of society evades the taxes 
and these accumulate more and more money. 
The hon. Finance Minister hit the mark which 
was very essential. Special recovery tribunals 
havebeenconslitutedtorecovertheoulstal ldi ig 
loan amoootfromthosepersons who do not pay 
back the amount of loan advanced by banks. 
Thus, it will curb the inflation and a feeling of 
confidencewilbecreatedamongthecustomers 
of the banks. 

The hon. Finance Minister has ruined the 
business of smugglers by providing rebate in 
custom duty. Similarly.the constitution of recov-
ery tribunals wiU destroy the illegal link between 
the bask and the borrowers who do not payback 
loan amount advanced by banks. 

Mr. Chairman, Sir, an emphasis has been 
laid in this budget on controlling the inflation, 
increasing productivity. strengthening economy 
by finking it with world market and improving the 
working and efficiency of banking system and 
publicsectorundertakings. The hon. Finance 
Minister has given several concessions on 
various general consumer goods to provide 
relieftothecommonpeoplewhoarethevicitims 
of inflation. In tact, people are satisfied with these 
budgetprovisions. Contrarytoittherepresenta-
tives of middle class express that the hon: 
Finance Minister has not provided rebate in 
income tax andhasnotincreasedthe income tax 
limit sufficintly. 

Sir, there had been a situation of chaos and 
contusion in Punjab for the last ten years. But 
now in the leadership of an able Cheif Ministe, 
happiness returned these and complete happi-
ness can return there only wheno the funds 
demanded by the Chief Minister of the State are 
allocated and this all depends on the hon. Min-
ister of Fiance. When the adequate funds are 

In the end I would like to requestto the hon. 
Fmace Minister to reconsider the provisions of 
tax rebates in this budget and provide necessary 
relief to the middle class by increasing the 
iRCome tax limit. The people will be highly 
ob'.igedtohimifhecangreatsomeconcessions 
in this regard. 

Mr. Speaker, Sir, in the end I would like to 
say to the hon. Fiance Minister that INdian 
people have a lot of hopes from you. I am 
confident that theo farsightedness' of Dr. 
Manmohan Singho will lead us to oa better 
future. God may extend his term ando we mayo 
get the banefit of his farsightedness. courage 
and political skill. 

SHRI TEJ NARAYAN SINGH 
(Buxar): Mr.Chairman. Sir. I rise to oppose this 
Budget because there is nothing m it for the 
general public and it will serve the interest of only 
a handful of people. This Budget has absolutely 
nothing to benefit the 50 per cent of the total 
population of the country which is living below 
the poverty line. There is one more point that is 
whythis Budget cannot be accepted and it is that 
there is no provision in this Budget for which 
there is a large scale struggle in the country. 

Mr. Chairman. Sir, recently the Ses-
sion of Congress Party was held at Suraj kund 
in which the hon. Prime Minister stated in the 
course of his speech that he had already found 
the solution to 'Reservation' issue but the solu· 
lion to Babri Masjid-Ram,anam bhoomi dispute 
is still to be found out. He further sought the 
cooperation of the people ,n finding out its solu-
tion. I think the Hon. Minister has referred about 
it in Para No. 1-2 of his Budget speech. He has 
stated that something is required to be done in 

thefaceotthefactthatthepublic:Sectorhasnot 
been successful in the country. He contem-
plates to link the Pubic Sector and the Private 
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Sectortoensurethedevelopment of the country. 
I apprehand that the abolition of ~ublic Sector 
would defeatthe very provision of reservation in 
Government Services fort he Schet.uled Castes 
and the Scheduled Tribes as is provided in the 
Constitution by the great thinkers of the country. 
The Scheduled Castes and the ScheduledT ribes 
who are now placed on hrgh Government posts 
would no more remain there with the shifting of 
public Sectors to Private Sector. Moreover. 
those who are now known as Government Ser-
vants would, after the rmplimentatron of the 
provisions of the Budget, be perhaps known as 
the servants of capitalists. According to the 
contents of the speech of the Hon. Prime Minis-
ter. the Hon. Minister of Finance has ultimately 
come out with the decision of abolishing the 
Public Sector itself to put an end to all agitations 
that are launched for the sake of reservation. 
That is why I would like to say that the people of 
weaker sections belonging to Backward classes 
and Scheduled Castes will have to suffer a great 
loss following the introduction of the provisions 
of this Budget. 

Secondly, thrs Budget will further ag-
gravate the unemployment problem. More than 
4 crore educated persons of the total populatron 
of the country are unemployment and yet the 
Government has made no concrete provisions 
to solve the problem of unemployment. And if at 
all anything has been done that is not more than 
a drop in the ocean. This is insignificant. What 
is the use of this Budget if it does not provrde 
opportunity of work to the fast increasing number 
of unemployed persons? I would. therefore, like 
to reiterate that this budget is totally incapable of 
solving the problem of unemployment, rather it 
will increase it. 

So far as the cause of farmers is 
concerned. this Budget has nothing to otter 
them, but they are rn loss. Most of the countries 
of the world have made provisions for providing 
subsidy to their farmers. This is mainly to 
encouragethefarmerstogrowmorequantityof 

grains. The Hon. Ministerof Agriculture has also 
admitted this fact in hisstatementthattheamount 
of subsidy grven in India is minimum in the 
world. If the amount of subsidy to the farmers of 
the country is raised, then production of 
foodgrains would also increase. If more irriga-
tion facilities are provided then more and more 
unemployed youths would be involved in agri-
cultural activities. This can solve the problem of 
unemployment but the Government is not inter-
ested to do rt. I believe this budget is not only 
against the farmers. but it is alos against the 
rnterestoftheabourers. lfmoreandmoreoppor-
tunities for work are generated then the labourers 
of the country will get work. Ouries is an agricul-
tural countrywhere80percentpeopledepend 
upon agriculture. I think a very little percentage 
of the people are working in factories. The 
maiority of the people of this country depend 
upon the agriculture. A large number of people 
from the two states Bihar and Uttar Pradesh go 
to other states as labourers in search of jobs. If 
agrrcu!tural facilities are provided in all the 
states of the country then I think the problem of 
unemployment would be over to some extent 
and the labourers will get work. But a very little 
provision has been made in this Budget for 
agriculture which is not to serve any purpose. I 
would therefore like to submit to the Government 
that it should raise the amount of allocation for 
the development of agriculture. If it is not done, 
then this Budget would prove even worse than 
the previous Budget. The Budgetary speech of 
the Hon. Minister of Finance says that the allo-
cation for the Jawahar Rojgar Vojna has been 
increased from the earlier amount of allocation. 
It has been raised by rupees four hudredcrore, 
but it is still missing in one thing. The late Prime 
Minister Rajiv Gandhi had said thatthe village 
people get only Rs. 15 out of Rs.100. lthinkthat 
the existence of this philosophy cannot be ruled 
out even now. The question is still there as to 
what percentage of the total money provided 
under the Jawahar Rojgar Vojna for the poor 
unemployed persons is actually utilised. The 
Hon. Minister has, of course, stated that the 
amount of allocation for Jawahar Rojgar Vojna 
has been raised. but it has no where been 
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mentioned that hterewill be monrtoringas to how 
the money 1s being utilised. I believe that the 
Jawahar Ro19ar Y 01na of the Government is 
called as ·Jahar Y 01na' ( Poison Yojna) in all the 
States of the country. Had this Yo1nabeenof any 
use. then the people of the villages must not have 
called it as ·Jahar Y 01na·. 

I would therefore. like to submit that 
along with raising the amount of a\locat1on in 

crores. there should also be a Monitoring sys-
tems to know whether the money 1s properly 
uti l1sed or not Otherwise. the money will remain 
a mere figure no paper and it will not reach.the 
actual beneficiary. If there 1s a proper util1sat1on 
of the money. then I think that not less than 
rupees two lakhs would go to every Panchayat. 
Every Panchayat of the country will not get less 
thantwo lakh rupees and that can be enough for 
the development of those Panchayats. If the 
expenditure 1s made in the proper manner. then 
I think at least streets and roads in the village~ 
would definitely be constructed and no Hanzan 
cluster will be deprived of the facility of 
handpumps. The amount allocated on he na-
tional level 1s not utilised prope'rly. certain amount 
of which 1s embezzed by the ott1cers and authori-
ties and soem of which 1s grabbed by some 
others. but what I definitely know 1s that 11 the 
aliocat1on made here 1s properly utilised. our 
villages would certainly develop. That money is 
spent no paper alone. What 1s needed today 1s 
to monitor as to how. where and whenit 1s spent 
and what for I further believe that 11 money is 
provided after proper scrutiny and monitoring. 
then hardly any Mukh1ya of any village of the 
country would ,n a pos1lton tc be spared from 
l)e1ng sent to Jail. S1m1larly hardly any contractor 
of the country would be spared from being sent 
to 1a1\ And moreover. ,t the Mukh1y<1 and con-
tractor give true witness. then sev, rill other 
persons w,11 also have to be sentto p1 I. I see that 
prov1s1on of money has. of course. been made 
,n the Budget. but no arrangement for proper 
monitoring has been made. I would therefore. 
like to submit to the Government that arrange-
ment for having proper monitoring should also 
IH· rnade so that proper utilisation of monoey 

may be ensured. 

Even now there is a shortage of 
handpumps 1n the localities of the Scheduled 
Castes. When'wegotoourConstituency. or any 
M. L.A. or an r~. P. goes to his Constituency. the 
people of the villages compliant thatthere has 
been no rain for one year and then they demand 
for providing handpumps 1n their locality. On ihe 
other hand. if you go by the statistics of the 
Government. you will find that a large scale 
handpumps have been provided in everysiate. 
According to the report a large number of 
handpumps have been pro vied, but when we 
actually move a around the localities of the 
weaker sect.on of the people, we find no 
handpump being provided there. If handpumps 
would have re;illy been provided. then no locali-
ties of the Scheduled Castes and of the weaker 
section people would have had the shortage 
handpurr1ps. 

M1 Chairman. Sir. I can say 1t with a 
beating of drum that 75 per cent of total money 
allocated by the Government for the purpose of 
providing handpumps has been used for prov1d-
1ng hand pumps to big people. There is nobody 
to care for these thil'lgs. 

If this practice 1s checked than ihe 
moneybe1ngproV1Cledlorthepoorofthecountry 
would again be dtverted to the poor and all those 
who are responsible for looting the money of the 
country would be sent to jail. 

But. the Government ,snot prepared 
to do that. If the Government does it. people who 
exploit the labourers w1il be put behind the bar. 
The Government will not do this because 1t 1s 
more interested for the interests of the cap1tal-
1sts than the workers. 80 per cent population of 
the country and the poor will remain ever grateful 
totheGovemmentifth1sth1ng1Sdoen. However. 
this Government does not want to win overt he 
sympathy of the workers and the poor. The 
Governmetn 1s more sympathetic towards the 
exploiters of the country. Therefore. I would like 
to urge the Government to evolve a system 
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through which monitoring of the funds could be 
done. 

•· 
Secondly, thereisacuteshortageof 

power in my area. In the absence of power 
developmentofthecountryisnotpossible. The 
Budget mentions Iha! work on power grids will 
be got competed soon by the Government. I 
would like to submit to the Hon. Minister of 
Finance that in 1989asumof Rs. 4,85.35.000 
was sanctioned for the construction of power 
grid inJogdishpurin myconstitue1-£ywhichis 
also the birth place of Vir KunwarSingh. During 
the last 3 years I have raised this issue 4 to 5 
times under rule 377 in the House. On every 
occasion, I was informed that arrangements 
were being made, butfunds are not being pro-
vided. I know the works on which the Govern-
ment spends money. However, theGovemment 
neverspendsmoneyonsuchtypeolWOl'ks. The 
Government does not want to spend money on 
wor1<smeantforthewelfareofthepeople. lfthe 
Government mends its ways then misutilisation 
of money can be stopped. On 6th December 
aboutRs.400croreswerespent.Hadthismuch 
money been sanctioned to Bihar, it would have 
gone a long way in solving the problems he 
Government of Bihar is facing, The Central 
Government says that it was put in difficutt 
situation. The person who was eager to defend 
the law was not given the opportunity the Gov-
ernment spent Rs. 400 crore since it was not 
keen to uphold the law. As a resul! of it the money 
which could have been spent ,,., ;::,reductive 
purposes was wasted. Many a per:.<,n has de-
manded that the govemmer:, ~· d r onder over 
the expenses incurred on th,· ;:,:=;t, F 9bruary. I 
would like lo know as to who ,s responsible for 
creating the situation on the 6th december and 
25th february? The persons responsible for it 
should be put behind the bars. In my view, the 
Government is responsible for creating this 
Situation. Rs, 400croreswerespent. Unneces-
sarily Provision for many things has not been 
made in the Budget. 

Mr. Chairman, Sir, please look atthe 
· alocations made for health in the Budget by he 

Government. The Government spends very 
little money for providing medicines to the poor 
inthehospitalsintheruralareasinalltheStates. 
A provision of Rs. 20,000 has been made for 
supplyingmedicinestothepoorinayearforthe 
Sadar hospital at Buxur. The provision made 
even afler45yearsof independence is the same 
whatitwasduringthepreindependencedays. 
This is notjustthecaseof one hospital in a State 
but of all the hospitals in the country. 

Mr. Chairman, Sir. the position of 
allocation made for roads is noting different. this 
scenario is not of Bihar alone but of the whole 
country. Therefore. I would like to submit that 
medicinesforthepporshouldbemadeavailable 
in the ruaral hospitals because most of the 
persons below the poverty fine live in the rural 
areas while persons above the poverty line live 
in the urban areas. For urban hospitals more 
money is allocated. but in case of hospitals in 
rural area, where most of the poor live. less 
allocation is made for medicines. Therefore, I 
demand higheranoc:ation of funds tormedicines 
in the rural areas as the poor cannot live without 
medicines. 

Mr. Chairman, Sir. besides. I would 
also like to submit that doctors in the rural 
hospitals do notattendtheirduty. Government 
says that this is a State subject. I would like to 
submit that the Government should look into the 
issue of doctors not attending duty in the rural 
areas. On the excuse of failure of the state 
Government 1.e. for the breakdown of law and 
ordersituatron President's Rule is imposed 1n 
the State. then why in the case olfailure olthe 
State Governments to ensure the presence of 
doctors 1n rural hospitals the Central Govern-
ment 1s not intervening. Similarly funds ear-
markedlormedicinesarebeingswindledaway. 
Therefore. I demand that misapproriation of 
funds for medicines should be got enquired into. 
II utilisallon ot funds meant for medicines is not 
being monitored then what 1s the use of allocat-
ing funds? Mere allocation offunds will not serve 
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thenourchildrendohavetherighttoeducation. 
Till the children are eduated the standard of 
education will not rise. 

anypuipose. 

Mr. Chairman, Sir, the Government 
has aUocatedfunds for improving the standard 
of education. I would like to thank the Govern-
ment for translating its goals into reality by 
makingaDocations,butnowwillthestandardof 
education improve? For improving the standard 
of education in the urabn areas Navodaya 
Vidyalayas have been opened by the Govem-
mentbutwhataboutthe ruralareaseven after 45 
years of independence? What arrangements 
have been made in the rural areas? Primary 
schools in rural areas do not have buildings and 
evenifbuildingsaretherefumiture,blackboards 
and durries are not availabel. The buildings 
constructed for Rs. 1.401akh do not last even for 
5 years. Nobody is monitoring all this and this is. 
the state of affair all over the country. They say 
that nothing of the sort happened during their 
rule. However, I would like to submitthatbut for 
3 years when the Janata Party was in power 
since independence, the Congress Party had 
been in power for 42 years. Why the standard of 
eduation is not improving? Mr. Chairman, Sir. 
through you, I would like to urge the Government 
to construct buildings for primary schools and 
provide them all facilities so that the children of 
lower castes likecharnors, Monihars etc. could 
be educated. In case of rains the teachers de-
clare holiday for the students because they are 
afraid that the buildings might collapse and 
cause lossof lives. Therefore. J urge the Govem-
menttoconstruct buildings for primary schools 
if it wants to improve the standard of education 
in the country and remove illiteracy. In my 
constituency 90 percent of the primacy schools 
do not have buildings. I have raised this issue in 
the House time and again and have also written 
to them there. The Chief Minister of Bihar says 
that for shortage of funds buildings could not be 
constructed. The Central Govemmentalso gives 
the same reason. 

lwoulclhketoemphasisethatwhenwe 
also pay taxes and are the citizens of this country 

' Though provision for development of 
backward areas has been made in the Budget by 
the Government no mention of the places has 
been made. It seems that the Government is in 
the dark about_the backward areas in the coun-
try. Bihar, Orissaand Northern Uttar Pradesh 
are the backward areas. Therefore. maximum 
fundsneedoespentforthesebackwardsareas. 
Even after 42 years of independence in many 
villages not a single paisa is being spent. The 
Government should identify the States wherf! 
such a situation is prevailing. If special alloca-
tion is not being made to States like Bihar. Uttar 
Pradesh and Orissa, how these States will 
develop? 

Separate allocation need be made.for 
natural calamities. Manypartieshavesentteams 
todoughthitareasinBiharandOrissa. TheChief 
Ministers of both the States have demanded 
funds for tackling drought. Bihar has not re-
ceived rains for the last one year. Arrangement 
for need be made in the rural areas. 

Unemployedyouthandlabourersfrom 
my State are migrating to Punjab and Haryana 
for their livelihood. T eGovemment should make 
arrangements to stop migration. 

TheGovemmenthasmadeallocabon 
for the loss incurred in the security scam. The 
Janata Dal Government waived of loans of the 
farmers. As per rules subsidy on loan for pur-
chaseofcattleandpoultrywhichwas50percent 
has now been revised to 100 percent. Therefore. 
the government should wnte off all the loans of 
HariJans. who are 1n the lowest rung of the 
society. even if the loss of the banks ,snot made 
good. 

With these words I fully opose this 
Budget and conclude 
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SHRI CHITT A BASU (Barasat): Mr. 
Chairman. Si;. I risetoopposethebudgetlorthe 
year 1993-94, both from the point of view of the 
underlying principle and philosophy l:}3h1nd the 
proposals and also the made of revenue receipts 
and the mode of expenditure. Sir. I think you will 
appreciate that the budget proposals cannot be 
properly and correctly avaluated in 1sol;:ition of 
the policies of the Government so far followed. 
Youwillagreewithme. I hope. thatth1sistheth1rd 
Budget under the Structural Adjustment 
ProgrammeadoptedbytheGovernmentof India 
undertheprcssure of the International Monetary 
Fund and the World Bank. 

The Structural Adjustment 
Programme and its experiences and its result 
we have been seeing since late 1une 1991 and 
naturally when we enter 11110 another budget 
proposal framed under the framework of the 
Structural Adjustment Programme. I feel it nec-
essary to recall the experiences that we have got 
during the last two years. 

Tobeverybrief. lwanttosaythatthe 
Structural Adjustment Programme has resulted 
in colossal increase 1n unemployment in the 
country. has resulted 1n rather a perc1pitated 
whole 1n the la ready miserable standard-of living 
of the working people of our co:.mtry and also 
other segments of the working people. which has 
been compounded by further nse 1n the prices 
due to the elimination or reduction of the subs1-
d1es and also by lhe increase or hike of the 
adm1nistrat1ve prices during the last few years. 
It has also led to detenorat1on of balance of 
payments position. 1t has also led to the mount-
ing of internal and external debts and also tote 
d1stort1on of the industrial growth of our country. 
ultimately leading to the chasm between the nch 
few and the multitude of the poor of our country. 
leading to the escalation of social tension. This 
1s the crop we nave harvested under an eco-
nomic programme called SAP - Structural 
Adjustment Programme. 

I have got no hesitation to saythatthis 
budget proposal is nothing but an instrument of 
further pursuing the implementation course of 
the Structural Adjustment Programme and also 
beingtheharb1ngerforthefresh doses of IMF 
and the World Bank's role under the extended 
Fund facility and it shadows still more darker 
days ahead for us. With this. you can understand 
the fundamental position I want to take regarding 
the budget proposels. 

There.are.some people even in this 
House who say that this is a soft budget. I agree 
1t 1s a soft budget. Yes. it 1s a soft budgetforthe 
nch but it 1s a harsh budget fort he poor. It has 
been admitted even by the International Mon-
etary Fund that 11 1s a good document for 
nogot1ating the Extended Fund Facility loan. It 1s 
the I ntemat1onal Monetary Fund which has given 
you this cert1f1cate that this budget is a good 
instrument for nogotiat1on for further laon. 

I have got many bu reacrats in front of 
me. I have got with methedocument1nwhichone 
of the former Secretare1s of the F1ance Ministry 
has called it very m1dly. a budget for the elites. 
It is not myself. My position 1s known to this 
House. I have been serving on this House right 
from 1977 Therefore. my political position. my 
economic philosophy. my social philosophy are 
quite understandable and known to you all. But 
the most ast1nstung understanding factor 1s that 
one of the Secretaries to Government of India. 
who has retired. has termed this budget as a 
'Budget of the elite' Dr. Singh 1s an expert. There 
1s no doubt abou, 11. I quite appreciate that he had 
laid down the basic ob1ect1ves for this Budget for 
1993-94. If I mayquoteh1111. I wouldonlysaythat 
the first objectives has been. according to his 
admission. to achieve macro-economic bal-
ance 111 time. The second objective 1s to achieve 
an equ1ll1brium 1r1 the balance of external pay-
ments. 1 want to say that. with all the humility at 
my command. both the obect1ves are not going 
to be fulfilled by the Budget proposal that are at 
our disposal. 

Certainly you are not going to give 
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unlimited time to me. I will have to make my 
comments as quickly as possible. 

On the internal balance, it may be 
stated that some attempts have been made to 
solve the problem -but not by taxing the rich and 
not putting the finger where it is to be put but at 
tecost oftheStateseconomy. As a rnatteroffect, 
the Budget documnet says thatthere has been 
reduction of the total transfer from the Union to· 
the States. The rich and the elite are not only 
been spared but have been profusely rewarded 
for their increased consumerism. Massive lee-
way of Rs. 4,522 crores and 1n customs and· 
excise duties are given. Had these not been 
given. had these been there, then the deficit of 
Rs. 4314crores would have been neutralised 
completely. We would have had a deficit ·less 
Budgetforthecountryfor 1993-94. 

· Thetransferto the States has declined 
by a big amount, as much as Rs.1,017 crores. 
On the other hand the total recovereis from the 
states has gone up to Rs.2. 7 42 crores. You have 
recovered fromtheStatesdoublethan what you 
proposetogivetotheStates. You haverecov· 
ered rs.2. 7 42 crores from the States. You have 
transferred to the States. from the States. from 
the Union. a sum of Rs.1,017 croresonly. The 
overall position is that the net transfer of re· 
sources has gone down to rs.3,025 crores in 
1993·94 as against Rs. 6, 784crores in 1992·93. 
That means the Budget allocationtranferfrom 
Union to the States and U.Ts.hasalmostbeen 
half. Therefore. youhavesoughttoestablishoor 
to secure internal stability, macro-econoic sta· 
bility, not atthe cost of the rich, not atthe cost of 
the multi-nationals, not at the cost of the 
jamindars or atthe cost of the land-lords but at 
the cost of the States and their economy and 
therebythepeoplesoftheStatesofourcountry. 

So far as the balsnce of external 
paymet is concerned. I will only like to draw your 
attention to the remark made in the Economic 
Survey which has been placed in this house. The 
survey says that such deficit will continue. But 

that objective has not been fulfilled also. 

I wantto bring to your notice the most 
disturbing feature, the most disturbing factor in 
theeconor,1y. that is we have ill ready been late 
tolandinttiedebttrap, Wearen ·. only in the debt 
trap, we are also proceeding fast towards death 
trap. During the first nine months of 1992, we 
borrowed Rs.677 crores and during the same 
period, repayment of loans and interest has been 
of the order of Rs. 6, 079 crores. There has been 
a meagre inflow and the process of outflow has 
already started. I do not know where you will land 
our country. Naturally. 1t 1s quite well-known tht 
if the outflow is bigger than the inflow. then you 
will have to borrow to make repayment of loan 
and interest. Therefore. we shall be in the debt 
trap and ultimately it will lead us to the death trap. 
and ultimately 11 will lead us to the death trap. 
This is a dangerous srtuat1on and this 1s pregnant 
with grave 1mplicalions affecting the economy 
and the political socere1gnty of our country. 

Sir. a lot of fan-fare has been made that 
this Budget 1s a Budget for the improvement of 
agnculture. I have not time to go into the details. 
but I would like to quote from the speech of the 
Hon. Finance Minister"s Budget speech. 
He Said 

·The 1ntegrat1on of our agricultural economy will 
be far more significant 1n favouring agricultural 
producers than any programme of subsidy could 
ever be." 

That means. you have decided to thrwo away the 
subsidy given to the agricultural sector and you 
want to integrate our agncultural economy with 
the world economy and to globalise our agncul· 
tural economy. 

Sir. subsidy is given not only tn our 
country, but in USA. UK and other European 
countries also. this kind of subs1d1es to agricul· 
tural sector are given. I have figures with me 
which show that much more and larger amount 
of subs1de1s are being given for agriculture. 
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SHRI DAU DA YALJOSHI: Sir, I am on a 
point of order. TheHon. Memberisdelilleringhis 
speech but no member of council of Minister is 
not the points ( Interruptions) •• 

SHRICHITTABASU:lwoufd6ketorefer 
to South Commision's Report for a particular 
reason. The reason is very clear that Mr. 
ManmohanSir9"was1heSecrela!Yofllesruh 
Commission. That South Commission, in its 
report,suggestedandwamedal1helhit1Wortd 
countries that there are inheren dangers for all 
the Governments of the ThirdWOfldoountries if 
they seek to integrate their agricultural eco-. 
nomic with the Wortd economyo, that is, 
globalisation of agricultural economy. 

17.00Hrs. 

NowthatMr. MarmohanSingladllo-
cates the integrationof a~economyto 
the wortcl economy. It is very paradoxical and it 
is verypainfulformetoseethatnotasingleword 
has been IAteledinthelongBudgetspeechof1he 
Finance Minister regarding the anti-national 
elements in the Dunkel Draft proposal. The 
Dunkal proposal is injurious to the Indian 
economy, the Indian agriculture. the Indian re-
search and the Indian science. Not a single 
warning, not a note of cautionsistobefound in 
the long speech of the Finance Minister regard-
ing the danger of the Dunkel proposal. Yet it is 
claimed that the Government is detennined to 
protecttheagricultureofouroountry, topromote 
the interests of the agricultural sector of our 
economy. Therefore, thisisnolhingbutfan-fare; 
this is nothing but smoke-screen. 

An6thervery astonishing feature is, 
there has been reduction of import dutyforthe 
foreign goods. ThesereductiontotaltoRs.3273 
crores. This liberalisation would benefit foreign 
goods to the extent of 3.000 and odd crores. 
WhereasthereductioninexcisedJtiesforindig-
enousgoodsaddsuptoRs.1249crores. Thatis, 
youaregivingconcessionslotheforeigngoods 

to the extent of Rs.3000 crores but you are 
reducing the excise duty tote extent of only 
Rs.1,000crores. 1 :3isyourproporationofyour 
likes for the foreign goods and your hatrec;I 
against the indigenous goods. 

The Government policy on export is 
simply the import promooon policy. It is not the 
exportpromotiOl ,allhotqltheGCMlrrmentsays 
exportmoreandsavethenation. Here, thepolicy 
has been otherwise. That is, you import more 
and I do not know whetherthe country will be 
saved. therefore, the entire policytomeseems 
to be a policy of import promotion and not for 
export promotion. 

The Govemmentsays that it has not 
accepted the exit policyfortheworkers. But it is 
not so. Theexitpolicyhasnotonly been agreed 
upon but it is going to be implemented rigltfrom 
now and it is being started. National renewal 
Fund has been provided for . But there is no 
provisionfo.-D.A. forthecurrentyear. ltseems. 
the Government is very complacent that there 
shouldbenofurtherincreaseinprice. therefore, 
there has been no provision for the payment of 
D.A. in the current year. Ear1ier Rs.2200crores 
have been paid by the Government of India 
towards D.A. during the last year. This year, 
there is no provision forthat. So far as inflation 
is concerned, there is no doubt in me that there 
will be further inflation. 

I strongly oppose the so-called report 
produced by the Committee appointed by the 
National DevelopmentCounc:i. I want to protect 
the interests of the workers. 

The convertibility of the rupee with 
currentaccountisaeuphemismforaccelerated 
depreciation of the rupee. I opposetheconvert-
ibilityof the rupee. It is nothingbut the convert-
ibility of te rupee. 

It is being said that there has been 
increased Plan expenditure. I call it an exercise 
in magic. This magic has been the result of 
firstly, drastic reduction in capital expenditure 
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whichwiU have an adverse impadondevelap- Wdhlhese~. lopposetheBudget 
ment asa whole and itis the result of a series of proposals lock, stock and barrel. 
assumptionslikeh9}8rresourcesgeneration, 
higlereconomicgrowth, improvedtaxcollestion 
and easy way of resource raising i.e., through 
loans. Thisishowwehave been confused about 
the increased !lllotement for Central Plan allo-
cation. 

There has been drastic reduction in 
the outlay in the public sector and there are 
figureswithme. ldonothavethetimetomention . 
them. 

Lastly, the Government has decided 
todisinvestthebankshares. This is euphemism 
for denationalisation. Along with 
denationalisation of banks, they are going !o 
denationalisecertainfinancialinstitutionsofour 
cou,try. 

Althesearemainlyduetothe reasono 
thatourGovemmenthastakenuponiteselfthe 
course of selling our country's economic inter· 
est and national inte,esl 

The way out lines in developing seH· 
reliant economy. The way out lies in retying on 
thestrenglhandcapacityofte naliontowilhstand 
the pressure form the foreign multi-national 
companies and. foreign companies. It is the 
people on whoe strength we should rely and I 
object to the Government's policy of relying on 
the strength and economic capacity_ of G 7 of 
World Bank or International Monetary Fund. 
Yeltsin cannot be saved G 7. India cannot be 
saved byG7 or any group of Western countries 
canbesaved. 

India should exist, should live and 
prosper on the basis of its own strength, on the 
basis of its own suffering and our countrymen 
should remain prepared and will remain pre-
pare~ for undergoing that suffering and if the 
Government tries to pursue the anti-people 
policy, we believe that this country will rise and 
resist this move. This is a dangerous path. 

[ Translation] 

,,SHRI LAKSHMI NARAIN MANI 
TRIPATHI (Kaiserganj): Mr. Chairman, Sir, I 

· rise to oppose the Budgelpresentedforthe year 
1993-94. The budget is full of dejections and 
ilusionsand hasbeenpresentedforthNa.keof 
formality. More1han80percent of population of 
thiscoun~comprise people who do not have 
houses to live, two square meals to eat ancl 
enough clothes to wear. There children wear 
single tattered clothes inserverecold. ~ is 
no arrangenet of education and medical facili-
ties for them. Theyaredyingforwanlofmedi-
cines. Wepreparebudgetswhilesittinginthe 
magnificent buikingtodetermine theirfulure 
butthebudgetwhichhasbeenpresec itedhereis 
anti-people. . 

Sir, there was no debt on oureot.ntry 
before 1947butaflerwardithas become one of 
the majordebtorcxurtriesof theworld. Why did 
it happen? It happened because the people 
sitting at the helm of affairs are not honest in 
making country's future bright.Today corrup-
tion has becomea general phenomenon in the 
country and as a result of that the money re-
ceivedasfOl'eign loans to improve the pliglt of 
poor people, hasalsobeenconfinedtoa few rich 
people only. Shrimati Rita Ji has rightly said· 
"Ya vat jivet sukham jiYet, rinam kritva ghritam 
pivet, bhasmi bhutasya dehasya punragamn 
pi vet, bhasmi bhutasya dehasya punragamn 
kutah."Ontheonehandtheyhaveconfinedthe 
entire money in the hands of a few persons and 
on the other they have created a class who 
believe in: 

"Yavat jvetsukham ,vet, hritvamritva 
suram pivet. Bhasmi bhutasya dehasya 
punaragamnkutah." 

Ontheonehandtheentlre money has 
goneinthehandsofcorruptpersonsandonthe 
other. during the 45 years of rndependence a 
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class of terrorists has been created in the coun-
try who are killing the countrymen and looting 
their property and enjoying. ' 

Mr. Chairman, Sir. today the basic 
question is that off armers but no attention has 
been paid towards them in the Budget. Leaving 
aside the BO percent rural people, arrangement 
has been madeforthecomfort of only 1 Opercent 
capitalist group and high Government officials 
living in urban areas. The farmer in rural areas 
ca not buy refrigeratororcolourT. V. He does not 
have money for that. he will purchase bicycle 
only. Will the Government provide any conces-
sion of him? It has been shownthatnonewtaxes 
have been proposed in the budget but indirectly 
hike in prices of petrol, diesel, coal and railfare 
has afected the farmers directly. Sir. We can 
compare the resources of income shown in the 
budget wit a rural saying that looking a beautiful 
red flowered of semal tree the birds make their 
nests on it so that later on they may enjoy its fruit. 
When it bears fruitthe birds try to eatthem, but 
they find noting in it except cotton. For the 
general pubic this budget is also like that of a 
semal flower which is of no use of them at all. · 

Sir, special attention needs to be paid 
torevenuecollection.Wehavetoseeastounder 
that circumstances revenue is embezzled and 
whoarelhepersonsinvolvedinsuchembeztle-
ment? Howthatcanbecheckedandhowthatcan 
be brought to public exchequer? Take the ex-
ample oflncome Tax. The Government is not 
even getting 1 /4th of the total income tax and 7 5 
per cent is pocketed by Income Tax Officers. If 
income tax procedure is simplified and income 
tax limit 1s raised then it would encourage tax 
payers to declare their income and the Govern-
ment would also get more revenue. Sir. traders 
arethemaintaxevaders. lfanytraderwantsto 
deposit his tax honestly. the income tax officer 
of the district does not move his file without 
takingbribeofRs.2.000toRs.10.000. Thetrader 
has to pay bribe. Then he thinks that when he has 
topaybribewhyheshouldnotevadetax. Heis 

compelledtoevadetax. The tax pocketed by the 
officers incur loss to Iha tune of thousands of 
crores of rupees to the Government every year. 
The Government should pay more attention of to 
check tax evasion and corruption prevailing in 
lncomeTaxDepartment.TheGovemmentshould 
formulate a proper procedure to make the trad-
ers more honest. lncome tax limit should be 
raised and the income tax procedure should be 
simplified. When we expect from others to speak 
the truth, we should first learn to speak the truth. 
If we expect honesty from others. first of all we, 
who are ~itting at the helm of affairs, should 
become honest. If it happens I have no doubt in 
my mind that our entire nation and our employ-
ees will become honest. If we smoke cigarette 
how we can ask others not to smoke. Therefore. 
we havetobecomehonestfirst. In addition to that 
the aim of nation building should be uppermost 
inourmindandwiththatmotivewehavetomove 
ahead. Only then we can do something good for 
the nation as well as for the upliltment of the poor. 
Sir, once again I would like to request the 
Govemmentto have mercy for the rural poor. 
The poor people in rural areas do not have 
enoughclolhesfortheiryoungdaughters. How 
their children spend their nights during these-
vere cold? They cannot sleep without mat. The 
whole family has to sleep in one tattered razai. 
If you look at them you will find that they have 
redttcedto skeletons. Their exploitation should 
be stopped a,nd some solution fortheirupliftment 
should be found out. 

Merely reducing prices o colour T. V. 
and car will notseNethepurpose.11 you do not 
pay attention towrds the poor they will come on 
the streets to protest against the rich and the 
latter will not remain 1n peace. They will be in 

trouble. You should ponder over it seriously. 

T odaythe Government has introduced 
the Gold-bond scheme. The Government will 
not ask anything about the source with which !he 
gold has been acquired. II means that !hisschrne 
will atrract those people who have money. The 
poor people of the country have no money. Only 
a handful of people, say 5-10 per cent of the 
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population in rich. Who are these 5-10 per cent 
people? They are politicians, Government ser· 
vants. big officials or 2·4 per cent capitalist 
groupofthecountry. Nobody has money barring 
thesepeople. Therichpeoplehaveendeavoured 
to convert their unaccounted money into white 
money through gold bond. The Government 1s 
giving patrona9eto it. I think that the Government 
has given a chance to rich people to convert their 
black money into white through gold bond and 
paved the wayforit. Therefore. I demand that the 
Government should reconsider the scheme .. 
The budget presented by you is anti-people and 
anti-poor and I strongly oppose it. I would like to 
request all the hon. Members of all parties sitting 
intheHousetooppose1tunitedlyandnottoallow 
the budget to be passed. 

[English] 

SHRI BIJOY KRISHNA HANDIQUE 
(Jorhatl: Mr. Chairman Sir. I nse to support the 
Budget 1993-94. 

The Budget 1993-94 is not an isolated 
phenomenon. This is the third stage in an ongo· 
ing process of an exercise which began 1n 1991. 
The present stage. though not the final one. takes 
a direction which zeroes in on a note of decisive-
ness. Many seldom realized its full implication 
1nthelasttwentymonths. Thechoicein 1~91-92 
was between survival and doom; between re-
ducing debt and growth. Thus in the last to 
Budgets financial viability superseded the eco-
nomic expansion. 

I .:Jo admit the twenty month period 
which separates his third Budget from the two 
previous Budgets 1s surely not mal'ked by a 
noteworthy improvement 1n indices of economic 
and human welfare. 

An average growth rate of less than 2 
per cent over the two yrais ending 1992·93 in act 
means a fall in per capita income and nse 1n 
unemployement. The present Budget 1993-94. 
however. unm1stakebly 1nd1cates thatthe diffi· 
cult stabilization phase has been successfully 
traversed and restructuring of economy harmo-
nized wit/1 growth and development. Having 
regard to our potential and endowment the hope 
1s ngh\\y expressed that t11is Budget will be a 
harbinger of the country's progress towards a 
dynamic and vibrant economy. That the Budget 
,it t11e first instance 1s pro-g,owth is 1nd1< .1ted by 

full convertibility of the rupee. reduction of cus-
toms and excise duties and the expectation that 
it will stimulate exports and therefore industrial 
growth. I short. dua(''"c.tes invariably lead to 
comphcatioll,S which hampered exports. With 
these complications and constraints gone. this 
will encoura~eforeign investment. 

Added to this 1s the big incentive that 
comes from redution of excise and customs 
duties. The official-presumption that exports 
wold grow at around 15percent in dollar terms 
next year and the cu rretn account deficit would 
begin to decline i 1993-94. settling gradually to 
a level under two percenttumsoutto be realistic. 
One is inclnedto accept the finance Ministry's 
proiection that foreign exchnage earnings to 
exporters would nse by five per cent to six per 
cent during the ensuing fiscal year due to the 
unified exchange rate which is expectedtosettle 
somewhere between the market rate and the 
off1c1al exchange rate. Along with export which 
now has to be more competitive in the intema· 
t1onal market. the reduced import tariffs would 
com pell the domestic industry to fend off the 
t1· reat of imports by pricing its products competi· 
lively. 

I would. however. like to pass on toa 
very important sector involving the great mass 
of our population. that is the rural sector. There 
is. no doubt. an impressive increase in plan 
spending to the tune of 32 per cent including a 
whopping hike of 62 per cent 1n funds for rural 
developments. 

17.20Hrs 

[MR. DEPUTY SPEAKER in the Chai~ 

Even while he seeks to reduce the 
fiscal deficit by another half a percentage point 
of GDP. And he has done this by not raising new 
taxes. a rare budgetary exercise. but by offering 
tax concessions worth Rs.4522 crore. 

Thus there is substanltal investment 
in agricultural sector as well as substantial 
reduction of the duties on inputs on agriculture 
which will definitely help the process of eco· 
nom,c growth. Thus the heavily pro-industry 
bias ot our past live yer plans ,s sought to be 
correted. 
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Yet let us examine whether it can be 
actuaRy caned a Budget with well directd rural 
orientation. lnspite of general ir.::rease in out-
laysforthe rural economy, we however need to 
look at the budget allocations in 1992-93when 
there was substantial raduction. lncertaincases 
in the Budget 1993-94 the increase provided 
lookssiglfficant only because of the very deep 
cuts last year. For instance, the outlayforthe 
rural water supply progamme has been in-
aeasedStbltallialyfromRs.460crorein 1992· 
93 to Rs. 760 crore next year. But even this 
hglerOUClayremailsbelow1heBudgeletimales 
for 1991 ·92. We have, however, to bear in mind 
in an fairness that the hon. Finance Minister is 
caughtbetweentwopulls-one is development 
oriented ruralprogrammeswithalongergesta: 
lion period and the other wettare-orietned 
programneswith i nnieciateresulls. I do~ 
ciate the compulsions which make him 
iscriminateinfavourofthehumanfce. That is 
why the accent ison anti-poverty programme 
whichisshownbylheexpencitureonJawahar 
Rozgar Yojana of Rs.500 crore. There is no 
dolbtthepressing need to raise major sections 
of the rural population above the poverty line. 

Butthefactremai'lsthatitislongterm 
measures that sustain growth in rural economy 
will employment generation such as the Na· 
tional Watershed Development Programme 
which is provided in contrast only Rs.200crore 
even though all the blocks in the country with 
less than 30 percent cultivated area are to be 
coveredbyassuredmeansofirrigation. 

I think, a balance needs to be main-
tained between instant refiefto poor a sustained 
employment generation programmes, between 
programmeswithanemphasisonjobscreated 
today andttiosethatcancreate jobs in the future. 
So. it is imperative thatthe Government spells 
outaclearstrategytochannelisehigheroutlays 
i.nder IRDP which isbeing68percent more next 
year than that for the current year. 

Theotherpointslwouldbrieffyreferto 
are about 31 per cent hie m the outlay for 
education and 60 pr cent increase n the health 

budget. It is indeed long since such social 
sectorshavebeen~impor1ance. Thssows 
theQJlturedbiasofthe Finance Minister's mind. 
But while highlighting these points, I have some 
obserations to makeonthefinancialassistance 
toourunversities and research and academic 
centres which arevirtuallyinthethroesof death. 
Theynowexistoriyformaki,tipaymenttostaff, 
sometimes failing to meet even the financial 
obligations of the staff too. It is too naive to 
suggestthatthe unversiliesfendtorthemselves 
by raising their own resources. Ewcation and 
research. unlike fiscal phenomenon, cannot be 
leftto marketforces. 

I cite the instance of research centre 
-Agro-Economic Research Centre of Jorhat in 
Assam Agriculture University. I has been doing 
significant research work in agro-economics, 
on subjects like textiles, handicrafts and its 
relatedmateirlas, sericulture, aquacullure, cattle 
and poultry farming, etc. Thus. it has made 
immense contribution to the prspective plan-
ning of the entire North-Eastern region taking 
district level planning as its basis. Research 
work has now to be suspended due to financial 
constraints. ThereisalreadyunrestintheCen-
tre. And I am afraid, any moment there may be 
a strike or other action by its employees who 
have no received their arrears accumulated 
since 1990-91. 

ldrawthepointedattentionofthehon. 
Finance Minister to see that this can overcome 
Centre's financial constraints and can function 
as a resarch centre. The case of the Asiatic 
Society in Calcutta is no better. it is almost in the 
throes of death. 

The other pointthat I wantto make is about 
the proposed five-year tax holiday ot industrial-
ists who would opt for rapid industrial develop-
ment otthe North· Eastern region. I am afraid, 
this is more a cosmetic to the nation's concern 
forthatneglected region. In a region where there 
is no infrastructure for industy. poor communi-
cations, due to Railways's proverbials apathy. 
Exorbitant transport cost. five year period is 
nothering. It will fly like time that old gipsy 
without making its presence felt. I wonder if the 
hon. Finance Minister has a card up his sleeves 
to extend the time-limit by anotherfive years. If 
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he has. it is time he laid it on the table right now .. 
Otherwise, no industrialist will be inspired to 
make a beginning even for we all know the • 
limitations of the North-Eastern region. 

Before I conclude, I raise the question in the 
context of Centre's insistence on States' 
mobilishing their own resources, How much 
resources can be raised by a state like Asam, 
ravaged annually by devastingfloods? 

Unless Government takes effective mea-
sures againstflood and erosion, the question of 
resource mobilisation remains a myth. This is 
like blowing hot and cold in the samebreath. The 
Centre wants the state to raise resources and at 
the same time, it tends to keep its eyes shut on 
the problem of recurring floods which eat away 
the resoruces. Our demand for tacking devas-
tation caused by the river Brahmaputra on na-
tional level is still a cry in wilderness. last year, 
by chance, there was no devastating flood all 
over the state barring a few places. But the 
phenbomenon of flood5 moves in a cycle. we· 
have unimpeachable evidences and reasons to 
forecast that severe floods will strike Assam 
this year with all f urey. And to make the matter 
worse, due to the meagre funds provided last 
year, allthevulnerablepo1ntsof !he Brahmaputra 
and its tributaries could not be protected. thus 
exposing the peopple of the state to a fierce 
situation. Even, atth1s belated stage, if some 
substantial funds are provided, this disaster can 
be mitigated. I hope the Finance Minister will 
take immediate steos. It books like a paradox 
that Government is prepared to spendcrores ol 
rupees on relief operation while this amount can 
be very well spent before hand protection work 
to stall a disaster. By that. Government can 
save the people from sufferings and misery. It 
is alos imperative that the Brahmaputra Board 
which is, at the moment, yet to move out of its 
rudimentary stage needs to be overhauled and 
activised so that it can handle this gigantic 
problemcausedbythemighty riverBrahmapooa 
With these observations, I support the Budgetfof. 
1993-94. And I hope that the hon. Finance 
Minister will at least look into the problem when 

he hails or rather gets elected from Assam and 
see that the problem can be solved. OthervVise. 
I can see a terrible scene ahead me within a few 
months a even a few weeks if something is not 
done immediately to set rightthe situation and 
to have the protective measures taken along the • vulnerable areas of the river Brahmaputra. 

SHRI H.D. DEVEGOWDA(Hassan): I 
thank you first of an for giving me an opportunity 
tospeak, Sir. At theveryoutset, lwouoldlike 
to say that this Budget isan anti-farmer and anti· 
poor Budget. The hon. Finance Minister has 
taken utmost care to protect the affluent section 
of the society while presenting his third Budget 
tothisaugustHo•;se. Whetheritis excise duty 
cuts third Budget!,.; this august House. Whter it 
is excise duty cuts or any other tax concession 
that he has given, he has only helped the affluent 
sectionsof thesocietywho have got the capacity 
topurchaseandthisbudgetisnotforthepeopoe 
who are really poor. In my opinion, the people 
who have got the purchasing capacrty may not 
be more than 150 to 200 million people in this 
country. Reductionotincometax. wealthtax, 
gift tax. excise and customs duties come to 
about Rs. 6950crores. This reduction will have 
two effect. The first effect is that the state 
Governments hitherto which are getting about 
45 per cent of the share have been putto a loss 
and they have to suffer because of this total 
amount of Rs. 6950 crores. 

It is a substantial amount of reduction in the 
custom and excise duty of which 45 per cent 
ought to have gone to the states. But that has 
been denied. I do not how the Central Govern-
ment is going to reimburse or going to make 
good the loss to the states. 

The hon. Finarlee Minister always used to 
say that he will bring down the budget deficit. 
That was the assurance given by the Finance 
Minister to this House. he is not only a clever 
man but is an expert man. Now he says that 
redJctionintermsofpercentage of GDF and not 
in terms of monetised deficit. I do not know how 
the Finance Minister is going to substanbtiate 
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the assurance that he gave to the House. in the 
lasttwoyears· Budgetproposals. 

0 

The monetised deficit last y&arwas about 
Rs. 5400 crores. This year it has uitimately 
come to Rs . 6000 crores. Let the Finance 
Minister give the clear answer about the 
monetised deficit so far as this year is con-
cerned. The most important fiscal deficutlt is the 
revenue deficit which reflects whether the Gov-
ernment is living within its means. 

In my opinion the assurance which was 
given to this House by the Finance Minister was 
to cut down the un-productive expenditure or the 
Govemmentexpendilure. All these things have 
been given a go-by. Nothing has been achieved. 
The revenue deficit which was Rs. 16261 crores 
in 1!;)90-91 hasgoneuptoRs.17360croresin 
1993-94. The fiscal deficit comes to Rs 36959 
crores in 1993·94. asaganist 36325croes in 90· 
91 . 

MR. DEPUTY SPEAKER: Mr. Gowda 
please come in the front row. we are unable to 
hear you. 

SHRI H.D. DEVEGOWDA: I amsony, Sir. 
What I was telling was thatthe most important 
thing is the revenue deficit which reflects whether 
theGovemmentis hvingwithinitsmeans. Last 
year the Government promised to reduce the 
unproductiveexpenditure. Boththehon. Prime 
Minister and the hon. Finance Minister gave a 
categoriocal assurance to reduce the Govern-
ment expenditure like reduction in staff.TA/DA. 
expenditure on vehicle and so on. Let the 
Finance Minister go through his own figures. 
This yearthe revenue deficit is Rs. 17360 crores 
whereas in 1990·91 this was Rs 16261 crores. 
Likewise. I can give the figures for the subse· 
quent years also. They are all pnnted foigures. 
In 1990-91 the fiscal deficit was Rs. 36325 
crores and this year it has co et o Rs. 36959 
crores. In 1990-91 thenon-planexpenciturewas 
Rs80469croresandthisyearithasgoneupto 

Rs. 90072 croes. This clearly showns that 
whatever assurances the Finance Minister gave 
to the House he is not able to fulfill those assur-
ances. Theonlyachievementtoth1s. creditis 
lhe cut in the farmers· subsidy. 

Let me be very plain. I am not a person who 
will always be harping on this issue. Whatever 
subsidies that have been given. when the price 
of OAP went up sky high, after a great deal of 
struggle by almosi all the political parties. the 
hon. Prime Minister was kind enough to give Rs. 
1000 per. tonne subsidy for OAP . Forthis 
Purpose the last years· Budget provided Rs. 350 
crores. This year. ther 1s no provision for that. 
The subsidy that was provided last year has also 
been taken away this year. The argument of our 
Finance Minister or his Advisors 1s that the 
expenditure 1n the form of subsidy to then farm-
ers will be an un rpoductiveexpenditure ornon-
plan expenditure. I would like to ask a question 
straightaway to my fnend. hon. the Minister ot 
stzate for finance. The subsidy which is go,ng 
to be given to the industrialists. that will be 
classified as subsidy for developmental works. 
I do not know the logic behind it. Tl1e subsidy that 
is going to be g1ventothefarmers. eitherfor OAP 
or whatever 11 may be. will it not increase the tood 
production and ultimately help the nation? I do 
not know why these Ii iends are t ry1ng to deny a 
little benefit that is given to the farmers. Even the 
benefitthat was givren to the I armers. Even the 
benefit that was given to them. they are going tom 
take away that benefit. 

Your goodself was kind enough to permit 
me to raise tone of the issues on the floor of the 
House under Rule 377 and that was on the 
Agricultural and Rural Debts scheme. 1990 
which was formulated by the very same House. 
LetitbeanyGovernment. Todayyouarethere 
and tomorrow somebody else may come. To· 
day I you say that for the next three years. you 
wiH HP.aven to earth Do you have the guamtee to 
nat tor three years The programmes· whether 
you had formulated or somebxly else had for· 
mulated during the last few years • must be 
continued and they should be implemented 1n all 
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fairness. now, lwouldliketoaskonequestion 
here. A scheme was formulated only to give one 
time benefit to the farming community of this 
country and that too small farmers viz. The loan 
wo11h rs 10. OOOwouldbewaived. That decision 
was taken in 1990 when Shri V. P. Singh was 
heading the Government. That scheme wc1 

announced by the Government of India and 
circulated to all the state Governments. I would 
like to ask a few points particular!y on this issue. 
What was the actual amount involved? Accord-
ing to the guildelines that were given by the 
Government of India through a Notification and 
the loan which was distributed by all the com-
mercial banks. cooperative banks and other 
financing agencies to the farmersm, artisans 
and so on. you have classified certain things. 
You have classified that who are the people who 
should comeunderthe category of agriculture. 
Agriculture means. horticulture animal hus-
bandry. poultry farming. fisheries and so on. 
Artisan means cottage and village industries 
and handicraft industries. All these people are 
going to get benefits as per that notification. 1 

would like to know freom the hon. Finance 
Minister, what exactly would be the financila 
burden, taking all these categories into consid-
eration and how much budgetary provision was 
made in 1990-91. 1991-92 and 1992-93. This is 
the thing which I would like to ask the Govern-
menttospell out while replying to this General 
Discussion on Budget. 

According to my memory. last year. a 
provisionofaboulRs. 1500croreswasmadefor 
this pruposeanclthe hon. Finace Minister was 
not even prepared to relase Rs. 200 crores out 
of these Rs. 1500crore. It is notforOr. Bairam 
Jakhar, a big farmer orlor the hon. minister of 
state for Finance orforme. but it is for the small 
farmers, that this scheme was formulated. Why 
the Government wants to deny them the ben-
efits? lfyouarereallysincere, thenlwouldlike 
laaskaquestion. Youtouchyourheart. I 

lwould like to ask Dr. Manmohan Singh one 
question. It is not mere honesty that is a criteria 
in the country. it is not mere sincerity that is a 

criteria·in the country but it is some other 'hi:·g. 
and other than honestry is required Why are you 
denying all the~e things to them? 

To make ep the financial loss due to this 
swindling by the bank scam, you are going to 
ornvide rs. 5. 700 crore 1n the current year's 
budget. What moral right have you got to pay it 
from the public exchequer which is the money 
that is being given by 90 crore of people? But you 
are not prepared even to pay Rs. 1000 crore for 
the poor farmers aHesast for a single time 
beneitt of loan abolition. I am ashamed to say 
this. Letustouchourheart. Whatsinthisfarming 
communityhascommitted? Twenty-thirtyhand-
s0me people have looied the banks· funds 1n the 
name of shares. brokers or dalal or what is called 
bulls. I cannot say all these words. Whatever 
i• may be. Those people today are able to get 
protection by this very same Government. For 
what are we sitting here? We are sitting in the 
highest democratic institution to protect them. 

Today. when I went through the papers. Mr. 
Deputy Speaker Sir. I had to function when you 
goodself presided over the Karnataka legisla-
ture: and you had given several rulings. I do not 
want to take the name of any individual. Only 
I would like to draw the attention of my col-
leagues here. I will quote from Indian Express 
of Today The main issue was and is If the pay-
offs were to be made to certain importnat per-
sons in the country through these accounts. If 
these accounts were traced, 1t should have 
opened upa trial to many other foreign accounts 
especially of those who are holding imporant 
positions in the country. If the CBI wants to probe 
these-pay-offs. why anybody should come in the 
wayofthat? The hon. Ministerifstateforlnternal 
Security says theJPC has failed to identify the 
culprits who as responsible is scam in this 
country. Who 1s at the back of all these things? 
ls this House? lsanyhon. Memberofanyparty 
inculdingmyparty? ldonotth1nkanybodywants 
to come in the way of finding out those people 
who are responsible for looting this country's 
money. lcannotunderstandthis. Youwantto 
pay Rs. 5700 crore from the general revenue to 
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make up this fraud that has been committed by 
few individuals. When we for poor farmers, are 
\";e beggars? IN all humility at !JiYcommand, I 
wouldliketosayclont'treatthiscoimmunitywith 
scant respect. i have got regards for Mr. 
ManmohanSingh. But now I havetosaythatl 
i rdvt:: iu6! that regard. lnteHigentisis is not the 
criterion of this country's administration. I have 
seen enough inteeligent people. I wnat men of 
heartforthepoorsectionsofthesociety. ldonot 
"'"'' '"u u:.t:: i 1arsn woros to 1n1ure the ieeungs or 
anybody. 

Day before yesterday, Pakistan's former 
Prime Minister's property was frozen. How 
many politicians' prperties were frozen in India 
including the former Prime Minister or minis-
ters Mr. V. P. SinghtoldinthissameHousethat 
nearly Rs. 1, 500 crowas in the Swiss Bank 
Which belong to Indian He told that; it is not I. I 
was not holding the portfolio of the Finance 
Minister in the Central Government. Shall we 
have got the courage just to know the pay-offs in 
bankscamhavebeenscuttleddownbytheCBI? 
Thenwhattypeofjuslicewearegoingtodohere? 
These looters, smugglers, anti-social elements 
will be probated by some of all interested per-
sons who are in the line of portion. 

I do not want to take the name of Mehta 
group Dalal Group; I do not know whichever 
Mehtaisthere. lfthatgroupwasgoingtobekept 
in the CBI custody for 118 days, how the other 
HittenDalalwassenthomewithin 11 daysbythe 
very same CBI? Who is responsible for nearly 
Rs. 3000crorefinancialscam? 

YougothroughtheJankiraman Report you 
will know the Bills 

The hon. Minister as an youngster has got 
abrightfuture Shri Chandrashekhara Murthy, I 
have got the highest regard for you you come 
fromarespectablefamily, I know. Youarea 
straightforwarclman. Pleaselookintothis, ifyou 
can. If it is not possible, if you are in ·a helpless 

situation, I de not want to put you _in an 
embrrassing situation. After 19 or20years you 
have become a Minister. I will stop at his stage 

t,, .. 
Sir, so many concessions were given! 

Colour TV! When the hon FinanceMinisterwas 
prewsenting his Budget, he was said, "Hereaf-
ter I will given the beneift to the Colour TV and 
maruticars!" What i can say is, Deputy Speaker 
Sir, you have been in public life for 30 years. 
Have you been able to purchase a Maruit car? 
You have got 1 to 15 acres, small farm. I know. 
To whichever party we may belong, I have the 
highest regard for you. 

Why are these concessions given? For 
whomaretheygiven? Forwhatpruposearethey 
rpen? 

Take the farming community Only one 
item has been included on tractors of engine 
capacit; exceeding 1800 c.c. Reduction Exuse 
duty from 17to25to 10percent. Shri Bairam 
Jakhar may be having one or two tractors. But 
the small farmers will have only tillers, power 
tillers. Was it not possible for Shri Manmohan 
Singh to identify these small farmers? 

For instance, even if he has reduced the 
duty on pesticided by 10 per cent, I would have 
congratulated him openlyn to whichever party 
wemaybelong. Notaniotahasbeenthere! I 
cannot understand it Seventy per cent of this 
community, to whichever caste they may be-
long to, are treated with such a scant respect!• 
What is this? While preparing the Budget is 
there no person who belongs to the farming 
community in the Finance Ministry, at least to 
suggest to the so-called administrators. I would 
like to ask this question: Are we so helpless, we 
asrulers? WesaythatwearetherulersWeare 
the policy makers we are the privilege! clers ~ 
this country The erstwhile Chakaravarthis and, 
Maharajas have gone. New Maharajas anc"' 
Pseudo-maharajas have come sitting in this 
House and running the administration of this 
country can we not ask how these people who 
prepared the Budget proposals are going to be 
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preparedbythebureaucrats? Canyounottell 
them? lsitsodfficult? I am unabletoundersland 
it clearly shows that you leave no heat 

If the hon. Minister of state for Finance, 
even now, if he wants to show courage, let him 
at leastshowhiscourageandpress his Minister 
to speli out something which is going to help the 
farming community, in his reply. 

The nextthing is exemption ofWeatlkhtax 
I have heard enough speeches in this country 

. thatl am disgusted about the credibility of the 
politicians and the political parties which is 
goingdowninthecountrynow. 

I have heard enough speeches. Urban 
ceiling is onlyfornamesake Land reforms, yes, 
in Kamatal..a they have been implemented in 
very vigorous manner . How much money is. 
now in the hands of the farmers? Especially 
so'me of those farmers who have manitained 
certain large farmets in Norther Indian where 
they were unable to implemtn then land reforms 
. in all sincerity. tht is a different matter. 

I will ask aboutthe wealth tax emempt1on 
for a single house whatever may be the cost. it 
maybe Rs 1 crore. As,2crore. or more . There 
are peole who build the enllre house with 
marbles. imported marbles1 For that you wnatto 
given an exemtion1 And. there is no ceiling limit 
on that' But. to own ten acres of land you wnat to 
have a ceiling limit. 

18-00hrs. 

Whyareweallhere? ForgettheParty. Why 
are weal! here? I would liketoaskthisquestuion 
to the ruling party, Members you have run the 
countryforthelastfortyyears lfyouwanmt, you 
can run the country for another 40 years because 
theOppositionisdivided. lamnotbothered. You 
peoplesayinthelasttwoyearsofthe()pposition 
Government. there was economic instability. 
etc. Theseareallarguments. Thearguments 

together. 

lwouldlikeoaskonaquestionto the hon. 
Finance Ministdt. Is it not possible to amend the 
Constitution an'1the taxation laws, tt necessary, 
to confiscate the properties of the corrupt politi-
cians and corrupt bureaucrats if they have ac-
quired the proerty over and above the knowsn 
source of income. When Pakistan can do this. 
why not we do it? If our system is not going to 
behel[fultotakesuchaction. lpreferthatsystem 
whther it is military rule or whatever may be. I 
am not bothered. We have heard al;I these 
sermons. Could it not be possible to find out the 
payofftothosepoliticiansaridbureaucratsinthe 
bank scan? 

I would like to make one or two points more. 
What is your rupee convertibility To maintain 
the rupee value you have to spenj whateverthe 
reserves of foreign exchange that you have with 
RBI. Otherwise, today the rupee has no value at 
all. Howlongcanyousustainthis? Unlessand 
untin you improve foreign exchange reserves by 
export earnings, you cannot overcome the finan-
cial crisis by this borrowed money. 

About your expectation in regard to foreign 
investment, I would like to quote from Finanical 
Express. It says: 

"Only time will tell if the eager-
ness of the Finance Minister to 
globalise India's economy in a 
haste. presumably on IMF ad-
vice. was in the interest of the 
country .. " 

It also says: 

"It would therefore be highly un-
realistic to expect a significant 
improvement in l~dia's export 
performance in the near future . 
especially having regard to past 
experience . Although the 
Government's target for export 



739 GenelalBudget. 1900-94 APRIL22.1993 ·Gsnera#Dillt:u$sion 740

[Sh. H. D. Devegowda] 

growthwas 16percertfromApril 
92. loJanualy 1993, elq)Ortsgrew'
at a dismal rate cf only 2.2 per
cent�rablemotnhs
of 1991-92. . ."

The Finance Minister. while presenting 
this first Budget. came before this House and 
told that in the next three years the.economic 
situation will prove. It is not mesmerisim. 

Today we have got 5.2 billion dollars of 
foregin exchange reserves because you have 
borrowed and you have transferred from loan 
acooi..ntotheforeignexchangeaccount. ltisnot 
earned by your exports. I would like to just 
caution you. I am not interested to come back 
to Parliametn. 

ShriCMl1drashekharji. the Minister of state 
in the Ministry of Finance. you may be 
interestedm to continue in Parliament. I warn 
you nad your Party that if you peolte adopt a 
callous attitude towards agriculture and 
agriucltural sector. a day will come when this 
country becomes another Somalia. Please 
remebel's. NowlMFwantstotrapyou. Ourfood 
production in the next ten years will go down. 

My friend. Shri Aeddiah was metn,ong 
about the OAP andsaidthat the imported DAP 
hasnowbeenrefuced. Ourlocalfactorieshave 
been closed. And alter two years. the int em a· 
tionalmarketisgoingtodictateusandyouhave 
todepenonlyonthem. Youcanotsurvive. And 
in the nextten years. India is going to becoem 
anotherSomaliaanditisgoingtosuffershothin 
agriuclture and industrial sector. Please note 
this. You may be underlhe impression that you 
may survive for long. 

How long you can hold this nation? It is 
practically impossible. 

Powe!and 1mgation are thecoro sectors. 

They,weretotalyneglectedinthisBu:Jget. They 
a,elhemainingredienlsforfoodproCllctionand 
forbuildinguptheruralec:onomv. Forlhreelo 
five years. a farmercannolgeUhepowerlorhis 
pump sets. Outof#l&tetalposst,ilityofpower 
generation, wehaveonlyachieved40percenlin 
powersectorevenafter47yearsoflndepen­ 
dence. Simila,ty. in irrigation, 1540millionacre 
foorofwaterisavailable,outof whichnoteven 
40percnet oflhewateris usedforthe benefit of 
the farmers. Some people argues that 36 per 
cnet allocation is enhanced forthe rural devel­ 
opment. I knowhow that money is going to be 
spent. One camel in North India has been sold 

to60persons underlhegalbof helpingthepoor 
farmers. AboutJawaharLojgaryojnaand other 
schemes, how the money is swindled at the 
ground level, everybody knows ii. But, 
unfortunatly. because of the party discipline. 
they were not able to express their views in this 
House. This is the position in this country. 

I can only ventilate my feelings. I cannot 
change the line of approach of the govemment. 

Sir. you hae cautioned me twice to con­
clude my speech. You arc ::oming from 
Kor nc1t:1Ka Jnd I ama!sc com1ngfrom Kamataka. 
The other hon. Members should n0! think that 
you are doing a favour to me. 

There arevanous other issues which l can 
quote. but. unlortunatelyduetopaucrtyoftime 
. I would like-to ask only my younq friend. Shn 
MY chandrashekhara Murthv t!,'lt this is 
the issue which we are going to raiseI 
·Aore the pubhc We will not leave you. Tell 
your Governemnt; tell the Pnme Minister. 
You have provided Rs. 5700 crores out of 
the general revenue to meet the losses that 
has occurred due to securiteis scam for the 
reimbursemtn. I am asking a simple 
question. When you have 
attachedthepropertiesofHarshadMehtaand 
his relatives. why Bhupen Dalal'sproperty 
has not been attached. even his wife's 
property has notbeenattached. 
youknowyoucamatstopus. 
lwilltellyouthatlhesethingscannotbecovered 
by you anymore. 
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I would like to say just one word with all 

honesty and sincerity at my command· what· 
evermaybetheselooterscando,pleasedonot 
neglect. neglet neglectthefarmingcomrmmity, 
which will destroy you,and your party. 

SHRIROSHANl:.AL(!<hurja): Mr. Deputy 
Speaker, Sir, I risetooposethe Budget because 
this\ijudget is for the benefit of the rich and 
detrimental to the interests of the largetmasses 
of population of India. 

It isa Budget only for 1 Oto 1 Spercnet of the 
populationandagainstabout80percentofthe 
population of India. 

Now. I will take one by what the provision 
has been made in the Budget for Agriculture. 
The subsidy has been abolished. 

This is on account of the factthat seventy 
percent of the population of India fives in villages 
and their main source of income is agriuclture. 
But it is very surprusiong that the Governmetn 
has not paid any heed to the interests of the 
agricultureists. If you take Japan. for instance, 
ithasgotthehighestsubsidy·about76percnet 
- followed by USA which has got about 60%, 
whereas the subsidy on agriuclture in India is 
lessthantenpercnetonly. I, therefore. demand 
that the Finance Minister should restrore the 
subsidy on fertiliser. 

Secondly. I demandthatthereshouldbe no· 
restriction on the movement offoodgrains from 
onedistricttoanotherdistrictandfromonestate 
to another state. 

Thirdly, I demand that the prices of 
agriuclturalproduceshouldbereasonablyfixed. 

Fourthly, the prices of agriucltural 
implemetns, especially of the tractors, should 
be brought down if we have to see a prosperous 
India. 

The main source of our Indian economy js 
agrouclture. But rnothing has been done to 

improve it. Though our Prime Minister has 
announcedtheincreasefortheruralsectorfrom 
Rs. t 4, OOOcrores hasgotsomeshareforthe 
agriuclturisss or not. That is not clear. 

The bftdget has no relief for the salaried 
persons. lthasbeendemandedherebyMem-
betsbelongingtovariouspalties,andlhavealso 
requestecltheFinanceMinisterintheConsulta· 
tive Committee of the Ministry of Finance, that 
the minimum taxable limitshoulclberaisedfrcim 
Rs. 28,00to Rs. 40,000. But this has not been 
done. Lastyearalsoweraiseclthispointanclthe 
Finance Minister had said that if they raise the 
limit, then there will be a loss to the exchequer. 
But I do not agree with him. Hthe limit is raised. 
then the tall in the revenue can be made up by 
other means as well. 

Thenagai1, thereisnoprovisionfOf raisei'lg 
the standard Deducation for salaried persons 
from Rs. 15, 000 to Rs.24. 00. The Fmance 
Minister has announced an increase in the 
standardDeclucationfrOfnAs.12,00toRs.15, 
000 only, which is not sufficient I had also 
requested the Finance Minister last year as well 
as this year. that iftheslablateuptotheincome 
limit of Rs. one lakh, is lowered by ten to fifteen 
percent. thenthedeficitorthefallinrevenueca, 
beveryeasilymadeupberaisingthesamerate 
of tax in the slab system for~ having income 
above Rs. onelakh. butnthisalsohasnotbeen 
done. Salaried class is the most hit community 
from this budget as well as from the last year's 
budget. WewereexpectingtheFianceMinister 
th! he will haesomeconsidertionforthesalariecl 
persons this year but this has not been done. 

There was a demand by some of mycol· 
leagues <5verhere that there is no provision for 
paymetn of D.A. . This is also very surprising 
. Rather ii isa cruelty on the salaried persons. 
The persons in this ategory have only a fixed 
income. Theycannotconceraltheincome. The 
tax is deducted from their income at source. 

Much has been said b~ my colleagues on 
that side that this Budget is a growth-oriented 
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Budget based on structural ~rms and 
liberalisation of industrial poolicie,:>. I want to 
knowfromthe hon. Finance mlnisteronelhing-
forwhom this growth is menatfor. ls'lhisgowth 
menatforthe80percnetofthepopulationwho 
~veinthevilages, the labourets,theemployees 
andotherweakersectionsoflhesocietywho 
have no menas of their livelihood? My answer 
is No. The Budget is manily for a very few 
perosns. Thetoal numberotassesses isabout 
78 lakhs. Those havinganincomeupto Rs. one 
lakh is about 63 lakhs. Major portion of the 
Governmental lncia'sreveooefromdirecttmces 
comes from 1 Oto 15 percneof the population. 
1 Oto 15percentoftheassessespay80-percnet 
of the total revenue and 85 per cnet of the 
assessees lay only 10 to 15 per cent of the 
polulation. 1 Oto 15percenofthe assesseespay 
80percentofthetotalrevenueand85percent 
of the assesseespayonty 1 Oto 15 percen of the 
revenue. 

As far as the figures I got with me, the 
Budgetforthe financial year ending 31st March, 
1993wasabou!Rs.17,000crores. Rs.13,500 
crores has been recovered or collections have 
beenmadeuptoFebruary, 1992. So,onlythe 
revenue which we recivefrom about 63 lakhs of 
the assesses is hardly Rs. 1, 500 to Rs. 2, 000 
crores. 

So, if we take intoconsic:lertionsome of the 
suggestions like raising the ~mil, or of standard 
deducationfrom Rs. 12,000toRs.24,000or 
Rs25,000andthe rates of rec1Jction in the lower 
income-group drawing less than Rs. one lakh, 
some help would be there. But this has not been 
done. Therefore, I demand that the Finance 
Minister should take these into consideration 
and when he comes for the reply to this debate, 
he should accept some of these suggestions 
made to give some relief to the salaried class 
personswhoarethemosthard-hilbythisyears's 
as well as last year's budget. 

The F:112r.ceMnsterhas madenoprovison 

forlll88f'lhingblackmoneyexceptannQUnChin 
agoldbondschenie. t.A'ldertheprovisonsof1his 
scheme, we will gettt,,e gold afterfMtyears or 
thevalueofitplusanintet'Slsattherateol As,40 
pergrames of the gold. 

Thereisnoindicationinthat~'. What 
wiB happenafterfiveyears? Suppose a person 
has black money and the purcheases gold 
bonbds for that money and after five year he 
takes back the moenywith interestforthatgold 
and if hesubsequenly invests that amount will 
thelnoome TaxDepartmetnaskaboutthesoutte 

· of the amount? This is not clear. That means, 
evenafterfiveyears, when theartlOl.Wlt received 
is ivested in business or in the bank or in shares 
and if the source is not asked, then it will give 
encouragemetn ot blackmarketeers and the 
hoarders and also the tax evaders. My sugges-
tion is, after five years, when the gold is retuned, 
it should not be returned with out interest, ii 
should be returned alter some deducation of 
about 1 O or 15 per cnet so that the person will 
realisethathecannotgoscotfree. It has not been 
madecleaarinthisBudget. now, whohasgotthe 
moenyto purchase these gold bonds? Not the 
poor people, not the poor people, not the villag-
ers. notthe labourers. notthe salaried persons. 
but only big business peole purchase these gold 
bonds. . 

Now. there are tax arrers to.the exte:11 of 
about Rs. 8, 461 crores uptoMarch, 1992 and out 
of this, only Rs. 2, 500crores are recovable . 
everybody knows that these persons against 
whom the tax arrersaare outstanding , do not 
have liquid cash and they do not have the cash 
balance in their books. If they repay the tax 
arrers, then the Govememtn should not ask the 
sourceofthemoney. Then, ifthereisataxarerar 
of Rs. onelakh, thenthatpersonshouldbeasked 
to make payment of not only rs. one lakh. but Rs. 
1. 25, 000/-By this means, he will also have the 
chance to convert his black money into white 
money and the Govememtn also will have the 
additional revenue by way of this 25 per cent 
charge in addition tolhe recovery of arrers. 
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Mydhersuggestion~blackmpney take serious note of it. 
is, thegovenmentshouldfloatashemewhere 
theassessees oranybodyshouldbeallowedto 
constucl LIG or MIG houses and 50 percnet of 
the cost of these houses should be paid by the 
persons to whom these houses are aRotted. 

The, 1 Spercent rebate should be given by 
tile Income-tax departmet. Thus by investing 
black money into the housing construction, he 
will be haSlgOnly Rs. 65, 000. So, indirectly the 
Govemmentwillbetaxinghimtotheextentof35 
percent. If this is done, we will be happy and we 
wiU beabletosolvetwoproblems. Oneis, black 
moneywillcomeoutand the problkem of hous-
ing wiH be sorted out to a great extent. 

There is no provision in the Budget for 
fulfilment of the mandal Commission report as 
pronousnaed by the Supreme Court on 16th of 
November, 1992. 270/oreservationforbackward 
lasses has been accepted by the Supreme· 
Court. But in this Budget, there is no provison 
made as to so much amount is allocated for the 
services of this community. The Budget does 
not make any provision for the rehabilitation of 
victims offamiliesaftert~en Ayodhya incident 
and its repercussions at various places includ-
ing Bombay, Maharasthra and Gujarat. More 
than 3, 000 persons were killed. Out of then the 
'amiliesof how many persons have been helped 
Jy this Governemtn. I do notthinkthe Govern-
11ent has made any provision to rehabiliate 
:hose families. 

We demanded from the Welfare Minister 
last year as well as this year as to what the 
Govememtn is doing to fill the backlog of reser-
vations in the services for Scheduled Castes 
and Scheduled Tribles. The total reservation 
providedforSCandSTis221/2percent. But 
it isonlyfivepercnet in Class t and 10 percnet 
in Class II. For this nothing has been said. 
Moreover, no provision has been made in this 
Budget for incurring expenditeure towards 
fulfilment of thenbacklong in the services for 
Scheduled Castes and Scheduled T ribnes. I 
demand from the Governemtn that they should 

About lieralisation of ir:idustriaJ poHcy. there_ 
are two a&pects. Number one, on account of 
reduction of customs duty, excise and export 
import litreratlisation, what is the effect in the 
economy? The effect is prices of imported 
goods are cheaper than the prices of goods 
manufacturdinourcountrybyindigenousindus-
try. Then, nobodywouldliketopurchaselndian 
goods. Whatwillhappentothelndustry? These 
wincometoclose. RecenllybytheenctofMarch, 
1993. the IFSofactoryin Kandlaiscloseddown 
andablout8,000workershaebeen rendered 
jobless. Again in Tamil Nadu magnesite factory 
has been closed down on account of the same 
fact. the goods imported are cheaper than the 
goodsmanufacturedinlhosefactoriesinlndia. 
About 15000 workef'S have been vbenclered 
jobless bytheclosueofthemagnenitefactory in 
TamilNadu. 

If this process continues, then aftertwoor 
three years, what will happen is that these 
industries will come to a close and foreign and 
multi-national NRls will controlthe. · 

Indian Industry What aboutthe public dis-
tribution systtem? Public Distribution system 
is meanmtonlyforthepoor. Sugar, wheat and 
rice are distributedthrolugh there system. lithe 
prices of these commodities are raised, what is 
the benefit of such public distribution system? 
75percnetofthepoplearecoveredbythepubllic 
distribution system. But if the Goverment is not 
in a position to provide the basic necessities of 
food, colth etc., what is the use of having such 
a Budget? The Budget this year is slightly an 
improvement on last years's Budget. Certain 
concessions have been announced like thre 
reduction in the prices ofTV and refrigerators 
and other electrical goods. TV isonlyforthe rich. 

I request the Finance Minister that the 
subsideos on agriulture should be restored. 
There should be no restrictions on movement of 
fooodgrains. The prices of agricultural 
impleerntns should be kept within reasonable 
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limit so that they are easily purchaseableandthe 
prices of agricultural produce should go up 
incdrethepersonsdonotshouldgetarfybenefit 
out of this budget. Standard deducatioo should 
be raisd form Rs. 12, 000/- to As. 24,000/- and 
minimum taxable limit should be raised from 
Rs. 28,000/-tops Rs.40,000/- . This deficiency 
shouldbemadeupbymakingareductiuoointax 
rate in the slab system upto income of Rs. one 
lakh and raising the limit to the higher level 
above Rs. one lakh because it will not aqffEl\:tthe 
Birlas and Tatas and other big houses. If they 
pay Rs. one lakh or Rs.2 lakhs more, it harldy 
matters to them. But if the salaried person has. 
to pay Rs. 1,000 more it will affect him. 

The effect to of this Budget is that the rich 
are becoming richer and the poor are becoming 
poorer. What is the benefit of such growth-
oriented Budget which iws only for small per-
centage of the population? We should try to 
remove the gulf between then high and the low. 
lfthehigherpersonscanbebroughtdownandthe 
standard ofer the low persons can be raised by 
making suitable provision for them, it will be 
good. If this is done, that 1s good. 

SHRI BOLLA BULLI RAMAIAH (Eluru): 
Mr. Deputy Speaker. on this Budget, we have 
sor.iefew porblems which the country 1s facing 
after the liberalisation which is supposed to be 
done within the country before it is globalised. 
There are lot of problems that are facing and we 
also have lot of difficulties. Today the stock-
market is more importen for guidance and future 
growth and developmetn in the industrialisation 
and employemtn potentialities and productivity. 

On the promises given earlier by the 
chellaiah Committee report. the Finance Ministsr 
has not been able to impleemtn this year and he 
is saying that it is postponed to next year. Neither 
corporate tax nor personal taxation nor the div1-
"0nd deducation at source nor any of these 
ti •'.gs aretouched. 

He has not touched any of them. The stock 
market has starteddwinlingdaybyday. Without 
the growth of the stock-market. thecountrycanot 
be anle to develop productivity. 

Referenfe has been made aboput the tax-
exemption limit. Almost everyone of us 
unanimousaly requested the Minister to raise 
the level fo exemption. But he has not consid-
ered it so far . That is absolutely essential. 
unless the Finance Minister takes into account 
this response. the stock -markers will have a lot 
of problems. We will face a lot of difficultures. 

The SEBI is also one of the importantarbas 
. They have put a lot of rigid conditions. The 
promoters contribution has been oincreasedto 
Rs. 50.000 which is beyond the control of the 
people in the rural a;eas. The farmers and others 
also want ot put in the stocks. So, it should be 
reduced to Rs. 10,000-15. OOOi- Further. the 
locking period which has been made is substan-
tially high. It has to be reduced in order to 
encourage investmetn in the stock-market and 
industrial development. 

Sir. the large-scale industries also have a 
lot of problems before them. The infrastructure 
hasnotbeendeveloped. Today, thepowercost 
here is about Rs. 2/-perunitwhereasoutsidert 
is about filityto seventy paide only. The interest 
rate here i~ about 19-20 per cent whereas out-
side it is 6-7 per cnet. The reduction of one per 
cne this year is not adequate for encourageing 
development and investmetn growth. These 
factors are absolutely essential. The financal 
institutinns also have to come forward with 
bettersuggestions. They should display a lib-
eral attitude; they should give money at lower 
interest rates and single window system should 
bethere. Now, peoplehavetogrompillartopost 
for either release of funds or recovery of those 
things. These things must be worked out. · 

In the case of agriucl. ture. we should also 
realise that the growth has been a fleeted be-
cause of the uneven consumption of fertilizers. 
The utilisation of phosphat1c and potash fert1liz-
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ers has come down because of the high prices.' 
A number of fertilizer factories in the country 
haveal;sotoclosedownbecauseofthepresent 
policy. Thefarmeshavetopayhigherratesfor 
fertilizers. The agriultural production in this 
country will ultimately go down. Wf' may have 
to import more and more quantity of food prod-
ucts from outside. Consequently there will be 
unemployemtn problem and the life of the people 
will be affected. 

Regarding the petro-chemincal also, we 
find thatthecost offeedstock is very high. we 
are all struggling. We will have to face a lot of 
sickness in that industry also. we have to import 
more from outside. We have to depend upon 
outside sources. 

Otherwise, we have to remove the gulf 
surcharge immediately and give some protec-
tion at leastfor some time. We should not do 
certain things without giving proper time. This 
,s going to cause a lot of problems. 

Then, the special Economic Zones are 
very important in todays's contet. From Hong 
Kong. 3 lot of Indian people would like to come 
to this country if you provide them some facilites. 
If you do that. theywillbeabletodevleopthe Free 
TradeZonesandthatwillhelpalotofourgoods 
1n this country; that will help develop our indus-
tries even in Andama & Nicobar Islands or 
V 1sakhapatnam etc. Where the port areas are 
there. lfwecanconsiderit, thiswillreallyhelp 
and increase our 1ndustnal growth. They will 
also invest a lot of money in this country. Our 
production capacity will increase. 

Oil production has become one of the areas 
of concern to us. In fact. it is going down day by 
day. lthastobetakenveryfarahead. Otherwise 
our imports will be increasing. In fact .. it is 
increasing and then balacning will become very 
difficult. 

Int he case of agriculture. last year the 
production was to he extent of 4.2 per cnet 
whereastoday1shascomedownto3.8percent. 

That shows ther is a declining suppport for 
agriculture .. The edible-oil pnces have come 
down so much. A lot of farmers want t,:> stop 
edible-oil production so much. A lot of farmers 
want oo stop edible -oil production so much so 
nexdt_vearwe have to import it. The expenditure 
may be of the ordeerof Rs. 3000-4000 crores. 

There is no plan regarding popoulation 
control. Unless you take care of population 
control, it is goiing to be a very difficult job. We 
will have to take steps to control population 
explosion. 

Further, Tourism is very promising area. 
We have a lot lo facilities in this country. We 
have not really encouraged that sector nor 
exdploited it. In short, we have not taken proper 
careofit. Thereisalsotheserviceindustry. The 
povisonfor medical facilities, education is not 
suffience. Weneedalotofmedicalfacilitiesand 
educations facilities in this couniry. 

As we have all mentioned earlier, sickness 
in industry 1s a common thing. It is not only 
prevalent in this country but even in thedevtoped 
countries also. But the BIFR is working very 
slowly. It is not able to handle even one-hundred 
of the requiremetn. Thefinanckal instituins and 
banks shuld come forward and arange for the 
merger and amalgarnetion of industries in order 
to utilise the equipemtn. machinery and man-
power so that produciton could not be affected. 
Our country should ache1ve more productivityu. 
Then. we can denvea lot more advantages. In 
this part1culrar aspect. the Government has to 
takepropercareofit. TheFinanceMinisterand 
the Income-tax Departmetn should be able to 
make some provison like what have been pro-
vided for the 81 FR. Unlessthatcomes. these 
industries will not be able to make aby progress. 

Today urban areas are developed very 
much. Lot of industries are set up in between 
urban groups. The Governemtn should come 
for.,v ard to arrange for shifting of industnes from 
the urban areas to otlier f'laces :lue to 
env1ronemtnal cfonditons ,., .1 ·:Ide to otherfac-
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tors. They require lot of assistance by way of 
cflffemettypes offacilites. Then only they will be 
abnletodothesethings. Othefwise, theywillnot 
move out and it will create lot of problems. 

We are happy that the Govemmetn thas 
introudced the gold bond system. But is nof 
sufficient to encourage investmetn much on 
these thisngs. If they are able to make it more 
attractive probably they can raise more than 
Rs.1 OOOto Rs. 2000croressothatthey need not 
have to depend on the external assistance so 
much. Under the regulated indirectly by the 
pressurefromvarioussides. lnthecaseofafew 
~emswewouldiiketobringtoyourkinsattention 
clauses 42 and 44 of the Finance Bill, 1993, 
which seeks to amend Sections 129E ot the 
Customs Act, 1962 and Section 35F of the 
Central Excise Act., 1944byporvideing that the 
party preferring an appealshouldpaytheamou,t 
demanded before presenting the appeal. This is 
going to create lot of hardships and requires lot 
of attention, so that they should be able to take 
porpercareonthis. Similarthinghashappened 
in the case of section 143, in regardtoprovison 
relating to levy of additonal income-tax, section 
143( 1 A) has been amended. This is causing lot 
of inconvenience and creating lot of problems in 
the mids of the people. The Finance M lnister 
should take proper care of it and rectify it. 

With these few words. I thank you very 
much. 

(Translation] 

SHRIMATI SHEELA GAUTAM (Aligarh): 
Mr. Deputy Speaker. Sir, the budget peresen 
rted by the Minister of Finance this year may 
appear to be attractive on the face of it but in fact 
it will cause distress to the people. The Central 
budget these fuHilled its major objectives but the 
deficit still continues. I fail to understand how to 
overcome this deficit. If ail to understand how to 
overcome this deficit. Regarding shortcomings 
. I will explain the in detail one by one. 

Sir, firstaboutspo$. Theallocation of Rs. 
144.63crores for sports is inadequate. ltwill 
hardly meetthe expense of officilas,only. We 
thoughtthatbudgetwoulclpavewayforyouthsto 
showtheirworthintheintemationalfield. Butthe 
allocation is too meager to provide nutritious 
food, modemequipment'sandotherfacilitiesto 
youths. 

Sir, I would like to submit that reference to 
Ayodhya has been made every time in the 
Budget. The congress as well as the opposite 
parties mention it. It appears that they are 
obsessed with the Ayodhya issue and it has 
stucktothemlikea leech. TheAyodhyaissue 
is being blown out so proportion. There was no 
firingandonlyonetwopersonsmighthavebeen 
killed there. But no compensation was providP1 
tothevictims. Notwithstanding, the Govern-
ment refers to Ayodhya issue as the main 
reason for rise in prices. I fail to understand this 
philosophy. Bomb blasts occurred in Bombay 
and Calcutta. Where several person lost their 
lives. Lakhs of rupees were given as 
compensatonto nect of kinds of the deceased. 
Did it not attribute to rise in price whereas no 
such expenditure was incurred in Ayodhya. 
Then why is Ayidhya issue blamed for rise in 
prices. 

Sir. there is C P I. (M) Government in 
Calcutta and Congress Government in Bombay. 
Onthecontraiy, itiswrongtosaytimeandagain 
that Ayodhya issue has caused rise in prices. 
The Min1Sterof Railways had also said the same 
thing in this Budget speech that there was deficit 
in Railways due to Ayodhya issue. i fail. to 
understand that how the Ayodhya issue that 
occurred in U.P. has terrified these people. 
Proper allocation has not been made for defense 
of the country. Bomb blast incident in Bombay 
has made evident direct involvement of Paki· 
stan. Is it not the responsibility of the Govern-
ment to strengthen the security system. The 
amount underthis head should be increased in 
the budget so that army could be strengthened. 
Now- a- days. army is being utilised to combat 
riots and terrorism. II is being utilised in Kash· 
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mir, PunjabbadTeraiareaof U.P. where this 
problem is at its peak. 15 per cent of the total 
budget is being incurred on Kashmir only. To-
day C.8.1. has become ineffective and it has 
tailed to locatethehideoutsofterrorists. Memon 
brothers fled. The CBI has not got any clue as 
to how the Bombay bomb blasts occurred. Mr. 
Deputy Speaker, Sir, it is a historicalfactthat, 
Hanumanji had entered Lanka by changing his 
form as a mosquito. Even then the spies had 
locatecfhim. But our Intelligence agencies are 
totally ineffective. 

Mr. Deputy Speaker, Sir, the congress· 
candidate from New Delhi constituency had 
announced during hiselectioncompaign that if 
he got elected he would get income tax exemp-
tion limit raised to Rs. 50.000. He had promised 
time and again that income-tax exemption limit 
would be increased upto Rs. 50,000 it he was 
selected, but there is no such provision in the 
budget. The salaried class employees are 
suffering the maximum"due to rise in prices. 
Therefore, I would like to request the Govern-
ment to increase the Income Tax exemption 
limit to Rs. 50,000. 

Regarding excisedutypowertograntstay 
orderhasbeenwithdrawnfromtheitwiHhavean 
adyerse affect production on. It has been 
observedthemarkisputatlowerlevelinawrong 
way. As a result of withdrawing power from the 
tribunal, admissttrion hascannotfunction prop-
erly. Besides no changes which could facilitate 
the producers pay excise duty honesty have 
been made. lnthecaseof appeal and stay, the. 
CollectorshavebeengiventhispowerwhichfeD 
within the jurisdiction of appellate or tribunals 
authority. This will give rise to misuse of power 
and cause doom tor the Indian industries. 

With the increase in the cost of raw mate-
rials like steel, coal and that of railway tare, the 
benefits of cut in excise duty will not reach the 
consumers. The cut in excise duty has been 
effected to selected areas which were hit by 
recession. The excise duty has been reduced 
from55percentto40%oncars, from Rs. 17510 

Rs. 2250 on refrigerators Rs. 1500 on televi-
sions. Are these articles items of daily use for 
the common man? The prices of all consumer 
itemsptdaily use viz. oil, spices, sugar, pulses, 
flourareconstantlyonthen increase. Therefore, 
this i;uctget is not meant for common man but 
meant for people using luxurious items. 

Mr. DeputySpeakerSir, theGovemment 
has made no provisions to encourage the indig-
enous industries. Themultinationalcompanies 
are going to manufacture the items which were 
hitherdoberngproducedby cottage industries. 
Now so the smalll-scale industries and cottage 
industries which were already on the verge of 
closure would extinct finally. The plight of 
weavers of the country is not a hidden tact. 
Theratorn, theGollemmentshouldtal<econcert 
stepstoprovide'relieftocottageindustries. The 
AgricultureSectorisasectoronwhichmajority 
of population is dependent. Even this sector is 
laggingbehindincontrolingpricesandboosting 
exports. EvenbeforethepresentationotBudget 
the items used in agriculture sector has been 
liftedandaprovisionhasbeenmadetoprovided 
20% more loan to agriculture sector. These 
measures are notenougitocheck rise in prices. 
Oilseed production i'iproving more profitable as 
comparedtofoodgrains. Sotarmersarebeing 
attractedtowardsil So.theGovemmentshould 
1ncreasetheSl()pol'tpriceotfoodgrains in order 
to provide relief to farmers. 

The major shortcoming in this Budget is 
that funds have not been provided for raising 
major infrastructure facilities. The develop-
ment of a few cities is not country. The basic 
services wiD have to be made available in nook 
and comers of the'(;()Untry. Although forty five 
years have elapsed since we attained indepen-
dence, provision of drinking water, roads, elec-
tricity and educational facilities in villages has 
been made so tar. This aspect has totaUybeen 
neglected. 

Padlock industry is the Chief industry in 
my constituency. It is famous all over the 
county. Locksaresuppliedtotheenbrecountry 
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from Aligarha. Even during British Rule they 
used to get locks from here. Now this industry 
has been ruined Agra is situated near Ali~arh. 
Leather Industry in this city seems to be or I 

verge of extension . 

18.52hrs. 

[SHRI SHA RAD DIGHE in the Chairj 

I would like to draw your attention to wards 
the use of black money in film industry. Even 
though films having a budget of eight crores are 
being produced. the non payment of income tax 
by film personalities is becomgin a problem. I 
would like to suggest than a corporation should 
be set up forth1s pruposwhch would put a check 
on black money. 

People retiring from semi-government a11d 
non Government orgarnsa~ons do not get pen-
sion and the hon . Finance Minister has ex-
pressed his inability to do that. It is sa,d that they 
arepaidC. P. F. in lieu of pension. The reduction 
in the rate of ir.terestwould affect the income of 
this class. I would like the hon. Finance Minister 
to pay atlention towards this area because one 
percent reduction in the rate of interest has been 
made in the Budget which 1s against the interests 
of a vast population of the country people. Who 
retire without benefits maintained their ltvel1-
hoodbydeposit111g their gratuity and provided 
funds in the bank Thv one percent reduction 111 

the rate of interest 111 there case ,s a great 
injustice to them. people who draw pension 
receive increased dearness allowance alter 
every six months. I wou!, like to submit to the 
hon. Mintster of Finance that his type of relief 
should be extended nt leastt0 ti 1ose persons who 
have deposited ti ,cir gr it • :'.1Y 111 b,mks to make 
provision forpens10n to ti ,. ,:,,. :;ho do not getthiS 
benefitatpresent. Thc!1, n. M1111sterofFinance 
has made a mention of a deficit of Rs . 7202 
c rores. In the revised budget the deficit will be 
of the order of Rs. 12757 crores. It shows that 
actual deficit is Rs. 54 55 crore more than the 

estimateddeficit. As a housewife. lfindonlytwo 
ways to cope up with the budget of my house. 
Either I have to increase my source of income 
or reduce the expenditure or borrow lo !he mini-
mum extent. This is an example oi a househd. 
The same principle should also be appltc,ci , . , , 
thecountry. Butthehon. MinisterofFianceehas 
evolved a boble method to run !lie affairs of tt-i" 
Government by disposing of public undert.11' 
ings . II is just like managing a househoid bi' 
sell in household utensils and by taking loan 
Middle class people do not understand tl1. 
policy. My submission is this that the GovP11' 
mentshouldtakeconcretesleps to increa,., · 
sources of income and reduce exr · ,, .. , 
national committee should L>e stet u,. ,, 
the main reasons of abnormal 11se in , ,.: 
ment expenditure. There has been a 30% nse 
in the 1992-93 expenditure as compared to 
expenditures of 1989-90 and 1990-91 . Under 
ta><alion proposal, the Government 1n order to 
boost savings has reduced decucat1ons from 
Rs. 13.000to Rs. 7000. It is a retrograde step. 
It was expected thatt111s reduction will be with-
drawn in this Budget. but noth,ng of the sort has 
been done . The import duty has been reduced 
for which I have no ObJection. but foreign 
competeuon has affected the industries of the 
country Therefore. my submission to the hon 
Minister of Finance is that a committee should 
be set up to go into the tndustries which have 
been affected and assistance should be pro-
vided to them directly or indirectiy. 

Mr. Chairman Sir, farmers would be affectd 
by the Dunkel proposal. The Government should 
clarify its policy because farmers are organiisng 
rallies against it . I would not like to go into the 
details of Dunked proposalbecausethe Govern-
ment policy is such that is to be seen nowhere. 

Mr. Chairman Sir. this Budgelis not in the 
interest of middle class people. It 1s for the 
people leading a luxurious life. During these 
hard days of prine rise. a common man even 
after putting hard labour through the day cannot 
provide bread to had family for the day. 
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SHRI YAIMA SINGH YUMNAM (Inner 
Mainpur): Sir. I am addressing the House in. 
Manipuri for a few minutes and then I shall 
continue in English. I shall translate those few 
lines in English afterwards. I wont take much 
time. It is only symbolic. 

MR. CHAIRMAN: There1snofacilityfor 
interpreting Manipury landguage. so. you can 
speak in English. 

SHRI YAIMA SINGH YUMNAM: All 
right S11. I have not yet decided whether to 
support this Budget or not. I will take the decision 
only after here the hon. Finance Minister. Be-
cause I do not find any attempt has been made 
by the Finance Minister for the removal of 
regional imbalance in the county. The Budget 
does not propose any revolunt1onary proposal 
for the removal! of the regional imbalance 1n the 
country. That is why I feel very sorry for this. 
What I am proposing is this. For making the 
country prosperous we develop the country as 
a whole. we must have a separate fund which will 
be utilised or used for making up the imbalance. 
I do not mean that the developments in other 
parts of the country should be stopped. 

19.00hrs 

I only mean for taking up programmes for 
the development of the county we must have 
certain pool of funds which will be utilised espe-
cially for the purpose of making up imbalances 
111 the country so that the country niay prosper. 
may develop. But i do not hnd that 1n this budget 
The budget 1s only proverbial - old wine 1n the 
new bottles. It is only a proposal for feeding that 
the wealthy and the capitalists not the needy. 

So. what I would like to propose is that our 
country must be divided into regions of devel-
oped regions. developing regions and under-
developed regions. which I would like to term as 
backward regions. So. for the development of 
these developing and developed regions. we 

must have normal course of programmes tobe 
taken up for the same; for the developed of these 
backward and under-developed regions, wee 
must hav~ a special fund. And it must be 
provided from the total budget. Only then we 
shall have~ country. we shall have India a grown 
up and developed India. Otherwise. if some 
injury is caused on a leg. then I think it will affect 
the whole body. If we want to raise the level of 
the well of the House, we have to put more 
material to raises it up. Like that. we want to put 
moire funds for the development of backward 
and under-developed regions in India. 

I would like to mention about north eastern 
region in the country. which includes. Manipur. 
Meghalaya. Mizoram. Sikkim. Assam and 
Tripura. etc. These regions are backward re-
gions 1n the country. although some of our 
friends may cla1rr. that now they are developed 
regions. But I do not agree; they are backward 
areas. There is nofacilityfor roadway transpor-
tation 111 a good way and the railway: in every 
sphere of life. it 1s not developed. 

In view of that. I understandthatthegovem-
ment. particularly our Pnme Minister has an-
nounced a tax holiday policy for that region 
asking the private industries to invest their 
money tor a certain period. But I don't think there 
is so much of response from the industrialists 
because of the.prevailing conditions or situa-
tions in respect of law and order in there. Nobody 
wants to take risk by investing in the present 
situation. Somehow. the policy is announced. 
Let us see what result it will produce. 

We do not like to be ungrateful when an 
Agricultural University is established 1n Marnpur 
for that region: we are grateful for that. Butthat 
is not enough. SO. when thisdi11is1on is made 
and when special fund is provided. this back-
wardness will be removed. 

When the i'mbalances are removed India 
may be a new India that is my idea. 

Sir. I will not take much lime on the Budget 
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itself because the time might be very short. So, 
I wantto devote time in describing the situation 
prevailing in the state of Manipur, immediately, 
at present 

First, I would start, with the financial prob-
lems faced by the Government because of 
whichtheacmnistrationappearstobeparalysed. 
It cannot take up any new programmes for 
development. 

Forexample, letussayinthepublic Works 
Department, nothing new r,rogrammes is take 
up it is. Because know thatthe Government is 
bankruptandithasnotfundstopayfortheworks, 
lorthecontractors. 

For example, in the filed of education, the 
Government is not in a position to pay the 
salaries of the teachers. The teachers are 
agitating. Theyareonstrike. Whathappened? 
The students are on strike. They are agitated 
sayingthattheteachershavenotcometoteach. 
So. the academic atmosphere is deteriorating in 
thesame. Theworkintheuniversityissuffering. 
A matching grant which has to be contributed by 
thestateGovemmentundertheUGCprogamme 
couldnotbemade. Whathashappened? Asa 
a result of that the University teachers have 
suffered. The programmes have suffered and it 
is now in a turmoil So, these are the losses at the. 
moment in short, the academic atmosphere in 
the state is lost and it will be a great irreparable 
loss. lwouldliketoplacethisbeforetheHouse 
for its consideration. 

Even the higher officers have to subscribe 
certainamountpermonthtotheinsurgents. The 
insurgents do not collect it. The cashier of the 
Institutes wiU collect it and hand over it in a very 
easy way. If the citizens wantto live with confi-
dence, they have to contribute, they have to 
su'bscribe the amount prescribed by the insur-
gent organization. It is our information that only 
officer but even the police officers also, if they 
want to live, iftheywanttobecertain of their not 

being hit by the insurgents, then they have to 
subscribe. This is the position. The morale of the 
officers, the morale of the people, the morale of 
the police is so much affected. This is the affair. 
But I do not blame the Government because I 
know their position. The state Government is 
helpless. Why? It has no funds. The state Gov-
ernment con not even afford to purchase weap-
ons for the security persons to fightthe insur-
gents. The insurgents are using sophisticated 
weapons, whereasourpolicemenareusingonly 
rifles. They are helpless. So, in this situation, our 
Government is requesting the Union Govem-
mentto provide morefundsartlestforthe secu-
ritypurposes. Theyareaskingfundstoprovic:le 
bettervehiclesandbetterweaponstothepolice 
personnel. Butthe UnionGovementto not so 
much favourable. The Union Government is 
saying that they are trying. Please think that 
Manipur is a part of the country. It affects the 
whole nation. 

The immediate allarming situation is that 
there is rivalry between the two unlawful 
organisations-one is N.S.C.N. andanotheris 
K.N.A. Thesearetwotribalgroups. They are 
fighting with ~ach other. They are trying to 
eliminate each other, causing a great difficulty 
intheState,anclitaffectsthelawandorder. lwant 
the House to be enlightened on this. 

Since you have rung the bell. I would better 
conclude. But I want to describe it more elabo-
rately. I will take some more time. 

While concluding, I wouldliketosaythat 
Manipur, as you know, was a sovereign State 
and itwasmergedwiththeUnionoflndia. ltwas 
a separate State. Now it becomes your baby. 
You cannot run away from the responsibility of 
looking after this state. Now we are having 
terrorism in Punjab andJammu and Kashmir. If 
you do not take remedial measures in time, 
Manipurwill be anotherfront. I have learnt that 
ourStategovemment is asking the Union Gov-
emment to providefunds forc:leployingArmy. 

I think. it may help to some extent. But, it is 
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for the Union Govemment to decide. 

Lastly, I may draw the attention of the Union 
Government that we are not having a Governor 
after the resignastion of Shri Chintamani 
Panigrahi. Weare lookingafterbytheGovemor 
of Tripura. I demand that a separate Governor 
exclusively for the State of Manipur must be 
appointed immediately. 

Sir, I thank you very much for giving me an 
opportunity to speak. 

SHRI HARi NARA YAN PRABHU ZANTYE 
(Panaji): Sir, I risetocon9ratula!ethe Finance 
Minister for presetting an excellent Budget with 
positive features. I fully support the Budget for. 
1993-94. I have all praise for our Finance Mi1ster 
for the policy of liberalisation and globalisation 
of trade and industry which is likely toget abig 
boost to economic activities. 

Rupee has been made fully convertible on 
trade account. This will stimulate the exports 
and international trade. 

The economic policies and the budget pro­
visions have proved effective in controlling in­
flation from 16% to 7 per cent. This is a very big 
achievement indeed. 

audget has given strong fill up to develop­
ment expenditure and drastic reduction in non­
plan expenditure. 

The budgetary perovesion creased for Rural 
Development a111i t�e agnculture sector particu-
larly ago-based industries. 

Agricultureal policy credit is revitalized. 

Tax H01":iay for those who invest 1n power 
Sectors fi_ve Year Rax holidayfornew industry
locatetd in  North East and in some other 
backward states 100 percent exemption on 
contributions sports 1nfrastructrural 
facilities are some of the highlights of the 
Budget. 

However, there are few suggestions I want 
to make on the following accounts. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

The Govern men\ will have to be 
.,\,atchful thattax beliefs granted to 
�radeand industry are passed on 
to the consumers. 

The many policy statements in the 
Budget are to be translated into 
administrative measures. 

The steel. fertiliser. cement, cot­
ton and textile and drug industries 
are looking for munch sought and 
deserved relief. 

Lowering of import duty is going to 
badly ·affect some of ou1 1ndig­
enousindustr:es. Some of our lo­
cal industries are on the varge of 
closure because of dumping of 
foreign matenel. 

Increase in excise duty is also 
affecting adversely our indigenous 
industries. 

To encourage foreign investment, 
i!1frastructure network facilities 
liketelecom. power. transport are 
to be improved. 

With the present cost of living, the 
higher education to the children 
and opening a small flat in the 
urban area has become a difficult 
proposition to a salaried person 
eveneaming Rs. 3€ .000/-peryear. 
In the total income tax revenue the 
salaried class drawing less than 
Rs. 5000/- contribute onlv 10° o 
So, I request the hon. Finance 
Minister to be kind enough to in­
crease personal income tax limit 
of salaried class to Rs. 45.000/- for 
salaried class. 
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a It is generally difficult to assess 
the income of experienced profes-
sionals. It is know.t,igherthe tax 
rateshigherthetendencytoevade 
the tax. So, in orde~to earn rnini-
mumtaxfromtheabove andother 
groups, some new methods have 
tobefoundoutsothattheincome 
tax payee will voluntarily pay the 
full tax. 

9. The budget is very much silent on 
providing effective package of in· 
centives for savings for invest· 
ments. In fact, withdrawal on 
N.S.S. and simile schemes will 
witness a sharp fall in overall sav-
ings which are very much required 
for development and economic 
growth. lnste~d. the middle class 
is spending their money in either 
unproductive things and house·· 
hold durable. Slowly the habit of 
saving is getting disappeared., 

This, in any case, must be brought back by 
providing effective savings package incentives. 

I strongly feel that there is a need for 
introducing concurrent evaluation of various 
schemes and projects to ensurethatthe expen-
diture incurred does not go waste. With effective 
monitoring arrangement, intendedbenefitscoulcl 
be ach\e\led and lhe loopholes in implemenla· 
tion could be plugged. This is required not only 
for Centrally-sponsored schemes in economic 
sectorbutalsoforschemesinsocialsector. The 
element of accountability, responsibility and 
proper supervision is completely missing in the 
development process. this needs tobe rectified 
in view of the fact that huge scale pumping of 
money in rural and other sectors without well· 
established accountability could prove disas-
trous. 

We have, bynow,acquiredenoughexpe-

rience in implementation of Jawahar Rozgar 
Yojana all over the country. Since huge funds 
are intended to provide employment to rural 
youthsul'lderthescheme, it should be ensured 
that, by and large, the nature of schemes under-
taken in JRY are such that they create produc~ 
tive and everlasting community assets. The 
caliber of leadership prevailing in rural sector 
shouldbeinvolvedinimplementationofJRYin 
·suct,amannerthatmockerand more productive 
community assets are created with active and 
socialyrespon::ible and accountable elements 
in the implementation of these schemes. Least 
care is taken for proper estimate. supervision 
and execution of the projects. Rampant corrup-
tion in implementation of the scheme needs to 
be handled firmly and effectively. 

I must compliment the Government for 
revamping the public distribution system to 
protect the interest of vulnerable sections of 
society and also to keep under effective control, 
the process of essential commodities, How-
ever, there is a need to revamp the system and 
make it more effective in ser'vii,g the main 
objective. 

lnsomefairpriceshops in Goa state, soine 
portion of the food grains and other material goes 
in black-marketing, and smuggling. and is sell-
ing locally to the shop-keepers at higher price. 
This is done sometimes with collusion between 
Government scrvents Civil Supply people and 
fair price shops. How the fair price shop owners 
manage these malpractices is to be investi-
gated properlyby the Government of India. Do 
not rely on StateGovemment. Nothing will come 
out. Let the Government of India make Goa as 
a test case and you will get the shocking result. 
Thiswill'betheeyeopenertowholelndia. Very 
vstringrentpunishment, including jail, and heavy 
penattyshould be there for the offenders. 

The price index for the last six months 
ending December 31, 1992, has increased But 
theDeadnessAllowancetothe Central Govern-
ment employees for this period in accordance 
with the last pay Commission, has not been 
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amooocedbylheGovemment..So,lrequest1he lamsurethehon. FinanceMinisterwouk:I 
Finance Minister to announce and give the takeasecondlookattheprevailingsituationfor 
DeamessAllowanceto1heCentra1Gollemment remedial~. 
employ98$and pensidners at the earliest. 

Similarly, there is an urgentneedforman-
powerplanninginoureducation, with emphasis 
on technical education, to meet our growing. 
requirement of various schemes in demand in 
domestic cnarket and abroad. Due to overall 
resource constraints, the up gradation and ex· · 
pansion of technical education in a big way is 
very difficult. I, therefore, suggestthatthedona· 
tions given by the industry to technical institu-
tions should be exempted from income-taxun-
dersection35ofthe lncome-taxAct. Thiswllgo 
a longwayinmobilizingthe additional resources 
fromtheindustrytotakecareoftheirrnanpower 
requirements in the years to come. 

There is also urgency for toning up the 
administration and drastically cutting the ad· 
ministrative cost and making the machinery 
more efficient and accountable and resutt-ori· 
ented. This is all the more necessary for irriga-
tio~ projects. reads, industrial infrastructure and 
like-wise. Time and cost overrun and escalation 
has been very much rampant. We need to 
improve our performance in timely and efficient 
completion of such projects. Leakage, corrup-
tion in implementation of the projects need to be' 
tackled effectively. 

I would urge the hon. Finance Minister to 
undertake the evaluation of programs with huge 
investments in Khadi and Village Industries 
Commission, welfare programmes forweaker 
sections, tree planting by Railways, afforesta-
tion etc. to ensure thatthe actual development 
takes place without a waste of funds. 

Lastly I would like to make a special m~ 
tion of the fact that the overall industrial and . 
trading activity has not yet picked up. Money 
mar1<et is very very tight. The actual investment 
in industryandtradeareyettopickup. Capital 
mar1<etissinkingdaybyday.Allthesearenot 
happy pointers. 

[TranslalidrJ 

SHAIMA Tl SAROJ DUBEY (Allahabad): 
Mr. chairman, Sir, I rise to oppose the budget 
becausethisbudgetisasetof ~roorpolicies. 
This budget is likely to benefit some rich people 
and industrialists. In this budget attempts have 
been made to supress the voice of the poor, 
labour class, middle class and intellectuals and 
no justice has been done with them. While 
presenting the budget the hon. Finance Minister 
repeatedlyassuredthatthegeneralpublicwould 
get benefit through thisbudget'but that assur· 
anceis not being fulfilled as this budget has ben 
prepared on the basisot a principle of econom-
ics i,e silver cheaper, coal derer. This budget 
has been prepared keeping in view the interest 
of institutions like International Monetary Fund 
and the World Bank although the hon. Minister 
of Finance has repeatedly claimed that this 
budget has been prepared with a viewto imple-
ment economic reforms and to give benefit to the 
common man. 

I would like to know from the hon. Minister 
ofFinancetheclefinitionofacommonman. lfthe 
likely beneficiaries of the budget proposals are 
the common man and those capitalists fall under 
his concept of common man then I would like to 
request him humbly to visit India, its fields where 
farmers and laborers wor1< hard day and night in 
scorching sun and severe cold. Visit those 
roads and plains where labour works hard in 
construqing tall buildings and is compelled to 
sleep under open sky in the night. Visit those 
factories where workers wor1< hard throughout 
thedaybutwhentheyretumhomeintheevening 
they do not have enough food to ratisfy their 
hunger and the capitalist enjoy atthecostoftheir 
labour. Seethechildhoodofthiscountrysearch-
ing food in the heap of rubbish on road side. Se 
small children picking up coal on the railway 
tracksandfaceofhungrymotherwhoworksin 
othershousestoeamfoodforherchildren.See 
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tear.s of the helpless mother who sells this child 
for Rs.200 under the course of pov~rty. starva-
tion and helplessness. Due to pove1y and un-
employment daughters of this country are being 
sold to sheksh and Amirb First ponder over 
these facts of Indian life then I would like to ask 
the hon. Minister of Finance as to who are the 
actual beneficiaries of the proposals of this 
budget. 

The farmer of the country is in trouble and 
laborers are not even 1n a position to manage full 
diet for them. They are in miserable condition. 
Keeping in view there factors what is the justi-
fication for such a budget at this Juncture .. This 
heavy bundle of budget has become meaning-
less because even today 60 percent population 
of the country is living below poverty line. The 
hon. Finance Minister has not made any ettort to 
provide relief to them. 

Earlier. when bucget was presented, a big 
hue and cry was maae that the country was 
passing through an unp1 ecedented economic 
crisis and gold of the ccuntry will have to be 
mongaged and we shall have to take ba11 :'om 
foreign financial institutions. The country has 
been trapped in the vicious circle of debt 1n the 
name of development. Besides. accepting con-
ditions of the International Monetry Fund and the 
World Bank the Government have withdrawn 
subsidy on fertilizers and thus broJken back-
bone of the farmers . India has ben made a 
consumer market of foreign goods for free trade_ 
Assistance being provided to the agriculture 
sector has been curtailed as a result of which we 
will have to depend for food grains on other 
countries. This all have been done at the in-
stance oi the World Bank. Dunkel proposals are 
hanging like a sword over neck of farmers. It 1s 
most hazardous to the farmers. Like D.D.T. 
Dunkel Draft text of 446 pages 1s spreading 
sweet poison in our country which will not only 
ruin the !armers but the entire country will have 
to suffer. 

Thehon. Ministerhaspresented1hebudget 
very cleverly and the budget has beenprepared 
very skilHully. Such an illusion hasbeencreatded 
that neither any taxes have been increased nor 
any burden has been put on the public. Moreover 
it has been proiected that relief has been given 
to common man. But people ofthis country are 
not so innocent, Prices of essential commodi-
ties have been raised 15days before presenting 
the budget. Prices of sugar, food grains and coal 
sold through the public distribution system have 
been raised. Cooking gas and kerosene have 
been given to the private sector and it has not at 
all been mentioned in the budget with a view to 
projectthe budget as providing relief to the poor 
so that the people of country praise it. There is 
a general feeling that prices would go up after the 
presentation of the budget. But this time prices. 
have been increased before presenting budget 
very cleverly . Prices of petroleum products 
have not been raised but there is every possibil-
ity that prices of petroleum products would go up 
due to the provisions of the budget afterfew days. 
Devaluation of rupee is natural due to full con-
vertibility. When rupee will be devalued import 
bills of petroleum will also increase and when 
these bills increase prices of essential com-
modities will naturally increase. Its burden will 
also tall on poor people. This budget has been 
prepared very skillfully. Prices of various goods 
have been increased before presentation oft he 
budget and a possibility of increasing prices of 
petroleum within two-three months has been 
left It has been projecied that this budget is ve1y 
good. I would like to tell the hon. Ministerthat the 
person who has to purchase food grains, sugar 
at higher cost and has to purchase kerosene 
from black market always rememberthe effect 
of the budget. He has to suffer at every point. 
Whatsoever 1llus1on your have created through 
this budget that person will definitely come to 
know the reality and feel every time that this 
budget proved fatal to the poor. 

Prices of fertilizers will increase due to full 
convertibility of rupee. Hence more difficulties 
will be created for the farmers. 76 per cent 
farmers will not be able to use fertilizers and 
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when!he farmer will be unable to use fertilizer 
he will n';,f 1,Etable to grow crops. He will be out 
of work. He will come on the road. Today. the 
farmer, who made this country sett-sufficient in 
the field of food graines and brought green 
revolution in the country is the most sufferer a11d 
neglected lot. Moreover the Government has 
created scare of Dunkel proposals, which would 
leadhimtothepathofeconomicslavery. lnsuch 
a situation the country would never progress. 

With the reduction of custom duty the Gov-
ernment itself has patted its back. The prices of 
luxuriousconsumergoodslikecolouredT.V., 
V.D.O, V.C.R. fax machine. cooler etc. have 
been reduced. With this the Government have 
fulfilled desire of our countrymen to purchase 
foreign goods. But 80 per cent people of our 
country are not in position to use these things, 
then what advantage they would get from it. 
Rather it would harm small scale industry and-
electronic industry of our country because a 
section of our youths earn livelihood from small 
industries. It has adverse affect on this industry 
and their product would not stand before these 
foreign goods. Their industry will be ruined and 
again they will become unemployed and come 
on the roads and they will remain under burden 
of loan which they have taken to startthe1rwork. 

Sir, the Government have reduced the 
prices of Maruti cars but did not reduce prices 
of Moped and cycle used by poor people. It 
shows thatthe budget will give benefitonlytothe 
rich people. The Government have invited 
handers offoreign companies in the country in 
the name of economic liberalization. The only 
aim of such companies is to earn as much profit 
as they can. Multi-national companies have 
entered in the country. The Government have 
made all arrangements to destroy cottage in-
dustry and handicrafts of this country by provid-
ing exemptions of taxes in export -import and 
have made arrangement to lead the country in 
the trap of economic slavery. The section of 
society whom the Government is giving these 
benefits will become nourisher of this culture 
andtheoppressionofthepoorwillincrease. 

The Government has decided to do away 
with domestic Small scale industries whereas 
form the point of view of ever increasing popu-
lation, setting up small scale industries is a 
primary r;quirement. Our country needs 
indfigenousindustries, I would, however, like to 
warn that our domestic industries can not 
compete with the multinational companies which 
depend on glossy advertisements and the high 
technique. 

I would also like to submit thatthe Govern-
ment has done absolutelynothingtoprovideany 
relief to the salaried class people. It is an 
injustice. The limit of standard deduction has of 
course been raised from Rs. 12 thousand to 
Rs.15 thousand. butthat is hardly any relief to 
them. The government has added to their prob-
lems. 

As has been put by Smt. Shila Bahen the 
Government has on the one hand, allowed the 
big industrialists to earn black money and evade 
taxes while open the other hand , no relief, 
whatsoever, has been provided to the salaried 
class people of the country. The Government 
has given no relief to the middle class intellec-
tuals of the country who work in various secre-
tariats th roughoutthe counhy. 

I have one more objection to submit against 
this Budget and that is the hon. Minister of 
Finance has tried to allure the women class in 
a highly ludicrous way. On the one hand, prices 
of sugar, kerosene-oil, cooking gas, food grains 
have been increased which consequently adds 
to their burden and on the other hand, the 
government has reduced the prices of cosmet-
ics. Nobody can use cosmetics in empty stom-
ach. The government has not paid its attention 
to the plight o handloo weavers, but it did pay its 
considerable attention to the weavers of 
Bangladesh. The Government has reduced the 
rate of Jamdani Saree produced by the weavers 
of Bangladesh the minimum pnce of Jamdanii 
Saree is Rs. one thousand and five hundred. We 
can not afforded to buy that sari and the govern-
ment has reducedthepnce of that Saree. Should 
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lthankthehon.Ministeroffinanceforhisefforts 
tochangetheverytraditioMlimageottherpoor 
womenofthecountry ... (lnterru~)whoused 
to be clad in red bordered coarse Oholi and 
whose dry, rough faces reflected helplessness 
andwhohavenowbeenprovidedrecldion inlhe 
prices of cosmetics. The poor women will have 
a layer of power on their faces, their lips will be 
red and they will be clad in Jamdani Saree, but 
they will not have two square meals a day and 
moreover, they will have their kids in tattered 
clothes crying for food in their laps. You made 
mockeryoflnaanwomen. Youwouldhawdone 
a service to the country if you had encouraged 
theproductionofJanataSareeandhadencour-
agedhandooandhadalsothoughtforthe poor 
of the country. The weavers of our country spell 
excellence when they produce pauchupally. 
Vrindavan, Haripriya and Kanjivaram Sarees. 
The wives of weavers who are engaged is 
producing PauchupaUy Saree are now forced to 
sell their chil<:!Ult:1.!or Rs. 20-25 in order to get 
food. They are forced to plunge intoflesttrade. 
The Government is not at all concerted about all 
these things. The weavers there are ready to 
commit suicide and there are self immolation· 
bids. The Governments is least~red about 
all those things. But it did rememberto benefit 
theweaversofBangladeshwhosesaresarenot 
affordable even by economically well off ladies. 
I would like to snuggest that the Government 
should at least show us a specimen if Jamdani 
Saree here in the House so that we can know 
what type of Saree it is. Handloom industry is 
facingclosuretoday. The sound ofloomsisno 
whereto be head. Handicrafts is virtually in the 
same plight. The hon. Minister of Finance is not 
atallconcemedaboutthem. 

Mr. Chairman. Sir, thewomenofthecoun-
try are now facing the greatest agony, this is 
chiefly because they have to be economically 
dependent on others. The Government has f!91 
initiated any selfemployment scheme for the 
women. Nothing has been done to make the 
women self-dependent. There has been nosepe-

rateprovisionintheBudgettortheireducation. 
Even now the government has been indifferent 
towardsthemaseverbefore. When the girls 
attaintheageof12inviUagestheirparentsstarp · 
worrying abouttheir marriage. This because 
there is no facility in villages for higher educa-
tion. But no attention has been paid towards 
these things. 

I would also like to draw the attention of the 
House to yet another problem. When you go to 
slum areas orto rural areas in your vehicle, you 
must have observed thatwomenwhogoto ease 
out themselves stand up and hide their face 
when theheadlightglaresatthem. There is no 
la~toryfacility availableforthem. Does it mean 
thatthe women belonging to big families only 
have got prestige Have not the women of rural 
areas got prestige? lnitiaHy. there were jungles 
and fields and the women has convenience in 
going to ease themselves. But now with the 
increase of localities around and with the denu-
dation of jungles women have to wait for dark-
ness to go out to answerthecaH of nature. Even 
during the night the light of your vehicle is a 
problem forthem. 

TheGovemmentspeaksof theemancipa-
tion of Safai Karamchari but it does not plan to 
construct ;'Sulabh-Showchalaya' in villages. 
The Government gets loan from the World Bank 
and beautiful models are put up for display. but 
noaltentionispaidto provide facilities to women 
of rural areas: 

The Government announced the 
Labour _Policy and all the industries were de-
claredsick. The B.P .C.L. andiT.S.L. which have 
their units in may constituency and which are of 
international repute have also been declared 
sick units. Laborers are being retrenched in the 
name of 'Renewal Funds'. No efforts have ev-
eryone made to know astowhythosel.llitswent 
sick. 

Bhartiya Yantra Nigam is their holding 
eompaniesasthelatterhawtopayRs.251akh 
permonth forthemaintenanct1of theoffice. 
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The entire Uttar Pradesh have to suffer for 
shortage of water during the Summer months. 

SHRI SURESHANAND SWAMI (Jalesar): 
The illusory Budget ol hon. Finance Minister Dr. 
Manmohan Singh asmplytestifies to the say-
ing· 

'JO MAN LET-CHHATANKDET NAHi' 

That is to say that this Budget con not be 
said to be balanced from any point of view. Take. 
it from the point of view of Education. it has 
nothing significant in it which can be helpful to the 
students. Educated unemployed are rung from 
pillar to post in srarch of employment but even 
thev are not to get anything from this Budget. 
Scandals like Bofors. submarine, share scam 
and many others increased only because they 
were propagated too much. but even the change 
of governments could not help solve the crisis. 
Nobody was found guilty. It is forth is reason that 
scamsters got encouraged and that Manmohan 
Singh seems to have made the country a land 
to scandals. 

The present Budegt appears to be the last 
Budget otthe Rao Government. This is because 
the hon. Minister of Finance has put additional 
burden of Rs. 10 crore on the masses of the 
country Hike in the railway fare in the prices of 
coal. sugar, steel, rice, wheat and kerosene 
directly affects the common people. By raising 
the price even before the presentation of the 
Budget. not only the parliament but the whole 
country was deceived. Farmers are the back-
bone of the rural economy in the agriculture-
oriented country like India. But the hon. Minister 
of Finance has ignored the entire agricuttural 
mechanism whiie preparing the Budget. The 
hike m the prices of fertilizer, seeds, electricity 
and water has ultimately made agriculture ex-
pensive. The hike in prices of major produces 
like sugarcane, wheat, paddy, cotton should 
have been asperthecostprice. But what the 
Budget appears to be in a glance, is that the 
Government is keen to teach the farmers a 
lesson. Therewasnoneedatalltoimportwheat 

from Canada and Australia at the rate.of $147. 78 
and $137.40 respectively. Why does the condi-
tion of the farmers remain unrt1ered even after 
that? Prices of fertilizers have gone up from 88 
per cent to 266 per cent after the decontrol on 
fertilizers. 

Women folk in the countryside have to walk 
five to six kilometers to fetch a pitcherof water. 
People are compelled to drink wnlameneted 
water of wells. Youth of the country are not 
getting jobs. then what is the use of your Budget. 
You should have aimed at ensuring necessary 
development in the country with the help of the 
Budget. You cannot lose sight of those who are 
leading mise rablP- and gloomy lives ,n the vi 1-
lages .. 

[English] 

MR. CHAIRMAN: Do not record anything 
now. (Interruptions) ·Not recorded 

[Translation] 

Thereisanincreaseof 101.76percentin 
thepriceso!DAP121.96percentin NP, 133.81 
inphosphateand266.71 percentinthepricesof 
Potash fertilizer. Due to the wrong policies of the 
government, ADP factories have been c!osed 
as a rsul of which 50,000 workers have been 
rendered jobless. Nosody is bothered about 
their livelihood. Similarly, if you look at the 
supportpriceofwheat, youwillfindthatitwasRs. 
115perquintalin 1980-81, Rs.166in 1987-88. 
Rs. 173in 1988-89, Rs.183in 1989-90, RS.225 
in 1990-91, Rs.275in 1991·92andforthecurrent 
year it is Rs.330 per quintal after including the 
bonus. ltisclearftwjsupportpriceofwheathas 
been increasi id in pr .)f)Ortion to the increase in 
the prices of agriculture input. The interest of 

· farmers has been ignored in this budget. Prices 
of cars, refrigerators and cosmetic items have 
beenreducedwhichisofnousetothefarmers. 
Therefore, I would ,like to request the Govern-
ment that the agriculture should be given the 
status of a industry so that the capacity of 
farmers could be increased. The slump in the 
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market caused by the Budget has created the 
problem of existence before the domestic indus-
tries. It seems thatthe budget has been prepared 
on the dr rections of World Bank to benefit the 
multrnatronal companies. 

Mr. Chairman. Sir. thefinanceM1nrsterhas 
admitted that due to the concession of Rs.3273 
crore given on custom duty and non-availability 
of any work plan forgiving encouragement to the 
industries there is slump in the market of 
T.V .. refrigerator and "Air Conditioners. It is 
doubtful as to what extent the concession given 
on excise duty would benefit both the industries 
to get rid of siump. Due to the ns1ng prices. 
consumers are not able to increase the1rpur· 
chasing power and the other class which 1s 
capable to purchase would preferthe imported 
one. It 1s being said repeatedly that the budget 
would benef:tthe capitalists, but I think Indian 
capitalists are also not gorng to get any benefit 
of 1t. Therefore. as I have already sa1dthat Dr. 
Manmohan Singh has done one of the brgest 
scams through this Budget. We have been 
talking about scams. many things have also 
appeared in newspapers but till now no culprit 
has been cough! by the Government. If some 
one 1s neld I espons1ble and stem action 1s taken 
against him that will defrrntely discourage such 
pecpie to a great exter.t. 

Mr. Chairman. Sir. the hon. Finance M1n-
1ster has given heavyconcess,on on custom 
duty on goods brought from abroad .. The Fi-
nance M1111ster has reduced the import dut1· on 
capital imports which has directly affected do· 
rnestic rnrchrnanes. Mahatma Gandhi had 
celebrated holt of foreign goods in our country. 
but rt 1s supnsing that the same congress of 
Mahatma Gandhi 1s nowg1vmgencouragement 
to imports. Therefore. I to tally oppose this 
budget because as a result of it the common 
people will become the sufferer of ns1ng prices. 
F rorn thrs point of v..ew instead of calling 1t Unt0n 
Budget. I would like to call it a budget for the 
benefit of multinahonal comparnes or a budget 
for the rich people. The hon. Pnme Mrn1ster 
while speaking on foreign borrowings on 28th 

March at Faridabad saidthatthere was no big lie 
than to say thatthe Government has accepted 
slavery to taking foreign loans. The Government 
would never bow beforeeauyour. He further sard 
with pride that they do not take charity from any 
country, but take loans and that 1s returned later 
on. Some borrow money tor their own interest 
and some lend money for their own interest. The 
Prime Minister has said about our interest that 
we borrow money for the development. but I 
regrets to point out that he did not say any 
anything aboutthe interest of !enders. Perhaps 
the did not want tosayabut the lenders interest 
because their interest rs to make us economi-
cally slave. if rt rs not so?. would like to say to 
the Prime Minister as well as to the Finance 
Minister to table all the correspondence held 
between the Government and the World bank 
and IMF on the basis of which our economic 
polic1esarebe1ngfor mulated. That rs that there 
1s a clear cut mention of conditions laid down 
by them as a result of which the gnp of muttrna-
t1onal companies 1s tightening over our county. 

This s1tuat1on rs s:m1lar to the arrival of 
East Indra Companv 111 lnd1a and later on making 
the country slave. It rs a matter of regrets tt,at the 
finance minister has succumbed to tre 
pressure of world Bank and IMF and has not 
learnt any lesson from his two previous budgets. 
The prices a,e constantly nsing aay by day. 
You had prorrnsed to brought down the pnces 
within 1 OOdays. But instead of any decline. the 
prices have gone doubled The Finance 
Minister has presented hrs third successive 
budget and it 1sbe1ng gmat!y appreciated by the 
treasury Bunches. It seems that members toe 
party lines only and do not speak about t,he pligh, 
of the poor. I agree that 1t 1s definitely a last 
Budget of the Congress Party. The Finance 
Minister has given concession on custom duty 
to the tune of 7000 crores of rupees 1n last three 
budgets but he has not given concess,on 1n 
income tax to Government employees whereas 
pnces has gove double during the last two 
years. It has made their lives miserable 
Therefore. I do not consider rt a good budget and 
oppose rt. 
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SH Al CHANDULAL CHANDRAKAR Central Budget. Therefore. when a question is 
(Durg): Mr. Chairman.Sir. it 1sa matter of great askedtheM1nistryofficialsarenotabletolocate 
regret that we have been saying it repeatedly in these figures and the House 1s informed that 
the House that the date of 28th February. fixed these1ouldbesuppliedlateron. On the lines of 
torthe presentation of budget. was fixed by the procedl!re followed by the Government of 
British'ers for their own convenience and it Mahar9ashtratopresenttheconsohdatedfigures 
should be chauged to October or November. at one place the Central Government should 
when the rainy season 1s over. When the budget also follow it while drafting the Budget. 
is presented on 28th February. the funds allo-
cated for the development workers reach the 
district headquarters by the end of April. Soon 
aftertherainy season starts and thenconstruc-
tion works of roads. canals. Schools and many 
other development work cannot be undertaken 
for about two months. 

20.00hrs. 

Mr . chairman. sir. through you I would 
therefore. like to request the hon . Minister of 
Finance lopresentthe next Budget 1n the month 
of October. and set a new precedent so that !hrs 
thing is avoided . 

Secondly. I would like to submit that perior-
rnance Budget of all the Ministers like health 
ands Industry rs presented rn the douse but the 
pertormance Budget of the Ministry of Fmance 
1s not presented . Due to this vanous scandals 
like the present security scam take place 1n the 
country. If the perlormance Budget of the M1111s-
lry of Fmance 1s also presented each vear 1n the 
House then the oertormanceof the Mm1strywil l 
become public. I do not understand as to why the 
M1111stry of fmance has been ex£;mpted from 
presenting t11e pertormance Budget and whv rts 
Budget 1s passed without scrutiny 

One rnore sut.>rrnss1on that I would like to 
make 1t that we must take a lesson from the 
Budget papers of Maha1 ashtra while draft1ngtnc 
Central Budget. In the Budget papers of 
Maharashtra consohdated figures of salary and 
allowances of the employees and development 
expenditure are available at one place. Contrary 
to 11 figures of salary of the employees and 
allowances hke car allowance . gas and petrol 
. 1llowance are not available at one place 1n the 

Further. I would like to submit that the 
nationalised banks have a total deposit of Rs. 
2. 50, 000 crores in the from of Savings Banks 
Accounts and other deposits. even then they 
require more capital. They keep on demanding 
money from the center as is clear from the 
budgets of the banks . Income TAX as payees 
are a hard pressed lot. Even then they pay tax. 
The banks still keep on demanding funds. All the 
28 nationalised banks mobilise savings and 
earn a lot. but still they continue to demand more 
money from the Central Government. It is quite 
surprising that this year their demand has gone 
upto Rs. 5. 700 crore as compared to therr last 
year sdemando!Rs. 70-'.l!::rore. ldonotknowthe 
reaso .-1s for making demand for so much of 
money Probablv 11 is berng made to make good 
the loss incurred 1n the scam. It 1s fearedthatthe 
reason for making this demand 1s to make good 
the loss incurred 

News papers report thatthe nahenal Hous-
ing bank has got su rp1us funds I do not know 
where has the oank deposited its funds but 1t 1s 
clearthathugedeposrts haveoeen made. Though 
the bani._ l1as got suro1us funds vet ,t has 
demanded monev from the Central Government 
this year. 1 do not understand the reasons for 
demanding money from the Central Govern-
ment to meettheexpenses when the bank nas 
got surplus funds and 1s also g1v1ng loaned to 
ott1ers. The reasons for all this are not clear. 

Banks make every year top heavy ex-
penses and the number of Senior Officers 1s 
much more than therr actual reqwrement. It is 
believed thatthe number of the Sernor Officers 
1s ten times more their actual requirement. In 
contrast the number of Clerks and Accounts 1s 
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less then requirements. Even the Managing 
Directors and others in the banks conti[lue to 
holdpos1Sfor 10to 15yearsandhavedeveloped 
a vested interest in the lending operation1ofthe 
banks. As pertne rules no employee or officer 
can remain at one place for more than 3 years 
but even a numberol persons continue to remain 
atoneplacefor1 Oto 15years. This is the main. 
reason for frauds taking place in the banks. This 
year less allocation has been made by the bank 
for small industries and agriculture as is men-
tioned in the reports of the banks. This year lees 
money will be given to small industries and 
agriculture as compared to previous years. I do 
not understand the reason for the same. There 
is a need to set up more small industries and 
spend more funds in agriculture so that jobs 
couldbecreatedandprodt.dioncouldbeboosted 
in the country. However, no attention has been 
paid towards this and under both these heads 
less allocation has been made. 

Mr. Chairman. Sir. it is correct that our 
country is facing many problems. Pt. Jawaharlal 
Nehru has also said that our country is facing 
many problems including its vast population 
which was around 40-50 crores. However ,5-6 
problems demand immediate attention Main 
problem is of ever growing population. many 
steps have been taken to check population 
problem but aH incentives need be given to those 
following two child norm. These incentives will 
definitely check population growth This is a 
must because rising population negates the 
effects of growth and increases unemployment. 

Mr. Chairman. Sir, as per the records of 
employment exchanges there are 4.5 crore 
personsontheirliveregister. Youalsoknowthat 
rural-alpeoplerarelygettheirna,_nesregistered 
with the employment exchanges. Therefore. 
number of unemployed persons will be much 
more than the figure of 4.5cores. Probably it is 
around 7-8 crores. It is a must thatfor a popula-
tion of 10 lakhs satellite towns need be con-
structed. These towns could be constructed on 

baen land of 200-400 acres. Roads, school and 
training facilities for the youth could be provided 
there. It is a good sign that girls are pursuing 
education. They need also be given training. 
Banks need be opened there itseH so that they 
can take loans for starting small entreprises. All 
the information regarding pun::haseof machin-
er1 etc. need be provided to them and housing 
facilities need also be provided. This will burb 
the tendency of migration to cities. If all the 
fadlities like cinema etc. are locally made 
ava~ablethenmigrationcouldbeed)'checked. 
People migrate because of lack of facilities in 
rural ?reas. A little while ago an hon. Member 
said that even post offices are not there in the 
rural areas. Therefore. I would like to urge you 
to build satellite towns. 

Mr. Chairman. Sir development of small 
scale industries will definitely boost exports of 
thecountry. Evennowtheirshareintotalexports 
is 38 per cent. Big industrialists are unable to 
export goods in comparison to facilities they are 
provided. Therefore. there is a need to encour-
age small scale industries. 

Mr. Chairman, Sir. illiteracy is no the rise 
in the country. It is surprising that even after 
independencetheliteracyrateisjust52percent. 
At present adult education is beingpaictattention 
to and a sum of Rs.300-500 c1ore is being 
allocated for the same. But schools arrow not 
being opened for children. It is astonishing that 
croresof rupees are being spent onadJlteduca-
tion but for the children schools are not being 
opened. In rural areas even r'C'Neducation facili-
ties are missing Now-a-days urbanites are be-
ing held in high esteem but the rural folk are 
leading a very miserab'e life. 

The Government gives money to Sched-
uled Castes and Scheduled Tribes. Even seats 
have been reserved for these sections. I would 
like to submit that till the standard of education 
improves trisals won't be benefited by the pro-
visions of reservation. Standard of education in 
the rural areas is so low that they connote 

. compete with children of urban areas in com-
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petitive examinations. 

All the hon. Member are aware that the 
situation in the country is deteriorating due to 
less rainfall, however, we have a large number 
of rivers in our country. The Government has 
adopted a policy of building big diameter cutting 
down trees in forests. the Government should 
give up the policy of building big dams on rivers 
and adopt a policy of building stop-dams at a 
distance of about 30-80 kms. a passage should 
be made at the same ~laced electricity be 
provided at the banks of rivers. Thefarmerwould 
manage himself to get the electricity from that 
point. The Government of France has doped the 
same policy. Similarly, ifstopdamsarebuiltin 
areas having less rainfaR, it would raisethelevef 
of groundwater. 

Shri Kamal Nath is not present here. Throug, 
you. I would like to convery my massage to him. 
Water of all the rivers and canal throughoutthe 
country is being contaminated with the dirty-
watersoingthrownintothern. theresultisthatthe 
water.whic:hwasbeingdrunkbytheruralpeople· 
and animals. is qmsing physical aliments to 
people and their cattle of they ever touch it. 

NullahbythenameofSamodaflowsnear 
the shivnath river in my constituency, Bhilai, 
neither human beings nor animals can drink its 
water, because the water has been contami-
nated with the industrial effluents. 

About 98 percent of the total population in 
the Bastard district of Madhya pradesh is that of 
Adivasis. This region is bigger then Kerala in 
area, but it has notbeenconnACtedwith railway 
line. Railways line is a symbol of development.. 
Development takes place in the areas having 
railway lines and not in those deprived of it. 
Bastardistrict is rich in best quality of minerals. 
Al the hon. Ment>ersareawarelhatlheBailadila 
iron-ore is the superior most in the would. Japa-
nese people wish that had God gifted them with 
a single Bailadilla, they would have left all the 
othercountriesoftheworldfarbehind. Wehave 
so many Bailadillas but nobody takes care of 

them. What I meantosubmitisthata railway line 
must be constructed the. Iron-ore had been 
broughtfrom Rajvetomeetthe requirements of 
the Blulri c;leel plant but its deposits are deplet-
ing now. It isveryessenlialtoconstructa railway 
linefrom~ajdatoBailadifta Themorethedelay, 
the moreth~injustice to the people. 

Viilapur Division under the South Eastern 
Railwayhappenstobebiggestsourceofincome 
to the railways. Similarly, a coal-field in this 
region is also the main source of income. All 
sortsofmineral&areavailablethere.Chhatisgarh 
is very rich in mineral wealth, but no funds are 
releasedforthe development of this area. There 
are neither roads nor railway facilities, nor of-
fices nor any facilities of Airways. 

People of South Biharhavebeen demand-
ing formation of Jharkhand State. Similarly, 
people of Chhatisgarh have been demanding 

. formation of chhatisgarh state. They are being 
socially exploited. Chhatisgarh state would 
immediately be formed. It would do no grace if 
the state is formed after violent agitation. The 
Government should form small states so that no 
dispute arises there. 

When pt. Jawaharlal Nahru and Shri Lal 
Bahadurshastriwere in power, we did not have 
adequate funds. But now the banks easily mis-
appropriate funds worth 5-6-Bthousand crores 
ofrupees.ltmeanswehaveenoughmoneyand 
there is a scope for misappropriation. 

With the blessings of God, we have ad-
equate rainfall in our country, almost equal to 
that in America. However, we manage to utilize 
only 145percentof water and remaining water 
flows into rivers, whereas in America about 44 
percentofwateris utilized. Wecanbuildadam 
on the river Brahmaputra and divert the extra 
watertoGanga, Cauvel'y. Godawarietctomake 
enough $velopment. A preoject to this effect 
must be implemented even if it involves an 
expenditure. of about Rs. 2 or 3 lakh crore. 
Besides, wedonotneedsuch huge funds within 
ayear,ratherwemayspendsuchhugelundsin 
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15-20 years. A huge amount worth Rs. 5000 
crore has been misappropriated byba/lks. Such 
project could have been undertaken without 
huge funds. ~ 

The rate of interest in banks of our country 
is quite high. The Government have reduced it 
by one percent which is not enough. The rate of 
interest in banks in Germany, England, F ranee 
and America is 7-8 per cent whereas it ranges 
from 12 per cent to 18 per cent in our banks. 
There is a need to reduce it. 

Mr. Chairmanj,Siryouhavegiven meas 
much time as you could. I would also like to 
submit that about five thousand farmers out of 
those who have given their land for Bhilai steel 
Plant have not yet any Job as a compensation to 
their land. What is this undesirable 8.,1.F.R.? It 
should be wound up. It is sinner, it gives orders 
not to give any land to farmers. Suting gin their 
luxury places in Delhi people issue order. The 
Ministry of finance should wind it up immedi· 
ately and provide Jobs to farmers in lieu of their 
land. 

About 20-25 years ago. the Government 
had acquired land of farmers in Chhatisgarh 
area to construct canals. roads etc .. but have 
given no compensation to them so far. If the 
Central Government employees d<;>not get their 
salary on the 1st of the month. they raise hue and 
cry. wealsodothesame. Butthetarmersofthat 
area have not been given anycompensat,on so 
far. The officers qu,lty 1n this regard, sholuld be 
given stringent punishment though not death 
sentence. 

With these words I express my thanks. 

SHRI RAMCHANDRA MAROTRAO 
GHANGII-.RE (Wardha): Mr. Chairman, Sir, l 
rise to oppose the Budget for 1993-94presented 
by the hon. M1mster of Finance. Due to the 
pollClesadoptedbythe Government. the law and 
order Situation in the State is deteriorating fast. 

industries are facing recession., Agricultural 
production is not rising in accordence with the 
increase in population. The status of Public 
sector Undertakings is deteriorating, the Gov-
ernment have started privatising these under-
takings. The State Governments are being de· 
niedof adequate funds. The Government claims 
the development rate to be at 26 percent, while 
it should be far higher than this. The develop-
ment process is almost at standstill. Loan worth 
Rs. 2 lakh 85 thousandcrore is being taken from 
foreign countries. We are already under the 
burden of heavy debt and el have to repay 
interest on that. We are exhausting all our re-
sources in paying this interest. The burden of 
debt and interest is going up year by year. That 
1s why, foreigncountnesare forced to provide 
assistance to us. But this is creating anger to the 
sovereignty and freedom of ourcownry. 

I wouldliketobringittoyournotice .. Weare 
forced to accept the conditionaliities imposed by 
the I.M. F. and the World Bank. The Government 
is accepting all their condit1onalities just to take 
loan of Rs.· 6 to 7 billion every year. It 1s said that 
it is necessary to increase 1ndustnal production 
and export. But no increase 1s noticed in these 
fields. 

Onthemotherhandapoocy1Sbetngadopted 
to appease the rich farmers. Land reform laws 
should be implemented strictly. These lans are 
not at all implemented. this government ispro-
zarnindar and does not wantto work houestly in 
regard to giving land to tillers. 

The schemes relating to 1mgallon are be· 
ing held up. then how agncultural producbon will 
increase? Tax burden on rich and ITlldcle Classes 
JS negligible. I oppose the attitude of the Govern-
ment gtving concessions to landlords and capi-
talists and 1ncumng more expenditure on Cen-
tral planning whereas no increase in grants to be 
given to states has been made. 

This budget has put a lot of burden on 
commonman. It has been shown as if the Gov-
ernment has not imposed any new tax on the 
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poor. Butwhataboultheburdenthathasbeenput national companies will capture 50 percent of 
before the presentation of the current Budget. market and our indigenous industries which 
The prices of petroleum products have already produce daily consumption items, e.g. soap, 
'been increased. Fertilisers had been made face powger, shaving creams will suffea set 
costlier by reducing subsidy. The Government back. The companies that produce medicines 
has increased the prices of foodgrains to be havecapft.iredlndianmarket. lnsuchasituation, 
distributed through public distribution system our indigenous industries are facing closure. 
and thus saved Rs. 2000crore. Railway freights India goodsarefarbetter. To launch a movement 
have been increased and the State Govern- 'Buy Indian' is the need of the hour. Foreign 
ments have been pressurised to enhance S. T. goods should not be purchased 1n the country. 
and the cost of electricity. In this manner burden Through you, I would like to know as to in whose 
of Rs. 1500 crore has already been put. The interest this budget 1s. What would the general 
prices of sugar have also been increased. That public gain if cost of motorcars 1s reduced? The 
means no relief has been given to general public. prices of refrigerator and colour T. V. are being 
On the contrary, more concessions have been reduced. It will not benefit the general public. In 
given to big industries and big people. They have our country, import is being increased by 25per 
been given exemption in income tax. But this cent whereas the Government 1s contemplating 
Government is not ready to acceptthe demand to enhance export by 4 per cent. I would like to 
ofGovernmentservantsforraisingincometax tell you that the hon. Minister of Finance 1s 
exemption limit unto Rs. 36000/-. making a false claim of raising export on produc-

Concession have been given in property 
tax. I would like to tell you that import duty has 
been reduced Just to appease 1ntemational and 
mulbnational companies. It means that foreign 
goods would be cheaper. The patriotic idea of 
guiding protection to existing industries in the 
country is not being kept in mind. Foreign com-
panies may not be allowed to renter at least in 

such industries. I should be kept in mind. But 
unfortunately it is not being taken care of. The 
traditional industnes, e.g., handicraft industry, 
handlooe industry and other industries which 
were being run by our people traditionally are not 
being given protection in any way. These mdus-
tnes are on the verge ot closure. This gives nse 
to unemployment. I would like to tell the august 
House that unemployment rs rising due to exit 
policy. Th,s ,s the opportune time to launch 
~wedeshr movement agarn. 

20.25hrs 

(SHRJ PETER G. MAABANIANG in the 
Chain 

Durrng Mahatma Gandhi's time foreign 
goods were boycotted and put on fire. The mufti-

tion. It is not going to be materialised. It is clear 
that rupee will be devalued. If we will continue to 
follow this policy the current exchange rate o: 
dollar will nse to Rs. 40 from the present rate of 
Rs. 32/- in next 3 to 4 months under such 
circumstances. if we are asked to export, how 
we will be able to do so? have we cannot make 
export to developedcountnes. If we make export 
to under developed countries. we will he to face 
competition with such countries like China and 
Korea. Without keeping all these things in mind 
and concessions available in foreign trade if we 
pursue this pohcy defrcit will reach As. 10.000 
crore. This economic resolution of the Govern-
ment is only a labynnth. ThtS Budget has caused 
moreburdenonlhepoor. Onlhebasisottoreign 
loan we are cfam1ng that there 1s a deficit of 
Rs. 4314 crore and Rs. 15000crore has already 
been recovered. Deliberately a burden of Rs. 
4000 and Rs. 15000 is being put on the poor. I 
would like to tell your that the Government w1il 
be forced to change this policy. ff the Govern-
ment does not change its poltcy 1mmed1atety. ,t 
will definitely change one day. 

With these wo:ds. I oppose this Budget and 
conclude 
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SHRI Sf11BALLAV PANIGRAHI 
(DEOGARH): Mr. Chairman, Sir, I rife to sup· 
port the Budgetfor 1993-94. 

This BudgetWhichwasJ)l9Sellledhereon 
the 27th February is unique in many respects. 
This Budget has received wide appreeirtion 
from various sections. 

This is the first almost tax.free budget 
since Independence. Reliefhasbeengivenin 
this budgetto almost all sections of the popula· 
tiorr students. farrnels, laborers.salariedpeop_le, 
businessmen, all. 

The significance ortheuniqueness of this 
budget lies in one thing, that is. higheraHocation 
without any new taxation. There are no tax 
proposals worth the name. Allocations have 
been made higherfordifferent developmental 
areas. For rural development there has been a 
very phenomenal increaseintheaDocation. For 
rural drinking water, for agriculture, for health, 
for education and for JAY also, there is an 
impressive increase in allocation,. So, without 
any new tax proposals, there is such a higher 
allocation and that too by keeping the deficit 
ultimately at the minimum, which also is a 
record in the last one decade. How unique is this 
budget! Thal is why, the Opposition friends were 
disappointed when this budget was presented 
here. onlythreedays after the Railway Budget. 
Asyouknow,Sir.undercompulsion,therahad_ 
tobeasteepriseintheRailwayBudgetthisyear. 
So, the people of the country were mentally 
prepared for a steep General Budget also. But 
when such a budget came, everybody was 
surprisedandtheoppositionfriendsweredisap-
pointed. we quite see lheirfrustrationanddisap-
pointment. This is why some of the hon. Mem-
bers whowerespeakingfromthatside particu-
larly swamiji of the BJP, were critical of this 
budget. Right now swamiji is not present in the 
Housebutlinvitetheirattentiontothecomment 
given bytheirhon. leader',. Vajpayeeji. He wel-
comed this budget by celling it as a growth 

orientedbudget, withspecialconcesaionsgiven 
in customs and all those areas. Such a budget 
isnaturaUytheoutcomeof goodpelformance if · 
our economy and good, healthy and proper 
management of our economy. This is the third 
budget of the P. V ,. Narasimha Rao Govern-
ment, with Dr. ManmohanSinghastheFmance 
Minister.Asweallknow, Dr.Manmohansingh 
isaneconomistofeminence.Hehasalsovaried 
experiences in different fields, particularty in the 
economic field. You know, Sir, that when this 
Government assumed office, the health of our 
economywasonthebrinkofcollapse. What has 
happenedtothateconomytoday?ln 1991 ·92the 
economic growth rate was 1.2percent, now it is 
four percent. This year it is expected to be five 
percent and by the end of this plan period, it is 
expected to six or seven per cent. Again. the 
inflation rose as high as seventeen percent. On 
the day when the Budget was presented, in his 
budget speech. naturally our Finance Minister 
took credit for having broughtto down to seven 
percent. 

But, today, when we are discussing this 
Budget, it has further gone down. Now it stands 
at 6.5 percent. The rate of inflation has gone 
downfrom 17percentto6.5percent.Andagain 
thegrossdeficitwasaboutBpercentatthattime. 
It is brought down tosome4percentnow. Thus, 
it has many good sides. All these are naturally 
theoutcomeofhavmggoneforanewandliberal 
economic policy. Pbviousdly that has started 
paying dividends. The world is changing very 
fast. Any developing country should change 
along with it. 

YouknowthattheSovieteconomyandlhe 
Soviet system collapsed. At such a point of time 
if wedo not respond to the changing situation in 
a positive manner and JUSt sit firm on ideological 
premises, what will be our position? 

At that point of time the Opposition used to 
say that it was a sell-outto 1.M.F. and Wortd 
Bank. What is sell-out? We do not find it any-
where. Wearequiteconsci6us<>!ournatlonal 
honor and dignity. At the same time, see what is 
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happeninginChil'la.Chinahasgoneforlarge whichwillalgrow.So,theremustbegrowthwilh 
scale investment. They are getting 30 billion justice. We are going in for liberalisation. I may 
dollars from out side. say that this year's Budget is a positive step 

towards globalisation of our economy. 
This Budget has ·a twin-objective-fiscal 

discipline and atthe same time new structural 
chages. We havetogoforstructural economic 
refonn,. ltisagrowth-orientedBudget. lnsome 
areas, like in power sector, those who will be 
comingforwarclloset up power plants, will be 
given a five.year tax holiday. Like that there are 
so many things provided in this Budget. 

Another significant feature of this year's 
Budget is fuH convertibility of rupee which will, 
definitely, contribute to the boosting of both 
production and exports. I do notwanttogo in the 
details of boost in the agricultural sector and 
industrial sector. I am not going into the figures, 
saying how the agriculture has performed well. 
and what were the achievements of industry. 
The growth rate was achievements of industry. 
The growth rate was almost minus figure one. 
That also has started picking up. 

But. at the same time, while speaking on all 
these good aspects, I would also have to be 
realistic. We have to be realistic, and also very 
vigilant. who will implement the new liberaliza-
tion policy- the same bureaucracy. Do they have 
that sort of orientation? we are highlighting the 
new liberal and industrial po1icy we are saying 
there will not be unnecessary restrictions. But 
then the bureaucracy incharge of the implemen-
tallon is notyetattuned tothesechanges. There-
I ore. what is needed is the proper work culture 
and proper attitude and motive. They have to be 
brought in. 

At the same time what has been our na-
tional objective? Our national objective is- as 
you know -growth -speedy and faster growth. 
Buttogetherwith growth we should havesociaf 
justice.' Ours must be a devoted economy and 
together with it there must be a just society. If 
there are a lot of imbalances where are we 
heading to? It will openly only lead to terrorism, 
regional imbalance, secessionisttendencies 

Anclnaturallyithaslaidthefoundation 
of India playing role, being a major 
player in the global economy in the 
daystocome. Butisthattheendofour 
objective? Definitely not; much more 
has to be done. Definitely we are 
departing from our much-cherished 
socialistic idea to a certain extent. I 
put all emphasis at my command that 
underthecompeflingwol1dsituation if 
we have to depart from the Nehruvian 
policy and we have to take a prag-
matic approach, atleastwemusthave 
beforeuslhe Gandhianphillosophy. 

Let the private industrialists not think that 
.theyarethesoleproprietorsofalltheproperties. 
It is not that only due to them the industry is 
prospering. Theworkersarecontributing. The 
farmers are supplying them the rawmaterial. 
The industrialists are only trustees of public 
money. This is the Gandhian economy. At least 
thatshouldbeourprinciplenow. Hsomechanges 
are required to achieve this objective, we have 
to go in for that. Growth will be there, national 
income will be there, but it will be concentrated 
in the hands of a few persons. Definitely that is 
notthe society which we aim at. 

Sir, now I would like to say something on 
the problem of unemployment which is looming 
large before our country. Our young boys are 
becoming frustrated. Post Graduate degree 
holders are not being called to fill up the posts 
of Primary School Teachers and they are offer-
ing themselves to work in coal mines as 
labourers. During British days, forthe coal mine 
workers, only Left Thumb Impression was the 
qualification. They do not even knowhow to put 
their signature and there was some justification 
in that during those days. Those WQO knew 
reading and writing could not work there. But 
today. ever. the post Graduate degree holders 
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justto get a livelihood, they want to do this job. 
So. this is the situation. Of course, there is some 
silver lining in the dark clouds. We,';'Oay go 
globalisation and naturally we have t~o invite 
multi-nationals. Foreign investment has to be 
made in different spheres in our country. But, 
at the same time, some restrictions have to be 
imposed and have to watch their conduct. For 
employment also. we may get money from 
there. But, we have to utilise our own skilled 
man power. A recent study has revealed that if 
the field of agriculture is properly pursued. it is 
capable of generating 10 million jobs by the end 
of the century. We have to vigorously pursue 
this. 

Sir. thereshouldbeanationaldebateonthe 
problem of unemployment. The industrialists, 
farmers. thinkers, labourers. trade union lead· 
ers, lecturers. lawyers etc., should participate in 
that. The issues should be' Politics and Reli· 
gion' because unless the law and order position 
is good in the country, whatever may do, devel-
opment cannot go ahead along the cherished 
path. This Budget 1Sa step towards revival of our 
economy. But unless there is congenial climate 
which is to be created in the country, 11 is very 
difficult. If there is deteriorating law and order 
situation and unemployed people are unhappy. 
naturally where will we go? There should be 
national debate on these things. as to how as to 
create jobs the unemployed youth and also how 
ouruneducatedpeopleshouldaseptthemselves 
tothechangingsituation. Without job also, they 
can be content with self-employment. It is time 
that the country should address itself whether 
the present system is adequate. efficient and 
whether it is right time for such changes to be 
brought about. Corruption IS increasing menac-
ingly. If the corruption's is going on and there is 
faulty implementation. what will happen to our 
democracy to survive. to prosper and to flourish. 

How will we speed up economic develop-
ment and how will the regional imbalances go? 
Agriculture is the main-stay of our economy. 

Without irrigation, therecannot beagriculture. 
Thereshouldbenationaldebateforsuchsortof 
changes which are needed in our administrative 
system. in our educational system. in our legal 
and judicial system, in the body politic. There 
should be a national debate for electoral reforms 
as to how we can o about so that undesirable 
elements are eliminated, criminalisation of poli-
tics can be contained, politicizsation of critni-
nalscan becontained, communalisation of poli-
tics can be contained. All these things lie 
bringing caste considerations, regional 
considerations.and also religious consider-
ations can be contained. There should be a 
national debate on all these issues. 

We have a very capable Finance Minister 
and he is assisted by young energetic and 
knowledgeable Ministers of State for Finance. 
Letthem alsoconsiderthesethings. Letthem 
do under the guidance of the Prime Minister as 
tohowwecanbringaboutsuchchanges. You are 
giving lot of money to States on different schemes 
includingJawaharRozgar YoJana. How are 
thQseschemes being implemented? How much 
money is going down the drain? With what 
amount of pain. Sh ri Rajivji lamented that when 
one rupee was sent from Delhi. only 15 paise 
reached the village. Has the situation changed 
now? No. lthasindeeddeterioratedfurther. Firm 
action is to be taken. deterrent action 1s to be 
taken against the most corruot officials, they 
maybe 

Sir. I am coming to your region. The Eighth 
Finance Commission is on the job now. What 
should be its approach? There has to be a 
revolutionary approach. Som any schemes are 
there. They say. 1f the States will fund 50 per 
cent, then only the Central assistance will be 
allowed. You know. many States are not ableto 
mop up even that 50 per cent of the amount. 
Therefore. all these schemes meant for the 
backward areas are not put to implementalton 
and. therefore. the Central assistance in turn 
goes to the advanced States. 

Therefore. the States which are below na-
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tional averageshouldhave 100percentassis· 
tance and some restriction should be placed in 
respect of those States which are above it. 

In respect of natural calamities also, for the 
poor States it should be 1 OOpercentgrantand. 
at the same time. agriculture being the mainstay 
of our economy, large-scale irrigation programs 
should b\) taken up on rivers. Shri Chandylal 
Chandrakarrightly suggested thatthe big rivers 
willhavetobedammed. Theproblemofdrought 
will be solved to some extent by providing. 
irrigation. Floodsalsowiilbe controlled. Sambal 
barrage is one on which a large amount is 
already spent. The dam is constructed. But 
there is no money provided for consiructing 
canals. Thisexpenditureisunproductive. Such 
large amounts are being spent in an unproduc· 
tive way. Smakoi project in my Constituency 
and the railway projects are there to be under-
taken. If the projects continue to be implemented 
for decades. what will be the result? Some 
pmjects require money and we must get them 
completed in such a way that they become 
productive soon. 

I was talking about new work culture. 
bureaucracy. regional imbalances and 
economy. The National Development Council 
in its last meeting has adopted the report of asub-
committee headed by Orissa Chief Minister 
wherein freezing of dearness allowance has 
been recommended. That 1s not a wise deci-
sion. I amstronglyopposedtoincurilng unpro-
ductive expenditure. Our public sector execu-· 
t1ves are leading princely lives. It should be 
contained. Atthe same time, labourers need not 
be taken totaskandtheyshould not be penalised. 
It ,s ridiculous that Orrssa Chief Minister who 
raised the number of districts in Orissa from 13 
to 28 has suggested that-freezing of in weare of 
emaployee's there will be increase in dearness 
allowance. 

We haveaveryheavyoilbillforRs. 20,000 
crores fot important of oil. Can it not be brought 
down by 1 O per cent this year by observing 

economy? Why these officers go to the market 
and to the pictures in Government jeeps? This 
is colossal wastage of public money and we are 
importing this ~I. The import bill is very heavy. 
It is time that the Government takes very firm 
drastic meas!Jres to curtail this expenditure. 
Otherwise. in spite of the best efforts of our 
Finance Minister under the guidanceofthePrime 
Minister. Shri P. V. Narasimha Raoji, the na!ion 
cannot make much progress. 

Anyhow, a good beginning has been made. 
We were passing through a time of anxiety atthe 
time presentation of the first Budget in 1991 -92. 
In the international sphere, what was our 
position atthat time? Today we are on the path 
of survival and India is getting back its prestige 
very speedily in the international sphere and 
with greater discipline and with greater eco-
nomic control andwith proper implementation 
of these programmes with full involvement of 
the people, the desired results could be ob-
tained Otherwise. it will be derailed again in 
spite of our best efforts. 

With these words, I extend my whole-
hearted support and. atthe same time. I sound 
a note of caution that there is much to be desired, 
much to be improved upon and that there is no 
room for complacency and this is a question of 
national crisis. Our national problems are there. 
Your leaders have also welcomed this Budget. 
Many things are there. ft is time. my dear friends 
in the Opposition, that we all worked together. 
We might be belonging to different political 
parties. Definitely. we have different ideologies. 
But when ti is a question of national interest. we 
have to work together very hard. We have also 
to work in close cooperation with one another so 
that our economy not only becomes a vibrant 
economy but our society will undergo to trans-
formation: our country will undergo a transfor-
mation on the dotted linesman the desired way. 
We can have growth and we can have a just 
society. We can achieve that goal. 

with these words. I conclude. 
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SHRI BRAHMANAND MAN DAL 
(Monghyr): Mr. Chairman, Sir, I ~setooppose 
the Budgetfor 1993-94presented in the House. 
lopposethebudgetbecause~vorhasbeen 
made to prepare this Budget on the basis of 
policyclirectedbythel.M.F. andtheWorlclBank. 
lopposethisBudgetbecauseanefforthasbeen 
made to give a big marketto multi-national and 
foreign companies in our country through this 
Budget. There will be dire consequences in 
coming days. 

I oppose this Budget becau.<;e 40per cent 
population of the country ar,- agricultural 
labourers. Their main of the source ot livelihood 
is farming. No provision forthen has been made 
in the Budget. No relief has been provided to a 
agricultural labourers, poor farmers or urban 
labourers. So. I oppose it .. 

It has been said intheBudgetthatif wewant 
to set up or expand the infrastructure, it is very 
necessary to increase the generation of elec-
tricity in the country and introduce highly devel-
oped technorogy of tell-communication and 
develop it. It has also been said that there should 
be better provision of roads and road network 
shouldbeexpanded. ltmeansthattheGovem-
ment should incur maximum el(penditure on 
such items of work and develop such an infra-
structure in our country in which more anymore 
foreignmoneycooldbeinvested. ldonoloppose 
this policy but thequestion is for what it should 
be clone. I would like to cite some examples. I 
would like to cite the example of my constitu-
ency. Mr. Chairman, Sir. oc: ivhrnsterof State 
in the Ministry ol Educatior· ~ ttte Minister of 
Finance arevery~persons. We 
cannot impart them book knowledge. But I can 
import them some practical knowledge. There 
were two big factories in our area Monghyr 
before independence. Atthattime5000workers 
workedinthefactory TheT.C.cornpanywasa 
multi-national British company. Before 1947, 
there was a railway factory in which repair of 
steam engines was being made. At that time 

22000wor1<ers workeclthena. I rememberwhich 
I had seen to myself. People not only from 
Monghyr and areas a ground it butfrom entire 

· Bihar used to visist Monghyrto see the beauty 
ofMonghyrandjamalpur.Atthattimelwas 10-
11 yearold. Buttoadythereare 1600workers 
in I.T.C. company and its production has in-
creased by 1 O times. The Jamalpur factory 
eamsprofit. Thenumberofitsworkersis 12000. 
The roads of Monghyr are damaged. Nodevel-
opmentwor1<is taking placethere. Thenumber 
of crime has been increasing . Why is its nuber 
increasing? Beacuse it has become an indus-
try. Why is it happening? Who is to blame for 
this? It is the political leaders. whichever party 
theymightbelongtoaretheculprits. It isafact, 
that the population of the country has increased 
and whether we want or do not want, it will 
continue to increase. Education has been pro-
vided to people, Now educated people want 
employment. They observethatthe condition of 
Monghyr what it was before 194 7 is no better 
now. There is no guarantee of employmentfor 
theirlivetihood .. Theytumcriminals. Thel.T.C. 
and other companies utilise their services as 
criminals. 

Mr. Chairman. Sir. why are the mulhna· 
tional companie,s being invited to the country? 
Wehavethetecnnologyand the manpower but 
we are not able to tap them properly. In which 
direction do wo want to lead the country? Mr. 
Chairman. Sir not only that the exploitation of 
labouresandyouth ofitscountrywouldincrease 
withthegrowthotmulti-national companies and 
not onllly unrmployment would increase but 
they would become tools in the hands of these 
companies. With increase in regional imbal· 
ance in the country these youth would at take 
arms and then, we say that the country 1s 1n 
danger.and the unity and integrity of the country 
is in danger. Somepolitical parties who raise 
slogans tor employment and price rise are 
always ready to raise slogans in the name of 
religion for grabbing power. Therefore I oppose • 
this budget. 

Mr. Chairman.Sir, this budget does not 
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giveanymessageforthe youlh oftheCOWllry. 
No nationalist can call this budget, a budget in 
theinterestofthecountry. Neitherthisbudgel 
is inconsonance with the new economic policy 
nordoesitgiveanydirection tothecoootry. Rs. 
464crores have been allocaedforconstruction 
of roads in this budget. I am just giving an 
example as to how you propose development 
of !'Gads. In Uttar Pradesh Ganga is one thou-
sands kilomrters and there are twenty bridges 
over it. But in Bihar Ganga is five hundred 
k~ometerslongbutthereareonlyfourbridges 
over it.ltissaidthatinBiharthereshot.ddbe ten 
bridgesoverGanga. Govemmentsaysthatlhe 
bridges are not under national highways. Rs. 
464croreisinadequateforde~ of roads 
in the country. 

Munger is a big city. If a bridges is to be 
built between Khagaria and Munger it would 
costaroundRs. onehundredcrore. Major 
expenditure is done in cities like Delhi and 
Bombay and not in villages If the roads in 
villages are to be developed, allocations 
should be increased. 

There is no referenceofMandal Corrmis-
sion, Dunkel report and land reforms in the 
Budget. I would fiketo know fromtheMinister 
finance whytherehasbeen no reference to them 
in the Budget? Are these questions not related 
tothepoorofthe village? 

Public sector is being abolished gradualy 
but the Mandal Commission has recommet lded 
that reservation should be done in public sector 
also. The SC/ST are being deprived of it. 
Dunkel proposals would adversely affect the 
agriculture and the multinational Pharmaceuti-_ 
cals and Pesticides companies would earn 
huge profits by indiscriminately increasing 
prices. Eighty pen;entpeopleof ourcoootrylille 
in villages that is why I would like to make a 
mention of land reforms. There are lakhs of 
agricultural laboures in the country. Are they 
not affected by the economic condition of the 
country. What steps does the Government 
proposed in this regard? 

My submissions thatGovemment 
~givelandtothepoorfarmers, and 
thereby implement land-reforms and increase 
the agricultural production. Butthere is no 
referencetoitinthisbudget. 

The withdrawal of subsidy is a blow to 
the Indian farmers. I oppose it. In all I would · 
liketosubmitthatthis budget is not fort he 
people who work hand but lorthose who 
exploit. 

With this. I conclude and thank you. 

RAMESH CHAND TOMAR(Hapur): Mr. 
Chairman Sir, the interests of the common man 
have not been saleguarded in this budget 
Thereff>re I rise to oppose this budget. The 
emphasis in this budget is o inviting foreign 
investent through multi-national companies in 
the country rather than on public welfare. 

When the Minister of Finance was deliver-
ing the budget speech it appeared as if a poor 
man was trying to loot the treasure of Kuber. It 
exemplifies 

"Ghar me Nah1n Dane·· 

"Bud1a Chali Bhunane" 

Had Charvak been alive today he would 
have felt proud over his successors. He would 
have congratulated that Finance Minister tor his 
economic policy. Shark stood for materialestic 
outlook life. He had sa,d that "even" if one had 
to take loan for purchasing ghee one should do 
tharThe hon. Finance M1n1Ster has realJSed the 
statementol Charvak that-

'Rinam Kritva Chntam Piver 

Charvakbelievedthatoneshouldnotbother 
about future and en1oy life so long as one lives. 
This Budget is the living document of Charvak 
philosophy. ThahswhyGovemmenthas dwell 
on expenditure and exemption but there is no 
mention of welfare measures for the common 



799 Genera/Budget. 1993-94 APRIL 22, 1993 · • General Discussion ID) 

[Sh. BrahmandMandal] 

man. No need was felt to inform the people about 
theburdenofloansanddebtson us'. ifheMinister 
has not apprised the countryman' about the 
impending economic crisis and ba'lkruptcy. 
Every child in this country has a burden of Rs. 
10.000 and throughout his life he keeps on 
paying compound interest and when h dies he 
leaves even a greater burden on the next gen-
eration. 

The minister of Finance has presented a 
budget which is a Jugglery of figures. Though it 
appears to be very attractive but in reality. no 
budgecanbe moreterrif1cthanthis. The Budget 
shows a fiscal deficit of RS. thirty six thousand 
croreand4522crores of budget deficit. Thetotal 
deficit amounts to about Rs. 40,522 crore. He 
has not stated as to how this def1c1t would be 
overcome. The Budget does not mention new 
measures to face the problems of unemploy-
ment. famine. disease. education. health and 
dnnk1ngwater. 

The 1993-94 Budget 1s not a budget of 
public welfare; 1t invites foreign capital: it 1s an 
open invitation to slavery of IMF. World Bank 
and foreign grants. We have borrowed 1n order 
to repay the pervtous loans. But we lack the will-
power to build a debt-free country. Now the 
cotton cloth weaved by the weaverof this country 
would have to yield to the synthetic cloth 
exempted from import and excise duty. The 
Minister of Finches not only played with the 
economy but has also played with the national 
prosperity. An increase of Rs. 1680 crore for 
defence budget 1s a very meagre according to 
present 1nternat1onal requirement. 

This budget has been drafted under the 
pressure of International Monetary and World 
Bank. Only the luxurious commodities such as 
cars. colour T. V., refrigerators etc havebeen 
made cheaperwhilethecommoncommodities 
used by the poor people like cycle. black and 
white TV. tyre and tubes have been dearer. The 
pnces of soaps commonly used by poor have 

been increased by increasing the excise duty 
whilethepricesofthesoapscommonlyusedby 
the rich class have reduced by decreasing the 
ercise duty. The increase in the prices of sugar 
and coal and fares of railways before the budget, 
have disappointed the people. 

Agriculture and farmer have neglected in 
those budget. 4.2 per cent of the total budget 
outlay was spent on agnculturein 1992-93, riow 
ii has come down to 3 8 percent in 1993-94. 
Denial of subsidy on le,1,liserestothefarmers 
is an injustice to them. It t1as been done under 
the pressure of the IMF and the World Bank. This 
Government formulates policy keeping in were 
the interests of the capitalists and against the 
interest of farmers. New sugar policy and an 
increase of Rs. 140 per quintal in the prices of 
sugar are examples of 11. The pnces of sugar 
have been increased. The Government has 
announced the suport price of wheats Rs. 330 
per quintal and the : 11eat has come into the 
market but procureme, it centres have not been 
opened upto now. Hence. the farmers are com-
pelled sell their wheat at a very or low prices. 
The farmers are in a fix and they do not know 
whatto do. Therefore arrangements should be 
madetoopentheprocurementcentres. 

The sword of Dunkel Proposal is hanging 
on the heads of the farmers theyshouk:I be made 
tree of that fear by reiecllng the Dunkel propos-
als m the field of 

[Engilsh] 

KUMARI FRIDA TOPNO(Sundargarh): 
Mr. Chairman Sir I nse to support the Budget 
proposals for 1993-94. Sir, I congratulate our 
hon. Finance Minister for introducing a most 
dynamic, growth-onented and excellent budget. 
It 1s a dynamic exercise. combined with other 
maJor economic policies to make a total impact 
so as to erase the psychological scars of 
Ayodhya and the scam and remove the impres-
sion of reversibility of policies. Most welcoming 
features of the budget is that it is a growth 
oriented budget which strikes a balance be-
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tween industrial advancement and agricultural 
growth. 

India lives in the Villages. The budg~t 
reflects the rural India providing for an increase 
in Fundallocationto36 percent in agriculture as 
against 32 percent increase in the central plan 
outlay. Agriculture is the basic strength of our 
economy and yet it has receive a secondary 
treatmentduringthe last 45 years. The proposal 
to reduce the import duty on various items of 
machinery used for agriculture. horticulture. 
forestry, poultry. etc. is a welcome gesture to 
boost agricultural sector. To improve agricul-
tural sector. much has to be done to provide 
irrgational facilities. Sir. the enter Western 
Orissa. particularly the districts of Sunddargrh. 
Sambalpur. Bolangir. and Kalahandi are in the 
grip of servedrought. In Borang1rand Kalahandi. 
there are instances ol mothers selling their 
children for Rs. 2o/- only to avoid starvation 
deaths. Peoplearedyingoutofhunger. lappeal 
totheGovemmenttodraw up a special long term 
action plan to remove poverty from these 
districts. I appeal to the Government to allocate 
funds for Arbajhorabahal communiiy Lift Irriga-
tion Project in Lathikata block of Sundargarh. 
Distnct in Onssa. 

The State Electricity Boards in India alto-
gether are functioning at a net loss of Rs. 5000 
crores during 1992-93. This is causing concern 
to thegrowthofagriculutrallsector. Orissa1s 
one of the worst affected States in this regard 
though having the largest deposit ol coal 1n Asia 
at Gopalpurin Sundargarh District. I appeal to 
the Govemmentto take steps for setting up of 
a Thermal Power Station at Gopalpur either 
through public or through private sector initia-
tives 

Ihe Goverment's policy in the budget to 
improve rural economy is quite significant. The 
provision of Rs. SOOOcrores. a step upof 62per 
cent will substantially improve rural economy. 
The allotment of Rs. 3306 crores of Jawahar 
Rozgar Vojna will have a far reaching impact 
towards self employment. 

Sir. the budget provision for public health, 
family welfare and for women and child devel-
opment has been very less in comparison to the 
basic needj, in the rural areas. Many villages of 
my distract in Orissa have been denied of any 
medical fa'cilities. 

The most striking feature 1n the Budget is 
the outlay for education an increase from Rs. 
952cronestoRs. 1,310 croresisastepupof37.6 
per cent. Sir. till today our efforts have been 1n 
providing maximum and best educational facili-
ties to the urban population. 

The rural India is still tar behind in educa-
tion. Many panchayats do not have even an 
upper primary school. Those who have upper 
primary school. theydonothaveagoodschool 
building. Education requires more dynamic 
approachtobeundertaken.Sir.theGovernment 
should follow a uniform policy for opening of 
Medical and Engineering Colleges in the on 
States on private initiatives to remove regional 
imbalances on professional education. west-
ern Orissa need more number of Medical and 
Engineering Colleges. 

Sir. rural lndiahastobebroughtwithinthe 
network of All India Radio and Doordarshan. 
People in many parts of my constituency. 
Sundergarh in Orissa. particularly. of Bonai 
sub-division and of Hemgirblockof Sadar sub-
division are still denied of the opportunity to see 
Doordarshan programmes. 

Sir. one of the welcome accompanyments 
of the Budget 1s a shift from partial to full con-
vertibility of the rupee. ltisanexport-oriented as 
well as develllopment-oriented which will go a 
long way in toning up the psychology of foreign 
investors and international trades. The 
1ndustnaltsation olthebackwardareasand North-
Eastern region would get a fillip following the 
f111e-year tax holiday for 1ndi,stnal undertakings. 
Sir. I would like to bring to the notice of the 
Government thatthe backward tribal region of 
eastern India though rich in minerall resourcees 
is not attracted by industrialists due to non-
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avilability of better transport facilities. Our hgl-
ways in this region are worst to prqvide such 
transport lacilities. ThecitieslikeRoortcelaMd 
Vratnagar, lhe steel producingcenMISareda-
nied Air Service facilities. I appeal to the 
Govemmenttoconnectthese two cities by NI 
Service with New Delhi. 

[ Translation! 

BROF. RASA SINGH RAWAT(A;mer): 
Mr. Chairman. Sir, I risetoopposethebudget 
presentedbythehon. FinanceMiniser. Sir.my 
friendsfromlhe Congress party arePft&'9hs 
budget very much and saying it an excellent 
budget and adoring it with servera!Olher act;ec-
tives. Through you I would like to telthem1hal 
they should not tum deafeartothefact. ltissaid: 

• Sachchai chhip nahin sakti jhule usoalon 
se. Khushuboo aa nhin sakti kabhi kakai ke 
phoolonse" 

Sir. ii seems that this Government which 
haspreparedthe budget. has no definileaim 
and objective, It does not know that what ii is 
doing and on which path it wan~ to lead the 
country. 

Sir, Gandhi~ as well as the policy formu-
lated by Nehruji for economic development ol 
the country has been forgotton and now my 
colleaguesfronmthecogress partyarel.nlble 
to guess as to how dangerous will be this 
co, aspiracy,beinghat:tledtomortgagelleaiuo-
try with the foreign companies. It seems thal 

"Nikale hain Kahan jane ke liye; 
pahuncenge kahan yeh or maloom 
nahi'I, 
Is rah men bhatakanewalonkonw,I 
k, disha·maloom nahin. • 

Sir. despite this. vmenourleadersgotolle 
people,. people feel happy that these person, 

clad in white khadicloh,s are the followers of 
Gandhiand havecometomeetthem. A ray 
of happines spark on their faeces and these 
l8idars teelthal people are happy but I would 
lilcelorepeat afewwordsolaUrdupoet. 

"Unko dekhte hi aa jati hai chehare per 
raNk 

W.,samapdehaslkimar98ikahalachha 
hai." 

Mr. Chanriman, Sir, whenlleftmyvilage 
lo anendthis budget session, a farmer of my 
wlageaskedmeinhislanguagethalpaliamel • 
isl'8biggeslpanchyatotlheaxnry inti must 
raiae1hispointinlhepaiiamert. I am repeating 
hisleelingin mywoncs thatlhe responsi>ility ot 
llisGowernemlne should have been thal· 

"Hal hath ko kam, har khet ko peni, har 
rna;door ko sahi daam. tabhi hoga Sharai ka 
,.,, .. I means work for al waterforeach field, 
tairwages for aR worke,s onlythen Indian will 
p.aipoer. BljmdaywhatlheCongres&isdoing. 
It is ruining the country for the sake of false 
paanandlheGovememln islDlOCeSSilrily 
tudeflilyJthecountrywilhforeign debt. Sir. in 
fact. I have reJ)8ated this thing before you be-
c:aasetodaythe spirit of Swadeshi is not being 
folowed as Dayanand Sarswti ji said that we 
shoukl emphasise on swadeshi . Dunt"g the 
freedom movemet Gan<l,iji also propounded 
1'8"8ofyof Swadeshl, andthewantedto make 
vilagessel-reiatl"L HewantedthatlheCOlritry 
should adopt the concept of smal indusutreis 
andCGUage industries. This spitirt of Gandhiji 
tesbeanlorgotton. 

Sir, today. I am missing late Prime Minis-
larShril.al BahacuShasthri. When U.S.A. had 
slapped to give wheat under PL 480 and the 
ccxnrywas facmg crisis of toodgrainsl:>ut he 
<id not yield a bit and gave~ slogan of 'Jay 
Jawan.Jay Kisan' Mdcaledlhepeopeto live 
Lriectf. Hewasdalenninedtomakethe<:OlWl-
try self relient in the field of toodgrains through 
Green~. 
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He had rejected foreign loan and foireing 
wheat imported uinder PL 480. And today with 
great regret I have to saythatthe datats with me 
provethatin 1950aforeignloanof2billiondollor. 
was outstanding against the country which in­
creased to 6 biliion dollar on 1960, 12 billion 
dollar in 1970,SObillion dollar in 1980and 78 
billion dollar in 1993, it means foreign debt 
amouhting to Rs. 2.25 lakh crore is outstandig 
against us. 

Sir, truth is always bitter, and if I say that 
during these 43-44 years of independence, ex­
cept tor a period of 3-4yearsonlyonepartywas 
1n power at the centre and the members of the 
Congress or those people who h:wepower are 
really resposnible lam the ind ... nness of the 
coubntry. 

Sir. with great regret I have to say that the 
exchagne rate of 1 dollar from 1950to 1965was 
Rs.4.76in 1966itwasRs. 7.50,in 1974Rs.8.10. 
in 1975 Rs. 8.38. in 1980 Rs. 7.86 and when 
Janata Party cam in power. exchange rate of 
dollar decreased and within 1 Oye�n 1990the 
rate of dollar increased to Rs. 13.st>andwhen 
there was dominance of Late Shrimati lndria 
Gandhi and Shri Rajiv Gandhi in the country. 
who tried tmpush the country into great difffculti 
in the name of eradication of poverty and to 
herald socialisd as a result the value of dollar 
increasedtoRs.13.50in1990. Rs.25.50in1991 
and Rs. 29. 50 in 1992 and now Shri Manmohan 
Singh, whoprodulxsaysthathehaspresented 
a fascinating budget to the country. But during 
histimeexchangerateofdollarhasincreasedto 
Rs. 30.05. It shows that in which direction the 
country is marching ahead. The country is 
falling 1n the vicious circle of debt. Sir. this 
budget proves the saying that much cry, little 
wool". No relief has been provided to poor and 
weaker sections of society in this budget. India 
is predominantly a country of villages and 80 per 
cent of its population lives in villages. The 
villagers do not want to indulge in the illst0n of 
figures. they aredemjanding bread. clothing and 
housing. Today. they expect drinking water. 
Jobs. primary school. dispensary. roads. 

efectricty from the Governemtn. They do not 
wantmoreintheclucltchesof culture of consum­
erism. Open invitatlOll has been given to mul­
tinational companies in the name of new eco­
nomic policy .Ind liberalation if the Go�emment 
have power .it can stop preapring food in the 
houses and rt may force the peole • to purchase 
rice, chaptis and bread from market. which will 
beproducedbyforeiglcompaniesandthusthey 
will enter in every household. Mr. Chairman, 
Sir, I am sorry to say that a great conspiracy is 
being hatched. I do not want to repeat it has 
already been submitted by many of our col­
leagues that in the name of increasing Indian 
exportsencouragementisbeinggiven to foreign 
investmetn. India is being converted into a 
agreatconsumermarketunderthe pressureof 
lnternationa Monetary Fund. world bank and 
under the pressure posed by several western 
COl.rtries. TheSl4)el"Bazarof Parliament House 
Annexe has also been closed. The American 
and German companies. incollaboratuicib with 
lncianCorrpanieshavedecidedto open aserios 

(. .otSuperBazars1n50citiesofthecountry. Now 
foregin companies will introduce super 
commodites and sell then in Super Bazars. This 
will surely n1in ourr small scle and cottage 
lndustroes. There will be nothinhg "Swadeshi. 
Slatethew2ytheEastlnciacompanyhadcome 
toourcou,..!ry for establishing business and the 
way it because ruler in due course of ti me is 
going tohapenagain. Todaythesaying 

'Y avat Jivet Sukham Jivet. Rinam Kritvva. 
Ghritam Pivet." (East Drink . be many) IS being 
pratised. Our Govememtn continue to spend 
heavy amount lead us to the situati .:>n when the 
white skinned foregmers will cor.1e and open 
shops 1n lndan and lndan consumers will buy 
lhetrgoodsandconsequenlythe money of India 
raise the posperity of other counti res. 

This is highly regretablc tor our co�try. 
There has been no encouragement tor savings 
in the Budget. I  would, therefore. like to submit 
thatsuchproVISionsshouldbemade. Thereare 
at present forcroreunemployed persons ,n 
the country which wiH go up  to 1O crore 1n two years. 
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This problem is increasing atan alarming pace. 
We will have to take some meas~res to solve 
this problem therwise the country will be laced 
waht a vokanic situation and thEf eruption of 
which will spell a disaster., I would likje to 
submit that this Budget is anti-people. anti • 
village anti farmers and anti-workers and hence 
I strongely oppose it... 

( Interruptions) At the same time. I would 
also like to say something about the salaried 
class people. I would like you to convey to the 
Government in your own words that the salaried 
class people should get relaxation in income tax 
and the limit of income tax should bed raised to 
rupees fifty thousand . The Government hold 
also try to ensure liberation and development 
fulfillment of all those forty percent people otthe 
total population who live below the poverty lien 
andtulfiltheirhopesanddoeconomicjusticeto 
them. You should try to impress upon the 
Government to do these things. With these 
words I would like to thank you for given me an 
opportunity to express my views. This Budget 
should be opposed tooth and nail as rt is likely 
to be prepared under the pressure of Interna-
tional Monetary Fund and will open doors for 
multinational companies in days to come. 

[English] 

SHRI ANKUSHRAO RAOSAHEB 
TOPE:(Jaina): Mr. Speaker. Sir, I nseto sup-
port this Budget for 1993-94 presented by the 
hon. Finance Minister. Shri Manmohan Singh 
Actually I am supporting this Budget not only 
because I am a member of the ruling party but 
because the Budget is so rnce that it should be 
supported by everyone. 

the hon. Members sitting on the Opposi-
tion side may not support rt 1ust for the sake of 
election. orfor the sake of politics. Even if they 
say that it is an election budget. it 1s their view 
andtheyareopposingtheBudget. Evenifthey 
areopposmg. many outsiders.agriculturists. 

most of the critics and industrialists are support-
ing this Budget. 

Takethecaseoftheeminentjurist.ShriNai 
Palk1wala who said: 

"Dr Manmohan Singh's Budget for the 
year 1993-94 is a harbinger of good times to 
come. ltwillnottakelndiato heavenbutitwill 
check India's precipitate slide to hell," 

In addition, he said: 

"The wisdom ol Dr. policy was fully vindi-
cated by inflation coming down fro. 1 7 per cent 
to 7 per cent and the fiscal deficit percentage of 
GDP having been brought down from 8.4 per 
cent to 5.3. per cent.·· 

He also described the Budget as "Creative 
and nutnt1ve" and said that Dr. Singh had rightly 
putthe accent on Agriculture and Exports. 

As per the commitment for giving pnonty 
to Agriculture and Rural Development. the 
Finance Minister proposed a 36 per cent in-
crease m the budgetary allocation for the Plan 
schemes of the Ministry of Agriculture ratSmg 
theprov1s1onlrom Rs. 1408croretoRs.1918 
crore. 

Not only that: Theouttayon Rural Develop-
ment has been enhanced by a massive 62 per 
centtoRs. 5.01 Ocrore 

I will not go into the details but ! would say 
that the highlights of the Budgetlor 1993-94are. 
a big boost to developmental expenditure. step-
upin soc,al sector outlay. reduct10111nbudgetary 
deficit. unified exchange rate. reduction m cus-
toms and excise duties. reforms m banking 
sector and capital markets: , eduction in interest 
rates: and measures to st1mu1ate exports and 
special attention to revrtalisrngthe agricultural 
credit systems. Not only that. The Finance 
Minister has not 10\lled any new taxes nor hiked 
theex1stmgtax rates. Onthecontray. he has 
given. away Rs. 4.522crorethroughsubstantial 
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reduction in customs and excise duties and yet 
managed to step up Central Plan outlay by 32 
per cent to Rs. 63,936crore in the Budget for 
1993-94. The Finance Minister has also llian-
aged to reducee the budgetary deficit to Rs. 
4. 340 corer from the revised estimate ofRS. 
7,202 crorefor 1992-93. 

Nowlcometoagriculturaldepi3rtment. Sir, 
you know agricultur is the basic strength of our 
economy. The Finance Ministerhas definitely 
increased the budgetary allocation to 36 per 
cent And because of that. theflowotruralc,·edit 
from institutional source 1s expected to 1ump 
from Rs. 13,800 crore during 1992·93 to Rs. 
16. 500 crores in the coming year. That is. 
exactly an increase of 20 percent. And even 
because of this. NASA RD investment re-fiance 
support to banks will increase by 22 percent, that 
1s from Rs. 2300croreto Rs. 2800corer. Not 
only that Sir. Because of this. the term loan for 
minor irrigation will support the sinking of 3. 75 
lakhs well and 1nstallat1on of six lakh pumpsets. 
And because of that definitely, the irrigalional 
facililles will be increased and the poor man will 
be benefited. Notonlythat. NABARDwill also 
takeup.becauseofthisBudget. thepilotprojects 
tor 1ntens1ve development of rural industries in 
five selected. Distncts with an outlay ofRs. 125 
crore. 

I would like to make one request to the 
Finance Minister. I hope. the Minister might be 
listening this. In five of these Districts.my 
Ditrict. that 1s Jalna. which is my constituency 
1n Maharshtra. may kindly be taken because that 
1s the most backward Distnct of Maharashtra. 
So. in the five Districts. Jalna Dtstnc may kindly 
be taken tor the pilot pro1ect. 

In addition to that. I will Just say lo the 
Finance Minister thatthe working of the coop· 
erative banks and the nationalised banskshould 
be improved. because still in spite of a loan 
provision the last man that's. the farmer is not 
getting crop loan and 1s facing many hurdles and 
obstacles. So. arrangement for that also should 
be made. 

Sir, in agriculture. the percentage of total 
Budget. if taken into consideration, that is less 
compared with the previous Budget of 1992-93. 
So. for agriculture. allocation should be in· 
creased~ 

• 
Sir, cooperative sector is the most impor-

tant sector. I do not know why the cooperative 
sector is being neglected now-a-days. Impor-
tance 1s being given only to the private sector 
and to the public sector. Maharashtra is said 
to be the most industrial and progressive State. 
That 1s only because of the cooperatives. So. 
many cooperative sugc1rtactories and spining 
mills are there. Many industries are also there 
because of the cooperative sector. So, the 
cooperative sector should not be neglected. In 
this i=1ve Year Plan.-up-till now whole chapter 
was given to the cooperative sector-only one 
paragraph has been given 1n Agriculture Chap-
ter. So. in this way cooperative sectorshould not 
be negiected. 

Onlyprov1s1on of Rs. 86.61 crore has been 
made for NGOC. for their share capital. And 
because of that only 15unitswillcome. Actually 
NCDC wanted twenty units to come. For that. 
apro\'ls1on of Rs. 116.40croreisrequired. So. 
I request the Finance Minister to see that all new 
factories would come. Now. because of incen-
t1ves. lFCl and IDBI areg1vingthetermloan. So. 
for the purpose of share capital.NGOC should 
be provided with these twenty units and what-
ever their request should be fulfilled. That will 
be my request 

I will mention one word on education. It has 
been stated by the educahonalists that educa-
tion is the rock on which lr1d1a must build her 
poilt1calsalvabon. Our Countrywillbebuiltnot 
on bncks but on tile brains; not on cement but 
onenltghtenment. It we can attordeducat1on. 
we can afford to remain a c1viltsed society. 
Def1rntely. I congratulate the Finance Minister 
torincreasmg 37.6percentfor educationthat 
1s from 952 crores to Rs. 1310 crores. But. 
taking into cons1derat1on the iliteracy of this 
country, more prov1s1ons are to be made for 
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edu::ation. Now, lhedayshaveoome when the 
freeandcompwsory.educationistobe~ 
tor al children's upto 14 years. If, I can give 
someofthefigtnsthatwhatweprovid& forthe 
educ:etionthatwilshowthepictureofthe edu-
cation. ForFll'St FNe YearPlanitisonly 7.2per 
cent anduplO SeventhFiveyearPlanitis3.5 
percent So, the National Poley isof6%ofthe 
national income. lncia rm1ks 115 in the World 
inlermsof inYestmentinecu:ation aspe,cem-
ageofGNP. So, edl1C81ionisthemostin1>ortant 
department and for comparing of Budget the 
provision is very less. So, my request will be 
that more provision should be made for this. · 

ForruraldevelopmentandlROP. provi- , 
sion have been made·:·' 
I again congratulate the Fstance Minister. 

Mr. Chainmn, I thank you once again for 
giving me an opportunity to speak. 

SHRI RAMASHRARYPRASAOSINGH 
(Jahanabad): Mr. Chairman. Sir, the on going 
disa ISSionson theBudgetappaR!llllyrevellhat 
finaly two aspects have emerged out of it· 
Positilleand Negative. Adually. therenustbe 
an assessment of this Budget to ascertain 
whether ii is in the interest of the people or it is 
anli-people. 

Mr Chairman, Sir, I wouldliketosaythat 
if a careful studyofthedevelopmentpolicies 
is madefortheperiod of last 45 years, it would 
reveallhallhefruitsd deYelopmenthaveBeen 
e,.,.,.edotilyby ahardulolaffluent peop1eand 
the crores of other needy people have bee•, 
denied thesebenefitsandtheGoYemment h;t5 

also ovef1ooked their very existence. Tlais 
Budget has also been prepared on the beaten 
track. This Budget has also been dedicatl~ to 
theafftuenl ThereisacompleteshiftfrO'nthe 
policies adoptedinfifties. Ontheothernand, 
there are people who call it to be a ropular 

Budget. I, howewlr, do notseeBIY'fsuthquality 
in it. This is notgoingnotbe~ insolmg 
theproblemol~ WllhisBudget 
helpinieducingtheanourtof foraigndebl? Can 
it ensure all round de>.elopmel ltof lhepoorand 
the downtrodden or will they remain discon· 
tentedtoultimatelyfollowthepalhofter10tism? 
Theyareevennowjoinil IQ&,OlistOlg&I liialiol 16. 

Noprovisionhas-beenmadeinthisBudget So 
as to take them back from joining those 
organisations this in itself be- speaks of the 
extentof popularitycilhisBudgel? This Budget 
will entrap us in aguagmiseof ecoc 1011icaisis 
and has also ensured keep us there even in 
Ulae. 

Mr. Chairman, Sir just now many of our 
hon. Ment>ers havesaidhltfoleig, ,debt on our 
cou,trygoesonincreasing. Ultimately. whatis 
the motive of taking loans? Do we take it to 
increase production or to spend lhe amount 
lavishly? Had the loan amount bE:en used to 
ensure increase in production. we must have 
beenableto repaytheloananct weshouldnot 
havebeenundertheburdendsuchhugedabt. 
Today our country is in debt of 78 thousand 
billiondolars. l~liketosaythalthebudget 
presented by the Finance Minister is not in 
acco>dancewiththeexpectam asofthe people. 
He isconsideredtobeagreat eca o,istandwe 
were expecting that maximum relief would be 
gi'ientolhepoor lhrolqllhisbudgettuhecould 
notpresentsuchabudget. Residet i1ia1 buildings 
t.avebeenexemptedfromtax. lwouldlike to 
ask who will be benefitedlhrough this exen,r 
tions?Only the rdtwouldgetbenefil. Construe· 
lions of these residential buildingscostcrores 
of~· This provision wilserve ontythe rich 
people who have been exempted from paying 
tax on residential buildings. 

OurGovemmentclaimsthatthisbudgetis 
tor the poor. But it has not paid any attention 
towards the requirement of residential houses 
for croresofpoorpeopleliving undertheopen 
sky. I would like to give some suggestion for 
their upliftment. 

My first suggestion is that we should re-
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duceimportand boostourexport. Howwecan resultofwhichhaHofttiemoneyisbeingswal-
boostexport? We have made alot of progress lowedbythebankandblockofficials.andnoone 
inthefieldofagriculture. lfwe accordagriculture . canstartbusinesswith the remaining amount. 
the status of industry, we can earn lot o foreig'h So I wou~ Mke to ask the percent!3ge of people 
exchangeandrepayouroutstandingloansNBY whohaveactualy becameselfdependentwith 
exporting agricultural produce . Pun1ab and the moneJ provided to them under the 'Sett 
Haryanahavemadealotof progress in the field Employmen!Scheme'since 1_984. I, therefore, 
of ~riculture. urge upon you to accept my suggestion. 

Mr. Chaiman, Sir, at present we are im-
porting edible oil and other goods. But if we 
incre~the production of oilseeds and pulses 
inourcountrybyprovidingsubsidy tofarmers, 
we can become sett-dependent in the field of 
edible oils and pulses and even we can earn 
foreign exchange also,. T odaywe are exporting 
Basmati rice. We should encourage our farm-
ers to cultivate this quality of rice so that we can 
eammoreforeignexchangeandrepaythefor-
eignloan. It shouldhavebeenkeptinmind that 
our agriculture has this much potential but no 
attention has been paid in this regard. 

Bihar is a backward state and there had 
been a cotton and jute miU only in Gaya district. 
NowtheGovemmenthasdecidedtoclosethis 
mill whereas such mills are function\ng in Ben-
gal and their deficit. is ten times more. but the 
Gove.mment has not said anything about their 
closure. Oneof Managerworkinginlhatmifthas 
given suggestions to the Finance Minister for 
making it profitable, an I would like to suggest 
that they should be given a chance otherwise a 
feeling would be created in the minds of the 
people thatdualpolicyisbeingadoptedsofaras 
the State Bihar is concerned. 

Now I would like to draw your attention 
towardr banking system. I would ask the Fi· 
nancc Minister to inquire into the matter con-
cerning providing loans worthcrores of rupees 
to the unemployed youths under the Self Em-
ployment Scheme in my area since 1984 in the 
name of alleviating poverty. Nor even one 
percent of the total beneficiaries, has become 
self-dependent with the mplementation of this 
·self Employmenf Scheme'. The reason tor this 
is the corruption prevailing in the offices as a 

In the end I would like to make another 
submission to the Minister of Banking that one 
young man~ Prasad, aresidenttoMasaudi 
in my constituency earned one crore rupees of 
the Bank of India safely to itsdestinatiodespite 
the fact that a bomb was hurled at him by the 
dacoils bunmg par1sofhisl:Jo<ti. But he has not 
been provided any compensation or any job. 
Bank officials have not shown any sympathy 
towards himtil date. I have made several efforts 
to secure any jobs for him since he has done 
such a big job. He was attacked with bomb. 
lnspite of his burning clothes and body he tOOk 
thevehicleofthebanktoitsdestinaion. I have 
made numerous requests to the trank officials 
and the Minister of banking to provide him 
et'Tl)loyment but ithasnotyetbeenmaterialised. 
Your own driver would not have done such a 
riskywork. With these words I conclude. 

21.SHs. 

[English) 

[MR.DEPUTY SPEAKER in the Chai,1 

DR.GUNAWANT RAMBHAU SARODE 
(Jalagaon): Mr. Deputy Speaker. Sir i rise to 
expressmyviewson theBuclgetpresentedby 
Dr. Manmohan Singh for 1993-94. India is a 
country in the World wNctlisknowasan ancient 
countryhavingenjoyed plentyandprosperity. 
In this country rivers of milk and ghee flew and 
gold was available in plenty. There were great 
kings like Ram, Krishna and great thinkers like 
Budha. JatnandguruNanak wefebom in this co-
untry. Thekingsoflhiscountry never aggressed 
other countries. But the aggressive kings of 
other countnes were tempted by the wealth in 
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this country and they attacked this country. 
They looted the wealthofthiscooony, destroyed 

. . 
our culture and created monarchy with 
uncivi!ised attitude. The next aggreGSion waS' 
by sea-route. The British came to this country 
with the purpose of trading .. Very soon they 
mingled with the trading activity of this country. 
They destroyed the traditional arts and handi-
crafts of this country and made Indians lazy and 
dependent onothersand~lheCOl.llbyinto 
slavery. Therefore. I feel that we can look at this 
Budget from two angles. First. is the imminent 
threat of external aggression. We have to 
consider whether there is Arnny provision in the 
Budget o meet this threat. Second. is the 
invitation of the multi-national companies in our 
counny. As the East India Company came here 
and made us slaves. s1milar1ythe entry of multi-
nationalsisgoingtopushusintoslavery. There 
are very clear md1cat1ons of this phenomenon. 
Therefore. Mahatma Gandhi's dream that our 
press fortunate were country should be selt-
reliant was very real one. Eighty per cent of 
population lives in villages. If you look at this 
Budget you will find that tor 80% of population 
of farmers of agricultural workers, the Budget 
provisions only 4 °to of its resoucres. This pro-
vision will not be enough to save our farmers. 
This is a great setback to the farmers and Hon. 
Finance Minister has dealt this blow to the 
farmers not only for the first lime but now it 1s for 
the third time that farmers have got this treat-
ment. 

22.00Hrs. 

The present thinking in the World today is 
thatfarmersshouldbegivenmoresubSJdy. but 
if any Finance Minister has really broken the 
backofthefarmersdunng45yearsofCongress 
rule. 11 is Manmohan Singh. All the subsidies 
meant fOffarrners have been withdrawn. All !he 
1nputsrequtredbyhelarfarmerslikepowerhave 
become costlier by three times. Earlier the 
power tariff was Rs. 100 per house power. now 
•I has become Rs. 300 per horsepower. The 

pncesofdieselhavegone...,. So, alsolhep,i:es 
of fertilisers have shot up by three times. This 
policy of increasing of prices of inputs has really 
hil the tanners hard. 

Of course, we are moving towards self-
sufficiencyoffoodgrains. However. wehavenot 
fully achieved it. But. as the subsidies have been 
withdrawn before achieving self-sufficiency in 
food grains. The farmers are expressing their 
resentment and dejection. In fact. adverse 
impact of this Budget would be felt after two 
years and then the country will have years and 
then the country will have to suffer because of 
the actions taken in this year's Budget. I am sour 
that the Government will have to import the food 
grains of the value which will be four times more 
than the amount of subsidy now sought to be 
withdrawn by the govt. Therefore. it is necessary 
to look atthe Budgetlrom this point of view. 

Of course. the subsidy has been with-
drawn by the Govt. We must remember that 
agriculture ,n our country depends on rainfall. In 
Maharashtra.the total irrigation potenmlial avaH-
able is only 11 %. lrrigationcanbemadeavail-
able to 36% of land in the state. But as the 
problemsoflhefarmershavebeenneglectedby 
the Government, the irrigation facility is not 
available to the farmers and moreover the sub-
sidy of fertilisers has been withdrawn. So, there 
is going to be very major fall in agricultural 
production ,n Maharshtra. 

There are 100 sugar factories in 
Maharshtra. Outol 100sugarfactories.40sugar 
factories are presently lying closed. 35 sugar 
factories are about to be closed. If the same 
situationcontinues.next yearat leastSOSugar 
factories will face closure. 

If irrigation facilities are not created. if 
dams are not constructed and water- is not 
stored. 11,s likely that all the l 00 Sugar fact ones. 
willhavetobecloseddown. Therefore. keeping 
,n view the interest of farmers 1n Maharashtra. 
the Central Government should seek assis-
tance from World Bank and spend max,mum 
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amount on Tops valley scheme and for con-
structions of dams on rivers. Kharia Gati and 
Nawkha dams are to be constructed by 
Maharastra and Madhya PradeshGovemmenllP 
jointly. Power generated from this dam is going 
o be supplied to Madhya Pradesh while water 
will be supplied to Maharashra. 1 lakh hectare 
land,, is going to be irrigated if this dam is 
constructed. Therefore, I requestthatCentral 
Govt. should give assistance for this project. 

lnJalagaon district bananas are grown in_ 
40thousand hectares of land. In Maharashtra 
this district is famous as California. We know 
that cheaper fruit available today in Delhi is 
Banana. No part of this fruit is wasted. It can be 
eaten even if one is suffering from any disease. 
It has good taste. You do not get any disease if 
youeatthis fruit. We are growing bananas 111 our 
districtlorthe past 40 years. In 1953 we were 
getting banana crop by supplying well water. 
The water lavel ol wells has gone down by 300 
feet and in the next five years to come. the water 
willnotbeavailableatalland thefruitofpoorman 
which isgrownin40thousandacresofland will 
be perished. Unless we immediately provide 
irrigation facilities. it will not be possible to get 
banana crop after live years. 

Unless agricultural products are properly 
processed. theydonotfetchgood price.Banana 
isa ma1orcrop. Bananas worth 160croresof 
ruopees are grown in Jalagaon district . Since 
it is perishable fruit. we should preserve it. 
process it and if we export bananas after pro-· 
cessing. it will be possible to ~am huge foreign 
exchange and it will help us in solving the 
problem ol foreign exchange to some extent. II 
a public sector unit is set up tor processing 
bananas. it will very much help m the develop-
ment of Jalagaon distnct. 

TheGovemmenthadassuredthatitwould 
bfingdown\he prices within 100days. Why in 
1 OOdays? The Government could not control 
price rise even within 2 years. Nowhere do we 
fell that prices have come down. In tact, the 
prices are ever increasing. 

The Government which has assured that rt 
would gives jobs to 1 crore people every year 
did not start even a single public Sector Unit. 
That is why ~obs are not available in any State. 
This only shows how much difference 1s there in 

the precept'l:lnd practice of the Government. 

We require maximum foreign exchange for 
importing Petroleum products. We have to now 
find out altemativeforPetroleum products. There 
isnoothergonow. Thereis altemativeavailable 
for petroleum products in lndia. We have so 
many Sugar factories and so much of Sugar-
cane 1s grown in our country. A small country 
like Brazil has been successful in manufactur-
1ngpower alcoholl:::>m molasses ltis possible 
to manufacture power alcohol in India. If we 
manufacture power alcohol. we will be in a 
position to save foreign exchange which we 
have to spend on Petroleum products. This is 
something on which Govt. of India can take 
action. 

We know what other nations have in store 
for us. lnd1ahaswarw1thPakistanthree!lmes. 
T oday'ss1tuation is also such that Pak1Stan may 
do anything anytime he rem this country. India 
has not done anything except recording strong 
protest. So. Pakistan may create distabihsa!lon 
in India and force a war on us. Therefore. it is 
necessary that we should be self-suffiaent in the 
matter of defense. Earlterwe hadtriends. But 
today we do not have anyfnend. For becoming 
self-reliant. we may have to 1mportnewtechnol-
ogy or expand the available technology. We 
should do that. 

In my constituency. there 1s an Ordnance 
factory at Urangaon. Where bullets and bomb 
sells etc. aremanu1acture. Recently machinery 
wOflh 25 crores was installed there. So far 
nothing has been manufactured 1n this unit. My 
information is that Government tSgotngtoctause 
down thtS project. That means though we have 
invested 25 crores of rupees. they are simply 
being wasted Hthisproiectisstarted. 500young 
persons from our area can get Jobs there and 
from Defense point of View. we could have got 
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the necessary~. that is why I request 
that the Govemmentshouldstartthisproiect. 

' 
I am of the opinion that we s!lould bring 

about total changes in our air services. If the 
Government is not in a position to mange air-
service, there is no harm atalinprivatimgthis 
service. For attracting tourists is essential to 
provide air service. In our Jalagaondistrid1here 
are world famous caves of Ajanta. We have 
aerodrome. But as air-service is not there, 
tourists do not come here. Thisiswhywedonot 
gettoreignexchangeandlhedslrictalsocannot 
attract tourists. 

Jawahar Rojgar Yojana was widely ac-
damedscheme. AajlvGanc:husedtosaythat 
if the Center gives 1 rupee only 15 paise are 
received by the actual beneficiary. In what 
mamerJRY.flndsareusedaidhaw~ 
are misusing there funds as if they were their 
own should be overseen and inspected. The 
same situation still continues and there is no 
change. JRYwasstartedwithgoodintention. 
But if you review the actual implementation of 
this scheme you will realise that funds were 
wasEdonlhisschemeearierandnowalsolhey 
are being wasted. Theontyreason 1espo11SiJ1e 
for this is that there is strong feeling among 
people that one who indulges incorruption is a 
wise man. People try to swindle maximum 
moneyol GoYetrvnert. Thatiswhyklrchal 91'19 
the mentality of the people in my opinion it is 
necessary to change Congress GoYemment 
which is if'! power. 

[ T ranslat,on] 

SHAI MANORANJAN BHAK,_:A 
(AndanmanandNicobarlslancts):Mr.Oeputy 
Speaker. Sir. I amhappythatPof. RasaSingl 
from BJP has referred Gandhiji and Nehruji in 
hisspeech. Hehasmadeawrygood,eleieia. 
It seems that he stjf keepGanchii and NehnJji 
in high esteem. 

Thisisaverygoodandworth~ 

budget I would like to menlionthatoorFlnance 
Ministerwoulddefinitelybe very busy. but he 
should be present in the House when an impor-
toot disCIIS8ion isgoingonatthis late hour on a 
very important issue. It is necessary also . . 

No politically party should discuss any 
issue keeping its political gains above every-
thing keeping in view of the present state of our 
economy. Charges are levelled against con-
gress; they blame each other and try to get 
political mileage out of it. But in the present 
position. a national agenda should be prepared 
by alcollectively and identify some new system 
with a view to streamline the economy of the 
country. With this, thehopesandexpectalions 
of 85crorepeoplecanbefulfiled. Thereshould 
be a consensus over it. but I am sorry to say that 
all lhe senior leaders, who have participated in 
this discussion, talked in the same manner and 
blamed each other. They al have repeated the 
same points viz. what happened during con-
gressregime;whathappened during the regime 
of Janata Party and Janata Dall. the in1><>rtanf 
issues which were required to be discussed in 
lhe Houseehave not been <iscussed. 

In lhe light of the present financial position 
of the country, here is need to arrive at 
consensus decision in the issues. Just making 
provisions in the Union Budget will notsolvelhe 
purpose. We will not be able to resolve the 
present problems without evolving a national 
system in consuttation with the State Govern-
ments. I wouldliketolhankMaMlOhan Singhji 
for the proposals made inlhisbudget because 
inspiteof somany'difficultieshehasnot"1)0Se 
any new tax in this budget instead he has re-
duced tax and duty on certain items. This is a 
very wise step. He has tried to provide some 
relief in the present position ol the country. 

lwouldliketodrawyour attention towards 
the present financial position of theeot.rltly-vi&-
a-vis the financial position in 1991 when C9n· 
grass party came into power under the leader· 
ship of Sh. Narsimharao. I would like to 
congratulate him tor this praiaeWorthy task. I 
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would like to thank him for brining fiscal i:leficit 
upto5peroentfrom8.4percent, which is not an. 
easytask. Thecountryisfacingseveralprob-
lems today and in economic sphere the target 
fixed are quite good. Today our country has 
croR1Sofyoulhunen1)1oyed. Hweinviteforeign 
capital in the country to establish industries for 
creating employment opportunities for those 
young people and for improving economic 
concitionofthecountry,ldonotthinkthatthere 
will be anything wrong in it. 

I am at a loss o understand several points 
for which I hope thatthe Finance Minister will 
satrsfytheHouse. In 1991 ourtradedeficitwas 
Rs. 10.000crorewhichhasbeen brought up As. · 
3790 crore by boosting export but in 1992 the 
liberalised in1)ortpolicy has been adopted and 
tradedeficitmayreachuptoRs. 18,000 crore, 
how that wiffbecurtailed?Similarty, at present, 
Jur country is to debt of 75 billion dollars i.e. 
abolAAs. lakh and251housandcroresandinthls 
yearwehavetopay37or38thousandofcrores 
of rupees as interest on this debt. II is not 
understoodastohowlhe Govemmentwill make 
payment of such a ooge amount in 1994 which 
includes repayment of loan instalment, interest 
and trade deficits. Then again we have to take 
anotherloanforrepayingeatlierloan. Thereis 
anoldsayinglhat personborrowedmoneyfrom 
one person on Monday and promised him to 
retumitonWednesday. Onwewednesday he 
borrowed money from another person and re-
turnedtothefustone. Onthenext dayheasked 
both olth...>tTI to r,,ve and take money from each 
from other and should not involve him between 
the two. Therefore. I would like to say to the 
Govemmenttomakethepositionclearother· 
wise it would become very difficult in lu1ure. 

•' would like to submit one more point that 
14 percent to total wealth of the country is ,n the 
hands of one per cent affluent class people 
whefeasSOperoentpoorpeopleare having only 
7percentofvweallhofthecountry. Thereare 10 
percentsuchpeoplewhoarehavingonly0.1 per_ 
cent of coootry's wealth whereas one percent 
affluent people are hoking 5 per event of total 

cultivable Ian~. It will be proper if prior to the 
formulation of economic policy and preparation 
ol budget, discussions and debate are held on 
the globalyhangesthat are taking place with a 
viewtoenterintoacompetitionwilhotherCOl,ln· 
tries. Th~ork of land reforms, which is must, 
has not been done so far. Secondy, 1 wouldlike 
to say that more resources should be mobilised 
to extract money from the fluent class and that 
shouldbespentfortheupliftmentofthepoor. In 
this regard I would like to say in particular that 
the subsidy enjoyed by the rich should be 
checked. TheGovemment'sexpencilureshould 
be contained. Now·a-days there is no check on 
wasteful expenditure in many Government de-
partments. Solongasthiswastefulexpenditure 
is not checked we cannot do anything good for 
the country. In a democratic system if the 
elected representatives do not have authority 
over the bureaucrats. expectations and aspira-
tion of the poor cannot be fulfilled. Therefore. it 
is an important duty of the Government to have 
effective check over the machinery which is 
responsibleforthe implementation of economic 
social and other policies of the Government We 
have to think whether these bureaucrats can 
fulfill the expectations and aspirations of the 
people. Wehavetolhinkastowhathasbeenour 
past experience in this regard and what are the 
reasons for the present state of affairs. 

Now. lwouldliketogivesomesuggestions. 
We cannot improve our national economy by 
borrowing money from abroad and inviting 
Jnultinational C001)8tlies. The foreign investors 
will irwest money on manufacturing only those 
items which have great demand in the local 
market. They have advanced technology in that 
field and as a result of that they will gradually 
ehm1nate our domestic industries. Therefore. 
we have to identify certain areas and have to 
reserve them for indigenous industries. We 
have to give them certain concessions and 
protection. Themultinationalcompaniesshould 
not be allowed to invest in reserved areas. They 
should be allowed to invest in export oriented 
sector. Thatwillhelp us in promoting our export. 
Wehavetobeverycarefulabou1it. TheGov· 
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emmenthastodecideas tohowthecountryhas 
to tackle the prevailing critical economic situa-
tionand howto makethecountry seH·lelientand 
I think the patriotic people of this CO.Yntry will 
acceptthat Hwe. the people principles in our life, 
the general public will automaticlly follow the. 
suit. Therefore, lwouldliketosuggestthatafter 
thorough deliberations and discussions with all 
political parties and with the State Govern· 
ments, a national economic policy should be 
fonnulatedforthenextfiveyears. Anypartymay 
came to power but that policy should remain 
U1Changed. 

Sir. I want to make another submission that 
earliertherewasonlyonepartywhlchwasruling 
in the centre as weH as in the States but now the 
pohtical scenariootthe country has changed. 
Therefore. if we do not follow anv consensus 
policy, 1t will be difficult to get it i~plemented. 
Regarding the loans. the Estimate Commrttee 
has clearly stated in its report that the Govern-
ment cannot go for unlimited borrowings. The 
Governments come and go but the nation re· 
mains. therefore. there must be a ceiling on the 
borrowings. Wecanfixsuch ceiling after having 
discUSStOns in the Lok Sabha and after that no 
Government whosoever may be there cannot 
cross the limit. If it IS not done. the bmewillcome 
when wewiU also become bankrupt like many 
othercountriesoftheworld. 

WehavetotakedeclSionwhetherwehave 
to give encouragement to public transport sys- • 
temand keep the 

Individual transport system side by. Our 
crude oil production is not sufficient and we have 
to import 11. Under such circumstances I fail to 
understand as to why purchase of private ve· 
htcles is being encouraged. We have to take 
decision on it right now and that will be helpful in 
long run to reduce the pollution caused by traffic 
and the consumption of 011. We have to make 
planningforincreasing oil production. Keeping 
in viewthegrowingdemandof oillorthenextlive 
years with the help of our capitalists and other 

people: It is amatterof regretthatmultinational 
companies are involved in oil exploitation and 
our own industrialist are not given a chance. 
What I mean to say is that we should go ahead 
in this direction within our limited oil resources. 

Sir, similarly by increasing coal produc· 
tion we can enhance our electricity production 
and then by energy diversification we can avoid 
importofcrudeoif. lfit1Sdonethatwouldbeabig 
achievementforthecountry. It is very important 
and should be given priority. Sir. there is no 
check on pilferage. hoarding, black marketing 
and smuggling in our country. rherefore. I would 
like to say to the Finance minister to bring such 
a Bill in the House which may provide death 
penality for hoarders, black marketers and 
smugglersTheStatemustconfiscatetheillgotten 
propertyolthesepeople. 'Crusadeagainstcor-
ruption · should be on top of the national agenda. 
It is widely believed m the country that by 
greas,ng the palms anything could be got done 
in any office. This 1s a matter of shame for any 
Govemmentandtor.allsectionsoftheHouse A 
message should go from the Government and 
the Lok Sabha to all over the country that the 
Government IS with them 1n the crusade against 
corruption and stnngent action will be taken 
against all the corrupt persons how soever big 
or small he may be . 1 heir properly should be 
confiscated and they must be debarred from 
contesting the elections Then only an atmo-
sphere conducive to the economic develop· 
ment of the country will be created. 

Among the 20 points. one of the point 1s of 
responsive admm1Stralion but unfortunately in 

none of the State responsive administration 1s 
bemg seen. when a larmer goes to any offtee tor 
some petty work . he faces a tot of harassment. 
He is maltreated. Our administration ,s not 
people's administration. Administration ts re· 
sponsive only towards particular section ot so-
ciety and has become the source of employ· 
ment of the kins of the officials incharge of the 
administration. Stringent measures need be 
taken to tone up the admirnstration. 
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I wwdliketomllkaaa&IJ>miaaionregard- grailedatoneplacebyoneofficerortyinstead 
irlg~. Unemploymentisincreas- of approaching a number of officers. Only this 
ingdlybydayinhtcxxnryandbyf1eyear2000 way some concrete results are likely to be 
theirrunberwltouchthefigureof 1 Oaore. I do

1 

achieved. NapwpoeewilbeservedbyMerely • 
notl.fdlSlandhowthisproblemcmlbesolved delivering~ 
atthe1)1818fl18ftllloymer'llgrowlhra18ol 1.5per 
cenl There isa need to formulate a new wage 
pollc:y in this regard. Steps must be taken for 
providing8f11)1oymentto minimum number of 
per90l'II. Thepok:yof proviclng&n1Jloymentto 
a11e111toneperaonol eachtamilywilnotsente 
thedlliledenda. TheGowmmentneedpander 
over119ameidr1811ttobeeftectedinlhecon&li-
tutionandallerlawsforaeamgourgoodwilin 
thecour11Y. 

I would Ike to make a Slltm&sion rega,d-
ing spo,15. We llllo view good ilms aimed al 
piomaei1gcullunt, on T. V. and in cinema Halla. 
However, budget for sports isdec::ii i, ,gdayby 
daylholqt wenpnthechldren lorspc11111al 
CN9'theCOl.dry. 

MR. DEPUTY SPEAKER: The hon. Min-
islerofsports isapp,eciating your pod 

SHRIMANOAAN.JAN BHAKTA:Wernust 
make a greater alloc:alion tor it too. 

ldonctwwinodwelatlengllonlhelMNI 
draft since it has already been discussed in 
delailinthe Hcue. Ourleftist1riendsspeaka~ 
againsl~O\nelproposals. TheCorrmrilt 
Olinahasallaady~Dl.fllaatchllbt.C 
they had not uttered a word against it .. 
(Interruptions) .. The hon. Minister of Finance 
i..notmaappcpialep,oyi6iol'lb1heUnion 
T enitories, except declering tax holiday tor 
such remote areas. What proce<l,re has been 
laid down for setting up the industries? Every· 
lhinghasbeen li>efalisedas wasaMW'I08din 
the Budel'tspeech and there isaproposaltoset 
~·~ineve,ydepartment and ministry to 
suggellamendmenls. However. lhisisyettobe 
done. But at such a tardy pace concrete resulls 
a,enotlikelytobeacheived. There.tlouidbe 
one window policy. Every clearance regarding 
setting~oftheinc:u;tlyandinvestmentneedbe 

NicobarisUytnJl:Jlesdstrict. Trl)e!Cou,-
cl aspertheSixlhSchecMeofthe Consllution 
shwdbeconaliUlldhn.Aegad,ghtUnion 
T errilories the Government lb.lStponder<MM' 
whelherhnshoddbeoneman.a,•is11aicli1 
orlhe democratic set~. Low pop llation does 
notina1ry,tayallecllwaspimioi1Sande,cpec-
1alionsol peopletordel1iocracy. Democracy is 
toraltheciliza'1softheeo&.nry. When there is 
damocracy in the cooolry then the people of 
IIOl8Unonlelritorieswtichdonothawtlegi&-. 
lale Assemblies also have right to fulill their 
aspirations for democracy. Now the Tm has 
come to tullil the aspiraliolis for demoaacy. 
.Whalsupoeewilbeservedby acce,itiig the 
demooalicdei,aldsaller~ISandloasof 
j>ropefty? Negotialiolis should be hekl even 
belaredama11dsae~ss E cllhorolqlwilalt 
nan.lshol.t:lbeffllldec:ll!larlleaglaioii&ls 
hillleywaudgetnoltingitheGoYemmenfs 
propetty is damaged. I thank you forgiving me 
the patienl hearingmldlslrilgmyspeech in 
t,fliin wtich I amnotwellversed. I lqll)Oltlis 
onlhe pramisethatl18hon. Milislarof Finence 
wilthrowlight on the issues. while replying. 

MR. DEPUTY SPEAKER: Youspeakwel 
inHin<i. 

SHRIVISHWANATHSHASTRt{~: 
Mr. dapulySpeaker, Sir, I oppose the Budget. I 
oppose the Budget as it wiH fail in checking 
inllalion.~andalsoiikeepinglhe 
value of the rupee stable. This Budget wil not 
accelerate the pace of economic growth. The 
ea,eiomicpolicy. and irnbalancedelielopment 
in the coumy are the main reasons for 
disconstentment . Under this policy some re-
gionsdell9klpedfmlt-'11ealhersleggadbetnt 
. and became 11l019backward day by day. As a 
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result of it the developed regions w~ntto secede 
becausetheyfeelthatthebackwardareasarea 
burden on them. The backward afeas want to 
secede because they feel that injustice is being 
done to them. This is the reason for which the 
demands for Bodoland, Jharkhand and 
Chhatisgarh as Shri Chandrakar ji stated have 
been raised. 

t hail from Uttar Pradesh and even in that 
State eight disticts are known as Uttarkahnd. 
Thesearealsodemandingseparatestatehood. 
Their demand ii peaceful one. It is theirasser· 
lion thatthe people of the plains do not allocate 
enough funds for development and that's wh), 
lheyarethinkingonlhelinesofstartingtheirown 
development plans. All the parties including CPI 
and BJP support their demand for separate 
statehood. Smlar, islhesageof~Buldelkhand 
region . The pace of developmentthere i.e. so 
slow the people even do not get drinking water. 
Till the development is ensured,. demand for 
separate statehood will continue to be made. 

Pace of development is very slow in 
eastern UttarPradesh. Drought and floods have 
caused havoe in the region . The reasons for it 
istla!Govemmenthasnotadoptedthepolicyof 
planned development. That's why the •egion is 
becoming more and more backward everyday 
and the discontentment is increasing leading to 
thec:lemandforseparate BhojpurState. Both the 
Government and the hon. Minister of Finance 
have not learnt any lesson from it. We hope to 
make development by spending foreign ex-
change and by spending foreign exchange and 
by inviting multinational companies. 

Last year, we elebrated the fifteenth anni-. 
versary of 'Quit India Movement'. We know fully 
wellthattheforeignerscametotradein India but 
later on acquired administrative control. Ateleast 
the hon. Minister of Finance need understand all 
this. Under what circumstances we gave~ the 
policy of self reliance? 

Thepersonsatthehelmoflheaffairsmust 
first bring themselves within the purview oi 
,policy of self-reliance before implementing it in 
the country. We fail to understand their real 
designs. The foreign capital is being invited to 
the country. 

The way the imported goods are being 
brought and a market is being created for the in 
India by giving relaxation in custom duty is a step 
destroyer nationalandeconomicfreedom. There 
is no doubt that our Budget is laying a foundation 
for a neo-colonialism in thecountrywhich would 
prove to be a serve set back for the country. 

Mr. Deputy Speaker, Sir.just now, some of 
our colleagues have advocated forcefully to free 
our economic systems from the partisan lines 
and a discussion should be held to strengthen 

. the country. It isa good proposal. If we have this 
motive before us, we would assess the things 
properly we have all the resources to make the 
nation self-reliant. but we have to think as to how 
these resources can be utilized in the best way 
for the national development and make the 
country self-reliant. We have to think as to how 
we can develop the cottage industries in the 
country. We have been following quite an old 
textile policy, why do he Gol,'.emment notformu-
late a new policyforhandloom industry? Textile 
mill owners would not ag;ee to manufacture 
hand1oom cloth. Why does the Government not 
declare it a separate sector? Today we are 
facing the problem of the starvation of weaves. 
They have lefttheirprofession because they are 
unable to earn their livelihood and so the are 
forced to work as labourers in brick kilns. If the 
Government provides production to them. This 
industry can certainly be saved. We can crareat 
a market for their products in the country it self 
and can also export these products. 

Mr. Deputy Speaker.sir, whataretherea· 
sons as to why we are imparting wheat from 
abroad while having rivers like Brabhmputra, 
Ganga, Cauveri. Krishna. Yamunaetc . in our 
own country. Definitely, th~rearesomeloop-
holes in our policy. Under PL-480 we were in a 
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positiontoexportthesame.ButtheGovemment 
isagainadoptingtheanti-farmerspolicies. The 
provisions of subsidy to the farmers is being , 
withdrawn. The result is that we have to import· 
wheatfromolhercountries. Weare also import-
ing pulses and oil seeds. There was a period 
whentheZamindarssusedtoevictthefarmers 
andtodayagainthefarmersarebeingevictedas 
aresultofanti-farmerspolicy. the farmer having 
about 5 bighas or 5 areas of land is unable to 
cultivate his own land and gives it to the big 
tanners having enough resources. In these cir-
cumstance he is unable to grow foodgraine to 
rneettherequirernentsofhisownfamily,conse-
quently he takes loan to pullon his family and 
thereafter, when he fails to pay the debt, he sells 
his landto repay the loans and becomes a risk 
haw puller in the urban areas. This is pathetic 
condition of farmers. Particularly small and 
marginal farmers are facing the most difficult 
situation. Therefore, I would urge upon hon. 
Minister of Finance to pay attention to these 
farmers in particular. 

Mr.DeputySpeaker,Sir,ontheotherhand 
whenlhebankswerenatio~lisedwewerevery 
glad. But what lesson we have learnt from our 
experience? Today, banks are exploiting the 
rural people. In Gazipur district, Union Bank of 
lnciahappenstotheleadbank. I would urge upon 
the hon. Minister of Finance to get it enquired as 
tohowrru::hofthearnountdeposited by the local 
people in that bank is being utilized for the 
development of the district. I think the informa-
tion with regard to one bank would reveal the 
situation of all the lead banks in every district. As 
perthepravailingsituation 80 percent of the total 
moneydepositedintheBankisbeingsenttothe 
head quarters in Bombay and we do not know 
how the money is invested there. Only 20 per 
cent of the money deposited bytt1e people in the 
bank in our distrct is being spent for the devel-
opment of the district and we do not know 
whether the loans granted to the cottage indus· 
tries or to the small farmers being provided 
withinthis20%ofthedeposits. lnthismanner, 
these nationalised banks which were meantto 
strengthentheruraleconomyarenomorethan 

a means of exploitation. The Government should 
change its policy in this regard. I would also like 
to emphasise ~he need to invest at least 80 per 
cent of the total money deposited in the Bank on 
the Development of agricultral, cottage industry 
etc.in the district. Secondly, I would like to 
submit that there is an opium factory set up in 
Gazipurdistrictduring the British period. I do hot 
know what was the purpose of Britishers to set 
up thalfactorythere. We assume thatthe entire 
region was revolutionary during the British pe-
riod during 1857 whether it was Azamgarh or 
Gazipur or some parts of Bihar. The British 
Govemmerit had to face a major set back due to 
this region in 1857. Revolt errupted there first in 
1857, then again in 1942. TheBritsheresetupthe 
factory there after the revolt of 1857. and it has 
even proving a cuse for the development of our 
district. The income of the district in terms of per 
capita income is lug her and thus the Govern-
ment do neither declare it a backward areas nor 
provide subsidy with regard to the industrial 
development. A!thesarnetime, thatfactoryhas 
been encouraging addiction and spoling our 
youths, this proving a curse for us. Therefore, 
my submission is that if the Government cannot 
afford to close the factory, it can at least set up 
those factories which may produce opium ori-
ented medicines. Why do the Government not 
expand the unit and equip it with modified facto-
ries. It comes under the Ministry of Finance and 
not under any other department. I would like the 
hon. Ministerto take the matter seriously and act 
accordingly. 

Secondly, I would Ii ke to submit that edu-
cation is an important issue. it is true that it needs 
adequate funds to promote informal and adult 
education. The Government maybe satisfied to 
see the refigu res provided by the concerned 
officers. However, the working staff from, the low 
level to that of offices are the birds of the same 
flock. If the hon. Minister evaluates the figures 
furnished with regard to the payments and the 
expenditure, he would find mostthem as fake. 
Allthisshouldbestepped;rathertheschemeof 
essential primary education to thech~dren till 14 
years of age should be implemented. I !l}eJ ~t 
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if the Government implements this scheme , it • 
would achieve the target within a very short 
duration. But there is no use of wasting funds like 
this. The government spend money butfinds, no 
result. I would also urge upon the Government 
that when funds are allocated for the develop-
ment purposes. The Government should evalu-
ate the ratio between the administrative expen-
diture and the developmental expenditure and 
expereise some restrictions on it. As one of the 
hon. Members pointed out that it is just not 
possible to cater to the needs of consumers by 
taking loans from international agencies. I woud 

·certainlyliketopointoutthereasonbehindiland 
the persons responsible for the situation being 
created in the country at present. Restrictions 
will have to be imposed inonewayortheother. 
It would be better to do so herf! itseH, only then 
we may hope of achieving good results. There-
fore, I would likethegovemmenttoevaluatethe 
acministrative and developmental expenditures 
and then take measures to reduce ittoa certain 
extent TheGoverrvnentsholJdmakelinebol.lld 
evaluationofthefundsalocatedandtheresulls 
achieved. It should be observed as to why the 
desired results are not achieved. If theGovem-
mentfollows this system, then only funds are 
likely to be utilized properly. 

Besides, I would liketosubmitthatthemost 
of the Budget allocations is spent in the monlhs 
of March only. If the Government compares the 
situation regarding the utilization of finds in the 
month of March and in the whole of the year, it 
would find that the expenditure incurred during 
the month of March as shown in the accounts 
exceeds than that of the whole year. Fake bills 
and vouchers are produced and the money is 
miscued. The Government will have to think 
seriously over this aspect too. The Government 
makes itself setisped by allocating funds, but 
what 1s happening at the lower level must also 
be monitored. 

Regarding the Dunkel proposal&, oneolthe 
hon. merrberspointedoutthat China wask>low-

ing it. But China has the capacity. it may adopt 
it and can do anything. itwon'tbewisetofollow 
them biundly. We will have to assess our own 
capacity. There are some persons like Shri 
Virendra Singh who can digest two kg milk but 
other.; may not do so. I am saying this in 
connections with wrestlers, they are the persons 
who have the capacity of <igesting anything. It 
wouldnotbeanactot~tofolowtheolher 
personbincly. Today, tarmersinthecountryare 
in a deplorable condition, our economy and 
agriculue are extremely backward; we need to 
pay attention to improve it. The government 
should however, must not take an action which 
mayleadthecountrytocris. Thegovemment 
shoud holddisCI ISSion on Dunked proposals in 
the House if at all they want these proposals to 
be implemented. All the hon. Members should 
be apprised of the factual situations. People 
can'tbeclleatedthroughfalseassurancesfor 
long. The Govenvnent is very slow in taking 
action and implanting retorms. ltwn 'tserve any 
pl.pose. 

Similarly, so far as the question of income 
taxlimit1Sconcemed, I would not hesitate to say 
that the income tax limit fixf!d by the Govern· 
ment has also created a lot ofmanc:ialproblems 
beforethesalarieddassotpeoplewhetherthey 
are teachers or others. The condition of these 
people is very deplorable because they are 
honest but the condition of those whoeam black 
money is somewhat cifferent, they do not have 
anybotheationbecasuetheydeposittheirsalary 
in their recurnng deposit and fulfill their all the 
requirements of daily life with the ,ncorneeamed 
withe form of bl.:ck money. However, keeping m 
view the delorable condition of the common 
people, I would like the government increase the 
income tax limit. 

Now, I would like to sl.bmit something with 
regardtoet1l)ioyment. lwouldliketoknowwhen 
the work regarding land reforms is expected to 
be complete. The hon. Minister of Finance has 
.rattier stopped even ta!kilgabout land reforms. 
whereas the attitude of the hon. Minister of 
Agriculture is somewhat different. He proposes 
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tofoHowtheAmericanpattem in this regard. But 
as I have already pointed out, it is due to the 
Govemment'spolicythat small tanners having 
just about 5 bighas of land are compelled under • 
the cricumstances to sell their land to thefarm-
ershavingadequateresoun:es. Today, thecause 
of the eviction of farmers is not suppression by 
landlords, it is the wrong polices adopted by the 
Govemrnentthat are forcing the small farmers 
to quite their land. About2 percent in average of 
them are being evicted every year_ The Govern-
ment should evaluate as to how far the land 
reforms were implemented, how much land was 
distributed among the farmers. If everything to 
this effect has been going on smoothly, then why 
the number of agricultural labourers. ladles 
persons has been increasing continuously. If the 
Government evaluates every aspect in this 
regard, it would immediately realise that it is just 
the evil effects of its policy that agricultural 
labourers and marginal and small farmers are 
suffering. 

23.hrs. 

Therefore, I would like to submit that there 
1sa w1descopeforland reforms. !!has not been 
implemented fully_ Give a momentum to it. The 
Government cannot provide employment op-
portunity to all. More than 2 lakh factories have 
been closed. The workers have come on the 
road. After the presentation of these three bud· 
gets three big agitations and strikes have been 
staged in which a large number of industrial 
workers participated. A vast agitation at national 
level is going to be launched on 9th September 
and this is all due to your polices. They have 
called for "Bharat Beudth · on 19th August. 
organised workerwho understands your policy 
cannot tolerate it. But the students and workers 
who understand that factories are being closed 
due to your policies. will come on the road. The 
temporary appointment of 60, 000 weathermen 
has been discontinuedforthe last 2 years in the 
Railways. Vaccines are not being filled by you 
after he retirement of the personnels. The Job 
seekers are not getting the Jobs. Government 
hasadoptedsuchpoliceswhichareanti-people. 

_Mr. Deputy Speaker, Sir. on the one hand 
Government has adopted a very rigid attitude 
towards farmers, agricultural workers and 
middle class peop!e but on the other it is liberal 
to multi-nation°al companies and affluent class 
of our society which constitutes only 4 per cnet 
inthecountry. Wearefailedtounderstand. Why 
itisso?Youareelectedandcometopoweron 
the strength of poor but here you do not bring any 
legislation for their welfare. You make laws for 
the welfare of Multi-National Companies. The 
Government is providing them exemptions. You 
can yoursett understand that what you are doing. 

Mr. Deputy Speaker. Sir, with these words 
I oppose this budget and thank you for giving me 
an opportunity to speat 

SHRI RAM TAHAL CHOUDHARY 
(Ranchi): Mr. Deputy Speaker. Sir. I nse to 
oppose the general budget. A lot of discussion 
had been going on it and we were listening to 11 
here patiently. Many people have given good 
suggestions. Whenever a budget is presented in 
the House. the Minister o! Finance delivers a 
speech This time also i was listening to his 
speech when he was making 1n the House. The 
main features indicate that the Government 
wants to do something m the interest of poor. in 
the interest of the country and in the interest of 
farmers. But the way the mu Ii-national compa-
nies are being encouraged. it will badly affect our 
indigenous industries. These multi national 
companies should be allowed to operate only in 
those fields where our people are not capable 
enough. It would be a very wrong policy of the 
Governmentthinks that they should be allowed 
to make everything from that they should be 
allowed to make everything from needle to 
paper. 

Mr. Deputy Speaker. Sir, first of all I would 
talk aboutfarmers. Every day, much delibera-
tions are held here and aboutfarrners and poor. 
But practically nothing 1s done in the interest of 
farmers and poor on whose votes wr. come here 
elected. Nothing concrete is doneforthe welfare 
off armers and poor. Many hon. Members have 



ID5 Genera/Budget. 1993-94 APRIL 22.1993 -Genera/Diseussion 8ll 
fSh. Ram T ahal Choudhary} 

discussed it. I would like to suggest that the 
Govemmentshouldprovideirrigfjtionfacilitytor 
the uplittment ottarmers whose number is 70-
75 percent. Subsidy should begiv!n in fertilisers 
and agricultural inputs and goods usedbyfarm-
ers should be provided at a cheaper rate. such 
type of arrangement should be made. There is 
not transportation facility available to farmers in 
my area. There may be many such other areas 
in the country. Farmer produces crop and veg-
etables but due to lack of transportation facility 
he has to all his produce at the rate of 25-SOpaise. 
If his vegetables are not sold, he has to throw it. 
The loss suffered by farmers in this way is a 
matter of concern. 

If we really wish to do something for farm-
ers I would like to suggest that farmers st\ould 
be provided irrigation facility. electricity. goods 
relating to farming at a cheaper rate. First of all 
transportation facility should be made available 
so that farmers could sell their produce at 
remrnerative price in the market. 

I would like to mention one thing about 
hospitals. The Government is showing statis-
tics on papers which is not a factual position. The 
Government declared that Health Centre will be 
opened in each village on the basis of its popu-
lation. There used to be only one hospital the 
fifteen years ago but people never used to face 
any difficulty. Doctor and Medicines were easily 
available there. Today the statistics in this re-
gard are increasing but nurse is not available in 
any hospital . if the nurse is available the medi-
cines are not made available. There is no use of 
increasing the numberof hospitals iffacilities 
are not provided. 

There is a hospital in our area RMCF in the 
name of Rajendra Basu. Its building is perhaps 
second biggest building in Area but even the 
basic facilities are not available there. The 
cooitionstherearesomiserablethatthehealthy 
persons accompanying the patient will also get 
some disease. If you have to do this type of 

arrangements then it is of no use. it wil not be in 
the interest of country, society and the poor. 

In thisbudgetpraferencehasbeen give to 
richandforeigncompaniesandnoprol/isioohas 
been madeforlheJX)Orpeople. TheGo1181nment 
has hiked the price of petrol and diesel and 
reduced taxes on Maruticar and powder. The 
rise in the prices of diesel and petrol will affect 
every commodity. It wouldhavebeenbetterif 
the Government would have recilcedthe prices 
of diesel and petrol instead of cars. II appears 
from the provisions of the budget that it will not 
benefit the poor people of the country. The 
unemployment is on the rise day by day. Every 
day members express their concern as to what 
the Government is doing to control it? The small 
and big industries are closing down day by day 
because you do no provide supply of electricity 
and other essential facilities to them. Small 
scale industries are not being provided loans at 
lower rates. There are not able to get good 
markets to sell their products. Big industrialists 
captures their markets and sell their products. 
Nobody is prepared to purchase their products. 
They do not get their payments in time and as a 
result of that these industries are closing down 
gradually. There are 3-4 big industries in our 
area. These industries have occupied 40-45 
areasoflandand~venthousandsofacresofland 
whereas they r13quire only Sacreas of land. Even 
after occupying th eland. their industriues have 
been closed. Even after hl ;dingso much land 
theseindusteisareclosed. Evenafterholdingso 
much land these industrius are !cosed. The 
farmers. whose !;ands we retaken have not been 
proivded any exmpllyment and no arrangents 
were made for their rehabilitation. That l;and is 
laying unused. There is a provison that an 
agreement is made with the Government that 
after a vertain period of acquirng the ladn from 
thelarmestheindustrywillhavetbesetupthere 
and the affected farmers shaH be provided em-
ployment in that idnsutry othewise the alnd of 
those farmres will have to be retuned to them. 
But the source of livilohood of the larmes of that 
area has been santched away. The Jhart<hand 
area which we also call 'Vanachal' is rich in 
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regard to mirals like coal, copper and mica. That 
area could have made a lot of progress but it is 
notthecase. The royallty ispentsowhereelse. 
Hadfiftypercentofhtatroyalltybeenspentthere 
thesiutatuiontherewouldhavebeendiuffertietn' 
today. That is the hilly and tribal dominated area 
Butthepeopletherehafealwaysbeenexploited. 
No development work has taken pa Ice there: 
That is why agilatiobns ae being launched there. 
It had been launchedformanydays. ltwascalled 
off yesterday or day yesterday. 

When thousands of people are dead and a 
loss f cores of upees takes plce then ths 
Governemnt hold negotations. It is a wrong 
cocept. It is not in the interest of the country and 
society at any rate. These people are in distress. 
They aeennoyed. Evey man has amde upo his 
mind that wihtout separt1on Jharkhand or 
Vananchal cannot make progress. 

The area I belong is a peace-loving area. 
The Government should not force them. These 
people intend to form a separate State after 
unifying 16 districts. The Government should 
accepttheirdemand beefier they adopt an offen-
sive way. If the Prime Ministerwants to know the 
opinion of the people. he may take decision after 
meeting every person and knowing his view. Till 
today. these people have not been provided 
water, electricity, road and irrigation facilities. 
If 50 per cent had been spent honestly this 
situation would not have been arisen there. That 
is way they are unhappy. the attitude of the 
Government of Biharforces them to asset that 
without separation this area cannot be benefited. 
Therefore Government should provide 
separaties for that area administ1 atively and 
from development point of view. 

Just like the bank scams and sceurities 
scams there is animal husbandry Mafica. The 
Income -tax department has detected bungling 
of crores of rupees. Only a few people are 
involved in this scandal while the amount is so 
big that it can be utlisedforthe welfare of one or 
tow States. The corruption has reached such 
heights that if this is not checked. no amount of 

funds can benefit the country and the society. 
Fundswhicharerefeasedinthenameoffarm-
ers, vouchersaremadeintheirnamesbutthe 
money is swindled before it reaches the. There 
is an urgent?leed to check this tendency. Strict 
action sho~ld be taken against these who in· 
dulge in this however influential he may be. 
Corruption should be nipped in the bud. Other 
wise it would make the life of the common men 
miserable. T odaythesituation hascometosuch 
a pass that a man cannot get the job of a peon 
unless he gives a bribe of Rs. 20.000. That is 
why, the educated in the country have gone 
astray and have been misdirected and misled. 

The industries should been couraged in the 
villages in order to remove unemloument. lrri· 
gation facilties can also help i nreducing unem· 
ployment 

Tribal people and peoplebelongingtoback-
ward classes such as kurmi, teli kumharetc 
precbminantlyin habi!Santhal Parganaof Chhola 
Nag-pur and Kurmis were listed as tribals till 
1945. No distinction can be made among these 
people as to whether they are tribals or non-
tribals because the living standard of all these 
people is the same. There is no distinction 
between them. But uAderthe Jaldhara project 
discrimination is made among them. These 
people also being to backward class. They too 
live below poverty line just like the tribals. There 
is a provision to provide wells to them at fifty per 
cent subsidy butthattoo is negligible in this area. 
Even in developmental activities such discrimi-
nation is made. If it were in the hands of the 
Government to distribute water and air, it would 
discriminate even in that. This power is still in 
the hands of God. Things should not be done in 
such a way. Backward classes as Harijans and 
tribals of the society should be encouraged in 
respect of education and job opportunities but 
discrimination should not be made in distribu· 
tion of water and roads. This can raise problems 
in future. Feelings of resentment among the 
people would grow. If people are cooperating in 
developmental actives, even there discrimina-
tion is made. Irregularities take place with re-
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gard to supply of things like pumps etc. at 
Government level. Mostofthel)U01)Sinourarea 
have been sold. we have requested the district 
council that it should take stringent riieasuresto 
check this practice of selling the pumps. 

We feel grave concern regarding the family 
' plamingprogranvne. The poptJation explosion 

should be controlled: But no discrimination in 
this regard should be observed. But these is 
another problem . On ourhandwetrytocontrol 
populalionandontheotherhandpeopleincrores 
migrate to this country from neigh ooring coun-
tries as refugees. This dual poh.:t would not 
benefitthecountry. Whilefarr.ilyplanningpolicy 
is being followed on one hand. population is 
increasing because of refugee problem. Gov-
ernment should take stringent steps to check 
this situation. There is no two opinions regarding 
population control but at the same time there is 
urgent need to check entry of refugees to this 
country. This is my submission to the Govern-
ment. 

• · Now I would like to submit a few things with 
regard to some agricultural and veterinary insti· 
tution particularly V. T. I., Masera Local people 
are not allowed to study for example 1n veteri-
nary Institutions and they are neglected in many 
institutions. The tribals, Harijans and backward 
classes are not admitted to these institutions. 
Government should issue instructions that all 
colleges be they in any state or district of the 
countryshouldreassuretwentytothirtypercent 
seats forthedisplaced persons a!1dlhis should 
apply to employment also :)t r>,;~,v1se people 
would be forced to adopt "T'.at•ons means. 
Therefore Government sh : u:d ssue these in-
structions. 

Mr. Deputy Speak, Sir. since there are 
other Members to speak, so I would not take 
much time. This budget is anti people and not in 
the interests of the poor of the county. With this 
I conclude. 

SHRI KRISHNA DUTI SULTANPURI 
(Shimla): Mr. Deputy Speak, Sir, I rise to sup-
port this Budget of 1993. First of all I would like. 
to congratulate Dr.Manmohan Singh and his 
colleagues Shri Murthy and Shri Abrar Ahmed 
for their commendable contribution to the Bud-
get. I oppose the plea of the opposition thatthis 
Budget has been made according to the wishes 
of the World Bank and it would take the country 
tothebrinkolbankruplcy. lwouldliketoteUthem 
that all the countries in the world take loan to 
complete their projects. The opposition says 
that our country has madenoprogressduringthe 
lastfortyfiveyearsbutmyopinionisthatcountry 
has progressed in every feld particularly, edu-
cation. It has made progress in the field of 
irrigation and achieved success in agriculture 
through green revalution. It produces enough to 
feed ninty crores people. We, of course. import 
when there is drought situation in the country ard 
taking concrete steps in this direction is justi-
fied.To say that the country has been mortgaged 
is wrong. they say thattheir four year rule was 
good. But I would say that the country had 
become weak and the economy was in a 
shambles. They oppose Rajiv Gandhi. Indira 
Gandhi and Pandit Jawahar Lal Nehru. they 
oppose those leaders who are no more in this 
world. If someone enquires regarding the pro-
fession of my father. I would tell he was a farmer. 
But there is no record as to what fathers or 
patrons of these members were engaged in. 
Now his efforts to lead the country on the path of 
progress has rally been praiseworthy. He has 
worked for maintaining unity and integrity of the 
nation. I would like to tell you that concessions 
have been provided to all those persons who 
want to set up industries in hilly areas; either in 
Himachal Pradesh or Arunachal Pradesh or 
Nagaland Mizoram or Andman and Nicobar or 
any other part of the country . The non-resident 
Indians ( NA Is). who will set up industries here. 
will certainly give good quality but the Govem-
menttavorsthe supporters of NRls herewhodo 
not give good quality. Rather. they indulge in the 
adulteration of commodities. 

The entire country know~ that how much 
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moneyoftheCOU'llryhasgonewasteonAyochya such and such work can't be done, because I 
issue. I belongtoHimaichal Pradesh. Potato and have experienced. Whenever Members of Par-
applearecutivated in Himachal Pradesh but no liament write letters to government, it i_s replied 
support price is given to our farmers. Support. that the matter is being scrutinised. Such scru-
[price of Rs. 2. 75 per kilogram for apple was tiny is neveldone and in the meantime the term 
used to given to the tanners earlier. Similarly, oftheGov,;mmentisover. No action is taken on 
supportpriceforpotatoand~wasalsofixed that, so I would like to draw you attention to this 
but now it is not being given to them. But our point because now a new experiment is being 
colleaguescametopowerforashortperiodwho doneformonitoringpurpose. Committees have 
stopped al these things. I would like to say that been constituted. I feelthat we would reach a 
sincethestateisunderPresident's rule, the hon. certain conclusion after having deliberations 
FinanceMinistermayreplyinthisHouseand over issues in these committees. But, it has 
make an announcementthat support price will been observed till data that if a Member writes .. 
begiventofarmersofHimachalPradeshonthe for a particular work in his constituency, the 
pattern of the support price being given for usual reply is that the action is being taken and 
coconut or otherthings produced in plains. We while doing so even the term of 5 years is over 
may have abundant sources of power genera- but nothing is done. I would like to say that timely 
tion. There are large deposits of coal in Bihar, actionshouldbetakenonwhatevertheMember 
Orissa or Andhra Pradesh or in other States says or writes to do in his constituency or it 
wherecoalisproducedforpowergenerationbut shouldbesaidthatsuchandsuchthingcan'tbe 
in Himachal Pradesh there are rivers. Himachal done so that we may console the people other-
Pradesh alone has capacity to generate 20 wise the position of Members turns very awk-
thousand megawatt of electrify. I would like to ward. 
say emphatically that more funds should be 
allocated to Himachal Pradesh in this plan so 
that vast resources of water in Himachal Pradesh 
rivers maybe tapped and steps maybe taken to 
generate 20 thousand mw oi electricity in 
Himachal Pradesh. 

Along with this. I would like to say that if the 
Government has to protect the forests, it should 
open more agencies of LPG in hilly areas so that 
feeling of trees for fuel purpose maybe stopped. 
Now, I would like to come to the issue of unem-
ployment. So, for unemployment is concerned 
and as my all colleagues also have said that 
unemployment has increased here rapidly, the 
number of registrants on the Live Registers of 
the employment Exchanges shows that a lerge 
number of unemployed persons are there in 
villages and cities. There should be a scheme 
with the Government it alleviate unemployment 
sothatjobsmaybeprovidedtomorepeople.So 
far as the ban on Government job is cocemded, 
the officials do different things but we are politi-
cians and Members of Parliament. If an officer 
tells us that this thing can't be done, we say that 

Mr. Deputy Speak, Sir, there is absence of 
properfacilities of doordarshan. telephone and 
post offices in my constituency. This work has 
beenundertakenthorouglGovemmentschemes 
but priority should be given to such facilities hilly 
areas. Terrorism is growing in plains but so far 
,t has not taken roots in hilly areas. The chal-
lenge thrown by these mischievous elements 
can be met uniftedly because theywantto ruin 
the country and cause disturbance here. Coop-
eration of all people is essential to tackle them. 

About education I would like to say that 
there is large scale illiteracy in villages and 
there is no system of teaching. Croresof rupees 
of the nation are being wasted in the name of 
audit-education, I think it should be stopped and 
this money should be a Hotted to the stopped and 
this money should be allotted to the states so that 
it can be utilized in constructing buildings etc. 
Today chidden sit under trees in the sun and 
there are no mats for them to sit on. It ,s neces-
sary to make arrangement for all these things. 
Proper arrangement should be made for girl 
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education because today women are making 
efforts to take the country forward. I hope the 
Government would make arrangement of funds 
for it under sea rate heads. The standard of our 
schoolsshouldbeverygood. Wehaveobserved 
that teachers in christain schools are quite 
dedicated and that dedication should also be 
there in our schools. Recently. I had visited a 
Navodaya schools at Kaniharvillage in Solan 
district with the hon. Minister Shri Uttambhai H 
Patel. We found that there no fewer than 30 
students were studying in a single room. People, 
generally promise to donate land, school is 
opened. But no price .of land is donated or 
building is constructed. We must see to it. Such 
unhygenic condition of study or the other may 
cause some disease. We have to impart good 
education to students and balanced diet in order 
to make then healthy. What is done, should be 
proporty monitored, as schools are opened but 
no one is there to look after them. 

Now, I would like to say a few words about 
electricity. It was stated in black and white at the 
time of formation of Punjab and Harman and 
Himachal Pradesh States that 7. 19 percent 
royalty on electricity would be given to Himachal 
Pradesh but now only 2.19 per cent royalty on 
electricity is being given to the State. 

I demand that the outstanding amount 
sllould be secured to Himchal Pradesh either 
from the Central Government or from the State 
Government so that people of my state ~ay get 
its benefits . The Ninth Finance Commission put 
Himachal Pradesh in the category. A state as a 
result of which budgetary support to the State 
was curtailed. Like Jam mu and Kashmir and 
other hully areas, earlier90 per cent assistance 
was given to the state. The Ninth Finance Com-
mission submitted such a report which is totally 
against the interests of the State. I think it should 
be restored. Rajivji had also made much efforts 
to amend the report but he could not live longer 
and the report could not be 
amended .. (Interruptions) It has been said in the 

House that income tax exemption limit should 
be enhanced. Attention should be paid to the 
problems of Government officials. Those who 
ev~de tax worth crores of rupees move the High 
Court and will obtain stay orders and then move 
the Supreme Court. Cases involving crores of 
rupees of tax are still pending in the Supreme 
court. The hon. FinanceMinistershouldseethat 
the person who has such cases against him and 
who moves to the Supreme Court, he dies but 
does not fall under the category of tax payers. 
They set up new farclories and change their 
names, and thus evade tax . Stringent action 
should be taken against them and benefit should 
be given to the poor persons and the income tax 
exemption limit should be raised for them, though 
it may be upto 50 thousand. As they said in the 
elections of Delhi, the Government would re-
move unemployment. It is only an election 
student. One who contests election induges in 
stunts and those people who give ears to it 
become his supports and after elections, stunts 
are also over.Stunt of temple is over. Earlier the 
stunt on temple issue was Jay Siya and jay Sita 
Ram now it has been changed to Jay Shri Ram. 

There has been too much of discussion 
here and what I am blae to make out of it is that 
loans of rupees ten thousand have been waived 
of. But the fact remains thatthis has delivered no 
good to the poor Harijans, the poor pandits , to 
Rajputs or to any other communities. The Gov-
ernment is mistaken ii it thinks that it has 
provided any relief to the borrowers. The relief 
is actually enjoyed by the frauds . The relief 
measure of the Government has not benefited 
the farmers at all. It would have given me much 
pleasure had the people belonging to the sched-
uled caste., scheduled tribes or any other poor 
community been benefited by it. Hige amount of 
money is taken as loans even today and later on 
it is written off. A careful monitoring will reveal 
astowhoseloanamounts arewrittenoff. ltisnot 
merty matter of petty amounts due to be paid by 
a trader or businessman, as a matter of fact 
every Bank has to write off this amount. If the 
Government does monitoring and places the 
fugues on the table of the House only then the 
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MembersoftheHousewillbeawareastohow Budget in the House, the condition of Share 
much money is actually being written off. The Market and that of the Stock Exchanges was no 
Government is not to speak about it, it cannot more hidden to anybody. That time the hon. 
reveal the names of persons since the rules of Minister of Finance had said in the House em-
the Bank do not per mt it, and those who consider phatical'vthatthe impact f the Budget could be 
thererulestobewrongcannotsaysofartheyfear seenintheShareMarket.Andjustafteroneyear 
to be exposed. Without going into any further the situa\ion is unfortunately just adverse. Any-
details. I would precisely like to submit that one body can see the condition of Share Market as 
have to check the erosion of s soil in Himachal it prevails now. A few days back, he made a 
Pradesh. The Government should take up the statement that rate of share in our share market 
work of plantation offruittree in vacant land so 
thatthepeopleoftheareamaybeeconomically 
uplifted and incident of soil erosion may also be 
prevented. Affoesrtation work should be prop-
erty done in all the hilly areas. People of the area 
should be allotted places of land and they should 
be asked that now from onwards they are the 
owners of those lands and they should take up· 
afforestation of plants and fruit trees sothattheir 
condition may improve and the mission of the 
Government may be fulfilled and the nation may 
also proper. 

Now I conclude thanking you for giving me 
an opportunity to express my views. 

SHRI RAJENDRA KUMAR SHARMA 
(Ramapur); Mr. Deputy Speaker. Sir, it is natu-
r~I to oppose this Budget presented by Dr. 
Manmohan Singh. We had the expectation that 
the introduction of-the Budget would give a new 
direction to the nation. a new atmosphere would 
emerge to ensure development. Crores of un-
employed persons of the country would get 
relief. rate of inflation would be contained and the 
rising prices would be checked. But nothing of 
this kind is there in the Budget. I would like to 
refer to the speeches made by our colleagues 
belong to the treasury benches whether it is by 
Shri Manoranjan Bhakt or by Shri sultanpuri ji. 
When they start speaking, the initial part of their 
speeches is different, but only a little later there 
is no difference in the contents of their speeches 
and in that of ours. This is natural. The truth 
comes automatically out of the mouth. 

·Thesituationisironical. Lastyearwhenthe 
hon. Minister of Finance had introduced the 

is more than the rate of sh.ares in the foreign 
market. As a result of which there was gain a fall 
in the rate of shares in Share Markets and 
consequently nobody is prepared to purchase 
the shares of new introduced companies. The 
further of the country, and the prospect of 
industrialisation are in dark. In these moments 
of crisis, the economic experts and the scholars 
of Economics should come forward to salvage 
the country from this situation. Otherwise, an 
alarming situation is to envelope the country. 

Our hon. Minister of Finance was under the 
influenceofWortdbankandl.M.F.atthetimehe 
assumed his office. Instead of reducing Balance 
of Payment and falling under the influence of 
external agencies. he raised foreign loans from 
Rs. 91 thousandcrores to 1 lakh41 thousand 
crore through the devaluation of money. The 
veryfactthat we had to pawn forty tones of gold 
abroad be speaks if our credit abroad. Scam of 
Rs. 5600 crore committed by the major Banks 
and big officers is the greatest concern before 
the J.P.C.A There are scandal everywhere, 
even in America and Europe. but the persons 
involved in scandals are not spared of. But it is 
the misfortune of this country that scandal are 
not exposed and things are concealed. Conse-
quently a wrong tradition is laid down and which 
causes concern for all the Members. We have 
to search ways and means to get rid of such 
scandals as are going on frequently I take to the 
hon. Minister of Finance to be honest; but I would 
like to appeal him that he should try to improve 
the economic condition of the country which has 
received heavy setbacks due to scandals. 

Mr. Deputy Speaker. Sir. as per the eco-
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nomic survey, the growth rate during the 1992-
93 has been reportedtobe4percent anstasper 
Govemmentexpertsitwas2.5percentduring 
1991-92. But as a matterof factithasnoltbeen 
reduced to 1.2 per cent. Through this we can 
clearlyimaginetheStateofourfinancialcondi-
tion. The hon. Minister of Fnancestatesthatthe 
rate of inflation is around 5-6percent. Wheras 
the fact remainsthatilisnotlessthan 12percent. 
Now we can easily imagine about the kind of 
economic crisis that is tobetacedbylhecountry 
in future. 

Mr. DeputySpeaker, Sir, it hasbeenstated 
thattheforeignexchangereserveinthecountry, 
is very less. the bureaucracy and the leadership 
of the country are to be blamed for such a 
misfortuneofthecountry. Thert3wasabsoluytely 
no need for importing wheat last year. The 
Govemmentdelt>erately<idnotdotheprocure-
ment of which leadtheneedof~wheat. 
Therewasagoodproductionofwheatandthe 
rate of wheat has been Rs. 300perquintal this 
year where last year wheat was sold at the rate 
of Rs. 5.6hundredperquintal. Toavoidthissort 
of recurrence of unadequate procurement of 
wheat. I would like to submit to the hon. Minister 
of Finance that should pay attention to the pro-
curement of wheat from the farmes. The 
siutatiobnof wheatprocurementin UttarPradesh 
is miserable. Wheat is not being purchased 
there. 

Mr. Deputy Speak, Sir, hon. Minister of 
Finance has cited many exam pples to contain 
the rate of inflation but as a matter ol fact all the . 
statistical details presented by him is baseless 
and meaningless. To cover the deficit of Rs. 
4400 crore the hon. Minister of Finance has 
soughtforthe disinvestment of capital, but as a 
matteroffactthiscanbedoneonlybycurtamng 
th unproductive expenditures. Today the bu· 
reaucratsin the Government offices are indulg-
ing in misuSeoffunds. Themoneyoflhecountry 
is being spent now in the manner which is quite 
contaranyto the views and thought of Mahatma 

Gandli. There is no concern about the misuse 
of Government money. I wonder how the hon. 
Minister of Finance will beabletoputacheck on 
it? • 

Mr.DeputySpeaker,Sir,ourhon.Member. 
Shri Manorajan Bhakt has rightly said that the 
production of crude oil in Bombay High has fall 
down and for which the high officials of the 
Government are directly responsible. Conse-
quentfytherewas a demandof Rs. 7600crore 
lastyearwhich is being raised to Rs. 9thousand 
crorethis year .It is. however, another, fact that 
there has been a fall in the prices of oil after the 
war in lrqaq, but in our country oil is being 
provided on higher prices. I would, therefore, like 
to submit to the hon. Minister of Finance that oil 
should not be imported on the increased prices 
andeffortss.'1ouldbe madetoensurethe produc-
tion of oil in the country through our own process 

Sir, many projects in the irrigation or Power 
Sector are going on in the country with the help 
of World Bank and IMFbutit1sa insfortunebe 
ofthecountrythat the fate of many such projects 
is hanging in balance as~ result of which we 
have not been able to make proper utilisation of 
Rs.38 thousands crore for the last many years. 
Some projects are pending because of the non-
receipt of State Government's share and we are 
paying interest on this unutilised money. Keep-
ing all these factories into consideration we can 
imagine as to what kind of administrative ma-
chinery is working 1n our country. It is question 
mark on our bureaucracy because they are the 
main instruments in the working machinery of 
the Government. If proper attention is not paid to 
this aspect we will have a veryhadtimeinfuture. 
Last years we had a discussion in the House on 
the subsidy to agriculture sector. Perhaps there 
isnocountryintheWorldwhichdoesnotprovide 
subsidy to the farmers, be it Canada, Japan or 
any European country. In japan farmers are 
provided 60percent subsidy. European coun-
tries provide 48percent subsidy to their farm-
ers. In Canada it is 41 per cent and in USA 
subsidyis30percentbutin India itisrcent. The 
withdrawing of subsidy on fertiliser is a grave 
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injustice done to the farmers in the country and 
our country will have to face its consequences 
in the coming years. As we knowthatte price of 
a OAP bag was Rs. 180 but now it has been 
increased to Rs. 425 per bag. It is bound to give 
aserioussetbacktoouragriculturalproduclion. 
On the one hand we are importing wheat and on 
ttie other we are giving set back to our agricU1-
tural production bywithdrawing subsidy. There-" 
isnocoordinationbetweenthetwo. Therefore, I 
would like to say that subsidy to the farmers 
should berestoredandtheirdemandsshouldbe 
recoi lSidered. 

Sir, Our hon. Finance Minister referred to 
economic development in his speech and said 
that in our country it is possible only through 
agricuturaldevelopment. You might be remem-
bering that one day when the entire House was 
demanding a replyfrom Shri Sangma as to how 
the Government would solve the worsning prob-
lem of unemployment, he had to admit that 
agriculturalsectoristheonlyanswertosolvethe 
unemployment problem of the country. I do not 
hall'eproperwordstocondermtheGovemment's 
policy in this rega,dwhich is clear from the fact 
thattherewas4.2percenttotalplan outlayfor 
agricutural in 1992-93and3.8percentfor 1 ~ 
94. Agricultural is a vast subject which also 
includesanimalHusbandry. Poutry, Dairy, Fish-
eries etc. We have 8000 Km coastal area from 
Karachi to Bangladesh it is such a productive 
area that you can give work to lakhs of people 
there. Our friend from Meghalaya, who was 
present in the House some time back, is not in 
the House now. There are tea gardens in 
Meghalayaalso onbout55 lhousands hectares 
of land similar to the land in Darjeeling*1d a 
gooclqualityofteacanbedevelapedtheretoo. 
Similarty, we can eamweallh worth hundreds of 
crores of rupees in Garhwel and Kumayun 
regions of Uttamchal in Uttar Pradesh and can 
providewOlt<tolakhsofpeoplethere. But we can 
pay attenliontowardsthesething<:riyifwe spare 
tirnefromourinfightingforthechair. 

Sir, theFinanceMinisterhassaidonlyone 
thingaboutit. He has igloredtheimporlanceof 

making investment in agricultural sector for 
increasing production and providing employ-
ment. He has not given any assurance in this 
regard and has made no reference of any kind of 
financial· support to this sector. 

Sir, the modem industrialist, may be an 
Indian or a foreigner, thinks of earning more 
profit and that profit is earn~ by promoting 
unemployment. All industrialists have same 
thinking. The way muttinational companies are 
beinginvitedtoourcountryoursmallandrural 
industries will gradually eliminat. That wiltbe_ 
blackdayforthecountry when smaHinoostries 
will be eliminated completely in out country. It 
was said in the Planning Commission that 27 

. lakh and SO thousand persons would be given 
employment insmalscalesectorduring 1992-
93. Butunderthenewpoi'.:y40percentofsmal 
scale ooitswouldbeclosedasresultofwhichthe 
unemployment problem in the country will be 
aggravated further. Indigenous industries are 
todayfacingtheproblemoftheirveryexistenoe. 

Sir, the budget has been prepared on the 
direction of WorldbanktobenefitmtMinational 
companies. It isbeyondyourimaginationthat 
how itwilcauseabigsetbacktooursmalscale 
sector and our internal system in future. 

Sir, theex~of Rs. 3272croreon 
custom duty and non-availability of any work· 
plan for giving encouragement to indigenous 
industries aretheclearirdcationsof thefuture 
our industries. Sir, the slow economic progress 
can be adjudgedfrom lhebureaucr8l.')'workiflg 
in the name of socialism. It was admitted by late 
Prime Minister Shri Rajiv Gandhi. That out of 
one rupee 80 paise of the allocation made of 
differentdevelopmentwOlt<were embezzled by 
the Government machinery but our new politi-
cal and ec:onomicexper1S have not made any 
effortstothinkoverit. sir, theentireHousehas 
demandedthatincometax limitforthesalaried 
classsholJdberaisedtDRs. 60thousand. Some 
Members are talking of the promise made by 
Shri Rajesh Khanabutthefflisno needtotakof 
ShriKhanabecausedmghseledion~ 
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the Finance Minister had himself said that what 
Rajesh Khana was saying, he wouldl61fill that. 
I is matter of redgret that despic his a~urance 
the hon . Finance Minister has not fulfilled it. 
which he should have done. 

Sir. I will conclude after making special 
submission on two-three points and I would like 
that the hon. Minister should note them and bring 
them intothenoticeofthe FianceeMinister. Sir. 
in or country Finance Commissions are con-
sulted and at present 10th Finance commis-
sions is working. The main duty of the Commis-
sion is to decide about the preparation of alloca-
tion to be distributed among different States all 
eovrthe country. Population, backwardness 
and son'le other factors are take into consider-
ation for taking into consideration for taking 
decision on distribution of Funds. all the hon. 
Members present in the House would agreewith 
me about the miserable conditions of our distric. 
The allocations are confined to the districts from 
where the Chief Minister influential Minister, 
MPs. or MLA belong and other districts remain 
neglected. The practice should be slopped hence 
forth and a committee should be constituted 
under Finance Commission to make through 
study of different districts, their backwardness 
and to collect other necessary information on 
the basis of which the Commission may take 
right decisions. 

Sir, a forceful demand was made in the 
House thai Rs. two crores should be spent on 
construction of roads etc. in each constituency 
through the concerned member ( Interruptions) 
What can be done with Rs. two lakh. not even a 
'Chabutra ' can be constructed with that amount 
It was twocrore and not two lakh. Mr. Deputy 
Speaker, Sir, I would like to demand, as also 
requestedbythehon. Speaker,onthatday, that 
keeping in view the sentiments of the House, the 
hon. Finance Minister should definitely take 
s.:>me concrete steps in this _gj[ection . 

00.00 hrs{22-4-93) 

, The hon. Minister of Finance did not give 
the reply expected of him and instead gave the 
bureaucratic reply that I will take up the matter 
with the Planning Commission and also discuss 
through which agency the job could be got done. 
As far as the issue of agency is concerned. in the 
States many an agency is functioning which 
construct roads. Under theJawahar Rozagar 
Y ouiana a sum of Rs. 3300 crore was allocated 
by the Government. However, Most of the hon. 
Members and I are of the view thatthe money is 
being wasted. I urge upon the government to 
ponder over all this and give the scheme a new 
shape. Twenty per cnet of the money allocated 
is going down the drain but even then we all find 
ourselves helpless to checi< this waste. 

00.01 hrs(23-4-93) 

Sir, I would like to raise a very portant issue 
before concluding my speech. The Department 
of Health did make any arrangements for health 
careolthepooreven inextremecircumstances 
of inqury etc_ Therefore. I would like to put forth 
my personal viewpoint that insurance scheme 
may be started in the Department of Health and 
the amount (premium) should be met by the 
Central Government, the state Governments 
and the person i::oncerned, . Rural people also 
fallillandhavetospend4,5-10thousandrupees 
on treatment. So, the Government should seri-
ously ponder overthis and start the scheme on 
experimental basis on a limited scale. 

Mr_ Deputy Speaker, Sir, I would like to 
make a point regarding telecommunications. 
Though 12 new units are going to be set up in the 
country. yet contrary to the Government's policy 
a decision isgomgtothetaken. Therefore, I urge 
the hon. Minister of Finance and my friend Shri 
Murthy to seriously take this issue. There are 
two categones of units in the country . One type 
is which will indigenously manufacture 
telecommunitca!Jons parts while the others will 
will import the spare parts and assemble them 
in the country. Much high duty will be levied on 
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the domestically mantacturedequJ>tllel1ts while. 
\ow ra\es o\ ou\ywi\\ be cha,geo cm \he spate 
parts imported tor assembly within the country. 
Therefore. the Government should seriously 
ponder overt his issue. 

Sir, within two minutes I would like to read 
out this to make the picture clear. 

Is the hon. Minister of Finance aware that 
while there is no counterveiling duty in his 
Budget proposals on the telecom equipments 
imported in the finished form, the parts and 
accessories of equipments attractcounterveiling 
duty and are further subject to usual Excise ad 
Sales Tax when developed into a final product? 

Is the hon. Minister aware that with the 
implementation of above proposals relating to 
telecom sector. it will be cheaper to import an 
equipment from abroad rather than develop it in 
India? 

Is the hon . Ministerconsciousofthefacts· 
that the scheme of duties and taxes proposed by 
him will annihilate indige!1ous manufacturers in 
the telecome sector and make the country totally 
dependent on foreign suppliers for all times? 

And will the hon. financ,e Minister kindly 
have a re-Jook into the Budget proposals in the 
light of the difficulties expressed by the indig-
enous telecome industry and be pleased to 
suitably modify his proposals so as to remove 
the disadvantage to which the indigenous manu-
f acturers will be out to as a result of his Budget 
proposals? 

SHRI LAETA UMBREY (Arunachal Fast) 
I nse to support the Budget 1993-94. The Budget 
of the genius Dr. Manmohan Singh as pleased 
almost all Indians except very few selfish poli· 
t1c1ans . it is a further step towards the Singh· s 
quest for modernity. dignity and self-respect of 
our Indians. Dr. Singh's third Budget is of course 
the boldest one as it has allowed the rupee to 
floats totally tree . The Finance Minister has 
gifted the nation unprecedented huge cuts 1n 

customsandexciseduties. l"he~ha:.a\$o 

\unhe, \\'oera\ised \'ne \icen~ng sys\em \o oo 
away with the unnecessary delay and tonnali· 
ties. 

The budgetary p~ovision of 62 per cent 
increase in rural development. 60 per cent in 
health, 37. 6percenttineducation, 36percent 
in agriculture, animal and husbandry will defi-
nitely push forward the economy in a big way. 

Much has been said for the against the 
Budget. I will try my best to confine to the north 
east and to my own State's problems. 

The granting of 5 years tax holiday to the 
North East States and other industrially back-
ward areas is a welcome step. But. I feel this step 
alaone will not attract the industrialists to the 
region unless proper infrastructural facilities 
are made available. Particularly in the North 
East States except Assam. a! other hilly States 
do not have basic pre-requisites tor setting up 
industnes like power, railways. waterways, air· 
ways etc. The absent of credit facility is another 
drawback. The other institutions like NA BARD. 
TRI FED, etc , which are expected to play a very 
vital role in the economic development of the 
region are almost not known to the pecple of the 
reg10n. 

In my State Arunachal Pradesh. there IS no 
waterways, no airways, no railways. Even road 
and telecommunications services are not reli-
ably and inadequate. To cite an example. my 
District Hq. Anini was linked by road 1n early 
1990. at the instance of late Rajive Gandhi . It is 
almost abandoned due to paucity of tu'nd. The 
district is fed with Indian Airforce helicopters 
services at the moment. So. a bag of cement at 
An,nicostsmorethan Rs. 1200. There are only 
two S. 8.1. Branches in the whole of the district. 
So. under the circumstances how can one ex-
pect to come 1n set up 1n dustry purely on soc1a1 
service . 

The Vayudoot Services initially started to 
hnk North East Eatates have been totally stopped 
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in my StaleAnmac:hal reasonsbestknowntothe 
Vayudootauthorityalone. ,, 

TheNH-52,proposedtocomectNH-37in 
Assam via three districts of my constituency 
has been given the leastin1)0rtanceandasper 
the information received from the Defence 
Ministry, the road wiU be thorough only in the 
next enquiry. rnat means Di>ang District and 
Lohit district of my constituency will have no 
ca inecliontothe lncianmail llandevenby road 
in this country. 

Whereas, Arunachal is abundant with 
nature's gifts. The land is veryfertilia and the 
climate is suitable for tea, apple, pineapple. 
orange, potato, rice, maize, oilseeds and vari-
ous other crops andlruils. 

85. takhspop llation in 84000sq. km. area 
wilh 63percent l.Rierforestcoverage is also 
ideatfordairyand animal tubandry develop-
rnert. 

The State is rich in mineral deposits too. 
Therea,eoil, innium, mica, limestone, coal, 
etc. deposits. The Stale has so far surveyed 
poallialotgeillllailig30,000MYVclpowerlrom 
many big and small perennial tributaries oJ 
Brcnnap.*8 

As justifiable claimed by the Finance 
Minisaer1henalion hadleftbetindthephaseof 
crisismanagemertandwelset1o1TI011'8 ahead. 

Thefiscaldeficitisbroughtdowntofiveper 
anottheGOP. lthaspeggeddownto Rs. 4314 
crores which turns out to be less than five per 
cent. The Budget deficit is the lowest ever 
tou::hedinlhelasttenyears. These are pointers 
to 1he projects at conec:tionof fiscal irrt>alance. 

The reduction of annual rate of inflation 
from 17percentin 1991 tosevenpercent is 
evidently a folow up measure. The economic 
strategy of resting on the pillars of fiscal disci· 

pline and structural reronn is in tune with the 
anticipation of growth .rate of four peace cent 
from the 1.2percentlevelof 1991·92. lowering 
c,; inflation rate may in its trail bring about a 
reduction in interest rates. As emphasized by 
the Minister, this 

AsfarasArunachal'stourstscenicbeauty 
isconcemed. lcan betwithanybodythatit is 
oneotthe besttouristspotsoftheoocnry. There 
is tren a ldousscx,peforadllenlurousaswelas 
conventionalto:.irism. 

So far as natural resourcesareooncemed, 
Arunachal is one of the nchest inthecoumry, 
but it has been compeledtobeglhe Centerfor 
everypaisa 

Theterroristandsceessionist activities in 
theNorth-Eastem region are the resultotthe 
gross negliget iceforover 46 years of indepen-
dence. So, before it is too late, Arunachal 
should get adequate attention for its infrastruc. 
turedevelopment. Otherwise, the educated 
unemployment continue to increase alarm· 
ingly at this stage may cause major social and 
political problems as witnessed in the other 
Nooh-EaslemStales. 

Even otherwise, Arunachal Pradesh be-
ing an island of peace in the ocean of turmoil 
North-Eastern region, deset'vesa reward for 
not only maintaining peace andtranqulitybut 
alsoforguarding the long international border 
with China, MyamerandBhutan. Therefore, I 
eamestlyraquestlhe Hon FmnceMinsterthal 
if he is keen to bridge the regional economic 
imbalance. he will have to take further steps in 
this direction. The public sector undertakings 
can take the lead with the new materials avail· 
able in the region. 

There are few small and medium size 
forest-based industries in Arunachal Pradesh. 
But the capital and transport subsicies are not 
paid to him for the last few yeal'5. The Central 
Govemment is teaing the State Goverrvnentto 
payl.4)theamouitandgetitreimbursedwilhout 
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at the percentage wise allocation. then it has 
comedownfrom 4.2percentinthelastBudget 
to3.8percent. YesterdayShrui P.G Naryanan 
submitted thalthis Budget might beneift the 
farmers.HowPiver, the prices of all the agricul-
tural implements have gone up and unemploy-
ment has touched high. seed, power tariff cook-
ing gas price and irrigation tariff have all gone 
up and fertiliser price has touched a new rocord 
figure. Prices offertilisers have risen alomost 
3 times while in other countries subsidy given 
by the State is more than what is given i11 India. 
Subsidy given in India is just 6 per cent while 
is japan it is 68 percent, in Eurpe 48 percent, 
in Canada 41 per cent, in America 30 per cent 
and in Australia 11 per cent. though India is 
predominatly agr:.1ian country, yetthis is the 
State of 1tta1rs here. 

[Sh. Laeta Umbrey] • 

understandingthe resourceconstraintandother 
important factors. Therefore this accumulated 
amount should also be immediately paid up. 

The main obstacles in the tourist develop-
ment in the region is the Protected Area Act. 
·1 his should also oe lifted immediately to erase 
the feeling of step- motherlytreatment from the 
minds of the people of the North--Eastem re-
gion. 

To conclude, I congratulate the hon. Fi-
nance Minister for the growth oriented Budget · 
and the reforms undertaken. 

Lastly, I pray the Almighty God to shower 
blessings with a good monsoon, and I beg the 
more mightier god, the Opposition parties. 
particularly the BJP to restrain themselves, to 
build our India - a Ram Rajya of Mahtma 
Gandhi's dream. 

; Translation] 

DR. P.R. GANGWAR: (Pilibhit): Mr. 
Deputy speaker, Sir, the Budget with a revenue 
deficit of Rs. 36,959 crore has been prosented 
oythe hon. Minister of Finnce under the pressue 
of he World Bank and th IMP. The Budget gives 
us a hint of path to slavery as it will result in 
unemployment and increased foreignm 
borroiwings and will also aopen the dorrs of the 
country for loreigncompanies. this Budget is 
anti-farmers, anti-labiurers and anti-nations 
and will only serve he interests of big industri-
alists, smugglers and foreign companies. This . 
Budgetwilldotremendoushanntothepersons 
engaged in ![our mills, theeshing, spelour, 
potteryyandcarpentary. Theforeigncompaneis 
will fully take over the rural markets. This 
Budget is a sugar-coated posion. therefoe, we 

. oppose this Budget. India is predimiatty an 
agraian country. 80 per cent population of the 
country is engaged in agriculture. Allocations 
for agricyulture has, howevennbeen increased 
from Rs, 2099crorsto Rs.2436croe. lfwelook 

On the basis of the fonnula of 1 O per cent 
whensugarpricewasincreasedbyRs.140per 
quintal, then the prices of sugartcane should 
havebeenincreasedbyRs.14perquintaJ. The 
Government is laying emphasis on imple-
menting the Dunkel proposals. As pert he pro-
posals, the lndianfannerscannotproduceseeds 
for their own use. Both fees, as per the patent 
rights of the USA, and royalty will have to be 
paid by farmers to America for producing seeds. 
In all the villages primary schools are not 
functioning and even if functioning, they are 
without schools buildings. Unemployment is 
one the rise ,n the rural areas in the absence of 
hospitals roads, bridges and industries .. 

Yesterday Shri Akbar Pasha submitted 
that the hon. Minister of Finance had work like 
a magician's wand by bringing down prices o! 
all the commodities, some one commented 
thattheBudgetiswrlecedented. Of course, he 
has worked li .. ea rm 5ician's wandforleaders 
industrialists smugglers, actors and the cor: 
ruptsothathugesumscouldbecollected in the 
name of the party fund for reducing the prices 
of luxury items like cars, colour television sets 
and refrigerators etc. However, the prices of 
items used by the common man like agricul-
tural implements, cement, cycle and B&W 
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Television sets have been increat:led. 

• 
Yesterday Shri Prithiraj P .chawan called 

the Budget to be historic. Undoubtedly his 
statement correct because this Budget is a 
symbol of slavery and starvation conditions. 
Foreign companies have been invited by way 
giving relief in excise duty of Rs. 4522 as a 
result of which the country will incurr a loss of 
Rs. 5200crore. !twill ruin our domestic indus-
tries and aggravate, unemployment trouble and 
allthemoneyofthecountrywillbetakentothe 
foreign countries. At the time of Independence 
on 15th August 197 4, India had capital of Rs. 
3452 crore. During the last 45 years your party 
had been in power. Duririg the regime of Smt. 
Indira Gandhi a loan was taken in 1980-81 
which was to be received in three installments. 
She accepted two installments, but refused to 
takethirdone,becauseshefeltthatthecountry 
will beruinediftheygoon receiving loans in this 
way. But thereafter,,herson and the successor 
Prime Ministers went upon taking loans from 
each and every source. Today, we top the list · 
of debtors in Asia and our number is fourth in the 
World.Today,inlndiaevenanewbomchildhas 
adebtifRs.3180onhim. lndiahasaforeign debt 
to the tune of Rs. 2,43, 314 crore, on which 
annualinterest come to Rs. 4,863 crore. India 
has become so much indebted that today ii has 
totakeloantopaybacktheinterestonthedebt. 
Today, proceedings of Pariiament are Being 
shown on T. V ., Leaders actors smugglers and 
industrialists are enjoying life eating fish, egg, 
meat and wine. Eventheirdogstravel in cars. 
The rich and bigpeopletalka.boutthe 18calorie 
diet, butdonotseepeopledyingof tu,ger. What 
to talk of 18 calorie diet, one can see children 
and women eating refuge at railway stations. 
Even parenasare seHingtheirchildrenforAs. · 
20out ofto hunger. Some parents who cannot 
see their children dying for want of food, kill 
them and commit suicide later on and here we 
are sad in this luxurious life. I 

·sHRI K.H. MUNIYAPPA ( KOLAR):Mr. 
Deputy Speaker, Sir, I risetosupporttheBud-

' get(General)forthe 1993·94. This isa very well 
planned Budget and I !he Budget. Dr. Manmohan 
Singh fully deserves our hearty congratula-
tions. This is one of the best Budgets after 
Independence. 

In this Budget, all sections of our society 
have received concessions. But, strangely the 
rural masses have not got the impetus to our 
satisfaction. The farmers are the backbone of 
our economy and hence I had expected more 
benefits to them in this Budget. I have repre-
sented to the Hon'ble Prime Minister and the 
Hon'ble Finance Minister to give more conces-
sions to the farmers 

The prices of fertilizers have almost 
doubleandtherebytheagriculturalproduction 
has gone down by about 25%. If the prices of 
fertilizers do not come down, I am afraid thatthe 
agricultural production may get a set back and 
it may go down by 50% as it happened in the 
year 1960. Hence I urge upon the Hon'ble 
Minister of State for Finance Shri M.V. 
Chandrashekara Murthy to give maximum 
subsidy to fertilizers. insecticides and pesti· 
cides. 

Our Government should give top prionty 
to irrigation programme. irrigation is the only 
solution for the progress assistance and pros-
perity of ournation. World Bank may be availed 
for providing irrigation facilities to our farmers. 
Unnecessary expenditure on some unimpor -
tantprojectsshouldbestoppedforthwilh. Sev-
eral thousand crores of rupees are lost each 
yearbysomeofthe public sector undertakings. 
The Budgetary support to these loss making 
PSUs is continuing. Sick industrial units are 
also getting financial assistance from the Cen-
ter. Both managementandemployeesoflhese 
sick units are getting financial help. I have 
mentioned these points in the Standing Com-
mittee (lndustryPI, therefore, appeal to the 
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Center to encourage those industries which 
can flourish in the future and provide employ-
mentto lakhs of unemployed youths. 

In this Budget only 800 crores of rupees 
have been allocated to Social Welfare Ministry. 
I urgeuponShriMurthy, the Hon'bleMinisterto 
raise this amount to at least 2000 crores of 
rupees. Similarly more fund should be allo-
cated to the Ministry of Human Resource De-
velopment. 

Bharat Gold Mines in Kolar is incurring a 
loss of 30 Crores of rupees every year. A 
decision had been taken du ring the year 1990 
by the then Prime MinisterShri V.P.Singhto 
close down all mines in KGF area. Gold is 
available in the KGF mines according to the 
reports of 1988,1991 and 1992. Hence it is not 
advisable to close the mines For another 50 
years these miniescabcontinue to function and 
extract Gold. I urge upon the Center not to close 
these mines under any circumstances. The 
Management of the Bharat Gold Mines should 
bechangedimmediately. lnfact, I have made 
this suggestion to the Hon'ble Prime Minister 
and the Hon'able Minister of f.{lines several · 
times. About 30 lakh people are dependent 
upon KGF Gold Mines for their livelihood,. 
There are more than 1 O,OOOemployees in these 
nmines. Hence the mines should be allowed to 
function without any hurdles. 

According to the 1988 Report if exploration 
goescleep500feetgoodpercentofGoldcanbe 
obtained. In Fact, the percentage is about 6. 7. 
according to that report. In this connection also 
I have written three letters to the Hon'ble min-
ister of Mines. I am yetto get a reply from him. 

Gold isalsoavaulableupto50K.M. from 
KGFtowards north according to experts and 

-technical directors. They say that exploration 
' can continue in that neJN area for about 1 00 

years. 

Silk industry has got a setback in India in 
the recent times. 80% of the silk in the country 

is produced in Karnataka. Due to liberalization, 
the Silk producers are in the dark. Unless the 
Center takes'immediate steps to stop this 
import, the fu\ure of Silk Industry will be jeop-
ardized. China is exporting its Silk to India. This 
also should come to an end. We have to encour-
age our owr industries. About 3~ lakh families 
are in trouble due to this import Silk. Last year, 
therateof Silkcocomwasrupees 15010180per 
kilogram Today, the rate is sixty rupees only 
per kilogram. Underthesecircumstances, how 
can the Silk growers survive. Hon'ble Minister 
Shri Murthy ids very well aware of his serious 
problem. He too hails from a farmer's family. 
His are is also popular for Silk production. 
Hence I hope that he would discuss this matter 
with Mr. Manmohan Singh and take necessary 
steps in this direction. An all party delegation 
had come to Delhi to stress the problem of Silk 
import. Hon'ble Minister was leading the del-
egation on that occasion. 

Once again I congratulate to Hon'ble Fi-
nance Minister Shri Manmohan \singh the 
Hon'ble minister of State Shri M.V. 
Chandrashekara Murthuy and Hon'ble Minis-
ter Shri Abrar Ahemed for presenting an excel-
lent Budgettothe people of our country. Sir, I 
thank you very much for the opportunity given 
to me to speak on the Budget and with these 
words I conclude my speech. 

[ Translation] 

SHRI VIRENDRASINGH ( MIRZAPUR 
) Mr. Deputy Speaker, Sir. from the views 
expressedb.ytheMembersottreasurybenches 
as well as of opposition this thing has definitely 
becomeclearthatallareequallyworriedforthe 
development of villages and farmers. Memers 
of ruling party praised the budget out of flattery. 
It is right also, as flattery has become the part 
ofCongressculture. Fromthebudgetprepared 
by the Finance Minister under the directions of 
foreign companies, it appears that the future of 
India is very bleak and dark. 11 may be Con-
gress, BJP or any other party in power, budget 
preparedunderthedirectionsofforeig\COl"ll)a-
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nies will definitely push the pet,ple and the 
culture of this country towards ~lavery. Our 
friends have correctly expressedtheirconcem 
that the supremacy of foreign companies is 
increasing in every sphere of industry, whether 
it is village industry, small industry or the big 
industry. Some hon. Members have said that 
foreign companies should be allowed to come 
to the country because we have lack or re- · 
sources. but I dono!thinkthatthesecompanies 
will wonc; here when !Aere is a lack of resources. 
Actually these companies are coming to our 
country for earning profit andforthe reason that 
there is abundance of natUTal resources. They 
will not came here forwasting their money. East 
India Company in the beginning used to take 
~w material from the country and send finished 
goods to India. ltcompelledthepeopletobuyits 
finished goods. This made our contry slave. 
Today ask. the reason for India's slavery will be 
the arnval of foreign companies in thecounlry. 
The agncultural laborers and agricultural sec-
tor 1s getting totally ruined . Today the agnet1l-
tural labourers are migrating and the main 
reason behind this is !hat even after working 
very hard at their native place their income 
remains paltry. Therefore, the rural people are 
migrating to cities. No prov1s1on has been made 
to check in tendency in the Budget. 

Regional Imbalance has attained such 
heights that I can claim that as the Prime 
Minister belongs to the state of Ahdhra Pradesh 
therefore much of the funds wouild go for the 
development of that State. During Freed om 
struggle Eastern Uttar Pradesh and Biharpar-
ticipated with much cooperation. I am not mak-
ing this distinction Just because of any politics 
but this much I would like to say thatthe pace 
of development should be balanced and bud-
getary allocation should be made for this. To-
day all the projects and power plants are being 
installed in Andhra Pradesh. There is Just one 
bridge-Chhotone-Bagha Bridge to link Uttar 
PradeshandBiharanditwasdismantledbythe 
Britishersduringfreedomstruggleandthathas 

not been reconstructed till today. Shri George 
Femadeshadstartedthisworkbutagainitwas 

' stopped. I would like to know whether any 
provision can be made in this regard in the 
Budget. Govemmenttalks of national unity and 
integrity butw~uld it take up the job of linking 
Uttar Pradesh to Bihar or Assam? It would have 
not created any problems. I do not now whether 
the Budget planners of the country paid any 
attention towards this or not? 

Me. Deputy Speaker Sir, before conclud-
ing I would like to draw your attention towards 
anotherma1or issuei.e. rural sports. No provi-
sion has been made in this regard in the Budget. 
Through you. I would like to state that when India 
has to face disgraceful defeat in sports meets 
either in Olympics or Aside,, the .matter is 
discussed vigorously. India had to face a dis-
graceful defeat in the Barcelona Olympics and 
the matter was very much discussed in the 
contrary. I raised the matter in the House that 
why it so happened? Being a sportsman my-
self, I would like to point out the neglect, the 
sports persons have to face . Till today, no. 
proV1Sion has been made for the development 
of sports. It is a matter of regret and very 
surprising that Since 1952 no Government cared 
for the development of rural games 1n !he 
budgets. The basic reason for!h1s is that the 
selection of the sportsmen 1s not done 1n a 
proper manner. But when we havetofacedefeat 
we only express our grief and admit that the 
standard of games is not rising. China. which 
attained independence alter us resolved that up 
to when the slandered of sports in that country 
will not rise to the world standard. it will not 
participate many international competition. 
You would be surprised to know that China 
started participating in games after ten years of 
its independence and won applauds aloverthe 
world. Their sports persons are of world stan-
dard. It is an evidence of their national sport. 
when the players of a country prepare them-
selves to compete at world level, they are not 
only inspire by a spirit of nationalism but also 
develop courage and determination among the 
countrymen. Those is my personal experi· 
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ence. I would like to request the Minister to 
make provisions for sports in the budget. 

Mr. Deputy Speaker Sir when a worker of 
a fectory wor1<s hard and helps to increase the' 
production, he wor1<s forthe nation but he does 
not get due wages. When he does not get due 
wages. When he retires he does not get any 
pensionandotherbenefits. Ukethattheaplayer 
living in the village be he is a District level, state 
level or national level player he does get an 
remuneration for his performance in sports 
events and his future is quite bleak .. He leads 
a miserable life when his days of glory passes 
away. He can not hope for any pension. It 
creates a felling in the mind of player of the 
village that a sportsman cannot lead a happy 
life. That is way good sportsman spirit is not 
building up in theconuntary and the standard of 
sports is declining day by day. Therefore, I 
would like to requestthe Minister of Finance to 
pay attention towards this. II sportsman spirit is 
inspired in the country. it would arouse spirit of 
nationalism among the youth and this in tum 
would promote nationalism. Japan is the living 
example of this fact Bombardment had de-
stroyed the country fully. But the sense of 
nationalism was so much strong there that 
today Japan occupies a prominent place among 
the powerful nations of the world today. There-
fore. 1n order to strengthen the nationalist pow-
ers. there is a need to inspire sense of sell-
respect. sense of determinism and courage. 
Sportsman spirit can only arise out of such 
people. 

Mr. Chairman Sir. I would like to submit 
that unemployment 1s rising 1n villages. The 
occupations like that of Blacksmith. 
Carpenter.dhob, and poter have almost fin-
ished. Tata symbolizes the occupation of lohar, 
Bala symbohes the occupation of lohar. and 
Birla symbolises the occupation of Kumar. 
foreign multinationals have taken their place. 
so I would like to urge the Ministerthatthe goods 
manufactured by rural industnes and cottage 
industries should not be allowed to be manufac-
ture by the multinational companies. 

Mr. Chairman. Sir a lot of discussion is 
going on the Dunkel propopsal. I would like to 
say that Dunkel propsals are black proposals 
for India and it had not been rejected in this 
Budget Session. It isa matter of great regret that 
on the one hand. one Minister, SriJakharji says 
that Dunker proposals are black propels while 
on the other hand another Minister Shri Pranah 
Mukharjee says that there are good proposals 
for the development of farmers. I don't know 
what sort of Ministers are there in this Govern-
ment. One Minister says something and fhe 
other says something different. I don't know 
what statement the Hon. Prime Minister will 
make and after that what his relatives and other 
will say. But I hope that the Finance Minister will 
make correct statement. At the same time I will 
ask him to at least instruct his Ministers to 
speak 1n one tone. 

Me Chairman, \Sir, Eastern Uttar Pradesh 
and Bhar have been the states of revolut1onar -
ies. Recently a survey revealedthattheGangetic 
plains are the mostfertileplainsinthewor1d, but 
there 1s no proper facility of 1rrigation. lffacility 
for 1rrupt1on is provided the Gangetic plains of 
Eastern Uttar Pradesh and Bihar can prove 
more fertile than the plains of Punjab and 
Haryana. 

I request that 1f the Government provides 
proper irrigation facility there the Gangetic 
plains of Eastern Uttar Pradesh and Bihar will 
certainly become most fertile plains in the 
world. i requesttheGovernmentmakesuch 
arrangements and if there 1s no provision for it 
1n the budget. the Government should make 
necessary cahges 1n it. I wil! again request for 
development of rural areas. I would again say 
that Dunkel proposal black proposal. for India 
and 1f Government does not come forward with 
a proposal to reject the 1n the Budget Session 
the farmer of the country will rise in result 
against it. If you go through history of indepen-
dence and peasants revolution, you will find that 
when the farmers nse in anger against the 
conspiracy being hatched to enslave the coun-
try. their wrath reduces everything to ashes. No 
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one, howsoever he is bog or powerful, can face 
the wrath of the fam,ers. I hop the Government 
will pay attention to it. I conclude with the hope 
that the Government will pay attention to the 
development of rural areas. 

SHRI K.THULASIAH VANDAYAR 
(Thaniavur): Mr. Deputy-Speaker. Sir, I rise or 
support 1993-94 Central Budget. This Union 
Budget is designed to promote a consumer 
society. It is an age of plastic money hered in 
through the credit-card revolution. The objec-
tives for the creation of a consumer society is 
supplied by the Gandhi concept 'plain living and 
high thinking·. The succinct message of this 
Budget seems to be ·spend more save less' 
particularly applicable to the middle class. The 
Budge,! is growth-oriented and aims at giving a 
'demand push· to the economy. It is aimed at 
puling out the economy out of its 'current phase 
of recession' . As justifiably claimed by the 
Finance Minister the nation had left behind the 
phase of crisis management and well sent to 
move ahead. 

The fiscal deficit is brought down to five per 
centoftheGDP. lthaspeggeddowntofiveper 
centoftheGDP.ithaspeggeddowntoRs.4314 
crores which turns out to be less than five per 
net The Budget deficit is the lowest overtouched 
in the last ten years. These are pointers to the 
prospects of correction of fiscal imbalance. 

The reeducation of annual; rate ol inflation 
from 17 per cent in 1991 to seven percent is 
evidently a lollow up measures. The economic 
strategy of resting on the pillars of fiscals 
discipline and structural reform is in tune with 
the anticipation of growth rate of four per cent 
from the 1.2percentlevelof 1991-92. Lowering 
of inflation rate may in its trail bring about a 
reduction in interest rates. As emphasised by 
the Minister. this 1s perfectly logical since 
availability of adequate credit will lead to indus-
tnal reiuvenation 

The full convertibility of rupee is a much 
debated question. While the moves of the Re-
serve Bank in this direction will be carefully 
watched in stock and money market circles, it 

, is now being speculated in industry and foreign 
exchange market circles how the rupee rate for 
the dollar will fluctuate with the Union Finance 
Ministry and the Reserve Bank opting for full 
overtibility of the rupee. The opportunity for 
unlising the entire foreign exchange earnings 
by exporters and those sending remittances 
will be welcomed as a larger amount can be 
realised in Indian currencyforthesamequan-
tum offoreign exchange. There would be two 
sided variations in the open market rateforthe 
dollar - in the absence of the availability im-
provement of foreign exchange resources the 
rupee rate maytend to raise if there is a rush for 
buying available foreign resources. 

Whatever be the nature of developments on 
the export front. industrial enterprise having a 
sizable proportion of exports in total sales and 
not depending on imports to any significant 
export for their requirements of raw_material 
and components. will be tangibly be benefited. 
if the rupee rate was also higher than the 
average if 1992-93 

Manufactures in a position to maximise ex-
ports can improve their profitability substan-
tially. There may be an increase in the cost of 
imported raw materials. This may affect a 
section who depend excessively on foreign 
excahgne for imports. It is. however, to be 
noticed that there may be a moderating influ-
ence a result of decline in import duties. There 
might be competition from imports of electronic 
roducts. Butthis competion cannot be a strain 
as excise dutices on related Indian Prodcuts 
have been considerably reduced. There seems 
to be keep disappointment over the absence of 
any relief in direct taxes. Consequntly, the 
rect1on of the stock market has not been 
favourbale. It is hoped that small gestiures 
would be made by the Minister during the 
course ol reply tothe Budget debate so that 
indiviua! assesses maybe benefited to some 
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extent. The Budget is innovative and intelligent. 
There is wide-spread disappointment amidst 
fixed icnome earn errs sicne the Finance Min-
ister had not come up with a handsome reduc-
tion on persoinal income-tax. The corporate ' 
sector also had hoped for considerable tax relief 
in terms of the Chelliah Committee recommen-
dations probably resolurce limitation had been 
the cosntraint. 

1. hrs (23.4.93) 

The tax-paying fraternity is still relatively 
small. The Finance Minister's apathy is under-
standable when we remember that we are 
experiencing 'Economic Transition'. 

The effort to woo the private sector invest-
ment in power generation and distribution, tele-
communications and road laying etc. is wel-
come. This should be made more fruitful and 
practical. 

I have a few suggestions to make. Service 
Cooperatives should be utilizedforthe supply 
of credit seeds and fertilisers and the marketing 
of agricultural produce by the farmers should be 
entertained for reasonable and profitable price. 

Underemployment falls heavily on the 
landless labopurers. This is the section which . 
bears the brunt of the burden of rural poverty. 
Irrigation facilities, soil conservation 
programmes must be launched. Millions who 
never slept on a bed or taken a cooked meal, for 
million dirt and vernal as their natural environ-
ment. deprivation of the many and affluent tor 
the few. These words of Sarvepalli 
Radhakrishnan is a blandtruthaboutthepresent 
society. We have water . but no water manage-
ment: we have manpower but we lack to utilise 
the.wealth ot our labour. 

Now the time has come to see that we 
buckle up our loins and see that Panchayat 
system 1s launched in our country and that is the 
only panacea to wipe out our country's poverty. 
As Shrr Raj1v Gandhi said, if every rupee given 

by the Union Government has to reach the 
village, then the Panchayat system will woke. 
The Government is committed to maintenance 
offull employment. 

with these few words, Sir. I thank you. 

[Translation} 

SHRI DATTATRAYA BANDARU 
(Secunderabad): Mr. Deputy Speaker, Sir, I 
rise to oppose the budget proposals. This bud-
get is meant for rich people and is against the 
interests of farmers, advises and Harijans and 
is very disappointing. Today, workers in India 
are living in a situation of unrest and suspicion. 
According to sub-component plans under the 
Five Year Plans 16 per cent fund should be 
allocatedforSchedule Casteswelfareschemes 
and 6 per cent for Scheduled Tribes welfare 
schemes. I have to say with great regret that 
only2-3percentfund had been allocated for 
these shames in all the Five Year Plans. Six per 
cent allocation was made only ion the Seventh 
Five Year Plan. Now, the hon. Finance Minister 
is sitting here. I request him to make at least 
22.5 per cent allocation in the Eighth plan. But 
only Rs. 800 crores have been allocated for 
harijans and backward classes in this budget. 
Keeping in view the population of Scheduled 
Castes, Scheduled Tribes, OBCs and minori-
ties, lnthankthattheallocation of Rs. 800crore 
is inadequate. Therefore, as my collage from 
Kamataka Shri Muniyppa has said that at least 
Rs. 2000 crore should be allocated for welfare 
schemes of these people. There are number of 
backward classes, who still do.not have any 
facility. A number of persons belonging to 
backward classes, harijans do not get loan from 
NFDC and NABARD.etc. 

Dr. Abrar Ahmed is sitting here. I request 
him that these people have to face a lot of 
difficulties in taking loan underwettare schemes. 
In my own constituency, even one hundred 
persons, out of one th0usand persons. who had 
applied for loans to purchase au'to-rikshwa 
have not so far been given any loan. 1 request 
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the hon. Ministerto instruct the ba__n~ officials to 
undertaken fore and more program.mes of wel-
tare. When a person goes to olrtain loan to 
purchase auto-riskshwa, he is asked to submit 
a no objection certificate from all banks to the 
effect that he has not taken loan from any bank 
andafterthatheistoldthathewillgetloanonly 
nextyearandnotthisyear. Thesesmallrestric-
tions must be done away with. 

TheGovemmentcamotprovidejobstoall 
but it can at least provided loan to a person to 
earn his livelihood. The stone crusher should 
be exempted from electricity charges and ex- · 
cise duty. But the Govemmenttries to fine them 
by charging more bills. It is not proper. 

·I 

No provision has been made for unem-
ployed youth in this budget and sufficient allo-
cation has notbeenmadeforbackwardclasses. 
Today, the farmers are in great difficulty, par-
ticularly, in Andhra Pradesh. Progressive cul-
tivation is9one in Andhra Pradesh 

Last year price of cotton was Rs. 1400-
1500, but this yearnobodyis readytopurchase 
it at Rs. 900. Pepperisproducedatlatescale 
in Andhra Pradesh. Last year its price was Rs. 
1200per quin!al butthis yearnobody is ready 
to purchase it at Rs. 400perquintal. Groundnut 
is also produced there. Last year its price was 
ranging from Rs.BOO to Rs. 1200perquintal but 
this year its prices registered a sharp decline 
therefore the farmers are in great difficulty. 

Prices of agriculture produce have f alien 
which is highly discomforting the farmers. 
Farmers are notto be benefited. Several hon. · 
Members have already spoken aboutfertilizer 
subsidy, so I, ~ould notliketo repeat it. 

[English] 

Fertilizer subsidy is a must for the farmers. 

[Translation] 

The Government has made no planning. If 

theproductionoffoodgrainsinlndiagoesdown 
by five million tonnes. There would then be a 
complete chaos in the country and it would be 
difficult for the Governmentto ruin. The Gov-
ernment is not serious about it. There is already 
much trouble due to fall in production of 
foodgrains by one million tonnes. Whatever 
Y<>9 are providing to the farmers fertilizer sub-
sidy or loan. 

[English] 

It is an investmenmt in the national prop-
erty; it is not only exemption for industries. 

[Translation] 

The Govemmentshould assess whatever 
investment it is making. The present Budget is 
anti-farmers and anti-workers. Farmers are not 
getting remunerative prices. 

The D.B.R. Mills in our area has been 
closed down. Thousands of labors have come 
on the reads. Labourers have not been rehabili-
tated. 

[English] 

At least, there are 5000 to 6000 worker;5 in 
one industry and they are off raid of the Govern-
ment policy. 

[Translat,on] 

You should hold the meeting near the fac-
tory itself instead of holding it in Delhi would like 
to submit to the hon. Ministerof Finance who is 
presence here at the moment that he should 
hold talks with the management, workers, tech-
nicians of those factories that are closed down. 
TheB.I.F.R passes orders from Delhi. All are 
in trouble due to it. The money set apart for 
farmers and workers goes waste. There are 
I.T.D.A. schemes in Andhra Pradesh for the 
people belonging to Scheduled Castes and 
Schedule Tribes. Once I visited the villages 
alongwith an I.A.SOfficer. We made a list of the 
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benefitsofthatscheme. The first name in the list Minister, people thought, as was being said by 
was of on Shri Radhiah Naik while the second our colleague, that several new projects would 
name was of Shri Ram Naik. That was a list of be initiated in Andhra Pradesh. People thought 
15persons.WecontactedtheSarpanchaofthe itsincetheyknewthatthehon.PrimeMinister 
village and showed him the list. The Sarpanclla belonggto Andhra Pradesh. But I would like to 
calledtheVdlagers.Accordingtothelist, these say tha1 not even a single project has been 
twopersonshadtakenaloanofRs. 15thousand started in our State during his tenure, which is 
each for constructing wells. They told us that a fact I have to submit with distress. Only one 
there was no well in the whole of the village. newraiwayfinehasbeenoonstructedinAndhra 
Signatures are obtained by giving rupees two PradeshafterinclependencebetweenBilinagar 
thousand. Likethattherearecroresof rupees and Naducoda when Shrimati Indira Gandhi 
spent on paper. I had raised this issue in the was in power. Not even a single railway line is 
meeting of the Consultative Committee of the constructed there but the maximum number"of 
Ministry of Welfare. Shri Muniyappa jihad also rail accidents have taken places in Andhra 
raised the same issue. I support his view. Pradesh because the tracks are old and not in 

aproperc6ndition. 
[English] 

Fifty per cent of the amount should be 
invested in education . 

[Translation]. 

There are 36 Ashram Paths ha las ( Resi-
dential Schools) In Andhra Pradesh. Those 
schools are for the Scheduled Castes and the 
Scheduled Tribes. 

[English] 

80 per cent of the students pass in first 
class. Nobody fail in schools. Butthe Planning 
Commission is not giving permission. It says 
that all social measures should be taken. We 
also want that all social measures should be 
taken. But the upliftment of the weaker sections 
depends on the elimination of their ignorance. 

[Translation} 

There should be proper arrangement for 
theirstudiesandtheyshouldbeuplifted. I would 
like to submit that there should be maximum 
allocation in Budget for education. I submit to 
the Government to create a feeling of confi· 
dence among the people, particularly in present 
circumstances. When Shri P. V. Narasimha 
Rao had just assumed the office of Prime 

Further, I wouldliketosaythattheCentre 
has not set up even a single industry 
AndhraPredesh. Bauxite ore is produced in 
greater quantity in Vijayanagar and 
Vishakhapattanam, but last year three Alumi, 
num Industries were setup in Orissawhileo.ur 
State has not been given a single industry. Our 
colleague was just saying that several projects 
are proposed to be set up in Andhra Pradesh. 
I would welcome, if it is so, the fact, however, 
remains that no industry has so far been set up 
in the State. Not even a single major irrigation 
project could get clearance ever since the hon. 
PrimeMinisterhasassumedoffice.TheTelugu 
Ganga Project has also not been cleared. So, 
the hon. Prime Minister should create a seems 
of confidence amongpeopleasShri LalBahadur 
Shastri had done by giving the slogan, "Jai 
Jawan Jai Kishan'. Today, the people. the 
workers, the farmers are totally in a _State of 
incertaintly about their future. How will the 
Government run in this situation. People are 
developing a feeling that there is a threat to our 
federal structure and our sovereignty. 

Since this Budget is againstthe interests 
of the back-ward class people, Girijans, 
Harihans, and the people of weaker sections, 
my heart does not allow me to support this 
Budget at all. I there fore, oppose this Budget 
shortly and conclude. 
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SHRI ANAND AHIRWAR (Sagar): Mr. 
Speaker, Sir, first of all, I would like to thank you 
for giving me a opportunity to express my 
views. I would further like to thank the hon. 
Minister of Finance Shri Manmoh~n Singh 
~mo. whilepresentingtheBudgetfor1993-94on. 
27th February, has said that he has bven able 
to pit the economic condition of the country 
under control during the last 20 months even 
though scores of major incidents had occurred 
during the period. Balance of payment position 
has also been kept normal. Shri Manmohan 
Singh has proved himself an efficient Minister 
of Finance and the other Ministers under his 
Ministry have also proved themselves efficent. . 
At present, the Budget maybe considered to be 
a balanced Budget because even in the face of 
limited economic resources, every aspect of 
our financial system has been fully taken care 
of. Due allocations for social important 
programmes like poverty eradication, Rural 
Development, Ectx:ation and Health have been 
made in the Budgetfor 1993-94. 

Ourlivelihoodandwelfaredependonag-
riculture I would, therefore, like to submit that 
the prices of fertilizer should be reduced be-
cause or agricultural production depends on it. 
Self-reliance in terms of foodgrains is the only · 
meaningful way out. Job opportunities for the 
youths can be created by paying more attention 
to the agriculture sector. Agriculture sector has 
to be encouraged in order to make it beneficial. 
In this context, I would like to submitthat the 
loans outsta1?ding against medium and lower 
category of farmers should be waived. More-
over. there are incidents when the crops of 
farmers are destroyed due to downpour of 
hailstorm. Such farmers have to suffer a great 
loss. Farmers dependent on monsoon, who 
feed the nation, starve themselves. Such farm-
ers should be provided immediate relief as well 
as Finacial assistance. Special provision 
should be made for them in the Budget. Betel is 
grown in our country which is, as per Ayurvedic 
system of medicine, beneficial for health. Betel 
worth. hundreds of rupees while in the field, is 
protecteq under wooden shades is destroyed 

by heat-wave or by a slightest flash of match-
sticks. There is a provision Id provide them 
immediate financial assistance. But, of course, 
the amount of allocation forth is purpose should 
be raised in the Budget. The announcement 
regarding the recovery of loans and setting up 
of a tribunal must have been made as per 
decision of the Government. I would like to draw 
the attention of the Government to that. Farm-
ers are harassed and humiliated while making 
recoveries of Bank loans. Moreover, the Gov-
ernment has plans to uplift the farmers belong-
ing to Scheduled Castes, Scheduled Tribes 
and Backward classes as well as the farmers 
living below the poverty line. A large number of 
schemes are implemented with a view to ben-
efiting them, but been with the agricultural loans 
they cannot rise above, the poverty line. Such 
loans of the farmers should not be recovered 
and NE waived off. More-over, the Bank em-
ployees and officers also indulge in corruption. 
While sanctioning loans they get an opportunity 
to indulge in corruption. As such, or farmers 
suffer losses. Even the process of todaytaking 
loans from Banks is cumbersome. Bank em-
ployees and officers first determine their own 
share and only then provide loans for whatever 
purpose it is taken. Therefore, what is required 
most in the country is notto deprive them of the 
loans. The Government is not to to be benefited 
by these utility schemes. What is required is to 
constitute a nat'lonal level committee to monitor 
the functioning of the Banks and to consider 
complaints. This is because the system of 
banking is so the complicated that it becomes 
difficult to trace out the culprits. They are so 
expert that they obtain signature on the loan 
forms even before the repayment of loans is 
made and only then they release the loan 
amount. They have actually to show that such 
and such amount is due to be credited in the 
account. Several such cases have occurred in 
my area, so I have a good experience of it. The 
state Government and the union government do 
intend to benefit the people through their 
schemes, but the officers and employees do 
come in between to determine their share arbi-
trarily and consequently the money is misused. 
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In such a situation the requirement for which 
money is provided remains as it is. 

The Government has taken initiative to 
imparttrainingto3.5 lakh rural youths under the 
Self-Employment Scheme for rural develop-
ment. I welcome it. Herelwouldliketodrawthe 
attention of the Governmentthat the trainees 
should also be given the guarantees of Bank 
loans so that they may set up their business 
under the self-employment scheme. Sme spe-
cial provision should also be made in the 
Budgetforthis purpose. Moreover, there should 
beatargetforimpartingtrainingtotheyouthand · 
ladies. I would further like to thank the hon. 
Minister for making special provision in the 
Budget for Education. As the standard of edu-
cation in the country would go up, the rate of 
modernisation would also befasterand subse-
quently our county would become self-reliant in 
comparison to other countries. On the one 
hand, our Government is trying to provide 
education to the illiterates under literacy 
programme while, on the other hand, it is not 
shouldering its responsibility to make their 
future prosperous. 

One teacher takes classes from 1st stan-
dardto 5thstandard. Atpresentthestandardof 
education in our country has fallen to such an 
extent that a student of 6th standard learns what 
a 1st standard student learnt earlier. There are 
no school buildings. When our foundation is 
weak, how can we expect a betterfuture. There 
should be sufficient allocation for education no 
cut in its provision. We can acquit ourselves in . 
a befitting manner and adequate funds are 
provided to the Ministry of Human Resource 
Development Ministry. 

Sir, if given proper education the new 
generation which is also future citizens of the 
country will play an important role in the devel-
opment and progress of the country. Good 
education will also prevent the youth from being 
misled and persuade them oppose the anti-
developmental activities. Good education di-
rectly helps in creation of good family, a good 

society, a good country, a good politician and 
above all national integration an'l:l ensuring 
development at a rapid pace. I represent the 
youth and students communities which is fac-
ing a major problem of unemployment. Educa-
tion should be job oriented, but the job opportu-
nities at ~resent are not sufficientforthe number 
ofunet'Tl)loyedpersons. theGovemmentshould 
create more job opportunities in order not to 
allow the youth go wayward. 

Sir, I welcome the provision of increasing 
funds for health services in the Budget. The 
Government should make separate provisions 
in thebudgetforopening Health centrE:5andsub 
centres in Scheduled Castes and Scheduled 
Tribes dominated backward areas. With that a 
separateprovisionshouldbemadeforderieaded 
diseases andforthe eradication of intemationlly 
known disease AIDS. 

Sir, our Hon. Prime Minister has made a 
resolve to do away with the practice of carrying 
night soil on heads by the Safaiwalas within a 
period offive years. In order to achieve this we 
should make provisions in the budget accor~ 
ingly. The hon. Minister made a mention or 
makingfreshinvestments in some States but 
he has not included Madhya Predesh among 
them. Through you, I would like to state that 
Madhya Pradesh is a very backward State. 
Although areawise it is very large but it is a most 
backward State in terms of industries. I would 
urge the hon. Minister to include Madhya 
Pradesh in the list of States selected for making 
fresh investment. 

Sir, I would like to thank you for abolishing 
excise duty on tea, coffee, vegetable oils. But 
thepriceofsugarshouldalsothebroughtdown 
aseverybodyusesitalike. Now I would like to 
say something about coking gas. A policy 
regarding cooking gas should be framed in 
such a manner whereby even a person belong-
ing to lower classes can ~se it. Till date. 85 per 
cent population of the country depend on forests 
for its fuel needs. It is directly affecting our 
environment. We are spending a lot on such 
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programmes. Using wood as fuel .results in 
deforestation at a: rapid pace. Therefore, cook-
ing gas should be made available at.r-heapef 
ratesanditsproductionshouldbeincreasedso 
that it is easily available to people. It should 
specially be made available in the rural areas 
as most of the deforestation takes place in rural 
areas only. It will notonlypreventdeforestation" 
but also prove beneficial for the country. 

ltisourfirst andformatsdutytodefendour 
countryanclforthisweneedlatestweaponryfor 
ourarmedforces. Therefore, an increase has 
been made in the Budget. It was inevitable. I 
wish to congratulate the hon. Minister of Fi-
nance forth is. This budget will certainly give 
momentum to the Eighth Five Year Plan. 

A faltin the rate of inflation by 7 percent is 
a positive sign. In order to reduce the rate of 
inflationandbudgelarydeficitas wel, we should 
cut down our non-plan expenses. 

I would also like to say one thing to my 
colleagues in opposition. They have always 
been opposing the good policies of the Govern-
ment It is not a good trend. I requestthemtorj:,le 
up this practice. They should make rather a 
constructive approach and contribute towards 
the unity. integrity and development of the 
nationsothatoutcountryaswellasoursociety 
could make progress. 

Finally, I hope that out policy of liberal 
economy and economic reforms would provide 
strength to our economy. with these words. I 
support this Budget. 

SHA! JANA ADAN MISRA (Sitapur): Mr 
Deputy Speaker, Sir, lfeellthat the Budgetfor 
1993-94, presented by the Minister of Finance 
is meant for 14 percent population of the coun-
try. 86 or cent people of this country are not 
going to benefit by this Budget. This is clear 
from a line of para 6 of the speach of hon. 
Minister of Financeri which he has stated that 

the policy made by them does not in any sense 
affecttheircommitmentto workforthe welfare . 
of poor and deprived ones. It clearly gives the 
impression that this Budget is not going to 
behefitthepoorin'.3"ysense. 

The Minister of Finance has tried to play 
an economic wonder by not putting the strain 
directly on the common people in this Budget. 
Even after giving concessions, minimising the 
budgetary deficit of 1990-91 from 8.4 percent 
to 5 per cent is nothing but a miracle also. It is 
alsoamiracletoincreaseplanexpenditureby 
33 per cent and a hefty rise in the financial 
provisions foreckJcationancl rural development 
without imposing any new tax. Much before 
announcingtheBudgettheGovemmentmobi-
lized an amount of As. 4000 crore by way of 
making an increase in the prices of coal, steel 
and food items and sugar etc. which are gener-
ally distributed by FairPriceshopsandalsoby 
raising railway fares and freight charges . The 
Minister of Finance has announced a relief of 
As. 4522 crores on customs and excise after 
putting this burden on people. 

Had the preference that is being given to 
industries in the agriculture dominating country 
like India, been given to agriculture, it would 
have contributed in the development of the 
country. But the Minister of Revanuce has said 
nothing about giving special facilities to agri-
culture except making a mention about it. In 
India. which is primarily an agricultural coun-
try. thefarmeris the backbone of rural economy. 
But the Ministry of Finance has ignored the 
agricultural sector which provides foodgrains. 
oilseeds, vegetablesandotheressentialitems. 
They have evolved a strategy in this Budge! in 
order to bring India at par with other countries 
in the international market. While doing this 
they have totally ignored the point that Indian 
technology is not of international standard. 
While linking the country with the economy of 
developing countries the country will have to 
beartwo resultant effects of the foreign invest-
ment and also of encouraging the exposrt ori-
ented industries. The developed technology 
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will increase the production cost which will agementandjobsmaybecreatedintheagri-
result in soaring prices and lesser job opportu- culture related areas. However, with the open-
nities. If we analyse the increase in the cost of ing up of thecountryforthe multinational com-
agricultural production we may find that pro- . paniescoaage and small scale industries love 
ductionhasincreasedbutwiththatthecostof nearly ruined. To help out these industries 
fertilizers, electricity, seedsandwaterhasalso multinational companies should not be pro-
gone up. Previously, subsidy was given to motedandinsteadpreventedfromproducing 

· low~rthis cost but now this subsidy has been commocitieslike soaps, oil and tooth paste etc. 
withdrawn. These things do not affect the ma- These commo<ities may be reservedforsmall 
jorityofpopulationinthiscountry. Newindus- scale industries only. There is also need to 
trial and economic policies are playing havoc encourage daring and sericulture in the rural 
with the future of lakhsof workers. If 1990-91 is areas. 
takenasabaseyearthenin 1993-94theforeign 
loan has increased by 75per cent. The domes-
tic loan has risen by 25.34 per cent in 1992-93 
in comparison to 1990-91. 25 per .cent of the 
budget will be paid as loans repayment. When 
a loan-laden economy cuts down its income 
sources then it becomes clear that this Budget 
has been prepared underthe directives of I.M.F. 
and the World Bank. No provision has been 
made in itto pay foreign debt. The Minister of 
Finance has just mentioned the point of effect-
ing cuts in the expenses. An increase of 1.13 
crores has been made this year as compared 
to 1992-93. The claim made by the Government 
that there has been a reduction in the expenses · 
has totally been proved wrong. The point of 
making a cut in the expenses of the Central 
Govemmenthasalsobeenleltout. Likewiseby 
taking loans from foreign contnes an effort is 
being made to impose Dunkel proposal on the 
agricultural system of the country. This is a 
black law and the farmers of the country are not 
going to accept it. I would like to recall that on 
the call of Pt. Nehru and Lal Bahadur Shastri, 
the scientist could being green revohJtioninthe 
country. Before that we usedtobegfoodgrains 
from other countries. I would like to state that 
instead of implementing Dunkel proposal by 
taking foreign loans, weshould rather encour-
age our scientists to increase agricultural pro-
duction. 

Inviting multinational companies and pro-
moting their interests may ruin the economy. 
C~ofyouth in the country are lJ1M1Ployed. 
Cottage industries need be given all encour-

Monopoly of multinational companies in 
the pharmaceutical industries also posing a 
danger. Byputtinglifesavingdrugsin the (c) 
category their prices are being increased indis-
criminately. It is a matter of concern for the 
country. Common man cannot purcQase these 
cosily medicines. Therefore, I urge the hon. 
Minister of Finance to discontinue exemption 
being given to the multinational companies for 
the manufacture of (c) category drugs. 

Need for encouraging food processing 
industry has been underlined but will it be done 
only through Pepsi Food Corporation? Since 
not many jobs will be created by these compa-
nies .. therefore, they must be prevented form 
jOiningthearenaotfoodprocessing. Therefore, 
effective steps miJy be taken to prevent tl'le 
entry oil such c?mpanies in this field. 

In the end I would like to make one more 
submission that the Government should re-
store subsidy on fertilisers and agricultural 
products, which was withdrawn earlier. At 
present million wells scheme is being imple-
mented in the country and it is totally useless. 
Theofficialsareexploitingthesituation. There-
fore, insteadll.t>ewellsboringschemeneed be 
started for providing irrigation for the develop-
ment of agriculture. I urge the hon. Minister of 
Finance to make arrangements forthe boringol 
tubewells in place of the milion wells scheme. 

The hon. Minister of Finance has given 
preferentialtreatmenttothe 'Jamdani' sarees 
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of Bangladesh by with-drawing import~uty on 
these sarees. However, 'Jamdani' sarees are 
purchase not by ordinary women but j;Jy the 
upper class women. Had the hon. Minister 
given retieftotheweaversof India, it would have 
been better and the sarees weaved in India 
would have become more popular instead of 
withdrawing import duty on 'Jamdani' sarees. 
I fail to understand the reasons for withdrawing · 
import duty on ·Jamadani' sarees. 

with these words I conclude and also thank 
you for giving me the time to speak. 

SHRI SANTOSH KUMAR GANGWAR 
(Bareilly). Mr. Deputy Speaker. Sir, I do not 
want to get entangled in statistical Jugglery and 
empty premises, which serve no purpose. The 
people of India aspire for food, clothing and 
shelter and means of livelihood. If a child who 
claim to be studying all the year round, fails, it 
will be presumed that he is a liar. what has the 
country got during the last 44 years? All this is 
evident in the Budgettoo. Half of the country's 
population is illiterate and 30 crore people are 
suffering from disease in the country. Unem-
ployment is increasing at a fast pace. It is 
mentioned that each year we add population 
that is equal to that of Italy. Proportionately to 
population unemployment is also increasing. 
Even then we claim that the Budget is good. I do 
not know how to justify this? 

Mr. Deputy Speaker. Sir, one of my ac-
quaintance recently visited Germany. On re-
turn he dwelt at length on rural areas there since 
he hails from a village. He stated that in Ger-
manythere is not much of a differencebetween 
urban and rural areas. Even Germans told him 
that there is no difference between urban and 
rural areas, but it is the opposite here in India. 
Except for helipads there is no difference in 
Germany between the urban and the rural areas 
but in lnoaseenario is entirely different. In India 
in rural areas there is no electricity, water and 
roads and even then we clam to be progressing 

alongwith the world. In the matter of develop-
ment we draw solace by looking at the more 
backward countries. The countries destroyed 
in World War-II are developing fast. Have we 
followed them? Japanese take pride in working 
for Japan, but what have we done for India 
during the last 44 years? Many of my hon. 
Colleges dwelt at length, but did not make a 
mention of 3-4 years of the reign of the opposi-
tion. We remember Shri Lal Bahadur Shastri. 
In very Limited time he accomplished many 
things in all the fields whether it be war or 
guiding the nation. This concept was under-
stood by the people during the life of Pt. 
Jawahar1al Nehru. Whenpeoplewereaskedto 
make donation for defending the borders of the 
countrywomen liberally donated their jewelry. 
However, it is not prudent to raise it at this 
Juncture as many hon. Members have already 
raised the issue. I would like to only submit that 
we must discuss it. We talk of the World Bank. 
It is correctthat all these things will be detrimen-
tal to India. Every nation has got its own peculiar 
problems. If we donottakee proper perspective 
of our problems then how will the country 
progress? 

Mr. Deputy Speaker, Sir, China too had 
population problem but it has checked popula-
tion growth. Probably our population will.be 
more that of China within 20 years. Shri San jay 
Gandhi is held in high esteem by all of us. 
Please implement his ideals. Family planning 
need to be made mandatory. This will solve the 
problem. The Government lacks will to imple-
ment it for solving the problem. You are just 

. concerned with the popularity of B.J.P. and 
accuse them of banking on the votes in the 
name of Temple issue. Your party has always 
been concerned about its own votes? In no 
countryexceptlndiadidithappenthattheparty 
whose Prime Minister was uilled by her own 
security guards is returned power. Only in India 
the corrupt carve out a niche for themselves in 
politics. In other countries if an incidence of 
corruption which took pleace even ten years 
ago comes to light the person cocemed quits 
politics. However, our norms are different. 
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Mr. Deputy Speaker, Sir, I would like to 
make a submission regarding the priorities 
before the country at this juncture. I was borri 
after Independence. A lady hon. Member 
mentiomed that at that time. her mother bunt 
foregin clothes. However, what are we doing 
now? This nation does not need the Budget of 
·shri Manmohan Singh but of Mohandas 
Karamchand Gandhi. Have we ever thought on 
those lines? Agriculture has become as 
unremunerative engagement? Small farmers 
can never prosper and nor do we talk of their 
we.If are. Now -a-days lands of small farmers 
are being purchased by the rich people. render-
ing the farmers either unemployed or as agri-
cultural labourers. We never pay anention to-
wards their plight. Though we talk of our welfare 
and importof sarees. whose name I amforelting, 
yet we never talk of tl'.o square meals and 
clothing for the rural people. We never talk 
about these things. On a visit to villages you will 
find that the roofs (made of grass) are not 
replaced for 3-4 years. Within two minutes I 
would like to relate a story which I read in a 
newspaper. Two angels from heaven visited 
earth and heard the cries of a person. They tried 
to locate him and lanped in India. The cries 
become louder when they reached a village of 
a particular house. They knocked at the door. 
The lady of the house told them that she has got 
nothing to repay their debt When they told her 
that they ahd not come to recover debt but to 
hearherwoes buttohearherwoeshouse. She 
told the angels that only those knock at her door 
who have to recover money. Such is the senario 
in the rural areas that peope knock at the doors 
of the poor for only recovering debt. Then the 
twopangelstold her that they had came to know 
her woes. They broughjt in the best doctor but 
still they could not know why was the man . 
suffering? 

Then the angels sought the assistance of 
God Dhanvantari but he also failed to diagnose 
hisdisease. Thenheappliedhisspiritualpower 
andwasastonishedtoseethatthemanwasnot 
suffering from anyolthediseases rather he was 
compelled to bear the burden of the entire 

country and hewasunabletodo it, thoiswasthe 
worry which was eating him up. I am surprised 
jhowthe Indian farmer suirvives. .. 

We dlscuss many a things, but we have 
never talk en concrete step forthe upliftment of 

· farmers. wecouldnotdoanythingtoleadthem 
to right direction. We set up before us many 
ideals and aims but I feel that we have not been 
doing anything concrete to fulfill the actual 
target. l would like the Government to think in 
thin regard and tak such measures as may 
provide benefits particularly to the two third of 
the population living in rural areas. There are no 
roofs in the schools in rural areas. In Moradabad 
itself the roof of a school collapsed and about 
50-60 children died. In all single political leader 
condoled the happening. In all other fatal acci· 
dents. compensation of about two lakh rupees 
is provided, but no compensation in this case 
has been provided. this is ail just a man er of 
votes . All decisions are motivated by politics. 
I have read somewhere that Kamal Pasha was 
the ruler of Turkey. He took an immediate 
decision to enforce his mother tongue as an 
official language. But we could neither enforce 
Hindi as an official language nor could take any 
other concrete decision in this regard, Weare 
indulged only ,n our disputes. 

Mr. Deputy Speaker, Sir, there is a lot to 
say. but since it is already down, I would take 
up just a few matters. I would not like to discuss 
the matter of security scam which is an issue 
under discussion here. Anotherprofession that 
has been becoming more and more popular in 
Uttar Pradesh is that of lottery and if immediate 
attention is not pa~ to it, !"en the poor common 
man would be rendered in a deplorablecondi· 
tion. Securities scam had caused loss to midcle 
class persons but in the lottery profession. the 
victims are the poor labourers who earn a 
meagerwagesdailynutpurchaseticketswo.th 
of Rs. 100/· and the Government has not been 
checking this practice. The Government of 
Madhya Predesh had ifT1)0sed restrictions with 
regard to the sale of lotteries and wiUJ regard to 
the Government of Uttar Pradesh I am proud to 
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say that Kalyan Singh govei:nmenttook many 
commendable measures to improve ti1e life of 
rural people whether the matter is conpemed 
with checking on cheating or that of giving land 
two rural people. However, the Central Govern-
ment hasnotbeenpayingany attention to it. We 
do only that work for which a pressur is laid on 
us.We have sitnessedthe situation in the coun-
tries like Brazil, Columnbi, Peru, Equivador, 
Mexicoetc. Peopleofthesecountriesaredying 
due to starvation and epidemics. The only 
reasonbehinditwasthatthesecountriesbowed 
to the condition laid down by the IMF and the 
World Bank to such an extent that they had to 
curtail their expenditure even on the projects of 
drinking water, health and sanitation. They had 
even to export their food grains to pay the debt; 
as a result of whifh 80 per cent of their total 
children became the victims of starvation and 
malnutrition. Our country is also moving to-
wards the same direction. We are concerned 
neither about the flood situation in the country 
noraboutthestarvaliondeaths. Weare neglect-
ing as to what happened in Kalahandi and at 
other places. Neither we are paying attention to 
restore propersupplyof drinkingwaterto urban 
rural areas nor to the sanitation system. The 
Government has reduced more that haH of the 
fundsaUocatedinthoisregard.Ourexpeooture 
on items in this regard which is Rs. 2000crores 
IS much less. This is all being done under the 
pressure of the World Bank and the IMF. 

I would like the hon. Minister to refute my 
statement and affirm that the project of dying 
wells and installing tubewells with the esti· 
matedcostrof about Rs350croreshasnotbeen 
canceled. Heshouldrnakeitclearinhisreply 
that the project to this effect has not been 
cancelled under any pressure, howeverk I do 
knmow~t it is just not popssible for the hon. 
Minister to do so. What-is theprevailling situ· 
ation in the COl.lltry? As I have already submit-
ted that about 30 crore people in the country 
havce been suffering from one or the other . 
physical ailment whether it is Tuberculosis. 

blindness, goitre, malaria or cancer and the 
Government has allocatted a very meagre 
amout of Rs 200crore for this purpose in the 
Budget. 

Jut now. one of our colleagues was ref~r-
n ng to Aids; The number of victims of this 
disease may hardly 300-400 throughout the 
country. But adequate funds of about Rs. 220 
crore have been allocated for it in the budget -
it means that the Government wants this dis-
ease to spread in the country. It is the iroyoff ate 
that no arrangements for adequate funds are 
being made for the diseases which really need 
to be checked and it is only due to external 
pressures. The Government is paying attention 
to unimportant matters. 

My submission is that Governments do 
come and go but people remember even todak 
Razia Sultan and Vikramaditya for their good 
administration and jehangir for providing im~ 
mediate justice. Now the present Government 
sh?uld consider for itself as to how and in what 
shape it would be remember by the future 
generation. If BJP is supposed to a bad admin-
istrator I do not know as to which party will be 
considered good in future. I do know that the 
people of Uttar Pradesh paricularly those m 
rural areas appreciate the administration of 
BJP even today because we took important 
decisions in the field of education there 

Today ,the Government very much needs 
a strong determination to take co~rete deci-
sions., It would be fatal for the country if the 
Government fails to take wise decision in time 
andforgettheprinciplesofGandhiji. Today, we 
need persons like Sardar Patel and to follow his 
policiestoruntheadministrationofthecountry. 
I would like to submit that if the Government 
foregets Sardar Patel and his ideals and poli· 
cies, it would certainy to destruction and it 
would be solely held responsible for this de-
struction. 

With these words I hope that the present 
Government would reviewtheirpolicies ... (in· 
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erruptions) At presentthe congress Govern-
nent is in power and it should take some 
;oncrete measures in orderto maintain its good 
eputation in future when itis no more in power. 
am of the opinion that in view of the 

iovernment's conduct and policies it will not 
·etum to power again. The policies of the present 
3r;ivernment will create only two classes of 
people- first that of the masters and second that 
of the servants, the ratio of which would be 15 
and 85 repectively. 85 percent of the servants 
would be rendered only to flatter the masters. 
The Government does not want the middle 
class either to exist orto remain honest. It wants 
them to be dishonest that is why it is not 
increasing the income tax limit. 

02.00hrs 

The Government may make promises but 
cannot move towards nghtdirection. Mr. Deputy 
Speaker, Sir. I am thankful to you forgiving me 
an opportunitu to speak with a hope that the 
Government would review the matter and told 
a concrete decision in the regard. 

[Trans/a ti on J 

Sl-1RI BHAGWAN SHANKER RAWAT 
(Agra)·. Sir. I shall conclude within five minutes. 
I understand the time limit. 

Mr. Deputy Speaker. Sir. there is no direc-
tion in this Budget. It has not culture of its own. 
No exemption has been given in iJncornetax in 
this Budgie!. Exemption has been given in 
income tax in this Budget. Exemption should be 
given in d1recttaxes because it was needed 1n 
· • ew of devaluation of rupees and a fall in 

1rchasing power. Protection should have been 
given to H.U.F. butithasnotbeen gibven in this 
Budgf et. The second point I would like to make 
1s that the Government is accepting Dunkel 
Proposals indirectly through this Budget and 
other provisions. while no member of the Coun-
cil of Ministers has displayed moral courage 1n 
saying thatthe Government is disagreeable to 
the Dunkel proposals. In spite of having ex-
')ressed their disagreement the Government 
s accepting Dunkel proposals indirectly and 
he result of such accpetance is that the Dunkel 

proposals have suggested only a 30 per tent 
concession is customs duty but the Govern-
ment has given more concession that it. The 

, concession given in the Budget earlier in cus-
toms duty on lertilizers was given on the basis 
of the Dunkel proposals. The conspiracy being 
hatched to increases electricity charges is also 
in accoundancewith Dunkel propors. Mr. Deputy 
speaker. Sir, the Government has opened doors 
in the countryu for multinational copaies to set 
up industries which has adversely affected our 
small and medium industries. Now, 30 per cent 
small and medium industries are sick in the 
country. 

All this has been for new industrial policy 
which has been farmed in accordance the 
Dunkel proposals. Not only this, the Govern-
ment has made liberal provision after amend-
ing FERA law to allow foreing companies to set 
up induistries with 100 per cent equity shares 
which are also in accordance with the Dunkle 
proposals. The different kinds of concessions 
provided rto multi-national companies to enter 
the consumer industries is also in accordance 
with Dunkel proposals. The copy Right Bill is 
pending. Its provcision are the same as di-
rected tn Dunkel proposals. The provisions of 
the Trade Mark Bill, presented yesterday. are 
also identiclal with the directions given by Mr. 
Dunkel in Dunkel proposals. Therefore I submit 
that this Budget reflects a shadow and !ult 
influence of Mr. Dunkel. The Government is 
adopting double standards. 

Mr. Deputy Spealer. Sir. comparatively 
less concession has been given in excise duty 
as a result of which indegenious industries are 
on the verge of closudre. Concession given to 
multi-national compainies and technicians on 
import of raw material will increase unemploy-
ment 1n the country and affect economy ad-
versely. In this Budget consumerism has been 
encouraged and tendency of saving has been 
discouraged. We should take pledge for a debt-
free India and create awareness for achieving 
self-reliance. The Budgert does not reflectg 
such pledge. I fail to understand as to what 
would happen to our economy. Now. the situa-
tion 1s that we are dependent on foreign coun-
tries and on the money deposited by non-
resident Indians as well as on loan taken tram 



891 General Budget, 1993-94 APRIL22, 1993 • General Discussion 002 
[Sh. Bhagwan Shankar Rawat] 

other countries and yet, we bsast of a soiund 
economy in the countgry. There has not been 
desired growth in agricultural production. There 
is only a2.8 percent growth whilethe)ilopulation . 
griwth is much more than that. Therefore. 
agriultural production should have been givcen 
disired encouragements whoich has not been 
given in this Budget. There is a wide gap 
between import and export ands due to that gap 
there is a danger to out economy and there is no 
solutiontoitintheBudget.R.P.A.countrieswith 
which trade was done in rupee, are still running 
in loss and no effective steps have been sug-
gested in this budget. 

Mr. Deputy Speaker. Sir, there is world-
wide recession. Nowell planned effort ordirecti 
has been made in rthis Budget aboutthe prob-
lem of industriealistof thecountry asto howcan 
he get rid sich recession and how the trade is 
improvced. 

Mr. Deputy Speaker, Sir, apart from it. 
there is no indication in the Budget to tackle the 
growing unemployment in the countruy be-
er.use the number of unemployed persons, 
which was there at the commencement opt the 
Eighth Five Year Plan, will increase atthe end 
of the plan. There is also no provcision in itfor 
giving Jobs and unemplouyment allowance to 
the unemployed youth in the couhntry. There is 
no provision for social securituy in this Budget. 
This Budget does not give birth to hope. 

The last point I would like to make about 
Uttar Pradesh. There is acute crisis of water 
and electicity in Uttar Pradesh. The Govern-
ment of Uttar Pradesh had submitted a project 
opt power ge be ration to centre but it has not 
been approved and Uttar Pradesh has been 
neglected in respect of water. 

The Government has failed to meke any 
arrangement to provide basic facilities like 

drinking water and electicity. As h?s been 
announced, the secoind phase of the Ganga 
Action Plan has been approved. A scheme to 
construct barrage and weir on Yamuna in Agra 
should also be chalked out 

The Government has approved to con-
structabarrageonGangaatKaranpurunderthe 
Ganga Action Plan, Phase-I. The Government 
has not yet made any annoucementtoconstruct' 
a barrage and weir at Agra, where water table 
is going down. A barrage and a weir should be 
costructed at Agra and water eris! should be 
removed. 

Since the Budget presented by the Gov· 
ernment is disappointing, I oppose it. 

MR. DEPUTY SPEAKER: Thank youy 
very much for the excellent cooperation that 
you have extended. 

THEMINISTEROFSTATEINTHEMIN-
ISTRYOF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENTOFYOUTHAFFAIRS 
AND SPORTS) AND MINISTER OF STATE 
IN THE MINISTTY OF PARLIAMENTARY 
AFFAIRS (SHRI MUKUL WASNIK): Sir, Be-
fore we adjourn, I would like to thank yo1; for the 
tremendous patience which you have exhib-
ited. Youhaveconductedthewholediscussion · 
today. All the Members from all sides, whoever 
wanted to particiate in the discussuion, 
_partcipated today. I also thank the Members 
who participated in the disucssion 

MR. DEPUTY-SPEAKER: The House 
stands adjourned to meet again today, friday, 
the23April, 1993al 11. A.M. 

02.07 hrs (23.4.93) 

The Lok Sabha then adjourned till eleven of 
the Clock on Friday. April 23, 1993/vaisakha 

3, 1915(Saka) 
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